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HOWTOUSE THE INDEX

The Index is arranged alphabetically with the Subject Index separated from Name
Index and printed in the following order: Part [ —SUBJECT INDEX; Part I—-NAME
INDEX. Atthe end of every entry, the Debate number is given in numerical and Volume
Number is given in Roman numerals followed by the date of the Debate in parenthesis
and column number or numbers, as the case may be is given immediately after that
printed as ( Deb. 3,Vol. XOXX VI, 04-12-2003) Col. 154-56.

All the Bills are alphabetically arranged under the main heading “Bill(s)". The
stages of the Bills are given at the end of title in form of Int., Consid., Consid. and Pass
¢tc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject matter it pertains to for example a matter
pertaining to Agriculture may be found under the heading Agriculture besides the
appropriate head. Similarly matter related to all types of diseases is put under the
heading Disease and matter related to Health Care under heading Health Care.

The name of Institutions, Programmes, Schemes are put under the heading of
the name of such Institutions, Programmes, Schemes.

The matter pertaining to Committees are put under the heading Committee(s),
Port under Ports, Airport under Airports, Airline under Airlines, River under Rivers.
The Committee report stages are reflected at the end of title by the word Presented’
Laid.

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under
Rule 193 as (DUR 193).

Information pertaining to Railways has been indexed under the various main
headings commencing with the word Railways e.g. “Railway Lines”, “Railway Trains”™
etc.

Information regarding various States in India and the various foreign countries
has been indexed under their respective names.

A list of abbreviations used in the Index is given below :

AM. — Adjournment Motion

CA. — Calling Attention to matter of Urgent Public Importance
Int. — Introduction Stage of Bill

Consid. & Pass — Consideration & Adoption Stage of a Bill

DUR 193 —_ Discussion Under Rule 193

MUR 377 —_ Matter Under Rule 377

PLT — Papers Laid on the Table

Res. — Resolution

Sub. — Submission by Member

St. —_ Statement

(i)
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TO
LOK SABHA DEBATES

(FOURTEENTH SERIES)
VOLUME XXXV TO XXXVI

July21,2008 to December 23,2008

Asadha 30, 1930 (Saka) to Pausa 02, 1930 (Saka)

FOURTEENTH SESSION OF THE FOURTEENTH LOK SABHA

PART -1
SUBJECT INDEX
Aam Aadmi Bima Yojana | Accelerated Rural Water Supply
Aam Aadmi Bima Yojana |  Programme

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 65-67

Accelerated Irrigation Benefits
Programme

AIBP Assistance for Sardar Sarovar
Project
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 105-06

AIBP Assistance to Gujarat
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4546

Funding under AIBP
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 106-08

Need to release funds earmarked under
Accelerated Irrigation Benefit
Programme for Sardar Sarovar Project
in Gujarat (MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.581-82

Special status to States under AIBP

Programme .
(Deb. 4, Vol. XXXV, 20-10-2008)

Col. 24-25

Additional Allocation under ARWSP
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 197-98

Implementation of ARWSP
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 262-66

Accelerated Urban Water Supply
" Programme
Proposals under AUWSP for GNCTD
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.319-20

Accident(s)

Accidents on Railway Tracks Passing
through National Parks
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 229-31

Compensation/Relief to Victims of Mines
Accidents
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 195

{ Mines Accidents
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 169-72
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Need to check the increasing incidents of
road accidents in Delhi (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 393

Road Accidents
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 16-18

Act(s)

Amendment in India Post Office Act
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 199-200

Amendment of Foreign Trade Act, 1992
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.237-38

Amendment to MTP Act
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1355-56

Amendments in Plantation Labour Act,
1951
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 254-55

Bio-Diversity Act, 2002
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 40102

Cases under RT1 Act

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 767-68

Compliance with Companies Act
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col.215-16

Domestic Violence Act, 2006
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.253-54

Energy Conservation
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.334-35

Hindu Marriage Act
(Deb. 11, Vol. XXX VI, 12-12-2008)
Col. 169

Implementation of Probation of Offenders
Act, 1958

(Deb. 13, Val. XXXVI, 16-12-2008)
Col. 176-78

Incidents of Cruelty to Animals
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1126-28

Indian Succession Act
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 566

Juvenile Justice Act, 2006
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 450

Maintenance and Welfare of Senior
Citizens Act, 2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 30708

Model Police Act
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 74-76

Motor Vehicle Act, 1988
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 619

New IT Law
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 205

Panchayats (Extension to the Scheduled
Areas) Act ’
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 188-208

Review of Electricity Act, 2003
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 539

Violation of MRTP Act
{Deb. 3, Vol. XXXV, 17-10-2008)
Col. 280-304

Administrative Reforms Commission

ARC on Financial Investigation
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 462-68

Advertisement
Advertisement Revenue of DD and AIR

(Deb. S, Vol. XXXV, 21-10-2008)
Col.601-02
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Advertisements by DAVP
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1259-60

Misleading Advertisements
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 133-34 .
Misleading Advertisements by Companies
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 225-30

New Code for Advertisements
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.63-64

Surrogate Advertisements
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1155-56

Afforestation

Afforestation by CIL
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 30507

Afforestation of Degraded Non-Forest
Land
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.514

Afforestation Projects with External
Assistance
{Deb. 6, Vol. XXXV, 22-10-2008)
Col. 344-46

Award in the Field of Afforestation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1370-71

Compensatory Afforestation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 507

Compensatory Afforestation Fund
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 119-22

Compensatory Afforestation Works
{Deb. 6, Vol. XXXV, 22-10-2008)
Col. 335

Funds for National Afforestation
Programme and Forest Development
Agency
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 403-04

International Assistance for Afforestation
Project
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1354-56

Quality Plants for Environmental
Afforestation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.872-73

Afghanistan
Attack on Indian Embassy in Kabul

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 881-83

Bomb Blast near Indian Embassy in
Kabul
{Deb. 6, Vol. XXXV, 22-10-2008)
Col 15-16

MOU with Afghanistan on Local
Govemnance
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1242-43

Need to provide Pilgrimage facilities to the
people desirous of visiting the
Mausoleum of Prithvi Raj Chauhan in
Afghanistan (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.378

Suicide Attack on Indian Mission in Kabul
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 94749

TAPI Gas Pipeline Project
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 181-82

Turkmenistan-Afghanistan-Pakistan-
India Pipeline Project
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 184-85
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Agriculture

Achievement in Agriculture Lending
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 338

Acidic Soil
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 174-76

Agri Export Zones
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.450-60

Agri-Clinics/Business Centres
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 14042

Agricuitural Development Fund
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 14244

Agricultural Extension Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.645-56

Agricultural Ornithology
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 139

Agricultural Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 632

Agriculture Product Shops at Railway
Stations
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.252

Agriculture Production
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.434-44

Allocation for Agriculture
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.112-15

Arable Land

(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 59-62

Ban on Future Trading in Farm Products
(Deb. 12. Vol. XXXVI, 15-12-2008)
Col. 162

Committee on Impact of Future Trading
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.489-92

Contract Farming
Deb. 9, Vol. XXXV, 10-12-2008)
Col. 499-500
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 14548 ’
Corporate Farming
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 164

Crash in Prices of Agricultural Output
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 79-80

Credit to Farmers
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 127-29

Crops Insurance Scheme
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 31724

Cultivable Land
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.457-58

Cultivation and Promotion of Bt. Brinjal
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 263

Cultivation and Promotion of Bt. Cotton
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 165-66

! Cultivation of Alternative Crops

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.483

Cultivation of Land in Border Areas
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 125-26

Cultivation of Medicinal Plants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 73940

Damage to Crops due to Insects
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.20207
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Damage to wheat due to untimely rains
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 303

Decline of Interest in Agriculture
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 231-32

Decrease in Production due to Soil
Erosion
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 99-100

Diversification of Agricuitural Activities
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.24849

Dryland Farming
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 3344

Employment Opportunities in Agriculture
Sector
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 10-17

Expansion of Auxiliary Agro Industries
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 133-35

Export and Import of Agricuttural Products
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 465-68

Export of Agriculture Produce
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 43940

FAO Report on Agriculture
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 576

Financial Assistance for Agricultural
Infrastructure
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 22342

Fire in Fields
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 202-03

Green Corridor
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 219

Growth of Farm Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 151-55

High Cargo Rates for Agricultural
Products
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.207-08

Impact of Climate Change
(Deb. 12, Vol. XXXV, 15-12-2008)
Col 597-98

Impact of FTAs on Indian Industry and
Agriculture
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.409-12

Impact of Genetic Crops
(Deb. 12, Vol. XXXV, 15-12-2008)
Col. 335

Indian Trade Organisation
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col 145

Input Cost of Production
(Deb. 12, Vol. XXXVI1, 15-12-2008)
Col. 46367

Investment in Agriculture Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 225-28

Joint Farming
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 149

Krishak Sahayata/Salah Kendra
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 328-34

Labour Intensive Technology in
Agriculture
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.62-63

Land under Crop Protection Programme
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.201-02

Latest Farming knowledge to farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 366-75
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Loss of Crops due to Natural Calamities | Per Capita Allocation of Funds for

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 192-93

Market Intervention Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.621-22

National Participatory Research Network
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.207-08

National Policy for Agricultural Labourers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 362

National Project on Organic Farming
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.472-74

Need to exclude ‘wild boar’ and ‘Mahya’
from the list of protected animals with
a view to check these animals causing
damage to standing crops (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 767

Need to extend the Agriculture Debt
Waiver Scheme to the financial
organisations giving loans to SCs, STs
and OBCs (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.514-15

Need to implement the recommendations
of National Agriculture Commission
and bring down the interest rate on all
agricultural loans to four per cent
(MUR 377)

(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 294

Organic Farming in Tea Estates
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.675-76

Organic Zones
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.427-28

Output of Kharif Crop

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 33-35

!

Agriculure and Rural Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.417-28

Per Capita Availability of Land
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 163-64

Post Harvest Wastage
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.419-21

Power Saving in Agriculture Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.487-89

Production of Crops
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.571-74

Programmes to Improve Production of
Cereals and Pulses
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.229-30

Promotion of Agriculture in Arid and Semi-
Arid Regions
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.423-35

Rainfed Area
(Deb. 17, Vol. XXX VI, 22-12-2008)
Col.233-34

Remunerative Prices to Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.2-7

Report of Technical Advisory Committee
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.298-99

Second Green Revolution
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 24446

Seed Production

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 19396
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Subsidy to Agricultural Products
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.216-17

Suicides by Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 477-80

World Development Report
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 479-80

Agro and Ruraf Industry

Agro-based Industries
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 385-86

Promotion of Agro and Rural Industries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 263-74

Promotion of Agro Based Industries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 13744

Aids and Grants

Assistance for Higher Education
(Deb. 13, Vol. XXXVi, 16-12-2008)
Col.416-17

Educational Aid for Cultural Education
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 295

Financial Assistance for Eradication of
Polio
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col.55-61

Funds for Upgradation of Medical
Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.643

Grants for Scheduled Castes
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 239

Grants to Cultural Organisation
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 209-11

|

Guidelines for Loan and Grant-in-aid for
various Schemes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 136-37

Special Central Assistance to SC Families
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 127-31

AirAccident

Accidents in Runways/Airstrips at
Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 4647

Bird Hit Accident at Delhi Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 403

Crash of Fighter Aircrafi(s)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.117-19

Incidents of Aircraft Collision
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.263-65

" Major Civilian Plane Accidents

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 155-56

AirForce

Need to strengthen the Indian Air Force
with additional manpower and new
generation fighter aircrafts (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 391

Offer of Boeing Business Jets to India
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.481-82

Red Flag Exercise
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 25-26

Simulators for Air Force Personnel
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 190-91

Trainer Aircraft in Air Force
(Deb. 17, Vol. XXXVI, 22- |2-2008)
Col. 128-29
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Air India

Codes used by Air India and Indian
Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 221-22

Deviation of Air India Flight
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 108-09

Flights of Air India
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.222

Merger of Indian Airlines with Air India
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 89-91

Overbooking in Flights
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 24546

Permanent Employment in Air India and
Indian Airlines
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 331-32

Pilot Napping during Air India Flight
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 137

Purchase of Aircraft for Air India
(Deb. 7, Vol. XXXV, 23-10-2008)
Col374

Reduction in Number of Al Passengers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.30-31

Replacement of Old Aircraft
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 400-01

Air Services

Air Service from Sholapur
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44041

Air Services to Kuwait

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 322

Cases of Emergency Landings
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 126-27

Delay in Flight due to Fog
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 22-31

Discontinuation of Air Services between
Kochi and Agathi
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 103

Discontinuation of International Flights
at Guwahati
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 115-16

New Places Connected with Air Services
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.453

Price Band Mechanism for Air Ticket
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 210-11

Price of Air Tickets
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col 19192

Reduction in Air Fare
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.236-37

Scrapping of Flights on some Routes
* (Deb. 7, Vol. XXXV, 23-10-2008)
Col.403-04

Withdrawa: of Air Services
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 193-94

Air Traffic Control

Decentralization of Air Traffic Control
Serviges
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 116-17

Overloading of Air Traffic Control
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 111-13



SUBJECT INDEX

Women Air Traffic Controllers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.240-41

Aircraft(s)

Development of Indigenous UT
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 54142

Fifth Generation Fighter Aircraft
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 361

Incidents of Aircraft Collision
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 263-65

Joint Development of Civil Aircrafi(s)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.339

Manufacturing of Defence Aircraft by
HAL
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 30708

Need to strengthen the Indian Air Force
with additional manpower and new
generation fighter aircrafts (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 391

Procurement of Aircraft
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 135

Refusal to Indian Fighter Jets to Fly Over
Iranian Territory
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1350

Registered Commercial Aircraft
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 19091

Tax Evasion in Import of Aircraft
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.331-36

Airlines

Bailout Plan for Private Airlines
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.217

Committee to Study Difficulties Faced by
Airlines
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.236-37

Complaints against Private Airlines
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.404-06

Credit Limit for Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.95-96

Delay/Cancellation of Flights of Private
Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 168-69

Fare Structure of Low Cost Airlines
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 109

Increasing Role of Private Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.207-08

Loss Suffered by Airlines
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.42-43

Refund of Fares by Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.6-8

Scheduled Regional Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 107-08

Airport Economic Regulatory Authority

Setting up of Airport Economic Regulatory
Authority
{Deb. 7, Vol. AX).v, 23-10-20u%,
Col.87-88

Airport(s)

Accidents in Runways/Airstrips at
Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 4647
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Airport Management
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.324-25

Airports at Salem, Tuticorin and
Pondicherry
.(Deb. 10, Vol. XXXV, 11-12-2008)
Col.57-59

Airports in Andhra Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 257-58

Airports in Himachal Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 267

Bird Hit Accident at Dethi Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 403

Construction of Civil Terminals in
Uttar Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 104

Construction of Greenfield Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 157-58

Construction of International Airport at |
Halwara Airbase at Ludhiana !'
(Deb. 7, Vol. XXXV, 23-10-2008) !
Col. 106

Construction of State-of-the-Art Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 185-86

Contingency Plans at the Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.65-76

Customer Services at Dethi aid Mumbai
Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 215

Danger Faced by Chhatrapati Shivaji
Airport |
(Deb. 15, Vol. XXXVI, 18-12-2008) |
Col. 307-08 i
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Details of Domestic and International
Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 20405

Development of Non-Operational Airports
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 84

Dibrugarh Airport
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 194-95

Dommitory Facilities at Delhi Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 149

Emergence of Business Hubs at the
Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.241

Expansion of Dabolim Airport in Goa
(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 150-51

Expansion of Thiruvanthapuram
International Airport
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 19798

Expansion of Vijayawada Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.371-72

Extension of Runway at Tirupati Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.270-71

Flower Auction Centres and Centres for
Perishable Cargo at Airports
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 719-20

Immigration Problems at Airports
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col. 173

Infrastructural Facilities at Airports in
Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34243



SUBJECT INDEX

Installation of Integrated Runway
Observation System at the Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.277-78

Installation of Latest Scanning Equipment
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 310

Kolkata Airport
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 321-22

Maintenance of Small Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 171-72

Medical Centres at Airport Terminals
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 184-85

Modemisation of Airports
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.217-18

Modemisation of IGIA
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 121-22

Multiple Airports in Large Cities
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 114-15

Need to expand and name the Jaipur
Airport after Sawai Man Singh
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 581

Need to set up an Airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.512

New Airport at Bangalore
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 169-70 .

New Airport Policy
(Deb. 15, Vol. XXXVI, 18-12-2008)l
Col. 192-93

New Inline Baggage Handling System at
Airpory(s)

(Deb. 7, Vol. XXXV, 23-10-2008) !
Col. 267 |

11

New Navigation System at Delhi and
Mumbai Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.432-33

Night Landing Facilities at Airport(s)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 401

Passenger Charges at New Airport
Terminals
(Deb. 15, Vol. XXXV, 18-12-2008)
Col. 127

Passenger Facilities at the Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.202-03

Setting up of Airport in Kurnool District
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 16567

Setting up of New Airport at Andal in West
Bengal
(Deb. 10, Vol. XXXV, 11- 12-2008)
Col.313-14

Setting up of New Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 307-12

Status of Airports at Tirupati and
Warangal
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 88

Status of International Airport at
Hyderabad
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 95-96

Stray Wild Animals on Runway at IGIA
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 11243

Surat Airport
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 182-83

Theft Cases at Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 394-95
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Traffic Congestion at Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 170-71

Unused Land at Airports
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col 84-85

Upgradation of Hubli Airport
(Deb. 15, Vol. XXXVI, 18-12-2008)

Col. 178-79

Upgradation of Rajkot Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 111

Upkeep of Airports by Private Companies
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 326-27

Airports Authority of India

Agreement between Civil Aviation
Authority of Singapore and AAI
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col.212

Outstanding Dues of AAI
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 301-06

Akashwani

Advertisement Revenue of DD and AIR
(Deb. 5, Vol. XXXV, 21-10-2008)
Col 601-02

FM Radio Service
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 336-38

Functioning of New DD and AIR Stations
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1265-82

New FM Radio Policy
(Deb. 5, Vol. XXXV, 21-1G-2008)
Col.215

Alcobol

Decline in Production of Alcohol

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 14748

Indian Whisky Brands Sold as Scotch
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 255

National Policy for Alcohol Control
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1306-07

Production of Alcohol
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col.213-14

Registration of Gl Status of Scotch
Whisky in India
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.401-02

All India Centre for Urban and Rural
Development
Grants in Aid to AICURD

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.412-13

All India Council for Technical Education

Norms for Management Institutes
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 306-09

Regional Office of AICTE
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.291-93

Splitting the Role of AICTE
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.419-20

All India Institute of Medical Sciences
Need to expedite the setting up of All India
Institute of Medical Sciences (AIIMS)
in Patna, Bihar (Sub.)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.574-75

Aluminium Plants

Setting Up of Aluminium Plants
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 34648

Amarnath Shrine Board

Amamath Shrine Board Dispute
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 333-35
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Ambedkar Hastshilp Vikas Yojana

Ambedkar Hastshilp Vikas Yojana
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.311-18

Amnesty International

Report of Amnesty International on
Human Rights
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.209-10

Andhra Pradesh

Airports in Andhra Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 257-58

Artificial Water Recharge Projects in
Andhra Pradesh
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.215

Assistance to Andhra Pradesh under AIBP
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 506-18

Development of Heritage Circuit in
Andhra Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 79-80

Expansion of Vijayawada Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.371-12

Extension of Runway at Tirupati Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.270-71

Farmers Participatory Action Research
Programme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.287-88

Food Processing Industries in Andhra
Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 329-30

Forest Area in Andhra Pradesh

{Deb. 14, Vol. XXXVI, 17-12-2008) |

Col. 373-74

IIEST Status to Andhra University
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 260-61

Maoist Threat on State Borders
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 325

Need to procure cotton from cotton-
growers of Andhra Pradesh facing
distress due to suspension of cotton-
purchase by Cotton Corporation of
India(MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 767

Opening of US Consulate in Hyderabad
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 404

Production of Gas from Krishna Godavari
River Basin
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.413

Railway Projects in Andhra Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 196-200

Reduction in PDS Quota
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 27-31

Refinery and Petrochemical Complex at
Kakinada in Andhra Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.91-92

Rock Painting
(Deb. 15, Vol. XXXV, 18-12-2008)
Col. 10506

Setting up of Airport in Kumool District
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 16567

Sick PSUs in Andhra Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 112-13

Status of Airports at Tirupati and
Warangal
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 88
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Status of International Airport at
Hyderabad
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 95-96

Andrew Yule and Company Limited

Disinvestment by Andrew Yule and
Company Limited
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.97-98

Anganwadi

Anganwadi Centres

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col 70-74

Anganwadi Workers
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 363,391-92

Budget Allocation to Anganwadi Centres
{Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 292-306

Insurance Scheme for Anganwadi
Workers
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.332-33

Salaries of Anganwadi Workers
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.521-22

Animal Husbandry

Contribution of Livestock Sector
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 23-24

Diseases in Animals
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 577

Funds for Development of Animal
Husbandry
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col.431-50

Incidents of Cruelty to Animals

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1126-28

Indigenous Cow Breeds
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 327

Livestock Policy
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 591-93

National Project on Cattle and Buffalo
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 502-06

Scheme for Animal Husbandry
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 222-24

Status to Animal Husbandry
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.99

Antarctica

Research Centre in Antarctica
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 136-37

Antiques
Theft of Antiques

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 124-26

Antyodaya Anna Yojana

Review of AAY
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 32-38

Appointment on Compassionate Ground

Appointments on Compassionate Ground
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 190-92,370

Compassionate Appointments in Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 303-04

Employment on Compassionate Ground
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 185-86

Arab Countries

Investment by Arab Countries
{Deb. 18, Vol. XXXVI1, 23-12-2008)
Col. 76-86
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Arbitration
Permanent Court for Arbitration

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.475-77

Archaeological Survey of India

Construction of Cement Porticoes at
Ajanta Caves
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 317

Archives

School of Archives
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 227-28

Arecanut

Production of Arecanut
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.262-63

Armed Forces

Accommodation Facilities to Soldiers
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 378-79

Compensation to Families of Soldiers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 421

HIV infection in Armed Forces
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.473-74

Modemisation of Defence Forces
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 54546

Permanent Commission to Women
Officers
(Deb. 12, Vol. XXXVI1, 15-12-2008)
Col. 555

Pilots in Armed Forces
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 192

Procurement of Helicopters for Armed
Forces
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 24243

Recruitment Process in Armed Forces
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 122-23

Salary and Allowance to Defence
personnel
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 442-44

Shortage of Manpower in Armed Forces
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 12-13

Suicide and Fratricide Cases in Armed
Forces
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.378

Supply of Poor Quality Uniforms
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.211-12

Training of Engineers Corps of Armed
Forces :
(Deb. 17, Vol. XXXVI1, 22-12-2008)
Col. 229-30 .

Violation of Human Rights in Armed
Forces
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 196

Armed Forces Tribunal

Armmed Forces Tribunal
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.73

Arms and Ammunition

Availability of Explosives
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 471

Defects in Weapon System
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 189-90

Licence for Arms
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.314-15

Manufacturing of Helicopter Gunships
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 247
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Procuring of Arms and Ammunition by
Naxals
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.441-42

Smuggling of 1llegal Weapons
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 94-95

Validity of Arms Licences
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.204-05

Army
Casuatties of Soldiers at High Altitudes

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 413

Art and Culture

Need to take steps for the revival and
promotion of ‘Manjusha Paintings’ in
the country (MUR 377)

(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 762

Artisans

Rajiv Gandhi Shilpi Swasthya Bima Yojana
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 100-04

Welfare Scheme for Artisans
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 35-38

Arunachal Pradesh

Border Dispute Between Assam and
Arunachal Pradesh

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 24748

Four Laning of National Highways upto !

Bordumsa
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 190-91

Hydro Power Projects in Arunachal
Pradesh

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 80

Need to review the commissioning of
Hydro Power Projects in Arunachal
Pradesh keeping in view its
environmental impact on Assam
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 515

Asian Development Bank

ADB Loans
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 158-60

Asian Development Bank
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44445

WB and ADB Loans for Power Projects
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.456-58

Assam

Assam Accord
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.367-71

Border Dispute
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 361-62

Border Dispute Between Assam and
Arunachal Pradesh
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.24748

Commissioning of Namrup-IV Project
under BVFCL
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.328-29

Creation of New Departments in the
Universitics of Assam and Tezpur
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.295-96

Expansion of Dibrugarh Doordarshan
Kendra
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.994-95

Flood Due to Lower Subansari Hydro
Power Project
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 121-22
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Four Laning of National Highways upto
Bordumsa
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 19091

Four-laning of East West Corridor
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.238-39

Inner Line Permit for Assam
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.623

ISI Activities in Assam
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 655

Need to expedite the process for the ”
inclusion of Bodo-Kacharis living in
Karbi-Anglong and in North Cachar Hill
Autonomous Districts in the ST (Hills)
list of Assam (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 516

Need to review the commissioning of
Hydro Power Projects in Arunachal
Pradesh keeping in view its
environmental impact on Assam
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 515

North-Eastern Integrated Flood and
Riverbank Erosion Management
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 191-92

Setting up of Centre for Women Studies
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 714-15

Shortage of Doctors in Assam
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 949-50

Situation arising out of Bomb Blasts in
various parts of North-Eastern States
with particular reference to Assam

(DUR 193)
(Deb. 12, Vol. XXXVI, 15-12-2008)

Col. 742818

17

Small Tea Growers in Assam
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 729-30

Supply of Fertilizers for Small Tea Growers
in Assam '
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.676-77

Talks with NDFB
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 238

Talks with ULFA
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 600

Training Institute for Power
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 123-25

| ULFA Camps in Upper Assam

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.421-26

World Heritage Status to Majuli Island
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 222-23

Australia

External Affairs Minster s Visit to Australia
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 61

Procurement of LNG from Australian
Consortium
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 135-36

Automated Teller Machine

ATM Facility at Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008).
Col.622-24

ATMs Centre
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 437

New Technology Regarding ATMs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.258
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Automobile(s)

Battery Charging Centres
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 391

Fuel Efficiency Standards for Vehicles
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.327-28

Seizure of Imported Cars
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 170-71

Aviation Turbine Fuel

Hike in Prices of ATF
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.272-73

Impact of Hike in Fuel Prices on Aviation
Industry
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.331-33

Import of Jet Fuel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 354-56

Reduction in Prices of ATF
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col 282-84

Award(s)

Award in the Field of Afforestation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1370-11

Facilities to Gallantry Award Winners
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 388

Khel Ratna Award
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col. 135-36

Number of Padma Awardees
(Deb. 18, Vol. XXXVI1, 23-12-2008)
Col. 397

Backward Area(s)

Educationally Backward Districts
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.280-95

Guidelines for Backward Districts
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.259

Industrial Development of Backward
Areas
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 83-90

Survey on Educationally Backward
Districts
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.51-63

Tax Concessions for Backward Regions
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.394-95

Balika Samriddhi Yojana

Balika Samriddhi Yojana
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 89

Bamboo

Excise Duty Exemption on Bamboo
Products
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 407-09

Bangladesh

Border dispute with China and
Bangladesh
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 29192

Diversion of Foodgrains to Bangladesh
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 150-51

Extradition of ULFA Militants
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 391

Illegal Bangladeshi Migrants
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 49-51

Infiltration Across Indo-Bangladesh
Border
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.632-34
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Integrated Check Posts
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.31-33

Issue of Voters Identity Cards to Illegal
Bangladeshi Migrants
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 254-55

Joint Secretary Level Talks with
Bangladesh
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 407

Need to declare Dhubri-Haldia via
Bangladesh Water Way as
International Water Way and release
the fund for construction of Dhubri
Port MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 289

Talks between BSF and BDR
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 700

Bank

Agricultural Loan by Co-operative Banks
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 34748

Agriculture Bank Accounts
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 172-713

Appointment of Chairman/MDs/Directors
in PSBs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 535

Assistance by NABARD to Co-operative
Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 361-63

Assistance to Small and Medium
Entrepreneurs by Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.467-70

Bank Strike
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.311-12

Board of Directors in Banks and Financial
Institutions
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.242-44

Branches of PSBs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.228-34

Central Processing of Loans in SBI
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 206-07

Coin Vending Machines
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 258

Compassionate Appointments in Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 303-04

Complaints against NBFC and Private
Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.225-26

Default in Payment of Loan to Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.413-14

Derivative Transactions
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col.216-17

Discontinuation of Circulation of Notes
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 393

Expansion of SBI Operations in Rural and
Semi-Urban Areas
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col 49-50

Export Credit
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.99

Financial Assistance to Co-Operative
Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 396-97

Financial Inclusion by NABARD
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.210-11
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Financial Inclusion Procedures of Banks | Investment made by Banks Abroad

(Deb. 11, Vol. XXXV, 12-12-2008)
Col.457-62

Fund-based and Non-fund-based limit
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col. 140

Granting of Loan by Grameen Banks in
Jharkhand
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 24041

Grievances of Employees in Allahabad ;
Bank
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col.218-19

Guarantee for Deposits in Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 501-02

Illegal transaction by Private Banks
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col. 334-35

Impact of Banking Crisis of USA
(Deb. 3, Vol. XXXV, 17-10-2008) !
Col. 73-75 ’

Infrastructure Projects
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 171

Installation of ATMs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 39192

Interest on Unclaimed Accounts
(Deb. 11, Vol. XXXVI, 12-12-2008) :
Col. 20507

Intemnet Banking Frauds
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 82-86

Investment in Foreign Banks and
Insurance Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.209-11

Investment in Foreign Banks in India
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 418

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 195

Kisan Credit Cards
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 323-26

Loan Sanctioned by Commercial Banks
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 486

Loans by Public Sector Banks for Rural
Housing Schemes
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 105-06

Loans to Rural Areas by Foreign Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 498

Merger of Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 245

Merger of Lord Krishna and Centurion
Banks with HDFC
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 95-96

Merger of SBS with SBI
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 20102

Mobile ATM Service by PNB
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.204

National Bank for SC and ST
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.96-97

Need to fulfill the demands of All India
Regional Rural Banks Employees
Association (MUR 377)

(Deb, 17, Vol. XXXV1I, 22-12-2008)
Col. 293

Need to set up a Negotiating Forum for
Regional Rural Banks in the country
(MUR377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 762
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Non-official Directors
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 199

NPA of Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.245-50 ’

NPAs and Profit of Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.486-88

Operational Cost of Banks
(Deb. 11, Vol. XXXVI, 12:12-2008)
Col.421-22

Outsourcing of ATMs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 333

Overcharging of Interest from Credit Card
Holders
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 20001

Performance of Indian banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 523-24

Prime Lending Rates
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 163-70

Privatization of Nationalised Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 303

Provision of NPA
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.213-14

PSBs and Private Sector Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 570-72

Public Sector Banks in Orissa
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.215-19

Quantum of Loans Written Off
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.314-15
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Rates of Interest on Loans by Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.315-16

Ratings of the Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 188

Recovery of Loan by Dena Bank
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 10103

Recovery of Loans through Muscle Power
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 78-719

Regional Rural Banks
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.330-33

Repo and CRR Rate
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 11921

Representation of IBA
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col.473-74

Return on the Deposits of Senior Citizens
(Deb. 11, Vol. XXXVI, 12-12-2008) °
Col.411

Revamping of premﬁve Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 114-15

Safety and Security of Lockers
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 120-21

SBI Branches
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 116-20

Unsecured Borrowings from PSBs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 119-20

Vacant Post in State Bank of Travancore
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 249-51

Villages adopted by Banks
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 279-80
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Violation of RBI Guidelines/Advice
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 259

Waiver of Loans by RRB
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 318-20

Withdrawing Deposits from RRBs by
States
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 169-70

Barren Land

Development of Barren Land
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 220-24

Basic Amenities

Assessment of Availability of Basic
Amenities
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col 833-36

Basic Services to the Urban Poor

BSUP and IHSDP
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 67

Beedi Workers

Basic Facilities to Beedi Workers
(Deb. 12, Vol. XXX V1, 15-12-2008)
Col. 173

Impact of Ban on Smoking on Livelihood
of Beedi Workers
(Deb. 17, Vol. XXXVI, 22-12-2008) |
Col. 224

Medical Facilities to Beedi Workers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.271-86

Welfare Schemes for Beedi Workers
(Deb. 17, Vol. XXX V1, 22-12-2008)
Col. 63-71

Bhabha Atomic Research Centre

De-contamination Kit by BARC
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 384-85

LOK SABHA

Bharat Aluminium Company Limited

Land for Strategic Partner of BALCO
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 493-94

Bharat Coking Coal Limited

Joint Venture between SAIL and BCCL
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.201-02

Shortage of Drinking Water in BCCL
Mines
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 14647

Bharat Earth Movers Limited

Contract to BEML for Waste Rock
Removal
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 194

Production of Rail Coaches by BEML
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 229

‘ Bharat Heavy Electricals Limited

Committee on BHEL
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col 263

Setting up of Power Plant by BHEL
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 10203

Tumover and Profit of BHEL
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 4445

Vacant Posts in BHEL
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 138-39

Bharat Heavy Plate and Vessels Limited

Losses Suffered by Bharat Heavy Plate
and Vessels Limited
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.451-53

Bharat Nirman Yojana

Bharat Nirman Yojana
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 49-52
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Public Telephone Under Bharat Nirman
Programme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.431-32

Bharat Petroleum Corporation Limited

Appointment of staff officers in Bharat
Petroleum Ltd.
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 165-67

Selection of Transporters by BPCL
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col.209-10

Bharat Ratna

Need to confer ‘Bharat Ratna’ Award on
Dr. M. Karunanidhi, Chief Minister of
Tamil Nadu (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 288

Bbarat Sanchar Nigam Limited

Classification of Gram Panchayats
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 116

Decrease in Subscribers of BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.492-93

Income through Selling of Vacant Lands
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 254

IPOof BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 206-07

Loss in revenue of BSNL and MTNL
(Deb. 12, Vol. XXXVI1, 15-12-2008)
Col.483-85

Low Cost Mobile Services by BSNL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 208-22

Market share of MTNL and BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.412-15 |
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Merger of ITI with BSNL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 194

Mobile Connections by BSNL and MTNL
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.233-35

Need to bring transparency in telecom
policies of Bharat Sanchar Nigam
Limited
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 761

Outstanding Dues of MTNL/BSNL
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 4648

Profit and Loss in BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 187-88

Quality of Internet Services by BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.257-58

Services of BSNL in Border Areas
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 149

Setting up of Joint Venture Company by
BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.476-77

Setting up of Signal Towers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 107-08

Slow Growth in BSNL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 52-53

Telecom Advisory Committees in MTNL
and BSNL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 377

Various Schemes by BSNL
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 34448
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Bhoodan Land

Distribution of Bhoodan land
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 236-38

Bhopal Gas Tragedy

Compensation to Victims of Bhopal Gas
Tragedy
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 62-63

Rehabilitation of Victims of Bhopal Gas
Tragedy i
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 20-22

Bhutan

Alternative Access Route to Bhutan
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 377-78

India Assisted Power Projects in Bhutan
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 397

Bihar

Need to monitor the progress of the
National Rural Employment Guarantee
Scheme in Aurangabad Parliamentary
Constituency, Bihar (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 570-T1

Assistance to Handloom Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 58-63

Assistance to NGOs Working in Bihar
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 907-08

Barh Thermal Power Project |
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 111-13

Bamar Reservoir Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 591

Central Allocation of Commodities

(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 309

LOK SABHA

Conservation of Land in Bihar
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 189-90

Development of Tourism in Bihar and Uttar
Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.208-09

Electrification of Railway Tracks in Bihar
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 14446

Food Processing Industries in Bihar
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 78-79

High Speed trains in Gujarat and Bihar
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 61

Jail Breaks
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 353-57

Loan Waiver for Bihar and Orissa ,
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 130-31

Losses Due to Breach of Kosi River
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.425-26

Need to expedite construction of Kusha
dam on India-Nepal Border for
preventing recurring floods in Bihar
(MUR377)

(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 738

i Need to expedite the completion of Nun

river project in Bihar (MUR 377)
(Deb. 17, Vol. XXXV, 22-12-2008)
Col. 295 -

Need to expedite the setting up of All India
Institute of Medical Sciences (AIIMS)
in Patna, Bihar (Sub.)

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 574-75

Need to expedite the setting up of
Doordarshan Kendra at Aurangabad
in Bihar (MUR 377)
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 291
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Need to start Rajiv Gandhi Vidyutikaran
Yojana in Samastipur Bihar (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 380

Need to undertake repair work of National
Highways in Bihar (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 514

Opening of CNGoutlets in Bihar
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.275-76

Pitferage of Food ltems for Relief

(Deb. 5, Vol. XXXV, 21-10-2008) :

Col. 325-26

Protected Monuments in Bihar
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.97-106

Relief Measures for Bihar Flood Victims
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 117-19

Training to Muslim Girls
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 257-58

Upper Bahue Water Reservoir
(Debd. 12, Vol. XXXVI, 15-12-2008)
Col.473

Bill(s)

Agricultural and Processed Food
Products Export Development
Authority (Amendment) Bill, 2008—
Consid. and Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 775-76

Airport Economic Regulatory Authority

of India, Bill, 2007—Consid. and Pass |

(Deb. 6, Vol. XXXV, 22-10-2008)
Col.412-20

Amendments in Unorganised Workers
Social Security Bill, 2007
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.304-12

Appropriation (No. 3) Bill, 2008—Consid.
and Pass
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.910-11

Appropriation (No. 4) Bill, 2008—Consid.
and Pass
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.493-94

Appropriation (Railways) No. 4 Bill, 2008
—Int., Consid. and Pass
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.411

Central Universities Laws (Amendment)
Bill, 2008—Consid. and Pass
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.517-58

i Code of Criminal Procedure (Amendment)

Bill, 2008—Consid. and Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 773

Collection of Statistics Bill, 2008—Consid.
and Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 774

Companies Bill, 2008—Int.
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 44548

Compensatory Afforestation Fund Bill,
2008—Consid. and Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 776-77

Constitution (Amendment) Bill, 2008
(Amendment of Article 130) by
Shri Hansraj G Ahir
{Deb. 11, Vol. XXXV!, 12-12.2008)
Col. 665

Constitution (Amendment) Bill, 2008
(Amendment of the Seventh Schedule)
by Shri Kashiram Rana
{Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 664
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Constitution (Amendment) Bill, 2008
(Insertion of New article 279A) by
Shri Kashiram Rana
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 663

Constitution (Amendment) Bill, 2008
(Insertion of New article 45A) by
Shri C.K. Chandrappan
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 661

Constitution (Scheduled Tribes) (Union
Territories) Order (Amendment; Bill,
2008—Consid. and Pass

1
i
1
i
)
i
i

(Deb. 18, Vol. XXXVI, 23-12-2008) :

Col.TT1

Drugs and Cosmetics (Amendment) Bill,
2008—Consid. and Pass

(Deb. 7, Vol. XXXV, 23-10-2008)

Col. 559-61

Electoral Reforms Commission Bill, 2006
— Consid.
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 666-702

Electricity (Repeal) Bill, 2008 by Shri C.K.

Chandrappan
(Deb. 11, Vol. XXX VI, 12-12-2008)
Col. 664

Employees State Insurance (Amendment)
Bill, 2008— Int.
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 911

Entrance Examinations (Abolition) Bill,
2008 by Dr. R. Senthil
(Deb. 11, Vol. XX(XVI, 12-12-2008)
Col.661-62

High Court and Supreme Court Indges |

(Salaries and Conditions of Service)
Amendment Bill, 2008—Int.

(Deb. 17, Voi. XXXVI, 22-12-2008)
Col. 287

Indian Maritime University Bill, 2007—
Consid. and Pass

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.935-79

i

|
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Indian Penal Code (Amendment) Bill, 2008
(Amendment of Section 304A, etc.) by
Shri Kashiram Rana
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 663

Land Ports Authority of India Bill, 2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 368-69

Life Insurance Corporation (Amendment)
Bill, 2008—Int.
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.278-86

| Limited Liability Partnership Bill, 2008—

Consid. and Pass
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.649-60

National Highways Authority of India
(Amendment) Bill, 2008—Int.
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 287

National Investigation Agency Bill, 2008
and Unlawful Activities (Prevention)
Amendment Bill, 2008—Consid. and
Pass (Deb. 14, Vol. XXX V1, 17-12-2008)
Col. 551-704

National Investigation Agency Bill,
2008—Int.

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 600-01

National Jute Board Biil, 2006—Consid.
and Pass .
(Deb. §, Vol. XXXV, 21-10-2008)
Col.912-35

National Rural Employment Guarantee
(Amendment) Bill, 2008 (Amendment
of Section 2, etc.) by Shri Hansraj G
Ahir
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 661
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National Waterway (Talcher-Dharma
Stretch of Rivers, Geonikhali-Charbatia
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and
Mahanadi Delta Rivers) Bill, 2006 and
National Waterway (Kakinada-
Pondicherry Stretch of Canals and the
Kaluvelly Tank, River Godavari and
Wazirabad-Vijayawada Stretch of
Rivers Krishna) Bill,2006—Consid. and
Pass
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 468-515

Palliative Care (Education and Training)
Bill, 2008 by Shri C.K. Chandrappan
(Deb. 11, Vol. XXXV], 12-12-2008)
Col. 664-65

Post-Graduate Institute of Medical
Education and Research, Chandigarh
(Amendment) Bill, 2008—Consid. and
Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 768-69

Prevention of Corruption (Amendment)
Bill, 2008—Int.
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 435

Prevention of Corruption (Amendment)
Bill, 2008—Consid. and Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 770

Railways (Second Amendment) Bill, 2008
—Int.
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.623-24

Right to Education Bill
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 521-22
(Deb. 13, Vol. XXXVI, lﬁ-l%-ZOOS)
Col. 29-34

Same Sex Marriages
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 259-60

1
i
'
I

. State
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Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest
Rights) Amendment Bill, 2008
(Amendment of Section 2) by
Shri Hansraj G Ahir
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 665-66

Science and Engineering Research Board
Bill, 2008— Consid. and Pass
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.616-49

Science and Engineering Research Board
Bill, 2008— Int.
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 449

South Asian University Bill, 2008—
Consid. and Pass
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 772

and Union Territories
Reorganisation Commission Bill, 2008
by Shri Balasaheb Vikhe Patil

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.662-63

Treatment of Attempts to Suicide as a Non
punishable Offence Bill, 2008 by
Shri C.K. Chandrappan
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 666

Uniform Syllabus (High School and
Higher Secondary School Level) Bill,
2008 by Dr. R. Senthil
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 662

Untavfi!  Activities (Prevention)
Amends rent Bill, 2008—Int.
(Deb. 13, Vol. X:XXVI, 16-12-2008)
Col.601-03

Wyorganised Workers Social Security Bill,
2008—~Consid. and Pass
{Deb. 14, Vol. XXXVI, 17-12-2008)
Col.517-51
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Unorganised Workers Social Security Bill, | Use of Biotechnology for Higher Crop

2008—Consid. ’ Yield
(Deb. 13, Vol. XXXVI, 16-12-2008) |  (Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 586-600,603-06 ! Col. 52021
(Deb. 12, Vol. XXXVI, 15-12-2008) | Bird Flu
i
Col.818-20 | Prevention of Bird Flu

Workmen's Compensation (Amendment) ‘ (Deb. 17, Vol. XXXVI, 22-12-2008)
Bill, 2008—Int. | Col181-82
g)::.z i,zsvm. XXXV, 20-10-2008) | g;gey

F' ! Declining Population of Exotic Birds

Bio-Fuel | (Deb. 9. Vol. XXXV, 10-12-2008)

Bio-Diesel Purchase Policy " Col.503-05
(CD:I; 73107,4v°|. XXXV, 11-12-2008) " Preservation of Vultures

o212 i (Deb. 15, Vol. XXXVI, 18-12-2008)

Cuhtivation of Jatropha ’[ Col. 130-31
(Deb. 11, Vol. XXXVI, 12-12:2008) | g\ Morketing
Col. 174-76 ! :

L oan o Jatropba Plantation | Black-marketing of Essential Comma¥iies
(Deb. 3, Vol. XXXV, 17-10-2008) | (D€b- 9. Vol. XXXV, 10-12-2008)
Col 23233 ’ - | Col.453-55

Bio-Gas i Black-Marketing of Kerosene

Sert € Bio.Gas Plants . (Deb. 15, Vol. XXXVI, 18-12-2008)
g up ot Bt i Col.94-98
(Deb. 11, Vol. XXXVI, 12-12-2008) !

Col. 24348 | Bongaigaon Refinery and

Biosphere i Petrochemicals Limited

Biosohere R : Merger of BRPL with 10C
"ﬁ')’eb 5 ij:'l"‘;x XV. 10-12.2008 | (Deb. 7, Vol. XXXV, 23-10-2008)
Col 62830 » 10-12-2008) | cop.220-21

Biotechnology 1 Book Bank Scheme
. . Scholarship and Book Bank Scheme

Biotechnology Resource Centres !

(Deb. 18, Vol. XXXVI. 23-12-2008) | (D0 13: Vol. XXXV, 16-12-2008)
Col. 295.96 . Col.471-12
’ Border Ares

Promotion of R & D in Biotechnoiogy
(Deb. 18, Vol. XXX VI, 25-12-7008) ' Extension of *No Service Zone® for Mobile
Col.8-11 ; Service

Regulatory Authority tor Biotechnology . (Deb. 12, Vol. XXXVI, 15-12-2008)

(Deb. i8 Voi XXXV, 23.12-2008), p,  CO-3808!
Col. 570-71 ;:Bordcr Area Development Programme
Setting up of Biotechnology Parks . Border Area Development Programme

(Deb. 13, Vol. XXXVI, 16-12-2008) (Deb. 13, Vol. XXXVI. 16-12-2008)
Col. 4546 I Col.329-32
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Integrated Border Management
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Brazil

(Deb. 5, Vol. XXXV, 21-10-2008) ' Ethanol Production in Brazil

Col.277
Border Dispute

Border Dispute Between Assam and
Arunachal Pradesh
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.24748

Border dispute with China and:
i Bogibeel Bridge Project
(Deb. 6. Vol. XXXV, 22-10-2008)

Bangladesh

Col.291-92

Installation of Mobile Jammers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 185-86

Raising Jammu and Kashmir issue in the
United Nations
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.292-93

Services of BSNL in Border Areas

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 149

Border Road Organisation

NHs Maintained by BRO
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 926-27

Border Security Force

Involvement of BSF Personnel in
Smuggling
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 387-88

Brahmaputra Board
Restructuring of Brahmaputra Board

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 193-94

Brain Drain

Exodus of Scientists from ISRO
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.651-52

i
i
|
I

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 365-66

Brick-Klin Industry

Law for Brick-Klin Labourers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.267-68

Bridge

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 405-06

BORs in Uttar Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 223-36

Bridge across river Tapi
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.261-62

Bridge and Road Projects in NER
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.618

Collapse of Flyover/Bridges under
Construction
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 136568

Construction of By-Passes and Bridges
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.63-70

Construction of Rail over Bridges on NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 701-08

Construction of Road Overbridge at
Gomoh Junction
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.274-75

Construction of ROB/RUB in East Cost
Railway Zone
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col.317-18

Construction of Under-Bridges at Railway
Crossing, Kota Junction
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 202

-
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Dilapidated Condition of Bridges on
National Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 124849

Need to construct a bridge on railway
crossing at Bharwari in Chail
Parliamentary Constituency,
Uttar Pradesh (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.294

Need to expedite the construction of
; abridge over river Ganga connecting
Sahibganj in Jharkhand with Manihari
in Bihar (MUR 377)
(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 297

Need to sanction and expedite
construction of bridges in Hamirpur-
Chhattarpur and Devri Dam-Banda
sections of Kanpur-Sagar National
Highway (MUR 377) !
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837

Parallel Bridge over river Zuari
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.219-20

Policy for Construction of ROB
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 33340

Proposals for Construction of Bridges
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 154-57

Rail Over-Bridges of NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1084-1104

Railway Bridges
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 15-22

Railway' Crossing Over-Bridges and
Under-Bridges in Gujarat
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 186-90
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ROB inKerala
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 187

ROB on National Highways
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.211-12

ROBs in Rajasthan
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 65

ROBs/RUBSs in Orissa and Maharashtra
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.378-86

RUB at Davangere in Karnataka
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 76

Toll on Rail Over bridges
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 301-02

MoU between India and Brunei
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.237-38

Bt. Cotton

Cultivation and Promeotion of Bt Cotton
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 165-66

Budget

Budget Allocation for Child Health Care
(Dcb. 9, Vol. XXXV, 10-12-2008)
Col. 94448

Budget allocation for development of SC
and OBC
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 4243

Budget for the Disabled
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 188-89

Building Construction

Energy Conservation Building Code
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 220-21
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Bureau of Indian Standards

Issuance of Standards Certification
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.338-39

Norms Fixed by BIS for Soft Drinks
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1157-58

Business Confidence Index

Survey on Business Confidence Index
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col.254-55

Business Friendly Regulations

Business Friendly Regulations
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 257

Calamity Relief Fund

Revision of Norms for CRF
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 69-70

Cargo
Cargo Handling Facility at Chennai Port

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1303-06

Container Cargo Handling on Western
Coast
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 84546

Cattle

" Loan for Cattle
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 225

Rehabilitation of Stray Cattle in Delhi
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 154-56

Cement

Excise Duty Exemption for Cement
Industry in the North East
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 255-56

Import of Cement
{Deb. 5, Vol. XXXV, 21-10-2008)
Col. 800-801

Need to grant NOC to the Government of
Gujarat for carrying out survey and
investigation by private companies in
Kore Creek area, Gujarat for
development of port-facilities for
cement industries (MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 761

Pollution by Cement Factories
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 687-88

Production and Consumption of Cement
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.657-82

Rise in Cement Prices
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 250

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 19192

Central Area

Coastal Security Schemes
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 298-300

Promotion of Port-based Industries
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 301-05

Central Board of Secondary Education

Affiliation by CBSE
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 745-46

Heritage Craft
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 607

Inspection of Answer Sheets
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.284-85

Central Bureau of Investigation

CBI Inquiry against DDA Officers
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 26367
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CB1 Raids
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 1264-65

Posts lying Vacant in CBI
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.923-25

Shortage of Law Officers in CBI
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 285-87

Special CBI Courts
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 380-82

Ceatral Cashew Board

Need to set up a Central Cashew Board
with its Headquarters at Kollam, Kerala
(MUR377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.736-37

Central Government Health Scheme
CGHS Dispensaries
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 567-96

CGHS Facilities to Common Man
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.912

CGHS Facility for Employees of Navodaya
Vidyalaya
(Deb. 14, Vol. XXX V1, 17-12-2008)
Col. 14546

CGHS Facility to Journalists
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.615-16

Complaints from CGHS Beneficiaries
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 172-73

Construction of CGHS Dispensaries

(Deb. 6, Vol. XXXV, 22-10-2008)
Col.311-12

(Deb. 16, Vol. XXXVI, 19-12-2008)

Col.289
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Central Poliution Control Board

Inspection of Factories and Mills by CRCP
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 54-56

Central Projects

Central and Centrally Sponsored Schemes
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.177-78

Centrally Sponsored Schemes
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 299-377

Delayed Central Projects
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 104-05

Delayed Central Schemes
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 104-05

Impiementation of Centrally Funded
Schemes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.385-88

Central Reserve Police Force

CRPF Battalions
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 715-16

CRPF Security to VIP
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 363-64

Intelligence Agency for PMF
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.619

Central Road Fund

Central Road Fund
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 75-78, 1314-22

Central Vigilance Commission

CVC on Sensitive Posts
(Deb. 9, Vol. XXXV, 10-12-2008) .
Col. 745-46
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Central Warehousing Corporation

Establishment Cost of CWC
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col. 34041

Centre for the Development of Telematics

Funds for C-DOT
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 221

Chandrayan

Launching of Chandrayan-1I
{Deb. 6, Vol. XXXV, 22-10-2008)
Col. 239

Chartered Accountants Firms

Chartered Accountants Firms
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 173

Chemicals

Production of Chemicals
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44142

Chhattisgarh

NH Projects Undertaken in Chhattisgarh
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 710-26

Opening of LPG Agencies in Chhattisgarh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 131-32

PMGSY in Chhattisgarh
(Deb. 16, Vol. XXXV, 19-12-2008)
Col. 39192

Railway Projects in Chhattisgarh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 204-06

Scrapping of Salwa Judum
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 200-201

Child Labour

Expansion of National Child Labour
Project
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.93-98
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Funds for Rehabilitation of Rescued Child
Labour
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 3943

Impact of Child Labour Schemes
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 121-24 '

New Plan and Programme for Eradication
of Child Labour
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.255-56

Trafficking of Children for Child Labour
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 39091

Children

Admission of Disabled Children
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 224

Atrocities on Children
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 287

Blindness Among Children
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 149-50

Budget Allocation for Child Health Care
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.944-48

Child Artists
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 415

Child-Free Zones
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col. 260

Children Death due to Measles
Vaccination
(Deb. 9, Vol. XXXV, 10-12-2008)
COL$.71

Children Deprived of Elementary
Education
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.217-18

Children Languishing in Jails
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 247
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Children Suffering from Mental Disorders
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 836

Creches for Children of Working Women i
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 101-09 i

Death of Children due to Measles
Vaccination ,
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 996-97

Education Programme for Mentally
Challenged Children
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.328-32

Facilities to Children of SC Community
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col.113-14

Health Care Facilities to Children ;
(Deb. 6, Vol. XXXV, 22-10-2008) |
Col.232-33 ,

HIB Vaccine for Children 3
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 701 i

HIV/AIDS among Children
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.32-34

Ingredients of Baby Food Products
(Deb. 9, Vol. XXXV, 10-12-2008) i
Col. 623-24

Integrated Education for Disabled Children
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 1420

Malnutrition in Children—HAH
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 702-22

Missing Children
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.323-26

National Commission for Protection of
Child Rights

H
i
|
{
i
;
{

!

(Deb. 3, Vol. XXXV; 17-10-2008)
Col. 337-38

|
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Nutrition Programme for Children
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 565-66

| Out of School Children

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 341

Prevention of Theft of Infants
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 472

i Ready to Eat Meals

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col 497

Resolution on Women and Children
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col. 333

Single Shot Vaccine to Protect Children
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.376-77

Street Children
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 194

 Trafficking in Women and Children

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 71-74

Trafficking of Children for Child Labour
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 390-91

Welfare of Women Prisoners and their
Children
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 400-02

China

Boost in Software and Services Sector
(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 191-92

Border dispute with China and
Bangladesh
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.291-92
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China’s Claim over Finger Areas of Sikkim |
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 816

Chinese Incursions across LAC
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 307

Import of Milk and Milk Products from
China
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 468-70

Imports from China
(Deb. 5, Vol. XXXV, 21-10- 2008)
Col.709-10

Indian Students Stranded in Beijing
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.263-64

Indo-China Defence Cooperation
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 50507

Per Head Expenditure on the Health in
India and China
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 889-96 |

Power Plants by Chinese Firms
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 103-04

Restricting Cheap Imports
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 699

Toxic Chemicals in Chinese Dairy Products
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 80-81

Trade with China at Nathula Border
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.733-37

Visit of Chinese Foreign Minister to India
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 511-12

Chittaranjan Locomotive Works

Production Capacity of Chittaranjan
Locomotive Works
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 266

!
j
!
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Cigarette

Excise Duty Evasion by Cigarette
Manufacturers
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 176-78

Civil Aviation
Advanced Passenger Information System

(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 209

AME Institutes in the Country
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 77-78

Charges from Air Passengers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.121-22

Civil Aviation Agreement with European
Union
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.211-12

Comparative Study on Domestic
Passenger Traffic
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.319-21

Fuel Surcharge from Air Passengers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.314-15

GAGAN Project
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.435-36

Growth Rate of Civil Aviation Sector
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 4-5

Hovering of Aircraft over Delhi and
Mumbai
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 19596

Impact of Hike in Air Fare
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 3941
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Impact of Hike in Fuel Prices on Aviation
Industry §
(Deb. 7, Vol. XXXV, 23-10- "008)
Col.331-33

Impact of Recession on Aviation Industry
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44849 i

Increase in Number of Air Passengers |
(Deb. 7, Vol. XXXV, 23-10- 2008)
Col.91

Irregular Operation of Foreign Flights in
India Air Space
{Deb. 7, Vol. XXXV, 23-10-2008)
Col.51-52

Low Cost Carriers |
(Deb. 15, Vol. XXXVI, 18-12-2008) :
Col. 208-09 5

Ombudsman for Civil Aviation Industry
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 306

Shortage of ATC Officers
(Deb. 7, Vol. XXXV, 23-10-2008) :
Col.96-97

Climate Change

Climate Change
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col. 24546

Effect of Climate Change
(Deb. 18, Vol. XXXVI1, 23-12-2008)
Col.630-32

Environmental R
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1372-73 i

Impact of Climate Change
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 269-70
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 183,886-87
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 597-98

Impact of Climate Change on Water
Resources

(Deb. 12, Vol. XXXV1, 15-12-2008)

i
{
[
i
1
n

Col.282
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Impact of Climatic Change on Health
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1393

Impact of GM Crops on Climate Change
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 180-81

National Action Plan on Climate Change
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 343

Study of Tropical Climate
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1302

Study on Impact of Climate Change
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.925-26.114243

Acquisition of Land for Coal Mines
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 123-24

Allocatnon of Coal Blocks
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.878-79

i Coal Allocation Policy
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1149-50

Coal Blocks of Kerala Electricity Board
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 279

Coal Mines of CIL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 649-51

| Coal Production from Captive Blocks

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1404-06

Coal Royalty Share for Development
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 879

Coal under Linkage System
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.371-12
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! Mining in Captive Coal Blocks

Coal to Liquid Projects
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col.26-31

Coke Oven Plant at Giridih
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 741

Criteria for Allocation of Coal to States
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 285-86

Decline of Female Workers in Coal Sector ,
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 185

Demand and Supply of Coal
(Deb. 9, Vol. XXXV, 10-12- 2008)
Col. 999-1000 :

Depleting Coal Reserves
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 126 i

Effect of Coal Mines Dust on Human |
Health
(Deb. 9, Vol. XXXV, 10-12- 2oos)l
Col.616-17

Extraction of Coal from Abandoned Mines
(Deb. 6. Vol. XXXV, 22-10-2008) :
Col. 184-85 :

Fire Incidents in Coal Mines ;
(Deb. 14, Vol. XXXVI, 17- 12-7008)
Col.216-18

Geological Resources of Coal :
(Deb. 6, Vol. XXXV, 22-10-2008) .
Col.222

Import of Coal
(Deb. 9, Vol. XXXV, 10- I"-2008)
Col.927-28

Irregularities in Coal Transportation .
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 883-84

Matemity Benefit to Female Workers in
Coal Sector
(Deb. 14, Vol. XXXVI, 17-12
Col.310-11

-2008) |

i
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(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 74-76

New Coal-Distribution Policy
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1123-26

Outsourcing of Coal Mining
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 549-50

Pension Scheme to Coal Mining Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.614

Percentage Share of Coal in Power
Generation
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 199

Peripheral Development Fund

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 113

" Pilferage of Coal
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 267-69

i Pollution due to Coal Handling at

Mormugaon Port
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 107-08

Production of ‘A’ Grade Coal
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 64849

Production of Coal
(Deb. 9, Vol. XXXV, 10-12-
Col. 1373-75

2008)

" Production of Coal by CIL

(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 83742

Production of Coking and non-Coking
Coal
(Deb. 9. Vol. XXXV. 10-12-2008)
Col. 114

Reforms in Coal Sector
(Deb. 14, Vol. XXXVI., 17-12-2008)
Col.69-77
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Royalty on Coal
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 199-200

Scrutiny of Allocation of Coal Blocks by
the Steering Committee
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 59-60 :

Shortage of Coal for NALCO

(Deb. 5, Vol. XXXV, 21-10-2008) |

Col.716-17

Supply of Coal to Industrial Units
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 301

Total Coal Reserve
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 172-73

Unscientific Coal Mining

(Deb. 14, Vol. XXXVI, 17-12-2008) |

Col. 179-80
Coal India Limited
Afforestation by CIL

(Deb. 14, Vol. XXXVI, 17-12-2008) |

Col. 30507
Closure of CIL Mines

(Deb. 6, Vol. XXXV, 22-10-2008) |

Col. 186-88

Coal Mines of CIL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 649-51

Development of Peripheral Village by Coal
India Lid.
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 132-33

Joint Power Venture of NTPC and CIL

(Deb. 14, Vol. XXXVI, 17-12-2008) |

Col.256
Power Generation by CIL

(Deb. 6, Vol. XXXV, 22-10-2008) :

Col. 326-27

Production of Coal by CIL
(Deb. 9, Vol. XXXV, 10-
Col. 83742

12-2008) !
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! Promotion of Hindi in CIL
i (Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 171-72

Coal Regulatory Authority

§ Coal Regulatory Authority
| (Deb. 6, Vol. XXXV, 22-10-2008)
!

Col. 71-12

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 646-47

i
| CoastalArea
|

| Exploration of Resources
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.473-74

| National Coastal Protection Project
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 114-15

f Need 10 augment the security along the
i Coastal areas of Gujarat (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.572-74

Need to empower the fishermen
i community with gadgets with a view
P w strengthen the Maritime security in
the coastal regions (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.575-76

Need to set up an international shipyard
on the Gujarat Coast (MUR 377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 836

Objection to Coastal Zone Management
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 139

Violation of Coastat Regulations
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 827-29

'i Code of Criminal Procedure

| Amendment in Code of Criminal Procedure
(Deb. 13, Vol. XXXVI, 16-12-2008)
' Col. 178

i
H
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Coffee !
Coffee Plantations 'i
(Deb. 5, Vol. XXXV, 21-10-2008)

Col.97-100

Coffee Production
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 228-30

Package to help Coffee Growers
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.482-83

Coir

Assistance to Coir lndustryv
(Deb. 13, Vol. XXXVI, I6—l2-2008),
Col.468-70

Domestic Trade in Coir Products
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 14548

Cold Storages

Cold Storages
(Deb. 9, Vol. XXXV, 10-12- 7008)
+ Col.481-84

College

Academic Standards in Dental Colleges
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.61-62

Admission in Colleges
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 523

Broadband Connections in School/ |
Colleges i
(Deb. 5, Vol. XXXV, 21-10-2008) ;
Col.655-56

‘ Criteria for Setting up Ayurvedic Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1291-98

De-recognition of Government Medical
Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 997
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De-recognition of Dental and Nursing
Colleges in Kamnataka
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 140708

Establishing Colieges of Excellence
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.284-95

Functioning of Ayurvedic Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.911-12

Funds for Self Financing Colleges
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 461

Improvement in Performances of Colleges
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 557-59

Inspection of Medical Colleges by MCI
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 739

lmcmal Quality Assurance Cell
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 571-712

Joim Entrance Test for Admission in
Private Medical Colleges
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 82

Law Universities/Colleges
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.387-88

Medical, Dental and Nursing Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 550-66

. Mines Technology Course in Engineering

Colleges
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 525

Ragging in Colleges
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 321-22

Recognition to Foreign Medical Colleges
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. Tl
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Relaxation of Norms for Establishing ; Committee of Privileges—|3th Reportand
Colleges 17th Report-Laid
(Deb. 14, Vol. XXXVI, 17-12-2008) (Deb. 16, Vol. XXXVI, 19-12-2008)
Col.254-55 ; Col.409
Revision of Pay Scales of Teachers in | Commitice on Absence of Members From
Universities and Colleges (St.) the Sittings of the House —11th
(Deb. 13, Vol. XXXVI, 16-12-2008) Report—Presented
Col.674-79 g (Deb. 12, Vol. XXXVI, 15-12-2008)
Schools of Architecture i Col.703
(Deb. 18, Vol. XXXVI, 23-12-2008) | Committee on BHEL
Col.639 i (Deb. IS, Vol. XXXVI. 18-12-2008)

Setting up of Engineering Degree Colleges ©  Col. 263
(Deb. 13, Vol. XXXVI, 16-12-2008) '\ Committee on Empowerment of Women—

Col. 144-56 i 17th Report—Presented

Uneven Growth of Medical Institution ¢ (Deb. 4, Vol. XXXV, 20-10-2008)
(Deb. 6. Vol. XXXV, 22-10-2008) i Col.617
Col. 84-88

‘ Committee on Empowerment of Women
Command Area Development Programme |  —18th Report—Presented
Command Area Development Programme i (Deb. S, Vol. XXXV, 21-10-2008)
(Deb. 12, Vol. XXXVI, 15-12-2008) |  Col-819
Col. 10-18 ! Committee on Estimates—Election
Commemorative Stamp | (Deb. 11, Vol. XXXVI, 12-12-2008)
. . . i Col.596-98
Need to issue a commemorative stamp in |
honour of Late Shri Viswanatha Doss, . Committee on Govemnment Assurances—
a great patriot and stage action of |  23rd and 24th Reports—Presented

(Deb. 6, Vol. XXXV, 22-10-2008) .  Col.819
Col.376-77

Committee on Government Assurances—
Committee 25th and 26th Reports—Presented
Central Building and Other Construction ( (Deb. 6, Vol. XXXV, 22-10-2008)
Workers' Advisory Commitiee—Election | O 370
(Deb. 12, Vol. XXXVI, 15-12-2008) | Committee on Information,
Col. 711-12 i Communication and Entertainment
Coconut Development Board—Election (Deb. 9, Vol. XXXV, 10-12-2008)

Central Advisory Committee for Col. 106264
National Cadet Corps—Election | Committee on Members of Parliament

Corporation—Election 14th and 15th Reports—Presented
(Deb. 4, Vol. XXXV, 20-10-2008) |  (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 620 | Col.705

Employees’  Siate lnsurance} Local Area Development Scheme—
1
’1
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Committee on Papers Laid on the Table—
18th and 19th Reports and Minutes—
Laid
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 81

Committee on Papers Laid on the Table
— 20th Report—Presented

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 369

Committee on Petitions 46th and 47th
Reports—Presented
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 744

Committee on Petitions—43rd to 45th
Report—Presented
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 480-81

Committee on Private Members Bills and
Resolution—Minutes—Laid
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 409

Committee on Private Members’ Bills and
Resolutions—37th Report—Presented
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.433

Committee on Public Accounts—Election
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 596

Committee on Public Undertakings—
Election :
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 597

Committee on Public Undertakings—3 1st
and 32nd Reports—Presented

(Deb. 13, Vol. XXXVI, 16-12-2008) |

Col. 522

Committee on Public Undertakings—33rd
and 34th Reports—Presented
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 267

Committee on Subordinate Legislation—
20th and 21st Reports—Presented
(Deb. 6, Vol. XXXV, 22-10-2008)
Col 370

Committee on Subordinate Legislation—
22nd and 23rd Reports—Presented
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 522

Commiittee on the Welfare of Scheduled
Castes and Scheduled Tribes—32nd
to 34th Reports—Presented
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 434

Committee on Welfare of Scheduled
Castes and Scheduled Tribes—
Elections
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 597

Committee on Welfare of Scheduled
Castes and Scheduled Tribe—35th
Report—Presented
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 522-23

Committee to Inquire into Misconduct of
Members of Lok Sabha—3rd Report—
Laid
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.616

Committee to inquire into the complaint
made by some members regarding
alleged offer of money to them in
connection with voting on the Motion
of Confidence—Report—Laid
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 705

; Election to Committee-Joint Committee on

Offices of Profit—Election
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 434

Estimates Committee—18th Report—
Presented
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 615
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Estimates Committee—9th and 20th
Reports—Presented
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.479-80

Jawaharlal Institute of Post Graduate
Medical Education and Research,
Puducherry (Elect.)

(Deb. 6, Vol. XXXV, 22-10-2008)
Col 375-76

Joint Committee on Offices of Profit—9th |

and 10th Reports—Presented

(Deb. 16, Vol. XXXVI, 19-12-2008) “=

Col. 409

Joint Committee on Offices of Proft—7th 1

and 8th Report—Presented

(Deb. 6, Vol. XXXV, 22-10-2008) :

Col. 369

Joint Committee to Examine the °

Constitutional and Legal Position
Relating to Office of Profit—Report and
Evidence—Presented

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 269

Joint Parliamentary Committee on Wakf—

6th to 8th Reports—Laid
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 620

Joint Parliamentary Committee on Wakf—
9th Report—Laid
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 435

Manufacturing Policy

(Deb. 13, Vol. XXXVI, 16-12-2008) :

Col. 175-76

National Shipping Boasd—Elect.
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 378

Public Accounts Committe—78th to 80th
Reports—Presented
(Deb. i4, Vol. XXXV1, 17-12-2008)
Col. 480
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| Public Accounts Committee— 75th and
76th Report—Presented

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 369

Public Accounts Committee— 77th Report
—Presented

! (Deb. 7, Vol. XXXV, 23-10-2008)

Col. 434

| Railway Convention Committee—9th
Report—Presented ,
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.616

. Standing Committee on Agriculture—41st
Report—Presented

I (Deb. 2, Vol. XXXV, 22-07-2008)
Col.3

: Standing Committee on Agriculture—
42nd to 45th Reports—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 355-56

Standing Committee on Chemicals and
Fertilizers—27th Report—Presented

i (Deb. 5, Vol. XXXV, 21-10-2008)

Col. 821

Standing Committee on Chemicals and
Fertilizers—8th and 29th Reports—
Presented
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 523-24

Standing Committee on Coal and Steel—
34th and 35th Reports—Presented
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 822

Standing Committee on Coal and Steel—
36th to 38th Reports—Presented

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 588

Standing Committee on Defence—30th
Report-—Presented

(Deb. 4. Vol. XXXV, 20-10-2008)
Col.618

i
\
i
1

]
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Standing Committee on Defence—31st
Report—Presented
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 820

Standing Committee on Defence—32nd
Report—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 356-57

Standing Committee on Defence—33rd
Report—Presented
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 410

Standing Committee on External Affairs—
22nd and 23rd Reports—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.357-58

Standing Committee on Finance—72nd
Report—Presented
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 820

Standing Committee on Finance—73rd to
79th Reports—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 358-59

Standing Committee on Finance—80th
Report—Presented
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col. 410

Standing Committee on Food, Consumer
Affairs and Public Distribution—26th
Report— Presented
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 587-88

Standing Committee on Food, Consumer
Affairs and Public Distribution—27th
Report—Presented

(Deb. 18, Vol. XXXVI, 23-12-2008) !

Col. 745

Standing Committee on Health and Family
Welfare—30th and 31st Reports—
Evidence-Laid
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 824-25
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Standing Committee on Health and Family
Welfare—33rd Report—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 360

Standing Committee on Home Affairs—
134th and 136th Report—Laid
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 823

Standing Committee on Human Resource
Development - 210th Report — Laid
(Deb. 8, Vol. XXXV, 22-10-2008)
Col. 370

Standing Committee on Human Resource
Development-212th Report—Presented
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 481

Standing Committee on Industry—211th
Report—Laid
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 823

Standing Committee on Information
Technology—&60th and 6 1st Reports—
Presented
(Deb. 2, Vol. XXXV, 22-07-2008)
Col.34

Standing Committee on Information
Technology—&67th Report—Presented
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 705

Standing Committee on Information
Technology—62nd to 66th Reports—
Presented
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.617-18

Standing Committee on Labour—30th and
31st Report—DPresented
(Deb. 5, Vol. XXXV, 21-10-20T)
Col. 820

Standing Committee on {.abour—34th and
35th Reports—Presented
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 588



44

Standing Committee on Labour—36th and
37th Reports—Presented
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 410

Standing Committee on Personnel Public
Grievances, Law and Justice—28th
Report—Laid
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 37

LOK SABHA

Standing Committee on Rural
Development—42nd to 44th Reports—
Presented
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 410

Standing Committee on Science and
Technology, Environment and Forests
—192nd and 193rd Reports—Laid
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 824

Standing Committee on Personnel, Pblic | Standing Committee on Science and

Grievances, Law and Justice ;
(Deb. 16, Vol. XXXV1, 19-12-2003) :
Col. 413 !

Standing Committee on Personnel, Public
Grievances, Law and Justice - 29thand
30th Reports—Laid
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 437

Standing Committee on Petroleum and |
‘Natural Gas—23rd and 24th Reports—
Presented
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col 359

Standing Committee on Railways—37th
to 39th Reports—Presented Action
Taken Statements—Presented
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.618-19

Standing Committee on Railways—40th
Report—Presented
(Deb. 5, Vol. XXXV,
Col. 821

Standing Committee on Railwavi--41st
Report—Presented
(Deb. 18, Voi. XXXVI, 25-12-2(¥8)
Col. 743

Standing Commiitee on
Devziopment—39th to 4 1st Reports—
Presented
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 821

21-10-2008)

Rural :

Technology, Envnronmcnt and Forests
—194th Report— Laid
(Deb. 6, Vol. XXXV, 22-10-2008)
Col 371

Standmg Committee on Science and
Technology, Environment and Forests
—195th to 200th R Laid
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 436

Standing Committee on Social Justice and
Empowerment—36th to 38th Report—
Presented
(Deb. 5. Vol.
Col. 822-23

Standing Committee on Social Justice and
Empowerment—39th to 41st Reports—-
Presented
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 411

Standing Committee on Transport,
Tourism and Culture—140th to 142nd
Laid
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 437

Standing Committee on Transport,
Tourism and Culture—143rd to 147th
Reports—Laid
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.413

Standing Committee on Urban
Development—33rd to 36th Reports——
Presented

(Deb. 7, Vol. XXXV, 23- 10-2008)
Col.435

XXXV, 21-10-2008
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Standing Committee on Urban
Development—37th Report—Presented
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 523

Standing Committee on Urban
Development—38th Report—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 359-60

Standing Committee on Water Resources
—10th and 1 1th Reports — Presented
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 370

Commonweaith Games

Accommodation  Capacity
Commonwealth Games
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 25-26

Commonwealth Games; 2010
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 101-04

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 137-39

Funds for Commonwealth Games, 2010
{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 884-85

Compact Fluorescent Lamp

Environment impact of CFL Bulbs
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 186

Popularisation of ient Devices
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 94-95

Company(s)

Acceptance and Repayment of Deposits
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 394-95

Appointment of Managerial Personnel
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 360-61

Assistance to Drug Manufacturing

|
for !

Companies
(Deb. 15, Vol. XXXV1, 18-12-2008)

Col. 195-96
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Brand Licence Agreement
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.275-T7

Charging of Higher Prices by Reliance
Industries from NTPC
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col.318-19

Cheating by Companies
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.212-16

Complaints Against Car Manufacturing
Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 298

Complaints against Companies by
Investors
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 39

Compliance with Companies Act
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 215-16

Cost Audit Reports
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 133-58

Defunct Companies
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 349-50

Excise duty for Tobacco Companies
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col. 77-78

Import of Raw Material by Pharma
Companies
(Deb. 5, Vol. XXXV, 21-10-2008)
Col 63

Indian Projects Abroad
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 227-28

Inspection against Companies
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col. 375-85

Investment by Foreign

Companies
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col.437-39
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Irregularities in Annual Returns
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 357

Issue of Bonds to Fertilizer Manufacturing
Companies
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34-35

Liquidation of Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 166

Loans taken by Corporate Houses
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 115-16

Merger of Steet Companies
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 172-74

Mining Lease to Steel Companies
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 14344

Misleading Advertisements by Companies
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 225-30

MoUs for setting up of Steel Companies
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 158-72

Non-Payment of Service Tax by
Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col 114

Over-Invoicing by Pharmaceutical
Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 214-15

Payment of Penalties by Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 553

Regulation of Foreign Companies in
Telecom Sector

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 430-31
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Review of the Accounts of Unlisted
Companies
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.231-32

Revision of Gas Price of Reliance
Industries Ltd.
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 147

Utilization of Funds by Public Sector
Companies
(Deb. 15, Vol. XXXV, 18-12-2008)
Col. 215-16

Compensation

Compensation for Failure of Sterlization
Operation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 777-810

Compensation to Families of Soldiers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.421

Compensation to Volunteers for Clinical
Trials
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1288

Compressed Natural Gas

CNG Propelled Vehicles
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.414-15

Hydrogen blended CNG
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 60-61

Opening of CNG outlets in Bihar
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 275-76

Production of CNG/LPG Cars
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 14344

Comptrotler and Auditor General

Expansion of Audit Through CAG
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.474-75
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Computer

Computer Education
(Deb. 18, Vol. XXXVI, 23-12- 2008)
Col. 8790

Computer Education in Schools
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 720-22

Computer Facility for Police Stations 5
(Deb. 18, Vol. XXXVI, 23- 12-2008)
Col. 645 ‘

Computer Facility in Post Offices %
(Deb. 12, Vol. XXXVI, 15-12-7008)
Col. 606-07 |

Decline in Sales of Computers i
(Deb. 17, Vol. XXXVI, 22-12-2008) |
Col. 117-21

Confedersation of Indian Industry

Cll on Global Financial Meltdown
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 280-82

Conference/Seminar

Conference of Chief Justice of High Courts
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 248-52

Conference on Internal Security
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 600-01

Constitution

Need to grant special status to Karnataka
under article 371 of the Constitution
for overall development of the State
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 585-86

Need to include Bhojpuri Janguage in the
Eighth Schedule to the Constitution
(MUR3T77)

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 39293

Prisons under Concurrent List
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 235

47
Consumer Price Index

Consumer Price Index
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 205-06

| Disparity in Price Indices of WPI and CPI

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.266-70

Services of Postmen for Collecting Data
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.217 a

Consumer Protection Council

Constitution of Consumer Protection
Councils
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 87-92

Consumer(s)

Assistance for Consumer Helpline
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 323-24

Consumer Awareness
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 174-76

Consumer Clubs
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 226-30

Enforcement of Quality Standards
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 13941

Funds for Consumer Movement
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 163-66

Rights of Consumers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 19697

Container Corporation of India Limited

Cargo Complexes
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 203
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Co-operative(s)

Frauds in Co-operative Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.222-26

Multi-State Co-Operative Society
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.497-98

Strengthening of Co-;pa'atim
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 1-5

Corruption

Corruption in CSD
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 183-84

Corruption in DDA
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.365-75

Corruption in Delhi Police
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 223-34

Corruption in Delhi Traffic Police
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 34244

Corruption in Handloom and Handicraft
Sector

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 20001

Corruption in Income Tax and Custom
Departments
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 18991

Corruption in Jails
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 225-26

Increasing Cases of Corruption in India

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 19798 ’

Inquiry Report on Purchase of Machine
Tools

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 164

Irregularities in PFC
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 261

Prosecution of Corruption Cases
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 134546

Special Courts to deal with Corruption
Cases
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 212

Survey on Corruption in Judiciary
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 316

UNDP Report on Corruption
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 10709

Cosmetics

Testing of Cosmetics on Animals
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 896

Cottage and Village Industry(s)

Closure of Cottage Industries
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 32729

Development of Cottage Industries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 660-62

Funds for Cottage Industries
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 296-300

Cotton

Export of Cotton
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 44041

Import Duty on Raw Cotton
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 185

Losses to Cotton Crop
(Deb. 9, Vol. XX%(V, 10-12-2008)
Col. 29596
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MSP for Cotton
(Deb. 17, Vol. XXXV1, 22-12-2008)
Col.62

Need to procure cotton from cotton-
growers of Andhra Pradesh facing
distress due to suspension of cotton-
purchase by Cotton Corporation of
India (MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 767

Per Hectare Cotton Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 63640

Prices of Cotton
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 7-10

Procurement of Cotton by CCl
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.632-34

Remunerative Prices to Cotton Farmers
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 184-85

Rise in Input Cost of Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col 64041

Cotton Corporation of India

Need to procure cotton from cotton-
growers of Andhra Pradesh facing
distress due to suspension of cotton-
purchase by Cotton Corporation of
India (MUR 377)
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 767

Procurement of Cotton by CCI
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.632-34

Council for Advancement of People’s
Action and Rural Technology

NGOs Assisted by CAPART
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 553-64
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Utilisation of Fund by CAPART
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 395-96

Council of Scientific and Industrial
Research

Private Enterprise by CSIR Scientists
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 597

Role of CSIR in Rural Development
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 169-71

Court(s)

Acquisition of Property
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.254-55

Cheque Bounce Cases
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 389-90

Computerisation of Courts
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 328-32

Financial Assistance for Setting up of
Courts
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 326

Modemization of Courts
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 34246

Need to take emergent steps to clear huge
backlog of pending cases in various
courts (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 733

Pending Cases in Various Courts
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 183-86

Rural Courts
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 67-68

Setting up of High Court at Trivandrum
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 206
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Special Courts to deal with Corruption | Crime by Gangs

Cases '\ (Deb. 13, Vol. XXXVI, 16-12-2008)
(Deb. 3, Vol. XXXV, 17-10-2008) | Col.307-08
Col.212 ! Crimes by Motor Cycle Gang

Supreme Court Judgement on OBC | (Deb. 5, Vol. XXXV, 21-10-2008)
Reservations Col.651-54

Col.402-03 (Deb. 11, Vol. XXXVI, 12-12-2008)

- |
(Deb. 18, Vol. XXXV, 23-12-2008) | Economic Offences
| Col®2

Creche

creches for Children of Working Women | Loopholes in Criminal Justice Sy8icr

' (Deb. S, Vol. XXXV, 21-10-2008)
(Deb. 16, Vol. XXXVI, 19-12-2008) Col 34246

Col. 101-09 '; " T
. i enace of Touts
Credit Card(s) | (Deb. 15, Vol. XXXVI, 18-12-2008)
Credit Card Companies i Col. 220-21
(Deb. 11, Vol. XXXVI, 12-12-2008) | Missing Persons
Col.219-20 | (Deb. 5, Vol. XXXV, 21-10-2008)
Insurance by Credit Card Companies ; Col. 37-54
(Deb. 11, Vol. XXXV1, 12-12-2008) | poaching of Insects
Col. 225-27 " (Deb. 9. Vol. XXXV, 10-12-2008)
Crime(s) | Col.985-85
Authenticity of NARCO Test | Registration of Criminal Cases
(Deb. 18, Vol. XXXVI, 23-12-2008) |  (Deb. 13, Vol. XXXV1, 16-12-2008)
Col 258-59 . Col.353-64
[ .
Corporate Frauds ! Rise in Crime
(ch 3, Vol. XXXV, 17-10'2008) ‘i (De‘b. 5, Vol. XXXV, 2]"0'2008)
Crime against SC/ST Women | Rising Crimes in Delhi
(Deb. 13, Vol. XXXVI, 16-12-2008) ' g%zlﬁz'sw' XXXVL, 16-12-2008)
Col. 181-88 | :
. . Stolen Ivory
Crime Against SCs/STs i
(Deb. 5, Vol. XXXV, 21-10-2008) | e 10" Vol. XXXV, 22-10-2008)
Col.252-53 o N _
Crime against Wi ,1 Sm;::zc:nd Fratricide Cases in Armed
(Deb. 11, Vol. XXXV1, 12-12-2008) | (Deb. 12, Vol. XXXVI, 15-12-2008)

|
(Deb. 18, Vol. XXXVI, 23-12-2008) “ Theft of Imported Wheat

Col 51-64 (Deb. 12, Vol. XXXVI, 15-12-2008)
Crime against Women, Children and Col. 63940

Female Foreigners Theft of Mobile Sets
(Deb. 5, Vol. XXXV, 21-10-2008 D
e ios ) (Deb. 9, Vol. XXXV, 10-12-2008)

i Col.419-21
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Vehicle Thefts
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 580-606

Crops Insurance Scheme

Crops Insurance Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.317-24

Crude Oil

Production and Import of Crude Oil
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 157-58

Reduction in Crude Oil Prices
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 308-10

Reduction in Global Crude Oil Price
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.9-21

Cultural Heritage Youth Leadership
Programme

Youth Leadership Programme
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.319-20

Culture
Development of Cultural Places in UP

(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 14445

Educational Aid for Cultural Education
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 295

Grants to Cultural Organisation
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 209-11

Custodial Deaths

Compensation for Custodial Deaths
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 563-68

Custodial Deaths
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 363-90

I
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Cyber Crime

Setting up of Resource Centre for Cyber
Forensic
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.421-22

Dadra and Nagar Haveli

Legislative Assembly for UT
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 285-86

Dairy
Assistance for Kerala Dairy Farmers
Welfare Board

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.91-93

Assistance from World Bank for Milk
Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 639

Dairy Cooperatives
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.474-75

Dairy Development
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 340

Development of Dairy Farming Industry
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.25

Funds for Dairy Development
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 224-25

Milk Cooperative Federations
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 505-06

Milk Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 598

Toxic Chemicals in Chinese Dairy Products
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 80-81
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Daman and Diu

Legislative Assembly for UT
(Deb. 18, Vol. XXXVI, 23-12-2008) :
Col. 285-86

Dams and Reservoirs

AIBP Assistance for Sardar Sarovar
Project
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 105-06 |

Big Dams and Floods
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 16566

Construction of High Dams in Upper
Reaches of Rivers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4445

Environmental Clearance to Tipai Mukh
Dam
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 1065-66 2

Excess Release of Water from Dams
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 158-59

Excess Release of Water from Ranganadi
Dam
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 19596

Maintenance of Dams .
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 300-02

National Policy on Check Dams
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 516

National Status for Sardar Sarovar Project

(Deb. 4, Vol. XXXV, 20-10-2008)
Col 316-17

Removing of Silt from the Durgapur
Barrage

{(Deb. 4, Vol. XXXV, 20-10-2008)
Col.47-48
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i Review of Dams from Environmental

Angle
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.993-%4

Safety of Dams
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 603-06

Safety of Mulla Periyar Dam
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 204-05

Talks with Nepal on Kosi Dam
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 709-10

Upper Bahua Water Reservoir
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 473

De-Addiction Centres

De-Addiction Centres
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 931

Defence

Acquisition of Weapon Locating Radars
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.284

Arjun Battle Tank
(Deb. 9, Vol. XXXV, 10-12-2008)
Col 477-78

Chief of Defence Staff
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.258

Contracts under new Procurement
Procedure
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 233

Corruption in CSD
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 183-84

Deal for Sale of ALH Dhruv

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 41112



SUBJECT INDEX

Defence Collaboration for Development |
of UAV !
(Deb. 17, Vol. XXXVI, 22-12-2008) |

Col. 197 |

Defence Procurement Policy I
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 314-16

Delay in Acquisition of Phalcon AWACS
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 442

Development of Indigenous IJT
(Deb. 12, Vol. XXX VI, 15-12-2008)‘
Col. 54142 .

Discharge of Army Personnel on Health |
Ground
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 220-21

Encroachment in Cantonment Areas
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 223-24

Ex-Servicemen Commission
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 70

Extraction of Bil-Fuel by Defence
Laboratory
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 117

Ezhimala Naval Academy
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 124-25

Fifth Generation Fighter Aircraft
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col 361

Foreign Companies in Defence Production
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 221-22

Implementation of LSG Projects
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 185-86

Indo-China Defence Cooperation

Col. 50507

{Deb. 4, Vol. XXXV, 20-10-2008) |
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Joint Military Exercise
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 172-73

Manufacturing of Defence Aircraft by
HAL
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 30708

Manufacturing of Helicopter Gunships
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.247

Maritime Surveillance Capability of Navy
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 19899

Missile Development Programmes
(Deb. 9, Vol. XXXV, 10-12-2008)

Col. 19596

Mobile Towers in Cantonment Areas
(Deb. 9, Vol. XXXV, 10-12-2008)
Col 426-27

Need to enforce the rules of Canteen
Stores Department (CSD) facilities ina
uniform and mspamnt manner (MUR
3™
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 732

New Defence Production Units
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.379

One Rank One Pension to Defence
Personnel
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.250

Private Sector in Defence Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 385412

Private Sector in Defence Production
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 34546

Procurement of Aircraft Carrier Admiral
Gorshkov
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 365
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Procurement of Defence Equipment !
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col.212-13 ;

|

Procurement of LCA
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 464 !

Railway Reservation Quota for Defence |
Personnel
(Deb. 15, Vol. XXXVI, 18-12-2008) !
Col. 235-36

Raising of Indian Reserve Battallions |
(Deb. 5, Vol. XXXV, 21-10- 2008) i
Col 805-06

Safety Measures for Defence Installations
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 225-26

Setting up of Beverage Unitby DRDO |
(Deb. 17, Vol. XXXVI, 22-12-2008) :
Col.241-42

Theft of Weapons in Ordnance Depots
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col.437-38

Training to Students in Defence
Institutions
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 196

Defence Research and Development |
Organisation :
Exodus of Scientists from DRDO

(Deb. 4, Vol. XXXV, 20-10-2008) !
Col. 418 I

Deforestation

(

i

Cutting of Trees for Cremation i
(Deb. 9. Vol. XXXV, 10-12-2008) |
Col. 124748

Delhi
Allotment of CGHS Flats in Delhi

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.252-53

Bird Hit Accident at Dethi Airport
(Deb. 7, Vol. XXXV, 23-10- 2008)
Col. 403

i
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Civic Conditions of Delhi
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 223-25

| Condition of Roads in Delhi

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 711-12

Confiscation of Illegal Stalls
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.219

i Contract Labourers in DMS
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 129-30

Corporatisaiion of Delhi Milk Scheme
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4849

| Corruption in Delhi Traffic Police

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 34244

DDA Housing Scheme, 2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 24748

Decongesting Delhi
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.349

Decreasing Green Cover over Delhi
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1299

 Delhi Milk Scheme
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.257-58

! Desifting of Drains

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 597

Dormitory Facilities at Dethi Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 149

Encroachment

Construction

(Deb. 16, Vol. XXX VI, 19-12-2008)
Col. 30708

and Unauthorised



SUBJECT INDEX

Facelift of Ring Railway, Delhi
(Deb. 10, Vol. XXXV, 11-12- "008)
Col.272

Facilities to Prisoners
(Deb. 18, Vol. XXXV1, 23-12- 2008)
Col.435-72

Fees for Officers Club
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 279-82

Fine for Violation of Traffic Rules
(Deb. 18, Vol. XXXVI, 23- 12-2008)
Col.515-16

Grant of Land etc. to Apollo Hospital
(Deb. 9, Vol. XXXV, 10-12-2008) '
Col. 1123 !

Grievances against Delhi Police |
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 137

House for Slum Dwellers
(Deb. 16, Vol. XXXVI, 19-12-2008) i
Col.337-38

Hovering of Aircraft over Delhi and
Mumbai
(Deb. 7, Vol. XXXV, 23-10- 2008)
Col. 19596

Illegal Construction in Delhi
(Deb. 16, Vol. XXXVI, 19-12-2008) |
Col. 34748

Immoral Trafficking
(Deb. 18, Vol. XXXVI, 23- |2-"008)
Col. 394-96

Increase of TB Cases in the Capital
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 84647 ’

Involvement of MCD and Police |
Personnel in lllegal Constructions
(Deb. 13, Vol. XXXVI, 16-12-2008) -
Col. 304-05 '

Master Plan Delhi ,
(Deb. 16, Vol. XXXVI, 19-12-2008) '
Col. 355-57 :

l
|
l
l
|
|
i
{
(

i
i
[
1
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Mathur Committee Report on
Unauthorised Affluent Colonies
(Deb. 11, Vol. XXXVI, 12-12-2008)

Col.472-73

Metro Corridor in Delhi
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.283-84

Need to check the increasing incidents of
road accidents in Dethi (MUR 377)
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 393

! Noise Pollution due to Frequent Flights

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 167

Non-Payment of Award Money
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 24445

. Proposals under AUWSP for GNCTD
{Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 319-20

i Protection of Trees in NDMC Area
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.96-97

chularization of Unauthorised Colonies
in Dethi
(Deb. 3. Vol. XXXV, 17-10-2008)
Col. 19598

i Rehabilitation of Stray Cattle in Delhi
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 154-56

Removal of Hoardings
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.383-85

Rise in Crime
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 166-86

: Rising Crimes in Delhi

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.321-26

" Rohini Residential Scheme, Phase-I11

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 246
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Semester System at Undergraduate Level
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col 518

Survey on Stray Animals
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 398-99

Threat to Water Treatment Plants
(Deb. 18, Vol. XXXIV, 23-12-2008)
Col.522-23

Unauthorised Colonies
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 33940

Vehicle Thefis
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 580-606

Violation of Labour Laws by Five Star
Hotels in Dethi
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 150-51

Dethi Development Authority
ASCI’s Suggestion for DDA

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 23940

Basic Amenities in DDA Colonies
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 100

CBI Inquiry against DDA Officers

(Deb. 16, Vol. XXXVI, 19-12-2008)

Col. 263-67
Corruption in DDA

(Deb. 16, Vol. XXXVI, 19-12-2008) |

Col.365-75

DDA Flats
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 389

DDA Housing Scheme 2008
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 94-95

Encroachment on DDA Land
(Deb. 16, Vol. XXX VI, 19-12-2008)
Col. 361
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Exorbitant Charges for Water Supply
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 307

Expandable Housing Scheme
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 254

Housing Scheme of DDA
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 95-100

Land Sold to Private Developers by DDA
{Deb. 11, Vol. XXXV1, 12-12-2008)
Col.212-13

Payment of Instaliments under EHS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 312

Scheme for Allotment of Plots by DDA
(Deb. 11, Vol. XXXV, 12-12-2008)
Col. 413

Dethi Metro Rail Corporation

DMRC Museum
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 452-53

| Shortage of Coaches under DMRC
(Deb. 3, Vol. XXXV, 17-10-2008)
| Col. 96

| Threat to Metro Stations
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 96

i Demands for Supplementary Grants
(Genersl) 2008-09

Demands for Supplementary Grants
(General) 2008-2009
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.622
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 848-910
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 368

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 44393
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Demands for Supplementary Grants
(Railways) 2008-2009

Demands for Supplementary Grants |
(Railways) 2008-2009
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 382411
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 829
(Deb. 1S, Vol. XXXVI, 18-12-2008)
Col. 368

Desiltation
Dredging in Brahmaputra

(Deb. 6. Vol. XXXV, 22-10- "008)'
Col. 333

Removing of Silt from the Durgapur |
Barrage i
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4748

Detention

National Workshop on Detention
(Deb. 16, Vol. XXXVI, 19-12-2008) i
Col. 39293

Directorate of Advertising and Visual
Publicity

Advertisements by DAVP
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1259-60

Expansion of News/Advertising Agencies
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 402-03

Regional Publicity Offices
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1371-12

Translation of DAVP Literature ‘
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1351

Disabled

Admission of Disabled Children
(Deb. 13, Vol. XXXVI, 16-12-2008) i
Col. 224 !
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Amendments to the Disability Laws
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 198-99

Budget for the Disabled
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 188-89

Complaints of Disabled
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.267-68

DDRC in Madhya Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.272-73

Disabled Children
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 14-17

Disabled People Living in Hilly, Tribal and
Remote Areas
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 89-93

Education Programme for Mentally
Challenged Children
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 328-32

Employment of the Disabled in the Private
Sector
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 151-53

Facilities to Disabled Persons
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.201-02

Integrated Education for Disabled
Children
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 14-20

National Policy for the Disabled People
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Col. 175-76

Diseases caused by medical Waste
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 334-35
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Col.251-52

Monitoring of DTH Service
(Deb. S5, Vol. XXXV, 21-10-2008)
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Diseases Caused due to Contaminated
Drinking Water
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 164-65

Drinking Water Projects in Kerala
(Deb. 16, Vol. XXXVI, 19-12-2008)
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Col. 262-66

Laying of Water Supply Pipelines Across
NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
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Col.92-93

Price Control of Medicines
(Deb. 7, Vol. XXXV, 23-10-2008)
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Electoral Roll

Enrolment in the Electoral Roll
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 177

Electronic Voting Machines

Electronic Voting Machines
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 357-58

.Misuse of Voting Machines

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 251-52

Embassy/High Commission

Attack on Indian Embassy in Kabul
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 881-83
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Deputation of Government Employees in
the Indian Embassies
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1144

Emigrants

Welfare Fund for Emigrants
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 53-54

Employees Provident Fund

Increase in Interest rate of EPF
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.25-26

Investment of EPF Money
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 34849

Management of Employees Provident
Fund
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.7-11

Management of EPF A
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 408

Employees Provident Fund Organisation

Amnesty Scheme by EPFO
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.480-81

Financial Irregularities in EPFO
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 151-52

Funds with Employees’ Provident Fund
Organisation
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 555-56

Mandatory Subscription of EPF
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 144-45

Employees Provident Fund Pension
Scheme

Disbursement of Pension under EPFPS

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 36-37
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Employees State Insurance Corporation

ESIC
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.286-88

Exemption from ESI Act, 1948
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 261

Unique ldentification Numbers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.97-98

Employment

Appointment on Fake SC/ST/OBC
Certificates
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.233-34

Council for Promotion of Overseas
Employment
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 544

Creation of Employment in Unorgainsed
Sector
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.27-32

Employment Generated by Small and
Medium Industries
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 126-34

Employment of the Disabled in the Private
Sector
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 151-53

Employment Opportunities in Agriculture
Sector

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 10-17

Employment Oppottunities in KVIC
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 150-54

Evaluation of Employment Generation
Schemes
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.208-09
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ILO Assistance for Employment
Generation
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.375-76

Job Opportunities for Women in Rural
Areas
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.427-38

Need to give employment in Railways to
the families of farmers whose land has
been acquired by Railways in Danapur !
Railway zone under East Central
Railway (MUR 377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837-38

Permanent Employment in Air India and
Indian Airlines
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.331-32

Tourism and Employment Generation
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 33840

Encyclopedia

Encyclopedia on Freedom Fighters
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 305-06

Energy

Energy Conservation Building Code
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 220-21

Integrated Energy Policy
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 54142, 1154-55

Sector Specific Regulator in the Energy
Sector
(Deb. 9, Vol. XXXV, 10-12-2008)

Col. 134647

69

Wind Energy Parks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 87-88

Environment
Atmospheric Brown Cloud

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 112729

Constitution of Trans Himalayan
Authority
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 153

Delay in Environmental Clearance
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 134445

Eco-Clubs
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.618-19

Eco-Friendly Organisms
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 59

Ecologically sustainable Police for
Himalayan Region
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 60-61

Environment Impact of CFL Bulbs
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 186

Environmental Clearance to Industrial
Projects
. (Deb. 9, Vol: XXXV, 10-12-2008)
Col. 1355-56

Environmental Clearance to Projects in
Maharashtra
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.910

Environmental Clearance to Tipai Mukh
Dam
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 106566

Environmental Refugees

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1372-73
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Green Technology to Protect Environment
{(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 502-03

Impact of Hazardous Waste on
Environment
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 103-04

Industrial Units without Environmental
Clearance
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 408

Projects for Improvement of Environment
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1001-06

Proposals Regarding Ecological Balance
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.57-59

Quality Plants for Environmental
Afforestation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.872-73

Separate Environment Protection
Authority
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1260-61

Erosion

Anti-Sea Erosion
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 54041

Sea and River Erosion in West Bengal
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.261-62

Essential Commodity i

Black-marketing of Essential Commodities |
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.453-55

Difference in Prices
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.458-62

|
f !
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Import of Essential Commodities .
(Deb. 18, Vol. XXXVI, 23<12-2008)
Col. 33-35 -

Ethanol

Ethanol Production in Brazil
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 365-66

Production of Ethanol
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 337

Production of Sugar and Ethanol
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.376-77

Europe

Boost in Software and Services Sector
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 19192

European Union

Civil Aviation Agreement with European
Union
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.211-12

Ex-Servicemen

Need to resolve the pension-related
demands of Ex-servicemen (MUR 377)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 465

Re-employment of Ex-Servicemen in Police
Forces

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 195

Exhibition/Fair

Aahar Exhibition
(Deb. 18, Vol. XXX VI, 23-12-2008)
Col. 47

Explosives

| Licence for Explosives

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 73840
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Export

Agri Export Zones
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.450-60

Ban on Shipments
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.373-74

Concession to Exporters
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 396-98

Constraints for Exports at Indian Ports
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.523-24

Decline in Carpet Export
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 203-04

Decline in Export of Textiles
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 335-37

Default on Payment of Taxes by EOUs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.414-15

Duty Entitlement Pass Book Scheme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.335-36

Easing Foreign Exchange Norms for EOUs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.420-21 ’

Export and Import of Agricultural Products
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.465-68

Export and Import of Medicines
(Deb. 18, Vol. XXX VI, 23-12-2008)
Col.614-15

Export of Agricultural and Processed
Food Products
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. T2-74

Export of Agriculture Produce
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 43940

i
i

n

Export of Bicycles
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 406-07

Export of Chilly
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.213-18

Export of Cotton
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col. 44041

Export of Finished Leather
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 365-69

Export of Flowers
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.306-10

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.315-16

Export of Foodgrains
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 92-93

Export of Foodgrains at BPL Rates
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 347

Export of Gem and Jewellery
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 504-06

Export of Granite
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.472-73

Export of Handicrafts
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 469-72

Export of Iron Ore
(Deb. 18, Vol. XXXVI, 23-12-2008)

Col.620-23

Export of Medicinal Herbs
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 425-27

Export of Natural Gas
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.202-03
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Export of Sea Food
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.377-92

Export of Seeds
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.297-98

Export of Shrimp
{Deb. 5, Vol. XXXV, 21-10-2008)
Col.318-24

Export of Spices
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.673-76

Export of Textiles
(Deb. 9, Vol. XXXV, 10-12-2008)
Col 457-58

Exports by SEZ |
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 369-70 i

Growth in Textile Exports !
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 177-19

Growth of Software Export
(Deb. 9. Vol. XXXV, 10-12-2008)
Col.298

Impact of DEPB Rates on Exports |
(Deb. 5, Vol. XXXV, 21-10-2008) !
Col 677-78

Infrastructural Development for Exports
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 506-10

Leather Export

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col 44346

Market Facilitation Centres for Export of
Cut Flowers
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.237-38

Minimum Export Price of Onion
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 33340
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Production and Export of Rice
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 131-32

Production and Export of Tea
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 296-302

Promotion of Textiles Exports
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.49-53

Rice Export by Private Companies
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 181-83

Share of Indian Export in International
market
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.475-76

Target for Export of Textiles
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 380

Tea Exports
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 65-67

Extradition Treaty

Extradition Treaty with Foreign Countries
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 109

Farmer

Agro-Meteorological Advisory Service
for Farmers
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 103

BPL Farmers

(Deb. 12, Vol. XXXV], 15-12-2008)
Col. 563-72

Compensation to Farmers
(Deb. 16, Vol. XXX V1, 19-12-2008)
Col. 359-60

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 191
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Credit to Farmers
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 12729

Distress Sale by Farmers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 174-75

Farmers Congress
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 133

Farmers Debt Relief Fund
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.277

Farmers Participatory Action Research
Programme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.287-88

Financial Assistance to Mustard Growers
in Distress
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 164-65

Indebtedness of Farmers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 54-57

Indian Trade Organisation
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 145

Integrated Rural Livelihood Scheme
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col. 283

Loans of Farmers from Private Money
Lenders
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 57-60

Loans to Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 126-34

National Commission for Farmers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 53840

|

73

Need to ensure adequate availability of
fertilizers to farmers in the country
(MUR377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 577

Need to extend loan waiver scheme to the
cardamom growers having land
holdings upto five hectares (MUR 377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 839

Need to give a special package to the
potato growers of Uttar Pradesh (MUR
3m
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 582

Need to give employment in Railways to
the families of farmers whose land has
been acquired by Railways in Danapur
Railway zone under East Central
Railway (MUR 377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837-38

Need to provide financial package to the
farmers whose crops have been
affected due to armyworms in Eastern
Vidharbha region of Maharashtra
(MUR377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.833-34

Radhakrishna Committee Report
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col.475-76

RBI Directives regarding Farmers
(Deb. 3, Vol. XXXV, 17-10-2008)
Cel 129-20

¢ Renaviistation race.. - lor Dagioe.

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 134

Relief Package to Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 205-06
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Remunerative Prices to Cotton Farmers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 184-85

Suicides by Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.477-80

Training to Farmers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 168-69

Waiving-off Debt of Farmers by Banks
(Deb. 11, Vol. XXXVI, 12-12-2(v8)
Col. 53-56

Federal Bureau of Investigation

Setting up of Federal Bureau of
Investigation

(Deb. 13, Vol. XXXVI, 16-12-2008)

Col. 308-09

Federal Investigating Ageacy

Setting up of Federal Investigating
Agency
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 59-60

Federation of Indian Chambers of
Commerce and Industry

Economic Reforms Agenda by FICCI
{Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 500

Felicitation by the Speaker

Felicitation to Indian Crickei Team
Winning Test Match against England
and the Indian boxers winning medals
in IBA World Championship
(Deb. 13, Vol. XXA\Vi. 16-12-2008)
Col. 12

Indian Perfeimanzs in Beijing Olympics,
Feats in Test Cricket and Common-
wealth Youth Games at Pune
(Deb. 4. Vol. XXXV, 20-10-2008)
Col.625-26
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Female Foeticide

Cases of Female Foeticide
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 113-16

Fertilizer
Allotment of Additional Fertilizers

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.286-90

Allotment of Fertilizers to Madhya
Pradesh
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 107-12

Commissioning of Namrup-1V Project
under BVFCL
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 328-29

Consumnption of Chemical Fertilizers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 181-84

Excess Payment of Subsidy to Fertilizers
Units
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 118-19

Fertilizers Sales Centres and Kisan Sewa
Kendras
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.273-74

Fertilizers Subsidy to Farmers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 213

Import of Urea
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.28-32

Issue of Bonds to Fertilizer Manufacturing
Companies
{Deb. 10, Vol. XXXV, 11-12-2008)
Col.34-35

Need to ensure adequate availability of
fertilizers to farmers in the country
(MUR377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 577
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Need to make available adequate quantity
of DAP and AP fertilizers in the
Co-operative Societies and markets
(MUR377)

(Deb. 6, Vol. XXXV, 22-10-2008)
Col.379-80

New Investment Policy for Fertilizer
Sector
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 54-56

Price hike and non-availability of Raw
Materials for Fertilizer Sector
(Deb. 7, Vol. XXXV,-23-10-2008)
Col. 63-65

Price of Gas Supplied by GAIL to Power/
Fertilizer Plants
(Deb. 15, Vol. XXXV, 18-12-2008) .
Col.216-17 |

Production Cost of Chemical Fertilizers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 28-30

Production of Fertilizers i
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 355-70

Production of Natural Manure
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 182-83

Revival of Closed/Sick Fertilizer Units
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.24-28

Revival of Durgapur Fertilizer Plant
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 156-57

Revival of Fertilizers Factories
(Deb. 2, Vol. XXXV, 23-10-2008)
€’ol. 269-70

Saleof! ~rted
(Deb. 10, Vol. XXXV, 11-12-200%) ,
Col.47-48 !

Scarcity and High Prices of Fertilizers
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 52-53 :
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Shortage of Phosphatic Fertilizers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 8-11

Smuggling of Fertilizers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 143

Subsidy for Revival of Closed Fertilizer
Units
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.61-62

Subsidy on Fertilizers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 129-30, 137-38

Subsidy on Life Saving Drugs and
Fertilizers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 14849

Subsidy on Transportation of Fertilizers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 3940

Supply of Fertilizers for Small Tea Growers
in Assam
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 676-77

Transportation of Fertilizers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 231-46,267-69

Use of Chemical Fertilizers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 24647

Fertilizer and Chemicals Travancore
Limited

Wage Revision of Workers/Officers of
Fact
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 129-30

Fertilizer Corporation of India

i Handing over of units of FCIL «w Frivaw

Sector
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.283-84
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Film(s) |
Archives of Films Division E
(Deb. 14, Vol. XXXVI, 17-12-2008) g
Col.390-91 ;
Refund of Processing Fee !

(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.938-39 !

Selecting Committee for Feature Films
(Deb. 9, Vol. XXXV, 10-12- 2008) [
Col. 1384-85

Finance

Y
Austerity Measures
(Deb. 3, Vol. XXXV, 17-10-2008) |
Col. 68-69 |
Micro Financial Agencies ;
(Deb. 11, Vol. XXXVI, 12-12-2008) | !
Col.250-51"

Report on Financial Sector Reforms
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 129091

Financial Institution(s) i

Board of Directors in Banks and Financial !

Institutions

(Deb. 14, Vol. XXXVI, 17-12-2008) |

Col.242-44 ?

I

Investment made by Financial Institutions |

(Deb. 3, Vol. XXXV, 17-10-2008) :
Col. 77-78

New Financial Institutions for Micro |
Finance
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col.48}-83

Financial Reforms

‘
!
{
i
{
4
I
{

Committee or. Financia! Sector Reforms
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col.423-25

Fire

Fire in Azadi Express
(Deb. 15, Vol. XXXVI, 18-12-2008) :

l
{
!
I
\
Col.303-05 |
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Fire Incidents in Coal Mines
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.216-18

i Forest Fires

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1252-53

Incident of Fire in Gautami Express
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.281-83

Strengthening of Fire and Rescue Services
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.310-12

! First Information Report

Guidelines on Registration of FIR
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 103-04

i Fiscal Deficit

| Fiscal Deficit

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.367-68

i
{ Fishermen

Antacks on Indian Fishermen by Sri Lankan
Navy
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 567

Economic Status of Traditional Fishermen
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 18-24

Identity Cards to Fishermen
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 172

Indian Fishermen in Pak Jails

(Deb. 6, Vol. XXXV, 22-
Col. 235-36

10-2008)

! Fisbery

i Ban on Fishing at Jayabadi Dam
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 537

i Effect of Tsunami on Marine Fisheries
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.629-31
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Fish Landing Centres '
(Deb. 4, Vol. XXXV, 20-10- 2008)
Col.250-52 }

Fish Production '
(Deb. 12, Vol. XXXVI, 15- 12-2008)
Col. 449-50

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.209-10

Fishing Harbours
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 50102

Fishing Harbours in Kerala
(Deb. 12, Vol. XXXVI, 15-12-2008) ,
Col. 231

Fishing of Tuna
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 654-55

Jakhau Fishing Harbour Project
(Deb. 4, Vol. XXXV, 20-10-2008) !
Col. 109-10

Marine Fisheries
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 386-87

Need to empower the fishermen i
community with gadgets with a view
to strengthen the Maritime security in
the coastal regions (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 575-76 i

Need to lift the ban imposed on catching 5
of Sea Cucumbers (MUR 377) i
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.379

Permission to Foreign Firms for Fishing |

i
i
|
|
i
]
]
i
l
i
|
i
"
l

(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 463-64

Separate Body on Deep Sea Fisheries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 718-19

Subsidy on Fishing Boats
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 353
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Floriculture

Market Facilitation Centres for Export of
Cut Flowers
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.237-38

| Production of Flowers

(Deb. 9, Vol. XXXV, 10-12-2008)
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Col. 50

Per-Capita Consumption of Foodgrains
(Deb. 12, Vol. XXXVI, 15-12-2008)
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Foreign Country
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Col. 855-64

i
3

|
1
1
i
i
i
i
i
|
|
!

LOK SABHA

FDI in Petroleum Sector
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Col. 61



SUBJECT INDEX

PM’s Visit to Foreign Countries |
(Deb. 9, Vol. XXXV, 10-12-2008)(
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Forest Land in Metropolitan Cities
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Col.917-18

Indo-France Agreement on Social Security
of Indian Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
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Col. 184-85 : Col. 10506

i
t



SUBJECT INDEX
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Col.618-19
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Goa
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Installation of Solar Water Heaters in
Government Quarters
(Deb. 11, Vol. XXXVI, 12-12-2008)
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CPWD
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Col 114

Government Department
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Col. 257-58

Government Holidays
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Col. 385-86

AIBP Assistance for Sardar Sarovar
Project
(Deb. 4, Vol. XXXV, 20-10-2008)

Col. 105-06
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(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4546

Allocation of Indus Water to Gujarat
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.210-11

Allocation of Kerosene to Tribals in
Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.268-69

Allocation of Power to States
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 100-01

i Amount Sanctioned to Gujarat under

JNNURM
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.93-94

Bridge across river Tapi
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.261-62

Budgetary Provision for
Conversion in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.211-14

Construction of Gandhuli-Santatpur Road
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 81

' Demand for New Trains in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 314

« Development of Dholera Project
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1344

Gauge

i Development of Tourism in Gujarat

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 346-50

Extraction of Oil and Natural Gas from
Mehsana, Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.253-55

Food Parks in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 62-63
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Gandhidham-Mundra and NH-8A
(Deb. 9, Vol. XXXV, 10-12- 2008) |
Col. 625

High Speed trains in Gujarat and Bihar
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 61

Jakhau Fishing Harbour Project
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 109-10

Light and Sound Show
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col.450-51

LPG Cylinders to BPL Families in Gujarat ':

(Deb. 15, Vol. XXXV1, 18-12-2008) !
Col.214

Maritime University in Gujarat
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col. 169-70

Memorial of Late Shri Morarji Desai
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 323-24

National Status for Sardar Sarovar Project |

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.316-17

Need to approve the proposal submitted
by the Government of Gujarat for
development of Magdalla and other
minor ports in the State (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 574

Need to augment the security along the
Coastal areas of Gujarat (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.572-74

Need to establish a Maritime University |

in Gujarat (MUR 377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.832-33

Need to grant NOC to the Government of
Gujarat for carrying out survey and
investigation by private companies in

Kore Creek area, Gujarat for |
i

SABHA

i development of port-facilities for
| cement industries (MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 761

Need to provide appointments to the
people on compassionate grounds in
Kakrapara Atomic Power Station,
Gujarat (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)

! Col. 731

{ Need to release funds earmarked under
Accelerated lrrigation Benefit
Programme for Sardar Sarovar Project
in Gujarat(MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 581-82

Nced to set up an international shipyard
on the Gujarat Coast (MUR 377)
{Deb. 5, Vol. XXXV, 21-10-2008)
Col. 836

' New Railway Lines in Gujarat
© (Deb. 10, Vol. XXXV, 11-12-2008)
Col.408-10

| Non-Availability of Speed Post Service
i (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 349

l Pilferage of Natural Gas and Oil in Gujarat
i (Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44748

Pollution in Coastal Region of Gujarat
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col.231-32

Promotion of Rajkot DD
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.909-10

Provision of Broadband and Wi-Max
Connections
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col.353-60

Railway Crossing Over-Bridges and
Under-Bridges in Gujarat
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 186-90

i
i
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Railway Projects in Gujarat -
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 113-14

Relief Package for Ahmedabad Bomb Blast
Victi
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.397-98

Repairs/Re-Surfacing of NH in Gujarat
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.93-94

Setting up of PCPIR in Gujarat
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 106-07

Setting up of Signal Towers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 10708

Soil Erosion in Gujarat
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.260-61

Special Package to Various States
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.686-87

Upgradation of Rajkot Airport
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 111

Gulf Countries

External Affairs Minister’s visit to the Gulf
Countries
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1305

Indians Languishing in Jails in Gulf
Countries
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 46

Indians Missing in Gulf Region due to
Cyclone
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 816-20

Indians Stranded in Gulf Countries
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 14849

89
Haj
Allotment of Haj Quota

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1158-1241

Criteria for Distribution of Haj Quota
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.515-38

Haj Terminal
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.206-07

Hike in Fare for Haj Pilgrims
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.211

Increase of Quota for Haj Pilgrims
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 24041

Need to rationalise and provide adequate
quota for Haj Pilgrims from the State of
Tamil Nadu (MUR 377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 830

Subsidy to Haj Pilgrims
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1257-58

Half-An-Hour Discussion

Malnutrition in Children - HAH
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 702-22

Handicraft
Export of Handicrafts

(Deb. 9, Vol. XXXV, 10-12-2008)
Col.469-72

Handloom

Assistance to Handloom Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 58-63

Census of Handloom
(Deb. 17, Vol. XXXVI1, 22-12-2008)
Col. 170-71



90

Corruption in Handloom and Handicraft
Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.200-01

Need to take immediate steps to protect
the traditional Handloom Industry
functioning in the co-operative sector
inKerala(MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 737

Revival Package for Handloom Sector
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 32

Haryana

Expenditure by SAI
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 259-62

Need to run express trains on Sadulpur
(Rajasthan)- Hissar (Haryana) and
Sadulpur-Dethi rail routes (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.575

Hawkers

Issuing Licences to Hawkers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.219-20

Health

Ante-Natal Check-Ups
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 177-79

Appointment of Public Health Experts
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 187-88

Biosimilar Products
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 54647

Blood Banks

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.226-30
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Budget Allocation for Child Health Care
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 94448

Clinical Trials by MNCs in India
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 19697

Clinical Trials
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 29-31

Compensation for Failure of Sterlization
Operation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 777-810

Compensation to Volunteers for Clinical
Trials
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1288

Conference of Health Ministers of States
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 138690

Effect of Coal Mines Dust on Human
Health
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.616-17

Effects of Mobile Phones on Health
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.110-11

. Eye Banks

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.430-32

Eye Banks at Each District
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 879-80

Family Welfare/Rural Health Care Schemes
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1300

Financial Assistance to NGOs for Health
Related Schemes
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 130102
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Free Treatment of Poor Patients
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.95-103

Functioning of Primary Health Centres
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 152-70

Functioning of Public Health System
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.24749

Funds for Family Welfare Programmes
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 136166

Golden Triangle Scheme for Ayurveda
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 56-57

Grant of Permission to MNCs for Clinical
Trials
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.877-78

Health Awareness Schemes
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 242-57

Health Care Facilities to Children
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 23233

Health Hazards in Ship Breaking Industry
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4647

Health Policy for BPO Employees
(Deb. 6, Vol. XXXV, 22-10-2008)

Col. 349

Heatlthcare Delivery System
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.2-26

Healthcare Services
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 226-32

Illegal Human Organ Transplantation
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 19192

Impact of Climatic Change on Health
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1393

Impact of House-hold Dust on Health
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1283

Impact of Smoking of Bidis
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 364-65

Import of Gender Testing Kits
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 545-46

Improvement of Health Infrastructure and
medical Education
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 320-24

Incidents of Snake and Monkey Bites
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 84345

Indian Public Health Standards
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 135

Infant Mortality Rate
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.57-62

Investment by NRIs in Health-Sector
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 114647

Invitro Fertilisation Centres
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.933-34

Janani Suraksha Yojana
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 162-64

Lack of Basic Healthcare Facilities
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.219-22

Malnutrition
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.47-52
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Mandatory Health Waming on Tobacco |
Products i
(Deb. 9. Vol. XXXV, 10-12-2008) |

Col. 1148 ;

Maternal Mortality and Neo-Natal Deaths !
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 123-30

Maternal Mortality in Tribal Areas
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 93940

Medical Facilities to Beedi Workers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.271-86

Meningitis vaccines under Universal
Immunization Programme
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.427-29

National Family Welfare Programme
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 158-59

Non-Reporting of Medical Side-Effects to
WHO
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.31-32

Nurses im Healthcare Services
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 183-84

People Suffering from Mental Disorder
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 115-16

Per Head Expenditure on the ‘Health in
India and China
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 88996

PHCs/Family Welfare Centres in Villages

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1258-59

Poor Quality of X-Ray Image

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.291

Primary Health Centres
(Deb. 14, Vol. XXXV, 17-12-2008)

Col.293-94
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Primary Health Centres under NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 30106

Programmes
Malnutrition
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.223-24

Promotion of Blood Component Therapy
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 173

Promotion of Naturopathy and Yoga
{Deb. 9, Vol. XXXV, 10-12-2008)
Col 109-11

Promotion of Traditional System of
Medicines
(Deb. 14, Vol. XXXV, 17-12-2008)
Col.290-91

Proposal to Provide Labour Rooms in
PHCs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 275-78

Radiation-related Health Problems
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 39899

Railway Tickets to Cancer Patients
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 333

Registration of Laboratories with QCI
(Deb. 18, Vol. XXX Vi, 23-12-2008)
Col. 285

Regulation to Check Misuse of Surrogacy
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 10405

Reproductive and Child Health

for Prevention of

Programme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 68-76

Review of Human Organ Transplantation
Act, 1994

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 809-10
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Rural Health Schemes in Urtar Pradesh
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1131-32

Rural Healthcare System
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.246-47

Sex Determination Tests
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 133940

Shortage of Vaccines and Serums
(Deb. 9, Vol. XXXV, 10-12-2008)
Col 815-16

Shortfall of Manpower in PHCs/CHCs
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.9-10

Specialised Health Facilities for Poor
Patients
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.203-05

Surgical Injuries
(Deb. 14, Vol. XXXVT, 17-12-2008)
Col. 408-09

Tele-Medicine Facility to SAARC
Countries
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 152-53

Trauma Centres along National Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 8798

Treatment of the Poor
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 62-63

Upgradation of CHCs and PHCs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 117

Upgradation of CHCs and PHCs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 117

Use of Mercury in Medical Instruments
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 50607
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Weavers under Health Insurance Scheme
(Deb. 12, Vol. XXXV, 15-12-2008)
Col.377-78

World Bank Assistance to Health Projects
in India
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 210-12

Helicopter
Deal for Sale of ALH Dhruv

{Deb. 9, Vol. XXXV, 10-12-2008)
Col.411-12

Procurement of Helicopters for Armed
Forces
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.24243

Heritage
Heritage Status by UNESCO

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 256-62

Restoration of Heritage Sites
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 406-07

High Wail Mining Technology
High Wall Mining Technology

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 224-26

Hill Areas
Disabled People Living in Hilly, Tribal and
Remote Areas

(Deb. 15, Vol. XXXVI, .18-12-2008)
Col 89-93

Himachal Pradesh

Airports in Himachal Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 267

Directions on Crowd Management
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 751-54
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Need to provide funds for Bhanupalli-
Bilaspur-Beri new railway line project
in Himachal Pradesh (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 572

Need to set up a Commando and Police
Training School in Himachal Pradesh
(MUR3T77)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.292

Power Supply in Himachal Pradesh
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 256

Himalayas

Ecologically sustainable Police for
Himalayan Region
(Deb. 6, Vol. XXXV, 22-10-2008)
Col 60-61

Monitoring of Snow and Rain in Himalayas
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 129-30

Hindi Prachar Sabha

Hindi Prachar Sabha
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 35961

Hindustan Aeronactics Limited

Manufacturing of Defence Aircraft by
HAL
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 30708

New Unitof HAL
{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 195

Staff Strength of HAL
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 110-12

Hindustan Cables Limited

Revival of HCL

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 107

Hindustan Machine Tools Limited

Pension Scheme for HMT Employees
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.245

Hindustan Petroleum Corporation
Limited

Euro-1V Standard Petrol
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 26566

Recruitment in HPCL, Hazarwadi LPG Plant
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 229

HIV/AIDS

AIDS due to Blood Transfusion
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 302-03

AIDS in Para Military Forces
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 23840

Assistance to HIV Patients
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 103

Free Second-Line Treatment for AIDS
Patients
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.627-28

Gender-Wise Distribution of AIDS Cases
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 88-90

HIV infection in Armed Forces
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.473-74

HIV/AIDS among Children
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 32-34

HIV/AIDS Bill

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1117
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Import Duty on AIDS and Cancer Drugs '
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 336

Indo-UNICEF Agreement on HIV/AIDS
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.412

Measure to Control HIV/AIDS
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 129-30

Nutritional Supplements to HIV/AIDS
Patients
(Deb. 14, Vol. XXXV], 17-12-2008)
Col.372-73

Patents on Drugs for treatment of AIDS
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44143

Role of Genetic Factor in Determining HIV/
AIDS
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.218-19

Second-Line Treatment for AIDS Patients
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 349-50

Hoda Committee

Hoda Committee Report on Mineral
Concession
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 156-57

Holiday Homes

Holiday Homes for Government

Employees
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 80

Home Guards

Facilities to Homeguard Personnel
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 103

Horticulture

Horticulture Farms
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 576-77

95

Development of Horticulture
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.247-48

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 178-82

Horticulture Park
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 169

Horticulture Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.635-36

Integrated Development of Horticulture
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.211-13

Hospital
AIIMS-Like Institutions

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 13-15

Construction of AIIMS like Institutions
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.217-18

Exemption from ESIAct, 1948
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 261

Expansion of AIIMS
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.116-18

Grant of Land etc. to Apollo Hospital
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1123

Hospitals for Victims of Bomb Blasts
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 114344

Infrastructure in AIIMS
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 303-04

Management of AIIMS
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1379
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Mental Hospitals
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.309-11

Need to open a centrally aided hospital,
with facilities at par with AIIMS in
district Moradabad, Uttar Pradesh
(MUR377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837

Setting up of Cancer Hospitals

{Deb. 6, Vol. XXXV, 22-10-2008)

Col. 130-31

State-of-art Hospital for Diabetic Patients
(Deb, 9, Vol. XXXV, 10-12-2008)
Col. 1062

Treatment in AIIMS Trauma Centre
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.316-17

Upgradation of Medical Infrastructure
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 115

Hostek(s)
Construction of Hostels for SC Girls

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 58-60

Hostel Facilities by NGOs
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.411-13

Hostels for Girl Students
(Deb. 13, Vol. XXXVI, 16-12-2008)
ot 415-16

Host:ts for Girl Students

(Deh. §, Vol. XXXV, 21-10-2008)
Col. 802-03

Hostels for STs
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 126-27

Opening of Hostels

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 326-27

Youth Hostels Schemes
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 127-28

Hotel Management Institute

Hotel Management Institutes
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.246-50

Hotel(s)
Establishment of Budget Hotels

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 275

Violation of Labour Laws by Five Star
Hotels in Delhi
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 150-51

Housing
Aam Aadmi Awas by NHB

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 179-80

Accommodation Facilities to Soldiers
(Deb. 12, Vol. XXXVI; 15-12-2008)
Col.378-79

Ban on construction/Expansion of
Houses in Unauthorized Colonies
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.327

Construction of Houses under revised
Integrated Housing Scheme, 2005
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 183-88

DDA Housing Scheme, 2008
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.94-95

FDI in Housing Sector ‘
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 258-362

Houses for the Poor
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.524-34



SUBJECT INDEX 97

Houses for Weavers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 173-74

Housing Condition of Banjaras
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.117-18

Housing Scheme of DDA
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.99-100

Housing Start Index
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 257

Loans by Public Sector Banks for Rural
Housing Schemes '
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 105-06

Low Cost Houses
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.572-78

Micro Credit for Housing
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 385-86

Need to continue the housing facilities
extended to the families of Martyrs of
1971 war(MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 764

Pattom LIC Housing Scheme
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 116

Rates of Interest for Home Loans
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.7-8

Task Force on Affordable Housing
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 228

Urban Housing and Habitat Policy
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 23-25

Housing and Urban Developing
Corporation

Loan/Assistance by HUDCO
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 399408

Human Rights

Cultural and Moral Policing
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 14041

Report of Amnesty International on
Human Rights
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.209-10

Violation of Human Rights in Armed
Forces
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 196

Human Trafficking

Human Trafficking
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 199-200

Trafficking in Women
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 30506

Trafficking in Women and Children
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 71-74

Illiteracy

Female llliteracy
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.662-72

Hlliteracy among Tribals
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.487-88

Immigration

Amendment in the Immigration Laws by
UK.
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.375-76

Immigration Problems at Airports
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 173

Import

Curbs on Import of Steel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 381
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Export and Import of Agricultural Products
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.465-68

Export and Import of Medicines
(Deb. 18, Vol. XXXV, 23-12-2008)
Col.614-15

Impact of Imports of Cheap goods
(Deb. 18, Vol. XXXV, 23-12-2008)
Col.683-84

Import duty on Food Products
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.237-38

Import of Banned Pesticides and Seeds
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 241

Import of Coal
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.927-28

Import of Essential Commodities
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 33-35

Import of Gender Testing Kits
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 54546

Import of Grains
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 363

Import of High Capacity Locomotives
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 23940

Import of Jet Fuel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 354-56

Import of Rubber
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 349-53

Import of Steel

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.429-31

Import of Toys
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.374-75

Import of Used Garments
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 24647

Import of Vegetable Oil
(Deb. 13, Vol. XXXV, 16-12-2008)
Col. 19798

Imported Seeds
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col 270-71

Production and Import of Crude Oil
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 157-58

Restricting Cheap Imports
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 699

Sugar Import
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 179

Wheat Import Scam
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 263-65

India Telephone Industries Limited

Merger of ITI with BSNL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 14

Indis Tourism Development Corporation
Retirement of Employees
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 131

Indian Airlines

Codes used by Air India and Indian
Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 221-22
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Delay of Indian Airlines Flights
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 265-66

Merger of Indian Airlines with Air India
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 89-91

Permanent Employment in Air India and
Indian Airlines
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col.331-32

Replacement of Old Aircraft
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 400-01

Resuming of Indian Airlines Services
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.337-38

Revision in Salary and Allowances of
Cabin Crew
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.98

Indian Council for Research on
International Economy Relations

Impact of Organised Retailing on
Unorganised Retail Stores
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col.692-98

Indian Council of Agricultural Research

Application of ICAR Research
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.8-11

ICAR Centres
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 493-506

Scientists of ICAR
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.98-99

Indian Council of Medical Research

Expenditure incurred by ICMR on
Research Activities
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 368

Indian Council of Veterinary Research

Need to set up an Indian Council of
Veterinary Research in the Country
(MUR37T7)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.511-12

Indian Currency

Counterfeit Currency
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.235-38

Currency Notes on Polymer
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 20708

Depreciation in Value of Rupee
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.234-35

Fake Currency
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 60-61

Fake Currency Cases
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 639-52

Indigenous Material for Printing of
Currency Notes
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 187-88

Languages on the Currency Notes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.434-35

Value of Rupee
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 111-14

Indian Economy

CII Survey on Cost and Rate of Interest
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 646-47
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Decline in Business Optimism
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col.283-84

1
1

|
Income Disparity between Urban and f
Rural People ’;
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col.223-24 :

Rate of Growth i
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col.538-39 i

Review of the economic situation in the |
country (DUR 193) i
(Deb. 15, Vol. XXXVI, 18-12-2008) :
Col. 397493 i

Indian Institute of Bank Management !

1IBM, Guwahati ‘
(Deb. 11, Vol. XXXVI, 12-12-2008) :
Col. 178

Indian Institute of Corporate Affairs

i
Indian Institute of Corporate Affairs i
(Deb. 11, Vol. XXXVI, 12-12-2008) |

1
|

|
I

Col.227

Indian Institute of Information
Technology

Setting up of 111Ts in Private-Public i
Participation Mode i
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col. 225 ‘

Indian Institute of Technology

Branches of IIT in Foreign Countries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 251

Increase of Seats in 1ITs

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.572

Need to open an Indian Institute of !
Technology in Jodhpur, Rajasthan and |
accord a Central University status to
Jai Narayan Vyas University, Jodhpur
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)

Col. 510
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Research Undertaken by [ITs
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 44243 )

Setting up of IIT for Women
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 161

Indian Oil Corporation Limited
Development of Rural Retail Outlets by
10C

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 270-71

| Merger of BRPL with 10C

{Deb. 7, Vol. XXXV, 23-10-2008)
Col. 220-21

Indian Olympic Association

! Assistance to 10A

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.369-71

‘ Indian Penal Code
. Amendment in IPC

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 359

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 259

Repeal of Section 377 of IPC
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 19697

Indian Railways Catering and Tourism
Corporation
Complaints for Lack of Amenitics

{Deb. 10, Vol. XXXV, 11-12-2008)
Col. 235-36

Indian Shipping Industry
Liquidity Crisis in Indian Shipping
Industry

{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1330
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Indian Space Research Organisation |

Congratulating the team of scientists and |
technicians of ISRO regarding launch !
of Chandrayaan-1 and the Indian |
Cricket Team for their victory against
Australia at Mohali, Punjab
{Deb. 6, Vol. XXXV, 22- 10-7008)
Col. 122

Exodus of Scientists from ISRO
{Deb. 9. Vol. XXXV, 10-12-
Col.651-52

Launching of Satellites by ISRO
(Deb. 9, Vol. XXXV, 10-12- 7008)
Col. 932-33

Shortage of Scientists and Engineers in :
ISRO ;
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 126263

Indian System of Medicine

|
!
l
i
!
1

2008) !

Criteria for Setting up Ayurvedic Colleges i
(Deb. 9, Vol. XXXV, |0-17-2008)f
Col. 129198

Functioning of Ayurvedic Colleges i
(Deb. 9, Vol.: XXXV, 10-12-2008) !
Col.911-12 !

Golden Triangle Scheme for Ayurveda
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 56-57

New P.G. Courses in Ayurveda
(Dcb. 9, Vol. XXXV, 10-12-2008)
Col.653-54

Prices of Homoeopathic Medicines
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 866-67

Quality of Indian Traditional Medicines
(Deb. 14, Vol. XXXVI, 17-12-2008) |

i

]
Col. 435-36 |
Research Work Undertaken in RRIUM |

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 111722
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Scheme for Extra Mural Research in Ayush
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1009

Indian Territorial Waters

. Operation of Vessels in Indian Territorial
Waters
(Deb. 9, Vol. XXXV, 10- 12-2008)
Col. 751-53

Indira Awas Yojana

Additional Funds under IAY for Flood
Vict
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 23640

| DRI Scheme
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 221

Enhancement of Funds under IAY
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.97-99

Indira Awas Yojana
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.461-68

Need to provide special assistance for

additional two lakh houses under Indira
Awas Yojana for the flood-hit BPL
families in Orissa (377)

(Deb. 18, Vol. XXXVI, 23-12-
Col. 765

Indo-Arab Investment Coaference

Indo-Arab Investment Conference
{Deb. 14, Vol. XXXVI, 17-12-2008)
Col.304-05

2008)

' Indo-Tibetan Border Force
,; Increase in the Strength of ITBP

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.647-48

i Indus Project
¢ Discontinuation of Indus Project

(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 264-65
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Industrial Development Bank of India

Change in the Name of IDBI
(Deb. 11, Vol. XXXVI, 12-12
Col 410-11

Industrial Finance Corporation of India

Companies of Frauds from IFCI
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 361

Industrial Training Institute

-2008)

Setting up Industrial Training Institutes
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.221-23

Upgradation of ITIS/ITCs

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 154-62

Industry
Agro and Rural Industries

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 306-07

Assistance to Coir Industry
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 468-70

Assistance to Labour Intensive Industries
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 524-25

Chennai-Bangalore Industrial Corridor

(Deb. 5, Vol. XXXV, 21-10-2008) |

Col.315-16

Closure of Diamond Industry Units
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col.414-15

Consumption of MSME Products

(Deb. 13, Vol. XXXVI, 16-12-2008)

Col.314-15

Decline in Industrial Output

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.657-60

Declining Freight in the Shipping Industry
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.315-17

LOK SABHA

Delhi-Mumbai Industrial Corridor
(Deb. 13, Vol. XXXV, 16-12-2008)
Col. 227-28

Environmental Clearance to Industrial
! Projects

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1355-56

Expansion of Auxiliary Agro Industries
(Deb. 13, Vol. XXXV1, 16-12-2008)
i Col.133-35

Financial Crunch in Real Estate Industry
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 249-50

General Industry Marketing Scheme
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 299-300

Impact of FTAs on Indian Industry and
i Agriculture
[ (Deb. 13, Vol. XXXVI, 16-12-2008)
Col.409-12

Import Duty on Machines used in Paper
Industry
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 368

: Industrial Development of Backward
'g Areas
| (Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 83-90

Industrial Houses in Mining Sector
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.402-03

i Industrial Park Scheme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 158-60 '

| Job Loss due to Closure of Industries
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.624-30

Market-based Mechanism Regarding
Energy Certificates
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 308-09
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Micro, Small and Medium Enterprises
Development Institute
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.203-04

Need to initiate necessary measures to
save the Cashew Industry from the
aftermath of global economic recession
(MUR377) ;
(Deb. 14, Vol. XXXVI, 17- 12-’008)
Col.512-13

Norms for Setting up Non-PolIuting :
Industries '
(Deb. 14, Vol. XXXVI, 17-12-2008) !
Col. 405 i

Norms for Toy Industry i
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col.412-13 |

Problems of Organised Sector Workers ’
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.24142 ‘.

Production and Sale of MSME |
(Deb. 13, Vol. XXXVI, 16-12-2008) !
Col. 266-68 |

Promotion of Leather Industry |
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col. 163-65 i

Promotion of Marble Industry ‘
(Deb. 13, Vol. XXXVI, l6—l”-2008)
Col. 115-18

Promotion of Paper Industry
(Deb. 13, Vol. XXXVI, 16-12
Col. 296

Promotion of Port-based Industries
(Deb. 18. Vol. XXXVI, 23-12-2008)
Col. 30108

Protection of Indian Industries
(Deb. 14. Vol. XXXVI, 17-12
Col. 14344

Special Industrial Dispute Cells
(Deb. 9, Vol. XXXV, 10-12-
Col. 263

-2008) '

-2008)

2008)
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i Tax on Polluting Industries

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 182

Written Off Loans of Industries
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 164-65

Infiltration

¢ Increase in Infiltration from across the

Border
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 361-62

Infiltration Across Indo-Bangladesh
Border
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.632-34

Infiltration on Borders
(Deb. §, Vol. XXXV, 21-10-2008)
Col.463-65

Infiltration on Indo-Nepal Border
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 386-87

Inflation

Controlling the Supply of Money
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.250-52

Difference in Prices
(Deb. 9. Vol. XXXV, 10-12-2008)
Col.458-62

‘ Efforts to Check Price Rise

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 712-13

‘ High Food and Energy Prices

(Deb. L1, Vol. XXXVI, 12-12-
Col. 579-80

Inflation
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 70-71

2008)
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Information and Communications |
Technology Academy

Setting up of ICT Academy
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 141

Information Technoiogy

Boost in Software and Services Sector
(Deb. 17, Vol. XXXV, 22-12-2008)
Col. 191-92

Impetus to IT Sector
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 54648

Implementation of e-District Project
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.432-34

Investment in IT Sector
(Deb. 9, Vol. XXXV, 10-12-2008) [
Col. 196-202
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 249-50

IT Support to Panchayats
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 228-32

National Policy on ICT in School
Education
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 65

Regulatory Mechanism and Cable
Operators
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 54-55

Revival of IT Sector
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 257

Setting up of IT Parks
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.486-89

SEZ inIT Sector

(Deb. 18, Vol. XXXVI, 23- l"-2008) i
Col.262-63

1
;
¢
{

i

ABHA

Translation Mission
(Deb. 13, Vol. XXXVI1, 16-12-2008)
. Col. 174-75

Infrastructure

Deepak Parekh Committee
Infrastructure Financing
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 370-71

Development of Sports Infrastructure
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 289-90

Infrastructure in AIIMS
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col. 303-04

Investment in Infrastructure Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.61-63

Resources for Infrastructure Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 39294

Insurance

Aam Aadmi Bima Yojana
(Deb. 3, Vol. XXXV, 17:10-2008)
Col. 6567

Complaints against Private Insurance
Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.477-78

Coverage of Rashtriya Swasthya Bima
Yojana
{Deb. 9, Vol. XXXV, 10-12-2008)
Col.409-11

Crop Insurance for Flood Affected Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 140

Crop Insurance Scheme
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 197

(Deb. 9, Vol. XXXV, 10-12-2008) Col.
206407

{Deb. 12, Vol. XXXVI, 15-12-2008)
Col.658-59

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 447

on
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FDI in Insurance Sector
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 79-80

Health Insurance Scheme under NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.91-93

-

Insurance by Credit Cards Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 225-27

Insurance Claims
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 236 '

Insurance Cover to Rural Areas
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.266-72

Insurance for the Poor
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col. 53-54

Insurance Scheme for Anganwadi |

Workers
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.332-33

Life Insurance to Coal Mine Workers
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 76

Medical Insurance Scheme for Contract
Labourers
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 10708

Mediclaim Portability
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 188-89

Public and Private Insurance Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.207-10

Rajiv Gandhi Shilpi Swasthya Bima Yojana
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 100-04

105

i Re-insurers with General Insurance
Companies
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 335-36

Social Security and Insurance for Tribals
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 244

Weavers under Health Insurance Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.377-78

Integrated Child Development Services
ICDS Projects

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 85-98

Inferior Quality of Meals under ICDS
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 196-97

. Integrated Child Development Scheme
(CDs)

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 107-12

Need to withdraw the decision to privatise
the services provided under Integrated
Child Development Services Scheme
(MUR3T7)

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 394-95

Utilization of Funds under ICDS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.93-94

Integrated Housing and Silum
Development Programmes
BSUP and IHSDP
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 67

Funds released to Maharashtra under
IHSDP
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 87-89
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Indo-Iran Joint Commission Meeting | lrrigation Facilities in Tribal Areas
(Deb. 9, Vol. XXXV, 10-12-2008) ©  (Deb. 17, Vol. XXXVI, 22-12-2008)
Col.937-38 © Col. 198-201

Refusal to Indian Fighter Jets to Fly over : lmrigation Projects
Iranian Territory © (Deb. 4, Vol. XXXV, 20-10-2008)
(Deb. 9, Vol. XXXV, 10-12-2008) - Col. 145-50
Col. 1350 :  (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 445-50
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 223-25, 614-22, 671-76

Irrigation
Adoption of Irrigation Project as National
Projects

i
{ Irrigation Projects in Orissa
(Deb. 4, Vol. XXXV, 20-10-2008) | (et 1 Vol XXXVI, 15-12:2008)
Col. 518-24 } Col. M‘)
Assistance to Andhra Pradesh under AIBP i Lift Irrigation Project in Kamataka
(Deb. 12, Vol. XXXVI, 15-12-2008) i (Deb. 9, Vol. XXXV, 10-12-2008)
Col.506-18 ! Col.450-51
Bamar Reservoir Scheme | Maintenance of Dams
(Deb. 12, Vol. XXXVI. 15-12-2008) | (Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 591 © Col.300-02 '
Bhadra Lift Irrigation | Micro Irrigation in Kerala
(Deb. 4, Vol. XXXV, 20-10-2008) i (Deb. 4, Vol. XXXV, 20-10-2008)
Col.285-86 i Col.230-31
. . : !
Bisalpur Irrigation Project i Pending lrrigation Projects
{Deb. 9, Vol. XXXV, 10-12-2008) :  (Deb. 9. Vol. XXXV, 10-12-2008)
Col. 386 Col.37-42
Drop brrigation Scheme ; Proposals for New lrrigation Projects
(Deb. 9. Vol. XXXV, 10-12-2008) - (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 11-16 Col. 31}
Excess Release of Water from Ranganadi | Quamum of available water for irrigation
Dam . projects
(Deb. 11, Vol. XXXVI, 12-12-2008) | (Deb. 4, Vol. XXXV, 20-10-2008)
Col. 195-96 ¢ Col.458-60
Financial Assistance : Rejuvenation of Irrigation System
(Deb. 12, Vol. XXXVI, 15-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008)
Col.331-33 Col. 253
Inquiry into Open Borewells i Technical Clearance for Canal Projects
(Deb. 1. Vol. XXXVI, 12-12-2008) ;  (Deb. 12, Vol. XXXVI, 15-12-2008)
Col.255-57 Col. 381-86
trrigated Agricultural Land + Use of Sea Water for Irrigation

(Deb. 12, Vol. XXXVI, 15-12-2008) ;  (Deb. 17, Vol. XXXVI. 22-12:2008)
Col.416-18 - Col. 164-65
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tvory Jammu and Kashmir

Stolen Ivory i Exodus from Kashmir
(Deb. 6. Vol. XXXV, 22-10-2008) : (Deb. 5. Vol. XXXV, 21-10-2008)
Col. 210 : Col.338-39
Jail :f Fencing on Jammu Border
(Deb. 13. Vol. XXXVL. 16-12-2008)

CCTV Cameras in Jails

1
(Deb. 18. Vol. XXXIV. 23-12-2008) : Col.474
Col. 487 i Raising Jammu and Kashmir issue in the
, e { United Nations
Children Languishing in Jails . (Deb. 14, Vol. XXXVI, 17-12-2008)
(Deb. 16, Vol. XXXVI, 19-12-2008) : ) 297.93
Col. 247 ! )
L [ Remarks of UNHCHR on Jammu and
Corruption in Jails | Kashmir
(Deb. 13, Vol. XXXVI, 16-12-2008) ! (Deb. 9. Vol. XXXV, 10-12-2008)
Col. 22526 i Col.873-74
Facilities to Prisoners ! Jan Shikshan Sansthan
' -1222 :
(Deb. 18 ol XXXVL, 23-12-2098) | 1an Shikshan Sansthans in Minority Areas
’ - i (Deb. 18. Vol. XXXVI., 23-12-2008)
Indians Languishing in Pakistan Jails i Col.399
{(Deb. 9, Vol. XXXV, 10-12-2008) Janani Suraksha Yojana
Col. 1378 i ) )
-; Janani Suraksha Yojana
Jail Breaks (Deb. 6. Vol. XXXV. 22-10-2008)
(Deb. 18, Vol. XXXVI, 23-12- ’008) Col. 162-64
.57 : :
Col. 3535 . (Deb. 9, Vol. XXXV. 10-12-2008)
Modemisation of Prisons : Col. 898-904
(Deb. 13, Vol. XXXVI, 16-12- 2008) : i Japan
Col.372 Civil Nuclear Cooperation with Japan
Prisons under Concurrent List (Deb. 6. Vol. XXXV, 22-10-2008)
(Deb. 13. Vol. XXXVI, 16-12- 2008) Col. 347
Col. 235 " Free Trade Negotiations with EU and
UN Specifications for Prisons ;  Japan
(Deb. 18, Vol. XXXVI, 23-12-2008) (Deb. 5, Vol. XXXV, 21-10-2008)
Col.652-53 Col. 132-33
Vacant Posts in Tihar Jail i Studies of Proposed El-India and India-
(Deb. 13, Vol. XXXVI, 16-12-2008) = Japan Free Trade Agreement
Col. 222-23 : (Deb. 13, Vol. XXXVI, 16-12-2008)
. . : Col. 117-20
Jain Committee |
Jatropha

Jain Committec Reporton Portand Dock = &
Workers Cultivation of Jatropha
(Deb. 9, Vol. XXXV. 10-12-2008) ;  (eb. 11, Vol. XXXVI. 12-12-2008)
Col. 747-51 Col. 174-76
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Cultivation of Jatropha
(Deb. 17, Vol. XXXV, 22-12-2008)
Col.232-33

Jatropha Cultivation
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 311

Loan for Jatropha Plantation
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 232-33

Production of Jatropha
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 362-63

Jawabharial Nebru National Urban
Renewal Mission

Amount Sanctioned to Gujarat under
JNNURM
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 93-94

JNNURM
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.425-36

Schemes under JNNRUM
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.81-84

Jharkhand

Assistance to Municipalities in Jharkhand
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 160-62

Computerisation of Money Order Facility
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 187

Construction of Railway Line between
Kodarma-Hazaribagh

(Deb. 7, Vol. XXXV, 23-10-2008) |

Col.377-78

Construction of Road Overbridge at
Gomoh Junction
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.274-75

Extraction of Coal from Abandoned Mines
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 184-85

LOK SABHA

| Financial Assistance to NGOs
i (Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 172-73

| Food Processing Industries in Jharkhand
! (Deb. 7, Vol. XXXV, 23-10-2008)
| Col311-12

! Ghatkuri Mines in Jharkhand

i (Deb. 18, Vol. XXXVI, 23-12-2008)
! Col.259-60

; Granting of Loan by Grameen Banks in
Jharkhand
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 24041

Need to expedite the construction of a
bridge over river Ganga connecting
Sahibganj in Jharkhand with Manihari
in Bihar (MUR 377)

I (Deb. 17, Vol. XXXVI, 22-12-2008)

| Col.297

i Need o provide special economic package

for Development of infrastructure in

Jharkhand (MUR 377)

{Deb. 12, Vol. XXXVI, 15-12-2008)

Col. 73940

Pollution in Jharkhand
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 100-01

| Special Package to Jharkhand
, (Deb. 12, Vol. XXXVI, 15-12-2008)
| Col.333-34

| Status of Historical Monuments in
Jharkhand
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 19396

Tourism Projects for Jharkhand
{Deb. 7, Vol. XXXV, 23-10-2008)
Col. 76-77

! Zonal office at Ranchi
| (Deb. 10, Vol. XXXV, 11-12-2008)
i Col.219

|
!
l
!
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Jordan !
Hijacking for Jordanian Vessels ;

(Deb. 6. Vol. XXXV, 22-10-2008) :
Col. 84

Journalist(s) :

CGHS Facility to Journalists
{Deb. 9. Vol. XXXV, 10-12-2008) :
Col.615-16

|
|
[nterim Reliefto Journalists I
1

(Deb. 12, Vol. XXXVI, 15-12-2008) ]
Col.230-31

Judiciary
Appointment of Judges

(Deb. 3, Vol. XXXV, 17-10-2008) !
Col. 305

|
Appointment Procedure of Judges ’
(Deb. 16, Vol. XXXVI, 19-12- 7008);
Col. 386 :

Corruption in Judiciary
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 179-80

Judicial Panels
(Deb. 16, Vol. XXXVI, 19- I"-2008)
Col. 396-97

Survey on Corruption in Judiciary :
(Deb. 3. Vol. XXXV, 17-10-2008) !
Col. 316

Jute

{
Re-introduction of External Market ;
Assistance Scheme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.43-14

Revival of Jute Mills
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 31-34

Juvenile Delinquency |

Observation Homes '

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 167-68

111
Juvenile Homes

Juvenile Justice Board and Juvenile
Homes
(Deb. 16, Vol. XXXVI. 19-12-
Col.262-63

 Karnataka

Agricultural Extension Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col 645-56

Attacks on Minorities in Orissa and
Karnataka
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.374-75

Bhadra Lift Irrigation
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.285-86

Derecognition of Dental and Nursing
Colleges in Kamataka
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 140708

Double Track Railway Line in Kamataka
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 395-98

Enhancement of Salaries of Artists of
Kamataka
(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 192

Illegal Extraction of Sand
(Deb. 18, Vol. XXXVI. 23-12-2008)
Col. 257

Lift trrigation Project in Karnataka
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 450-51

Need for proper fencing of forest areas in
Karnataka with a view to keep the wild
elephants off the human habitations
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.289

2008)
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Need to grant special status to Karnataka
under Article 371 of the Constitution
for overall development of the State
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008) |

Col. 585-86

New Airport at Bangalore
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 169-70

NH Projects in Karnataka
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.255-56

RUB at Davangere in Kamataka
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 76

Kasturba Gandhi Balika Vidyalays

Kasturba Gandhi Balika Vidyalayas
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 598-99

Setting up of KGBVs
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.4143

Upgradation of KGBVs
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 643

Kendriya Hindi Sansthan
University Status to Kendriya Hindi
Sansthan

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 195

Kendriya Vidyalaya(s)

Admission of Children mKVs
{Deb. 18, Vol. XXXVI, 23-12-2008)
) 647

Admiission of Students in KVs
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.231-33

New Kendriya Vidyalayas and Navodaya
Vidyalayas
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 187-96

No Detention Policy in KVs
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 29697

LOK SABHA

| Opening of more Kendriya Vidyalayas
' (Deb. 5, Vol. XXXV, 21-10-2008)
Col.470-74

| Vacant Posts of Teachers in KVs
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 803-05

Kerala

Additional Allocation under ARWSP
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 19798

Additional Funds for Kerala under
UIDSSMT
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 393

Additional Funds for Road Projects
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 195

Allotment of LPG Agencies to Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 138

Assistance for Kerala Dairy Farmers
Welfare Board
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.91-93

Calamity reliefto Kerala
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.376-77

i Coal Blocks of Kerala Electricity Board

| (Deb. 14, Vol. XXXVI, 17-12-2008)
| Col279

i Construction of Houses under revised
Integrated Housing Scheme, 2005

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 183-88

Consumer Awareness

(Deb. 12, Vol. XXXVI1, 15-12-2008)
Col. 174-76

Customs Duty on Natural Rubber

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 75-76

|
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Development of Sabrimala
(Deb. 7, Vol. XXXV, 23-10- 2008)
Col. 150

Drinking Water Projects in Kerala
(Deb. 16, Vol. XXXVI, 19-12-2008) !
Col.269-70

Fishing Harbours in Kerala
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 231

IIFT in Kerala

{Deb. 5. Vol. XXXV, 21-10-2008) {

Col. 199-200

Infrastructural Facilities at Airports in
Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34243

Kerala Industrial Enterprises Ltd.
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 331

Lands for STs in Kerala —
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 395

Micro Irrigation in Kerala
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.230-31

Modernization of Railway Stations in
Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 288

Need to extend the time limit for
implementation  of

Rehabilitation Programme in Kerala |

(MUR377)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 466

Need to set up a Central Cashew Board
with its Headquarters at Kollam Kerala ;
(MUR377)

(Deb 12, Vol. XXXVI, 15-12-2008)
Col. 736-37

113

1 Need to take immediate steps to protect
the traditional Handloom Industry

i functioning in the co-operative sector

! in Kerala(MUR 377)

I (Deb. 12, Vol. XXXVI, 15-12-2008)

| Col.737

; New Trains for Kerala
I (Deb. 7, Vol. XXXV, 23-10-2008)
Col.212

North-South Corridor
i (Deb. 6, Vol. XXXV, 22-10-2008)
Col.91]

Pattom LIC Housing Scheme
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 116

Providing of Factamfos to Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 120-21

! Purchase of Cars for Crime Branch and
Intelligence Wing of Kerala
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 301

~Redugtion in PDS Quota
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.27-31

Request of Kerala for Coastal Security
(Deb. 18, Vol. XXXVI, 23-12-2008)
| Col.684-85

| ROB inKerala
(Deb. 15. Vol. XXXVI. 18-12-2008)
Col. 187

; Safety of Mulla Periyar Dam
(Deb. 4, Vol. XXXV, 20-10-2008)
;i Col.204-05

Tsunami i

' Setting up of Centre of AML! in Kerala
(Deb. 18, Vol. XXXVI. 23-12-2008)
1 Col.641-43

© Setting up of High Count at Trivandrum
! (Deb. 3, Vol. XXXV, 17-10-2008)
, Col. 206

Setting up of Hospitality Institute at
i Alappuzha in Kerala
i (Deb. 7, Vol. XXXV, 23-10-2008)
' Col.122-23
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Setting up of ICT Academy ¢ Production of Khadi
(Deb. 17, Vol. XXXV1, 22-12-2008) |  (Deb. 5. Vol. XXXV, 21-10-2008)
Col. 141 Col.241-48

University Status to Kerala Kalamandalam | Supply of KVIC Products to Railways

(Deb. 13, Vol. XXXVI, 16-12-2008) | ’

Col. 259-60

(Deb. 5. Vol. XXXV, 21-10-2008)
| Col.316-17

Wage Revision of Workers/Officers of | Kisan Credit Card

Fact

(Deb. 15, Vol. XXXVI, 18-12-2008)

Col. 129-30
West Coast Regional Centre of NIH

! Kisan Credit Cards
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.323-26

| Kisan Sews Kendra

(Deb. 12, Vol. XXXV 15-12-2008) , . crirers Sales Centres and Kisan Sewa

Col. 552
Kerosene

Availability of Kerosene
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.311-14

Black-Marketing of Kerosene
(Deb. 15, Vol. XXXV, 18-12-2008)
Col.94-98

Introduction of Marker System at
Kerosene Depots/Terminals
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 53-54

Khadi

Improving the Quality of Khadi Products

(Deb. 18, Vol. XXXVI, 23-12-2008) !

Col. 558-61

Irregularities under Khadi Scheme
(Deb. 18, Vol. XXXVI, 23- l2-2008)
Col.322-25

Production and Sale of Khadi Products
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.325-39

Khadi and Village Industries
Commission

Khadi and Village Industries Training
Centres

(Deb. 18, Vol. XXXV1, 23-12-2008)
Col.525.27

i Kendras

. (Deb. 7, Vol. XXXV, 23-10-2008)

? Col.273-74

| Kuttanad Development Package

: Kuttanad Development Package

i (Deb. 4, Vol. XXXV, 20-10-2008)
Col.215-16

i Air Services to Kuwait

i (Deb. 10, Vol. XXXV, 11-12-2008)

i Col.32

! Indian Workers Living in Kuwait

! (Deb. 9, Vol. XXXV, 10-12-2008)

! Col.1351-52

Laboratory(s)
Assistance to Science Laboratories

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 121-22

Food and Drug Testing Laboratories
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 848-50

Food Testing Laboratories
{Deb. 7, Vol. XXXV, 23-10-2008)
Col. 20507

l Labour

| Amendments in Central Labour Laws

i
|
| (Deb. 13, Vol. XXXV, 16-12-2008)
i Col.271-72
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Amendments in Plantation Labour Act, |
1951 i
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.254-55

Assistance to Labour Intensive Industries :
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 524-25

Bonded Labourers
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 259-60 :

Cuts in Wages
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 17-20

Decline of Female Workers in Coal Sector
{Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 185

Diseases at Work Place
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 175-76

Disparity in Minimum Wages
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.21-22

Exploitation of Indian Workers Abroad
(Deb. 6, Vol. XXXV, 22-10-2008) |
Col. 18-20

Indian Workers Living in Kuwait :
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1351-52

Indo-France Agreement on Social Security
of Indian Workers
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1253-54

Jain Committee Report on Port and Dock
Workers !
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 747-51

Labour Disputes
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 55762 !

Labour Intensive Central Schemes !
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col.473

t
{
i
i
I
i

s

Law for Brick-Klin Labourers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.267-68

Life Insurance to Coal Mine Workers
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 76

Matemnity Benefit to Female Workers in
Coal Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.310-11

Minimum Wages to Sulabh International
Workers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 104-07

Minimum Wages to Workers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 69-70

National Policy for Agricuitural Labourers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 362

Payment to Contract Labourers/Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 223

Pension Scheme to Coal Mining Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.614

Pitiable Condition of Cashew Workers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 152

Problems of Organised Sector Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.24142

Scheme for Agricultural Labourers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 202

Shortage of Labour Force
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.485-87

Shortage of Skilled Professionals
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 23940
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Special Package for Tea Labourers
{Deb. 13, Vol. XXXVI, 16-12-2008) :
Col. 179-80

Special Package for Tea Labourers/
Workers :
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col.254

Statutory Authority on Labour Issues in :
SEZs
(Deb. 12, Vol. XXXVI. 15-12-2008)
Col.663-64

Unorganised Workers’ Social Security Bill
—Consid.

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 818-20

Violation of Labour Law by ONGC
(Deb. 12. Vol. XXXVI. 15- I2-’008)
Col. 589

Violation of Labour Laws by Exporting
Units
(Deb. 12, Vol. XXXV], 15-12-
Col. 553-54

Violation of Labour Laws by Five Star '
Hotels in Delhi
(Deb. 17, Vol. XXXV, 22-12- 2008)
Col. 150-51

Wage Parity

{Deb. 12, Vol. XXXV1, 15-12-2008)
Col.64144

Welfare Fund/Scheme for workers
(Deb. 4. Vol. XXXV, 20-10- 2008) ,
Col.569-70

Welfare Scheme for Women Workers
(Deb. 4, Vol. XXXV. 20-10- 2008)
Col. 14445

Lakshadweep

Lakshadweep Development Corporation
Limited
(Deb. 5. Vol. XXXV, 21-10-2008)
Col.215-17 ;

2008) |
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| Land Acquisition

i Acquisition of Land for Coal Mmes
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 123-24

' Acquisition of Land for National

Highways
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 64-68

. Acquisition of Land for Railway Projects

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 264-65

Land Acquisition Since 1947
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col.516-18

‘3 Land Degradation

Land Degradation and its Management
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col.551-53

. Land Ports Authority of India
{ Setting up of Land Ports Authority of India

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 120-21

. Land Reform

! Provisions for SCs/STs in Land Reforms

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 180-92

* Language(s)

i Decline of Assamese Speaking Population
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 172

. English Language Mandatory for Carcer
in Flying
(Deb. 15, Vol. XXXVI, 18-12-
Col. 295-96

2008)

i Hindi Education to Foreigners

(Deb. 13. Vol. XXXVI, 16-12-2008)
Col. 248

Languages on the Currency Notes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.434-35
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Need to include Bhojpuri language in the !
Eighth Schedule to the Constitution |
(MUR377)

Col.392-93

Promotion of Hindi in CIL
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 171-72

Promotion of Hindi in NE States

(Deb. 5, Vol. XXXV, 21-10-2008) :
Col. 797-800 !

Promotion of Minor Indian Languages
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.609-14

!
Leather |
|

Export of Finished Leather
(Deb. 18, Vol. XXXVI,
Col. 365-69

Leather Export
(Deb. 13, Vol. XXXV, 16-12-2008)
Col. 44346

Promotion of Leather Industry
(Deb. 13. Vol. XXXVI, 16-12-
Col. 163-65

Library

Core Library of Minerals
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 22627

Theft trom National Library of Kolkata
(Deb. 10, Vol. XXXV, 11-12- 2008)
Col. 67-68

Libya

l
J
(Deb. 15, Vol. XXXVI, 18-12- 2008)2
I

23-12-2008) |
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Licence for Arms
(Deb. §, Vol. XXXV, 21-10-2008)
Col.314-15

Licence for Explosives
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 73840

Profiteering through advance Licences
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 656-57

Tampering of Records in Arms Licence
Office
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 145

; Validity of Arms Licences

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.204-05

Life Insurance Corporation of India

: Pattom L1C Housing Scheme

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 116

Liquefied Natural Gas

. Procurement of LNG from Australian

2008)

Consortium
(Deb. 10, Vol. XXXV, 11-12-
Col. 135-36

2008)

" Production of CNG/LPG Cars

(Deb. 15, Vol. XXXVI, 18-12-
Col. 1453-14

2008)

i Liquefied Petroleum Gas

Agreement between Oil India Limitedand

National Qil Corporation of Libya
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.274-76

Licence(s)
Issuing Licences to Hawkers

(Deb. 15, Vol. XXXVI, 18-12-2008) |

Col.219-20

i
|
|
|
|

. Allotment of LPG Agencies to Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 138

Bogus/Fake Gas Connections
(Deb. 7. Vol. XXXV, 23-10-2008)
Col.43-46

i Demand and Supply of LPG
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.351-53

Demand and Supply of Petrol/Diesel/LPG
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.409-13
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Fire in LPG Filling Station
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col.436-38

Fixation of Price of Gas
(Deb. 15, Vol. XXXVI, 18-12-2008) ;
Col. 171-73

Inadequate Supply of LPG in U.P.
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 103-04

Increased in the Price of New Cooking Gas ;
Connection I
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 213-14

Launching of All India Toll Free Number
and Cells for LPG Consumer
Grievances !
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 195-97

LPG Cylinders to BPL Families in Gujarat
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.214

LPG Pilferage
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 99-100

Manufacture of Fibre Glass LPG cylinders
(Deb. 10, Vol. XXXV, 11-12-2008) !
Col.431-32

Non-Compliance of Marketing Discipline ;
Guidelines !

(Deb. 15, Vol. XXXVI, 18-12-2008) :
Col.98-100

Opening of LPG Agencies in Chhattisgarh ! .
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 131-32

Price Hike of Petrol, Diesel and LPG :
(Deb. 7, Vol. XXXV, 23- 10-2008)
Col. 398-400

Restrictions on New LPG Connections

(Deb. 10, Vol. XXXV, 11-12-2008) i

Col. 19-20
Shortage of LPG

(Deb. 7, Vol. XXXV. 23-10-2008) ;

Col.32-38

|
|

!
i
i
I

LOK SABHA

§ Subsidy on LPG Cylinder and Kerosene
to Poor People

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 174-81

Use of Domestic LPG as Automobile Fuel
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.272-74

Waiting List for LPG Connections
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 130-32

Liquefied Petmlenm Gas Agency

Gas Agencies for War Widows
(Deb. 12, Vol. XXXV1I, 15-12-2008)
Col. 375

! Irregularities in Allotment of Petrol Pumps/

Gas Agencies
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 305-06

Opening of LPG/Retail Distributorships by
ONGC andOIL
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 188

Liquor

Ban on Advertisement of Liquor and
Tobacco Products
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 605

Lwenock

Conmbmnon of Livestock Sector
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.23-24

l Fodder for Livestock

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.483-88

Livestock Census
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.438-42

] Testing of Cosmetics on Animals
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 896



SUBJECT INDEX

Loan Waiver Scheme

Debt Waiver Scheme
(Deb. 3, Vol. XXXV, 17-10-2008) ,
Col. 61-66

Need to issue stringent guidelines for the |
effective  implementation I
Agricultural loan waiver Scheme (MUR
3m
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col.380-81

Loans and Advances

Achievement in Agrichlture Lending i
(Deb. 3, Vol. XXXV, 17-10-2008) ;
Col. 338 !

ADB Loans
(Deb. 3. Vol. XXXV, 17-10- 2008)‘
Col. 158-60 :

Agricultural Loan by Co-operative Banks
(Deb. 14, Vol. XXXVI, 17-12-2008) ;
Col. 34748

Credit to Farmers
(Deb. 3, Vol. XXXV, 17-10-2008) '
Col.l27-29 !

Debt Burden on States
(Deb. 3. Vol. XXXV, 17- l0-2008)
Col.211- I"

Debt Waiver Scheme
{Deb. 3. Vol. XXXV, 17-10- 7008)
Col.61-66

Default in Payment of Loan to Banks ;

1

(Deb. 11, Vol. XXXVI, 12-12-2008)

Col.413-14 |
Education Loan '

(Deb. 11, Vol. XXXVI. 12-12-2008)

Col. 240-42. 44748
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 393-96

External and Intemal Debt
(Deb. 11, Vol. XXXVI, 12-12
Col. 12-19

-2008)
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| External Commercial Borrowings
I

(Deb. 11, Vol. XXXVI, 12-12-2008)

Col. 163-64

| Fund-based and Non-fund-based limit
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 140

Granting of Loan by Grameen Banks in
Jharkhand
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 24041

Guidelines for Loan and Grant-in-aid for
various schemes
(Deb. 14, Vol. XXXVI, 17-12-
Col. 136-37

i Interest Rate on Written-Off Loans
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.391-93

Loan for Cattle
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 225

i Loan on Forged Signature
(Deb. 14. Vol. XXXVI, 17-12-
Col.348-52

2008)

2008)

! Loan to Backward Classes

(Deb. 14, Vol. XXXVI. 17-12-2008)
Col.23940

Loan Waiver for Bihar and Orissa
(Deb. 3, Vol. XXXV. 17-10-2008)
Col. 130-31

Loan/Assistance by HUDCO
(Deb. 11, Vol. XXXVL. 12-12-2008)
Col. 399408

L.oans by Public Sectoir Banks for Rural
Housing Schemes
(Deb. 3. Vol. XXXV, 17-10-2008)
Col. 105-06

L.oans for Agricultural Implements
(Deb. 11, Vol. XXXVI1. 12-12-2008)
Col. 536
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Loans of Farmers from Private Money
Lenders
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 57-60

Loans Outstanding against CPSEs
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 171-74

Loans taken by Corporate Houses
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 115-16

Loans to Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 126-34

Loans under PMRY
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 235-36

Need to extend the Agriculture Debt ;

Waiver Scheme to the financial

organisations giving loans to SCs, STs :

and OBCs(MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008) |

Col.514-15
Per Capita Loan Burden

(Deb. 3, Vol. XXXV, 17-10-2008) :

Col.317-18

Permission for Raising Overseas Loan

(Deb. 11, Vol. XXXVI, 12-12-2008) |

Col.478-82

Rate of Interest on Loans

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 394

Rates of Interest for Home Loans
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.7-8

Rates of Interest on Loans by Banks
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 315-16

RBI Directives regarding Farmers
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 129-30

LOK SABHA

REC Loan for Power Projects
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 540-52

Recovery of Loan by Dena Bank
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 10103

Recovery of Loans thrc ugh Muscle Power
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 78-79

Repayment of Loans
(Deb. 3, Vol. XXXV, 17-10-2008)
| Col.131-32

i Vehicle and Home Loan
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 33846

| Waiving Off Loan of Unemployed Youth
! (Deb. 11, Vol. XXXV, 12-12-2008)
Col. 239

; Waiving-off Debt of Farmers by Banks
(Deb. 11, Vol. XXXVI, 12-12-2008)
Y Col.53-56

i World Bank Loan for Coastal Zone
i Management in Orissa

| (Deb. 14, Vol. XXXVI, 17-12-2008)
; Col. 409

» Written Off Loans of Industries

{ (Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 164-65

| Lottery

I Regulation of Lottery Trade

‘ (Deb. 5, Vol. XXXV, 21-10-2008)

i Col. 601 ,

i Linking of Madarsas with Open Schooling

i (Deb. 5, Vol. XXXV, 21-10-2008)

Col. 303-04

Quality Education in Madrasas
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 205-08

Technical Education in Madrasas
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 265-66
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. Need to release power from Central Quota

Madhya Pradesh

Acquisition of Land from Government of !
Madhya Pradesh
(Deb. 7, Vol. XXXV, 23-10- "008)
Col. 152-54 ;

Allotment of Fertilizers to Madhya i
Pradesh i
(Deb. 15, Vol. XXXVI, 18-12-2008) !
Col. 107-12

Broadband Connections
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col. 175-78

DDRC in Madhya Pradesh ,
(Deb. 7. Vol. XXXV, 23-10- 2008)
Col.272-73

Declaration of Gwalior to Bhaugaon Road
asNH
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1000-02

Dholpur-Morena Highway
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 281

Electrification of Railway Tracks in
Madhya Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 89-92

Need to expedite the implementation of !
Rajiv Gandhi Gramin Vidyutikaran |
Yojana in Rajgarh district of Madhya ;
Pradesh (MUR 377) |
(Deb. 18, Vol. XXXVI, 23-12-2008) !
Col. 760 !

Need to give approval for construction of .
bypass road on N.H. 3 linking Shajpur ,
District Headquarters in Madhya
Pradesh (MUR 377)

(Deb. 13, Vol. XXXVI. 16-12- 2()08)
Col. 581

Need to relax the norm of “opium content’
for the opium growers of Madhya
Pradesh and Rajasthan (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 733

i
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and Central Assistance for tiding over
situation arisen due to shortage of
water in Madhya Pradesh (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.378

Need to review the sharing of Betwa river
water between Madhya Pradesh and
Uttar Pradesh (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.513-14
Production of Textiles by NTC Mills

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.453-64

Second Languages in NVs

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 286

Mahanadi Basin Development Plan

Need to expedite the Orissa Water Sector
Improvement Project and give
clearance to the Mahanadi Basin
Development Plan (MUR 377)
(Deb. 13, Vol. XXXVI, 16-12-
Col. 584

2008)

, Mahanagar Telephone Nigam Limited

Human Resource Development Unit of
MTNL
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 171-72

fmprovement in Broadband Services
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 57-59

Income through Selling of Vacant Lands
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.254

L.oss in revenue of BSNL and MTNL
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 483-85

Market share of MTNL. and BSNL.
(Deb. 4. Vol. XXXV. 20-10-2008)
Col. 41218
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Mobile Connections by BSNL and MTNL
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.233-35

Qutstanding Dues of MTNL/BSNL
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 4648

Telecom Advisory Committees in MTNL
and BSNL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 377

Maharashtra

Attacks on North Indians in Mumbai
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 189

Ban on Fishing at Jayabadi Dam
{Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 537

Dharangaon Railway Station as a Model
Station

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 80-81

Earthquake in Maharashtra
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 120-21

Environmental Clearance to Projects in
Maharashtra

(Deb. 9, Vol. XXXV, 10-12-2008) !

Col. 910

Four-Laning of National Highways in
Maharashtra
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 48-50

Funds Released to Maharashtra under
IHSDP

(Deb. 3, Vol. XXXV, 17-10-2008)

Col. 87-89

Hazira Gas Pipeline in Maharashtra
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.46

LOK SABHA

Hovering of Aircraft over Delhi and
Mumbai
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 19596

Live-in Relationship
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.320-21

National Coastal Protection Project

! (Deb. 4, Vol. XXXV, 20-10-2008)
. Col.114-15

)]

| National Highway Projects
Maharashtra

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1358

Need to augment rail services in Sholapur
Railway Division, Maharashtra (MUR
3m
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 734

Need to provide financial package to the
farmers whose crops have been
affected due 1o armyworms in Eastern

i Vidharbha region of Maharashtra

(MUR 377)

(Deb. 5, Yol. XXXV, 21-10-2008)

Col. 833-34

| Need to start rail service on Purna-Akola

; railway line in Central Railway (MUR
3

( (Deb. 7, Vol. XXXV, 23-10-2008)

i Protected Monuments in Maharashtra
(Deb. 7, Vol. XXXV, 23-10-2008)
@ Col.277-302

i Recent Terrorist Attack in Mumbai (DUR
193)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 467693

Recent Terrorist Attack in Mumbai (St.)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.457-64

1

in
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ROBs/RUBSs in Orissa and Maharashtra
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.378-86

Situation arising out of attacks on North-
Indian Students during Railway Board
Examination in Maharashtra(Sub.)
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.643-61

Snake Venom Collection Centre
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 647

Statutory Development Board for North
Maharashtra
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.235-36

Voluntary Organisation for SC in
Maharashtra
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.49-53

Mahila Samakhya Programme

Mahila Samakhya Programme
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 68991

Malaysia

Exploitation of Indian Workers in
Malaysia .
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 94042

Malnutrition

Malnutrition
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.47-52

Mansarovar

Kailash Mansarovar Pilgrimage, 2008
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 236

Marine Emergency Relief Fund

Marine Casualties
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 159-62

I

i
[}
t
1
)

|
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Marine Product

Exploration of Resources
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.473-74

Export of Sea Food
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 37792

Export of Shrimp
(Deb. S, Vol. XXXV, 21-10-2008)
Col.318-24

Marine Products Export Development
Authority

Merger of MPEDA with NFDB
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.316-26

Maritime Labour Convention, 2006

Ratification of Maritime Labour
Convention, 2006
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 905

Maritime Training Institute
Marine Training Institutes

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 72-73

Matters Rule Under 377

Need to monitor the progress of the
National Rural Employment Guarantee
Scheme in Aurangabad Parliamentary
Constituency, Bihar (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 570-71

Need for four-laning of N.H. 9 (Pune-
Sholapur-Hyderabad) and N.H. {3
(Pune-Sholapur-Bijapur) besides
setting up Trauma Centres along these
National Highways (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 574-75
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Need for proper fencing of forest areas in
Karnataka with a view to keep the wild
elephants off the human habitations
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 289

{
Need for take over of the Dunlop Rubber

Factory at Hooghly, West Bengal by
the Government of India (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 394

Need to accord the status of a Central
University to Kumaon University,
Utiarakhand (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 510-11

Need to allow round the clock passage to
pedestrian and vehicular traffic at
railway crossing near Jagat Basal
village on Rewari-Alwar line (MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008) |

Col. 760

Need to ameliorate the condition of sick
sugar mills and reconstitute the
sugarcane cooperatives in Uttar
Pradesh and Untarakhand (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 729-30

Need to ameliorate the service conditions |

of village postal employees (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.728-29

Need to approve the proposal submitted

LOK SABHA

Need to augment the security along the
Coastal areas of Gujarat (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 572-74

Need to bring forth a legislation providing
reservation in jobs and other weifare
measures for DNTs/VINTSs in the
country (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 735

Need to bring Puducherry in the fold of
Central Finance Commission of
Finance Commission constituted by the
Ministry of Home Affairs (MUR 377)
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 296

Need to bring transparency in telecom
policies of Bharat Sanchar Nigam
Limited

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 761

Need to check the increasing incidents of
road accidents in Dethi (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 393

Need to confer ‘Bharat Ratna’ Award on
Dr. M. Kanunanidhi, Chief Minister of
Tamil Nadu (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)

by the Government of Gujarat for :

development of Magdalla and other
minor ports in the State (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008) |

Col. 574

Need to augment rail services in Sholapur
Railway Division, Maharashtra (MUR
3717y
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 734

i
}
i
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i
i
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Col. 288

Need to constitute a Commission for all-
round development of Gorkha people
and declare their festival ‘Bhatri Ditiya’
as a National Holidaw(MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 768

Need to construct a bridge on railway
crossing at Bharwari in Chail
Parliamentary Constituency, Uttar
Pradesh (MUR 377)

(Deb. 17. Vol. XXXV1, 22-12-2008)
Col.294
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Need to continue the housing facilities
extended to the families of Martyrs of
1971 war(MUR 377)

{Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 764

Need to declare Dhubri-Haldia via
Bangladesh Water Way as
International Water Way and release
the fund for construction of Dhubri
Port (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.289

Nexd to develop the historical city of Kalpi
in Jalaun Parliamentary Constituency
as a tourist place (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 509-10

Need to empower the fishermen
community with gadgets with a view
1o strengthen the Maritime security in
the coastal regions (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 575-76

Need to enact a law making military service
compulsory for the youth in the country
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.292

Need to enforce the rules of Canteen
Stores Department (CSD) facilities ina
uniform and transparent manner
(MUR377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 732

Need to enhance the honorarium paid to
teachers employed as “*Shiksha Mitra”
in Uttar Pradesh under Sarva Shiksha
Abhiyan (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.578

Need to ensure adequate availability of
fertilizers to farmers in the country
(MUR377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.577

Need to exclude ‘wild boar’ and *Mahya’
from the list of protected animals with
a view to check these animals causing
damage to standing crops (MUR 377)
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 767

Need to expand and name the Jaipur
Airport after Sawai Man Singh
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 581

Need to expedite construction of Kusha
dam on India-Nepal Border for
preventing recurring floods in Bihar
(MUR377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 738

Need to expedite the completion of Nun
river project in Bihar (MUR 377)
(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 295

Need to expedite the construction of a
bridge over river Ganga connecting
Sahibganj in Jharkhand with Manihari
in Bihar (MUR 377)

(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 297

Need to expedite the construction work
on Jhansi-Mirzapur and Kanpur-Sagar
National Highways as per the specified
norms in Hamirpur Parliamentary
Constituency, Uttar Pradesh
(MUR377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 738
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Need to expedite the four-laning of
N.H.-34 in West Bengal (MUR 377)
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col 290

Need to expedite the implementation of
Rajiv Gandhi Gramin Vidyutikaran
Yojana in Rajgarh district of Madhya
Pradesh(MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 760

Need to expedite the Orissa Water Sector
Improvement Project and give
clearance to the Mahanadi Basin
Development Plan (MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 584

Need to expedite the process for the
inclusion of Bodo-Kacharis living in
Karbi-Anglong and in North Cachar Hill
Autonomous Districts in the ST (Hills)
list of Assam (MUR 377)

(Deb. 14, Vol. XXXV1, 17-12-2008)
Col.516

Need to expedite the setting up of
Doordarshan Kendra at Aurangabad
in Bihar (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008) |

Col.291

Need to extend the Agriculture Debt
Waiver Scheme to the financial
otzuniations giving loans to SCs, STs
and OBCs(MUR 377)

(De! 14, Vol. XXXVI, 17-12-2008)
Col.514-15

Need to extend the time limit for
implementation of Tsunami
Rehabilitation Programme in Kerala
(MUR37T7)

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 466

LOK SABHA

Need to fulfil the demands of All India
Regional Rural Banks Employees
Association (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.293

Need to give a special package to the
potato growers of Uttar Pradesh
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 582

Need to give approval for construction of
bypass road on N.H. 3 linking Shajapur
District Headquarters in Madhya
Pradesh (MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 581

i Need to grant NOC to the Government of

Gujarat for carrying out survey and
investigation by private companies in
Kore Creek arca, Gujarat for
development of port-facilities for
cement industries (MUR 377)

(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 761

Need to grant special status to Kamnataka

under article 371 of the Constitution
for overall development of the State
{MUR377)
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 585-86

Need to implement Rajiv Gandhi Gramin
Vidyutikaran Scheme in district
Samastipur, Bihar (MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 582-83

Need to implement the recommendations
of National Agriculture Commission
and bring down the interest rate on all
agricultural loans to four percent
(MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 294
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Need to include Bhojpuri language in the
Eighth Schedule to the Constitution
(MUR377)

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.392-93

Need to include Muslim and Christian
Dalits in the list of Scheduled Castes
(MUR377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.731-32

Need to increase the frequency of Uttar
Pradesh Sampark Kranti Express (Train
No. 2447-2448) between Delhi and
Bundelkhand and start a train service
between Mahoba and Khajuraho

(MUR37T)

(Deb. 17, Vol. XXXVI, 22-12-2008) !

Col. 295

Need to increase the Minimum Support
Price of sugarcane (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 569-70

Need to initiate necessary measures to
save the Cashew Industry from the
aftermath of global economic recession
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.512-13

Need to introduce trains linking
Tiruchendur with Tirunelveli and
Chennai in Southern Railway
(MUR377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 764

honour of Late Shri Viswanatha Doss,
a great patriot and stage action of pre-
independence era (MUR 377)

(Deb. 6, Vol. XXXV, 22-10-2008)
Col.376-77

|

Need to man the unmanned railway

crossings in the Southern Railway
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 290

Need to open a Passport Facility Centre

at Agra in Uttar Pradesh (MUR 377)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 467

Need to open an Indian Institute of

Technology in Jodhpur, Rajasthan and
accord a Central University status to
Jai Narayan Vyas University, Jodhpur
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 510

Need to procure cotton from cotton-

growers of Andhra Pradesh facing
distress due to suspension of cotton-
purchase by Cotton Corporation of
India(MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 767

Need to provide appointments to the

people on compassionate grounds in
Kakrapara Atomic Power Station,
Gujarat (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 731

Need to provide financial assistance to

the flood affected people of Thiruvarur
and Nagapattinam districts in Tamil
Nadu (MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 583-84

Need1o . . Need to provide financial assistance to
10 issue a commemorative stamp in

the Government of West Bengal for the
relief and reconstruction work in the
flood-affected areas of the State
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 513
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Need to provide funds for Bhanupalli-
Bilsapur-Beri new railway line project
in Himachal Pradesh (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 572

Need to provide halt to Cochin Express
and Pushpak Express trains at
Pukhraya Railway Station in Kanpur
Dehat, Uttar Pradesh (MUR 377)

i
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Need to relax the norm of opium content’
for the opium growers of Madhya
Pradesh and Rajasthan (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 733

 Need to release funds earmarked under

(Deb. 18, Vol. XXXVI, 23-12-2008) .

Col. 761

Need to provide reservation to women in
Parliament (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008) :

Col. 297

Need to provide special assistance for
additional two lakh houses under indira

Awaas Yojna for the flood-hit BPL !

families in Orissa (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 765

Need to provide special economic package

for Development of infrastructure in !

Jharkhand (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 73940

Need to provide special package for the
development of desert regions in
Rajasthan (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008) |

Col.291

Need to rationalise and provide adequate
quota for Haj Pilgrims from the State of
Tamil Nadu (MUR 377)
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 830

Need to reduce the number of Government
Holidays (MUR 377)
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.292

Need to reduce the price of steel in the
country (MUR 377)
{Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 766

|

Accelerated lrrigation Benefit
Programme for Sardar Sarovar Project
in Gujarat(MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.581-82

Need to release funds for reconstruction
work in flood-affected areas of
Kalahandi & Naupada districts in
Orissa(MUR 377)

{Deb. 17, Vol. XXXVI, 22-12-2008)
Col.293

Need to release funds for relief and
rehabilitation of the people affected by
the recent floods in Tamil Nadu
(MUR377)

(Deb. 13, Voil. XXXVI, 16-12-2008)
Col.579-81

Need 1o resolve the pension-related
demands of Ex-servicemen (MUR 377)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 465

Need to restore rail services on Mailani-
Dudhwa-Gonda Railway Section in
Uttar Pradesh(MUR 377)

(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 737

Need to revamp the legal education system
and prevent the recurrence of violent
incidents in law colleges (MUR 377)
(Deb, 12, Vol. XXXVI, 15-12-2008)
Col. 730-31

Need to review the commissioning of
Hydro Power Projects in Arunachal
Pradesh keeping in view its
environmental impact on Assam
(MUR377)

(Deb. 14, Vol. XXX VI, 17-12-2008)
Col. 515
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Need to review the policy for setting up
of Special Economic Zones in the
country (MUR 377)

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.391-92

Need to review the sharing of Betwa river
water between Madhya Pradesh and
Uttar Pradesh (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)

Col.513-14

Need to revise ‘minimum wages’ on
periodic basis for below poverty line
Cardholders (BPL) corresponding to
price rise with a view to check poverty
and unemployment in the country
(MUR377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.571-72

Need to run express trains on Sadulpur
(Rajasthan)—Hissar (Haryana) and
Sadulpur-Delhi rail routes (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 575

Need to safeguard the interests of small
traders facing closure due to advent of
Mutlti-National Companies in the retail
sector (MUR 377)

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 466-67

Need to safeguard the interests of
Tamilians in Sri Lanka (MUR 377)
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 296

Need to safeguard the interests of Tamils
in Sri Lanka (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 740

Need to safeguard the interests of Tamils
in Sri Lanka and provide funds for
giving succour to Tamil Refugees in
Tamil Nadu(MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 739
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i Need to set up a Central Cashew Board
i with its Headquarters at Kollam, Kerala
L (MUR377)
i (Deb. 12, Vol. XXXVI, 15-12-2008)
¢ Col.736-37

Need to set up a Commando and Police
Training School in Himachal Pradesh
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)

' Col292

Need to set up a Negotiating Forum for
Regional Rural Banks in the country
(MUR377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 762

Need to set up a railway station near Gate
No.31C of Central Railway in Akola,
Maharashtra (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 736

Need to set up an Airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.512

Need to set up an Indian Council of.
Veterinary Research in the Country
(MUR37D)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.511-12

i Need to start rail service on Purna-Akola
i railway line in Central Railway
(MUR377)

(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 466

i
|
i

Need to strengthen the Indian Air Force
with additional manpower and new
generation fighter aircrafts (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 391

Need to take emergent steps to clear huge
backlog of pending cases in various
courts (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 733
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Need to take immediate steps to protect
the traditional Handloom Industry
functioning in the co-operative sector
in Kerala(MUR 377)

(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 737

Need to take necessary restructuring and
modification of N.H. 60 between ‘?
Kharagpur and Sonakania to avoid
recurring floods in the region
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 585

Need to take steps for the revival and
promotion of ‘Manjusha Paintings’ in
the Country (MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 762 j

Need to take steps to provide separate
data of various castes in Census and :
provide reservation of jobs in private
sector (MUR 377)

{Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 741

Need to undertake gauge conversion work
on Bareilly-Lucknow sector of North-
Eastern Railway (MUR 377)

(Deb. 10, Vol. XXXV, 1 I-l2-2008)
Col. 577

|
i
|
|
|

Need to undertake modernization and
expansion of Alloy Steel Plant at
Durgapur, West Bengal (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 576

Need to undertake repair work of National
Highways in Bihar (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)

LOK SABHA

Need to undertake welfare measures for
the upliftment of landless people living
below poverty line and increase the
budgetallocation of SC and ST Finance
Development Corporation (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.578-79

Need to withdraw the decision to privatise
the services provided under Integrated
Child Development Services Scheme
(MUR377)

(Deb. 15, Vol. XXXV], 18-12-2008)
Col.394-95

¢ Ment

Consumption of Unhygenic Meat
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.319-20

Media

Distorted Reporting by Media
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 561

Electronic Media Monitoring Centre
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 116-18

Trial by Media
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 183-84

Medical College

; Establishment of Oncology Department
in Medical Colleges

(Deb. 9, Vol. XXXV, 10-12-2008)
Col.913-16

: Funds for Upgradation of Medical

Colleges
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 643

Funds Relcased for Kota Medical College
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1129-30

Medical Council of India
Inspection of Medical Colleges by MCl

Col.514

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 739
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Medical Education

|

Disinclination toward Medical Profession

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 153-54

Establishment of Oncology Depasment !
in Medical Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.913-16

Improvement of Health Infrastructure and
Medical Education
(Deb. 6, Vol. XXXV, 22- 10-7(}08)
Col.320-24

New P.G Courses in Ayurveda
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.653-54

PG Dental Certificate Courses
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 509-10

Setting up of Nursing Schools
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 54748

Medical Grants Commission

Medical Grants Commission
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col. 389-90

Medicinal Plants

Cultivation of Medicinal Plants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 73940

Export of Medicinal Herbs
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.425-27

National Mission on Medicinal Plants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 129799

Study on Medicinal Plants and Herbs
{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1290
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Medium Scale Industry

Employment Generated by Small and
Medium Industries
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 126-34

Registered and Unregistered Small and
Medium Enterprises
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 122-24

Mega City Policing

Mega City Policing
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.372-73

Meghalaya

Border Dispute
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.361-62

Member of Parliament

i Selection of MPs for International

Ministerial Delegations
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.253-54

Members Sworn

Shri A. Indrakaran Reddy, Shri K. Chandra
Shekar Rao, Shri B. Vinod Kumar and
Shri Errabelli Dayakar Rao—Swomed
(Deb. 1, Vol. XXXV, 21-07-2008)
Col. 1-2

Members of Parliament Local Area
Development Scheme

Changes in MPLAD Scheme
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.415-18

MPLAD Funds for Different Schemes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.437

MPLAD Scheme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1400-04
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Memorandum of Understanding

!
Memorandum of Understanding for !
Protection of Tigers i
(Deb. 9. Vol. XXXV, 10-12-2008) !
Col. 113031 i

I

MoU between India and Brunei i
(Deb. 15, Vol. XXXVI, 18-12-2008) :
Col. 237-38 !

MoU between India and UAE :
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.456-57

MoU signed between ONGC and UCIL
for Uranium Exploration
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 316

MoU with French Railways
(Deb. 15, Vol. XXXV1, 18-12-2008) !
Col. 149

MoUs for setting up of Steel Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 158-72

Metak(s) 'i
Wasting of Iron Ore Reserves
(Deb. 13, Vol. XXXVI, 16-12-2008) !
Col. 142 |
Metro Rail 2
Extension of Metro Rail |
(Deb. 3, Vol. XXXV, 17-10-2008) |
Col. 176-77
Metro Railway

(Deb. 15, Vol. XXX V1, 18-12-2008)
Col. 150-51

Setting up of Metro Rail Transport System
in States
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 55-58

Mid Day Meal Scheme

Coverage under Mid Day Meal Scheme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 75369

LOK SABHA

Mid Day Meal Programme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.275-77

Mid Day Meal Scheme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 801-02

New Distribution System under Mid-Day
Meal Scheme
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 428

Revamping of Mid Day Meal Programme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 724-30

Milk and Miik Products

Demand and Supply position of milk
(Deb. 4. Vol. XXXV, 20-10-2008)
Col.460-71

Import of Milk and Milk Products from
China
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.468-70

i Rise in Prices of Milk

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.311-12

i Rise in prices of Skimmed Milk Powder

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.254

Use of Natural Vanilla in Milk Products
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 184-85

White Revolution
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.423-24

Millenium Development Goal

Global Monitoring Repont of WB & IMF
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 76264

Mine(s)

Bauxite Mines
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.211
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! Mining of Minerals in Forest Land

Coal Mines of CIL
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.649-51

Compensation/Relief to Victims of Mines
Accidents
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 195

Fire Incidents in Coal Mines
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.216-18

Ghatkuri Mines in Jharkhand
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 259-60

Grant of Mining Leases }
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.371-12

High Walt Mining Technology
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.224-26

Illegal Mining ‘
(Deb. 10, Vol. XXXV, 11-12-2008) !
Col. 44344

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 138-39 ,

legal Miming from Abandoned Mines
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1342-44

Industrial Houses in Mining Sector :

(Deb. 13, Vol. XXXVI, 16-12-2008) :
Col.402-03
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(Deb. 9, Yol. XXXV, 10-12-2008)
Col.811-13

Projects in Mining Sector
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 3846

Safety Measures in Mines
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.31-38

Single Window Clearance for Grants of
Iron-Ore Lease
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.373-74

Survey of Gold and Diamond Reserves
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.278-80

Unscientific Coal Mining
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 179-80

Violation of Pollution Norms by Mining
Companies
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.317-19

i Mineral Water

Mineral Water Production
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 118

i Mineral(s)

: Bauxite Mines

lron-Ore Mines
(Deb. 18, Vol. XXXVI, 23- 12-7008)
Col.687-88

Mines Accidents
(Deb. 12, Vol. XXXVI, 15-12-
Col. 169-72

Mining Companies
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col.246-52

Mining of Asbestos
(Deb. 5, Vol. XXXV, 21- lO-’008)‘
Col. 235 |

2008) |
i
|

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.211

Core Library of Minerals
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 226-27

. Export and Import of Iron Ore
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.476-80

! Export of Granite
(Deb. 13, Voi. XXXVI, 16-12-
Col.472-73

2008)
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Export of Iron Ore
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 620-23

Freight Rate for Minerals
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.228-29

Hoda Committee Report on Mineral
Concession
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 156-57

Iron Ore Deposits
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 236-37

Mineral Reserves in the Country
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.474-75

Mining of Minerals in Forest Land

(Deb. 9, Vol. XXXV, 10-12-2008) :

Col.811-13

National Mineral Policy
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col.221-22

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 24041

Production of Iron Ore
(Deb. 10, Vol. XXXV, ll-l2—2008)
Col. 4344

Protection of Mineral Resources
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.91

Requirement of Iron Ore

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 3941

Revision of Export Duty Rates on Iron Ore
(Deb. 11, Vol. XXXVI, 12- 12-2008) |
Col. 533

Royalty Rates of Minerals

(Deb. 13, Vol. XXXVI, 16- 12-2008) :
Col. 168
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| Survey of Minerals in Forest Areas
(Deb. 18, Vol. XXX VI, 23-12-2008)
Col. 378-79

Wasting of Iron Ore Reserves
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 142

Minimum Support F cice

Lower MSP to Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.63-64

Minimum Support Price for Paddy
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 35-36

MSP for Agricultural Products
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.111-14

MSP for Wheat and Pulses
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.177-78

Need to increase the Minimum Support
Price of sugarcane (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 569-70

Minority
Asscssmcm of Welfare Programmes

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 172

Assistance to Minority Communities
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 275

Attacks on Minorities in Orissa and
Kamataka
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 374-75

Hindus as a Minority Community
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 324-26

Jan Shikshan Sansthans in Minority Areas
(Deb. 18, Vol. XXXVI, 23-12-2008)
§ Col. 399

i

|
It
|
i
I
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| Mobile Phone Service in Flights

Minorities in Government Service
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.276-82

1

l

National Commission for Minority 1

Educational Institutions ‘

(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 103-05

Scholarship Programme for Minorities
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 119-20

Task force on Status of Minorities
(Deb. 15, Vol. XXXVI, |8-12-7008)
Col. 119

Training to Muslim Girls
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.257-58

Violence against Minorities
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 53-58 i

Mobile Telephone(s)
Cellphone Towers along LOC i

(Deb. 9, Vol. XXXV, 10-12- 2008)
Col. 538-39

Expansion and Development of Mobile i
Telephones Service
(Deb. 9, Vol. XXXV, 10-12-2008) :
Col.379-80

Installation of Mobile Towers
(Deb. 9, Vol. XXXV, 10-12
Col. 256-59

Introduction of Convergence Technology |
(Deb. 17, Vol. XXXVI, 22- 12-2008)1
Col. 10%-10

Licence to Private Telecom Companies |
(Deb. 17, Vol. XXXVI, 22-12-2008) ;
Col. 153-54

Low Cost Mobile Services by BSNL i
(Deb. 9, Vol. XXXV, 10-12- 2008) '
Col. 208-22 :

Mobile Number Portability
(Deb. 9, Vol. XXXV, 10-12-
Col. 384-85

2008)

2008) -
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(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 411

Mobile Phone Subscribers
(Deb. 17. Vol. XXXVI, 22-12-2008)
Col.216-17

Payment by Mobile Phones
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.258-59

Poor Signals of Mobile Phones
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.282-83

Radiation from Mobile Towers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.228-29

Regulation of Mobile Handsets
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 230

Review in Termination Charges
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 138

Theft of Mobile Sets
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 419-21

: Monument(s)

i Centrally Protected Monuments in Orissa
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 182-96

. Conservation of Monuments
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.215-19

Construction of Cement Porticoes at
Ajanta Caves
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 317

Dilapidated Condition of Historical
Monuments
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.321-23

! Encroachment of Monuments

(Deb. 10, Vol. XXXV, ll 12-
Col. 139-65

2008)



136

Events at Historical Monuments

i

(Deb. 10, Vol. XXXV, 11-12-2008) !

Col.326-28
Funds for Preservation of Monuments

i

|
i
I
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Survey of Historical and Religious
Monuments
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.53-54

(Deb. 135, Vol. XXXVI, 18-12-2008) | Motion

Col.267-68

Historical Monuments

(Deb. 15, Vol. XXXVI, 18-12-2008) :

Col. 31-62

Impact of Global Warming on Heritage |

Monuments
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 48

National Conservation Policy
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 130

Need to provide Pilgrimage facilities to the
people desirous of visiting the

Mausoleum of Prithvi Raj Chauhan in : .
: Safety Equipment

Afghanistan (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 378

Policy for Conservation of Monuments
and Museums
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 16776

Protected Monuments in Bihar
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.97-106

Protected Monuments in Maharashtra
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.277-302

Recreation of Ancient Monuments
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 43940

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.273

1

!
'

Motion of Confidence in the Council of
Ministers
(Deb. 1, Vol. XXXV, 21-07-2008)
Col.9-244

Muttipurpose National Identity Card

| 1ssuance of Multipurpose National

Identity Cards
(Deb. 5. Vol. XXXV, 21-10-2008)
Col.73-74

Multi Purpose National Identity Cards
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 577-78

Municipal Corporation

to Municipal
Corporation Employees

(Deb. 3. Vol. XXXV, 17-10-2008)
Col.233-34

Museum(s)

Archaeological Museums at Sholapur
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 237

Policy for Conservation of Monuments
and Museums
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 167-76

Setting up of Museums
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.323-24

; Myanmar
Restoration of Historical Forts of Orissa \ Assistance to Myanmar

)
i
t

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 383

Status of Historical Monuments in | India’s role for development of roads and

Jharkhand

(Deb. 7. Vol. XXXV, 23-10-2008)

Col. 193-96

highways in Myanmar
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.262-63
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Integrated Check Posts i
(Deb. 18, Vol. XXXVI, 23-12-2008) !
Col. 31-33

Strengthening of Bilateral Relations with i
Myanmar
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col.278-79

Nano Technology

Nano Mission i
(Deb. 13, Vol. XXXVI, 16-12-2008) !
Col.97-103

NARCO Test

Authenticity of NARCO Test
(Deb. 18. Vol. XXXVI, 23-12-2008)
Col.258-59

Narcotics

H
)
i
H
1
i

Need to relax the norm of ‘opium content’
for the opium growers of Madhya
Pradesh and Rajasthan (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 733

j
|
|

Opium Policy i
1
|

(Deb. 3. Vol. XXXV, 17-10-2008)
Col.69-70

Smuggling of Drugs through Post Offices |

(Deb. 17, Vol. XXXVI. 22-12-2008) .
Col.219-20

National Aeronautics Commission a
Setting up of National Aeronautics |
Commission .
(Deb. 7. Vol. XXXV, 23-10-2008)

Col. 145 g

National Agricultural Cooperative {
Marketing Federation of India ;
Limited |

Financial Crisis in NAFED :
(Deb. 9, Vol. XXXV, 10-12-2008) °
Col.51-53

NAFED :
(Deb. 12. Vol. XXXVI, 15-12-2008) :
Col. 297-300 ’
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National Agricultural Insurance Scheme

National Agricultural Insurance Scheme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.283-86

Pending Claims under NAls
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 186-90

‘ National Aluminium Company Limited

Disinvestment in NALCO
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.238-39

Irregularities in NALCO’s Fund
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 201

Navratna Status to NALCO
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 173-74

National Anthem

National Anthem—Played
(Deb. 1, Vol. XXXV, 21-07-2008)
Col. |

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 1

National Association of Software and
Service Company

Stow Growth in Indian Software and
Services Sectors
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 477

National Bamboo Mission

National Bamboo Mission
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 71-97

National Bank for Agriculture and Rural
Development

Disbursement of Micro Credit
{Deb. 17, Vol. XXXV, 22-12-2008)
Col. 250-52
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Financial Inclusion by NABARD
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.210-11

Welfare Scheme for Rural Women by
NABARD '
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 102-08

National Bird
Census of National Bird Peacock

(Deb. 9, Vol. XXXV, 10-12-2008) i
Col. 986-%4

National Buildings Construction
Corporation

Performance of NBCC/Other PSUs in
Construction Sector
(Deb. 16, Vol. XXXVI, 19-12-2008) ;
Col. 36-38 |

National Capital Region
Medical and E-Waste-in NCR i
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 863-65 :

NCRPB :
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col.67-70 !

'
i

National Centre for Natural Products '
Research |
National Centre for Natural Products :
Research 5
(Deb. 14, Vol. XXXVI, 17-12-2008) '
Col.327-28 !

I
i

National Coir Research Institute ;

National Coir Research Institute :
(Deb. 18, Vol. XXXV, 23-12-2008) !
Col. 569-70

National Commission for Women

Funds for NCW

(Deb. 16, Vol. XXXVI, 19-12-2008) °
Col. 394 !
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National Consumer Policy

National Consumer Policy
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 363-64

National Councii for Teacher Education

Functioning of National Council for
Teacher Education
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 163-64

National Dairy Plan

i
i National Dairy Plan

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 124

National Development Fund
National Development Fund

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 450-51

. National Do Not Call Registry

National Do Not Call Registry
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 22-23

National e-Governance Plan
implementation of NeGP
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.421-26
National Fisheries Development Board
Merger of MPEDA with NFDB
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.316-26
National Food Security Mission

Coverage under NFSM
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.6-8

National Food Security Mission
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 65-66, 84-85

(Deb. 12, Vol. XXX VI, 15-12-2008)
Col.221-22
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National Frequency Management Board

Establishment of National Frequency
Management Board
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.465-66

National Highways

Acquisition of Land for National
Highways
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col. 64-68

By-Pass Roads Connecting NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 728-36

Condition of NH in Metro Cities
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 150

Construction of Elevated Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.512-14

Construction of Rail over Bridges on NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 70108

Construction Works on NH-8
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1152-53

Conversion of Four-Lane NHs into Eight
Lane
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 4042

Criteria for Speed-Breakers on NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1357-58

Declaration of Gwalior to Bhaugaon Road
as NH
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1000-02 i

Declaration of Ranchi to Daltonganj Road |
asNH g
(Deb. 9, Vol. XXXV, 10-12-2008) :
Col.932 (

1

Density of vehicles on NHs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 400

Dholpur-Morena Highway
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 281

Dilapidated Condition of Bridges on
National Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 124849

Dilapidated Condition of National
Highways
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 109-16

Double Laning of NH-52
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 323-25

Expansion and Development of National
Highways
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.312-16

FDI in NH Projects
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 855-64

Four Laning of National Highways upto
Bordumsa
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 190-91

Four-Laning of National Highways in
Maharashtra
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.48-50

Four-laning of NHs in Orissa
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.234

Funds for Maintenance of National
Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.620-24

Gandhidham-Mundra and NH-8A
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.625
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Gorakhpur By-pass on NH-28

(Deb. 9. Vol. XXXV, 10-12-2008) |

Col. 543-4

Impact of Dense Settlement and :

Construction Activities on NHs

(Deb. 14, Vol. XXXVI, 17-12-2008) | Need

Col. 176-77
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¢ Need to give approval for construction of

}

i
i

India’s role for development of roads and

highways in Myanmar

(Deb. 6. Vol. XXXV, 22-10-2008)

Col. 262-63
Model Concession Agreement for PPP

Col. 133140

National Highway Projects
Maharashtra
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1358

National Highways Patrolling Scheme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.691-700

Sholapur-Hyderabad) and NH-13
(Pune-Sholapur-Bijapur) besides

National Highways (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.574-75

i

bypass road on NH-3 linking Shajpur
District Headquarters in Madhya
Pradesh(MUR 377)

" (Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 581

to sanction and expedite
construction of bridges in Hamirpur-
Chhattarpur and Devri dam-Banda
sections of Kanpur-Sagar National
Highway (MUR 377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837

Need to take necessary restructing and
(Deb. 9. Vol. XXXV, 10-12-2008) |

modification of NH-60 between
Kharagpur and Sonakania to avoid
recurring floods in the region
MUR377)

(Deb. 13. Vol. XXXVI, 16-12-2008)
Col. 585

Need to undertake repair work of National
Highways in Bihar (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 514

| NH Projects in Kamnataka
Need for four-laning of NH-9 (Pune-

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.255-56

! NH Projects in Rajasthan
setting up Trauma Centres along these !

(Deb. 9, Vol. XXXV. 10-12-2008)
Col.929-30

: NH Projects Undertaken in Chhattisgarh

Need 10 expedite the construction work
on Jhansi-Mirzapur and Kanpur-Sagar
National Highways as per the specified '

norms in Hamirpur Parliamentary
Constituency, Uttar  Pradesh
(MUR377)

(Deb. 12, Vol. XXXVI. 15-12-2008)
Col. 738

Need to expedite the four-laning of NH-34
in West Bengal (MUR 377)
(Deb. 17. Vol. XXX V1. 22-12-2008)
Col. 290

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 710-26

NHs Maintained by BRO
(Deb. 9. Vol. XXXV, 10-12-
Col.926-27

2008)

" Plantation along National Highways

(Deb. 9. Vol. XXXV. 10-12-2008)
Col.867-72

Rail Over-Bridges of NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1084-1104

Repairs Re-Surfacing of NH in Gujarat

(Deb. 6, Vol. XXXV, 22-10-2008)
Col.93-94
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Review of NH Projects
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.369-70

ROB on National Highways ‘
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.211-12 ;

Smart Tags for Commuters i
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 743 ’

Trauma Centres along National Highways
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 87-98

Upgradation of National Highways
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 595612

Upgradation of NH-213
(Deb. 6. Vol. XXXV, 22-10-2008) .
Col. 134

Vadodara-Mumbai Expressway
(Deb. 14, Vol. XXXVI. 17-12-2008)
Col.357-58

Work on NH-2 in West Bengal !
(Deb. 6. Vol. XXXV, 22-10-2008) ?.
Col. 94-95

World Bank Report on NH Projects }
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 1249-51 j

National Highways Authority of India

Black-listing of Contractors by NHAI :
(Deb. 6. Vol. XXXV, 22-10-2008)
Col.336-40 i

National Highways Devrlopment .

Programme

141
National Holiday

Need to constitute a Commission for all-
round development of Gorkha people
and declare their festival ‘Bhatri Ditiya’
as a National Holiday (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 768

National Horticulture Mission
National Horticulture Mission

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 127-28

National Housing Bank

Aam Aadmi Awas by NHB
(Deb. 3. Vol. XXXV, 17-10-2008)
Col. 179-80

National Human Rights Commission

NHRC Report on Safety and Security of
Youth

(Deb. 13. Vol. XXXVI, 16-12-2008)
Col.234-35

. National Institute for Educational

Planning and Administration

; Suggestion of NIEPA

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.650-51

National Institute of Design

National Institute of Design
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 34345

National Institute of Fashion Technology

Increase in Capacity of NIFT
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 501

; National Institute of Hydrology
i West Coast Regional Centre of NIH

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 582

National Institute of Petroleum
Technology

! Setting up of National Institute of

implementation of NHDP Projects |
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 167-70

Petroleum Technology
(Deb. 15, Vo!'. XXXVI1, 18-12-2008)
Col. 156
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National Institute of Sustainable Coastal | Working of NMDFC

Zone Management

National Institute of Sustainable Coastal
Zone Management :
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 383-84

National Institute of Technology

Admission in NIT
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.331-32

National Institutes of Technology
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 135

National Integration Council .
Outcome of National Integration Council
Meet

{Deb. 13, Vol. XXXVI, 16-12-2008)
Col.417-19

National Land Records Modernisation
Programme

NLRMP
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 231-33

National Literacy Mission

National Literacy Mission
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 127-29

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 11-12

National Meat and Poultry Processing
Y ard

Nat:onal Meat and Poultry Processing
Board
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col.206

National Minorities Development and
Finance Corporation

Non-payment of prescribed share capital
to NMDFC

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 133-36

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 80-83

National Mission
Conservation

National Mission on Energy Conservation
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 336-37

National Participatory Research
Network

National Participatory Research Network
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 20708

National Programme for Control of
Blindness

Eye Banks
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.430-32

Revised National Programme for Control
of Blindness
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 834-37

National Rainfed Area Authority

National Rainfed Area Authority
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 414

National Registrar of Citizens

Upgradation of NRC
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 33941

on Energy

National River Conservation Plan

National River Conservation Plan
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 20607

National River Conservation Programme
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.209-14
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National Rural Employment Guarantee i

Scheme

Need to monitor the progress of the
National Rural Employment Guarantee
Scheme in Aurangabad Parliamentary
Constituency, Bihar (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.570-71

Assets Created under NREGS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 234

Financial Difficulties in NREGS
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 204-205

Impact of NREGS and PMGSY

(Deb. 3, Vol. XXXV, 17-10-2008)

Col. 71-73

Insurance Cover under NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.415-16

Jobs under NREGS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 328-30

Modifications in NREGS
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 205-06

Monitoring of NREGS
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 198-200

NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.21-35

NREGS in Naxal Affected Areas
(Deb. 16, Yol. XXXVI, 19-12-2008)
Col. 307

Payment of Wages under NREGS
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 338-39
Performance Audit on NREGS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 353-55
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SCs/STs and women workers under
NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 519,22

Unemployment Allowance under NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.412-13

Wages under NREGS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.4-15

National Rural Health Mission

Activities taken under National Rural
Health Mission
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.272-77

Health Insurance Scheme Under NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.91-93

National Rural Health Mission
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 174-78

Primary Health Centres under NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.301-06

Public Healthcare Infrastructure under
NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 261

National Scheduled Castes Finance and
Development Corporation
Credit Facilities by NSFDC

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 226-27

National Security Guard

Aircraft to NSG
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.616

National Service Scheme

Extension of National Service Scheme
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 73-74
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" National Service Volunteers Scheme |

National Service Volunteers Scheme
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.258-59

National Skill Development Policy

National Skill Development Policy ;
(Deb. 9, Vol. XXXV, 10-12-2008) :
Col. 295-98 ;

National Song

National Song—Played
(Deb. 2, Vol. XXXV, 22-07-2008)
Col. 264

 National Sports Development Fund

National Sports Development Fund
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 119-22

National Textbook Council

Setting Up of National Textbook Council
(Deb. 18, Vol. XXXV1I, 23-12-2008)
Col. 691

National Textile Corporation

NTC Mills
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 24349

Payment to Defunct NTC Mills workers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.80-84

National Thermal Power Corporation

Char-ing of Higher Prices by Reliance
Industries from NTPC
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col.318-19

Joint Power Venture of NTPC and CIL
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 256

NTPC Officers Joining Private Companies

(Deb. 16, Vol. XXX VI, 19-12-2008)
Col.261-62
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Setting up of Nuclear Power Project by
NTPC
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 227

Setting up of Power Projects by NTPC
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 44146

National Tiger Conservation Authority

: National Tiger Conservation Authority

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.252-53

National Urban Health Mission

! National Urban Health Mission

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 206

National Urban Regulatory Autherity

National Urban Regulatory Authority
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 159-60

National Water Policy

National Water Policy
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 104-05

Water Charges
{Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 418

! National Wetland Conservation

Programme

Conservation of Wetlands
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 122-30

Natural Calamity

Drought Affected States
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.232

Big Dams and Floods
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 165-66

Compensation for Loss due to Floods
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 575
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Control of Kosi River
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 34344

Disaster Management Authorities
{Deb. 5, Vol. XXXV, 21-10-2008)
Col.737-38

Disaster Management Committee
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.280-81

Early Wamning for Disasters
{Deb. 5, Vol. XXXV, 21-10-2008)
Col. 131-32

Earthquake in Maharashtra
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 120-21

Effect of Tsunami on Marine Fisheries
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.629-31.

Embankments
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 118-19

Erosion and Flood Control
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 484-85

Fire in Fields
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 20203

Flood Control Schemes
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 166-70

Fodder Banks
(Deb. 4, Vol. XXXV. 20-10-2008)
Col. 135-36

Foodgrains for Flood Relief
{Deb. 12, Vol. XXXVI, 15-12-2008)
Col.372

Funds for Drought
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.589-92
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] Indians Missing in Gulf Region due to
; Cyclone

i (Deb. 9, Vol. XXXV, 10-12-2008)
| Col.816-20

i Loss of Crops due to Natural Calamities
t

i (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 192-93

Loss of Foodgrains due to Flood
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 154

Losses Due to Breach of Kosi River
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.425-26

i Need to expedite construction of Kusha
i dam on India-Nepal Border for
{ preventing recurring floods in Bihar
i
]

(MUR377)
| (Deb. 12, Vol. XXXVI, 15-12-2008)
! Col. 738
, Need to extend the time limit for
? implementation of  Tsunami
Rehabilitation Programme in Kerala
(MUR377)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 466

| Need to provide financial assistance to
i the flood affected people of Thiruvarur
and Nagapattinam districts in Tamil
Nadu (MUR 377)

(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 583-84

i Need to provide financial assistance to
the Government of West Bengal for the
relief and reconstruction work in the
flood-affected areas of the State
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
j  Col.513




146

Need to release funds for relief and
rehabilitation of the people affected by
the recent floods in Tamil Nadu
(MUR377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 579-81

. Need to take necessary restructing and
modification of NH-60 between
Kharagpur and Sonakania to avoid
recurring floods in the region (MUR
3

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 585

Permanent solution for Flood and Drought
(Deb. 4, Vol. XXXV, 20-10-2008)
Col, 171-72

Release and Utilisation of CRF and NCCF
(Deb. 8, Vol. XXXV, 21-10-2008)
Col. 77791

Relief Measures foy Bihar Flood Victims
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 117-19

Relief on Calamities
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.5-22

Report of Natural Calamities
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 425-27

Report of the Central Team on Drought
Situation
{Deb. 4, Vol. XXXV, 20-10-2008)
Col. 24849

Setting up of Calamity Waming Devices
(Deb. 13, Val. XXXV], 16-12-2008)
Col. 159

Sail Eresion and Flood Control Projects
(Deb. 4, Vol. XXXV, 20-10.2008)
Cal.242-44

Sail Erosion in Gujarat
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.260-61

Special Package to Jharkhand

LOK SABHA

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.333-34

Natural Rubber

Customs Duty on Natural Rubber
(Deb. 11, Vol. XXXV, 12-12-2008)
Col. 75-76

Navodaya Vidyaisya

Building for Jawahar Navodaya
Vidyalayas
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 773-78

CGHS Facility for Employees of Navodaya
Vidyalaya
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 14546

Duty Hours of Teaching and Non-
Teaching Staffin INVs
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 722-23

New Kendriya Vidyalayas and Navodaya
Vidyalayas
(Deb. S, Vol. XXXV, 21-10-2008)
Col 18796

Second Languages in NVs
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.286

Setting up of Navodaya Vidyalayas
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.607-11

Navy

Joint Naval Exercise
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.333

Naxslism

Diversion of Unemployed Youth towards
Naxalism
(Deb. S, Vol. XXXV, 21-10-2008) -
Col. 16162

Measures to Check Naxal Activities
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col, 10-21
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Minors among Maoist
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.512-13

NREGS in Naxal Affected Areas
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 307

Procuring of Arms and Ammunition by
Naxals
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.441-42

Road Linkages to Naxalite Arcas
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 286-90

Nehru Yuva Kendra

Programmes run by Nehru Yuva Kendras
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.131-34

Nepal

Bilateral Trade with Nepal
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 124-26

Closure of Business by Indians in Nepal
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 198-9

Indo-Nepal Co-Operation in Power Sector
(Deb. 11, Yol. XXXVI, 12-12-2008)
Col. 166-67

Infiltration on Indo-Nepal Border
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 386-87

Integrated Check Posts
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.31-3)

Joint Water Managoment between India
and Nepal
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 51718

Need to expedite construction of Kusha
dam on India-Nepal Barder for
proventing recurring floads in Bihar
{(MUR377)

(Deb. 12, Val. XXX VI, 15-12-2008)
Col. 738
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Nepalese Prime Minister’s Visit to India
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.213-17

Review of Indo-Nepal Treaty
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 105

Talks with Nepal on Kosi Dam
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 709-10

New Maritime Policy

Status of New Maritime Policy
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 104

New Toll Policy

New Toll Policy
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.4749

New Zealand

Indians Missing in New Zealand
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1311-]13

Newspapers and Periodicals

Extension of Amenities to Newspaper
Employees
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.318-19

Regulation for Foreign Publications
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1254-55

Newsprint

Hike in Newsprint Prices
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1313-14

Nizam of Hyderahad

Transfer of Mopsy by Nizam of
Hyderabad
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.51-52
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Non-Banking Financial Company Installation of Solar Water Heaters in
Peerless General Finance and Investment Govt. Quarters
Co. Ltd (Deb. 11, Vol. XXXVIi, 12-12-2008)
(Deb. 3. Vol. XXXV, 17-10-2008) 0452
Col. 178-79 : Potential of Non-Conventional Energy
. Sources
Non-Biodegradable Waste . (Deb. 16, Vol. XXXVI, 19-12-2008)
Dumping of Non-Biodegradable Waste i (ol 86-92
1122 ; -
EDTI;;:‘ Vol. XXXVI, 17-12-2008) ! Report on Solar Power
oL ¢ (Deb. 16, Vol. XXXVI, 19-12-2008)
Non-Conventional Energy Sources . Col.321-23
. i
Aditya Solar Shops i Research Institute for Renewable Energy
(Deb. 3, Vol. XXXV. 17-10-2008) :  Sources
Col. 260-62 : (Deb. 11, Vol. XXXVI, 12-12-2008)
Bio-Mass Energy ’ Col. 100
(Deb. 11, Vol. XXXV1, 12-12-2008) ; Setting up of Bio-Gas Plants
Col.252-54 i (Deb. 11, Vol. XXXVI, 12-12-2008)
Cheaper Solar LampsLanterns ' Col.243-48
(Deb. 3, Vol. XXXV, 17-10-2008) : Solar Energy Generation
Col. 121-22 { (Deb. 11, Vol. XXXVI, 12-12-2008)
Committee on Geo-Thermal Energy g Col. 407
(Deb. 11, Vol. XXXVI. 12-12-2008) | Waste-based Energy Projects
Col. 257 i (Deb. 11, Vol. XXXVI, 12-12-2008)
Developmemt of Renewable Energy ( ‘Col. 191
(Deb. 11, Vol. XXXVI, 12-12-2008) | Wind Energy
Col. 53940 l (Deb. 3, Vol. XXXV, 17-10-2008)
Energy from Solid Waste : ‘C°"238'39 _
(Deb. 3, Vol. XXXV. 17-10-2008) | Wind Energy Generation
Col.272 | (Deb. 11, Vol. XXXVI, 12-12-2008)
¢ Col.35-37,
Extraction of Bil-Fuel by Defence | ol. 35-37.398
Laboratory f Wind Energy Parks
(Deb. 17, Vol. XXXVI, 22-12-2008) |  (Deb- 3. Vol. XXXV, 17-10-2008)
Col. 117 ! Col.87-88
Generation of Solar Energy | Non-Governmental Organisations

(Deb. 3, Vol. XXXV, 17-10-2008) . Allotment of Land to NGOs

Col. 326-27 ; {Deb. 16, Vol. XXXVI, 19-12-2008)
Indo-Scotland Co-operation on Wind | Col.28486

Energy Assistance to NGOs Working in Bihar

(Deb. 11, Vol. XXXVI, 12-12-2008) |  (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 503 | Col.907-08



SUBJECT INDEX

Assistance to Voluntary Organisation(s)
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 313-14

Assistance to Voluntary Organisations
(Deb. 9, Vol. XXXV, 10-12- 2008)
Col. 287

Financial Assistance to NGOs
(Deb. 9, Vol. XXXV. 10-12-
Col. 505-06.660-86

(Deb. 13, Vol. XXXVI, 16-12-
Col.241-44

(Deb. 17, Vol. XXXVI. 22-12-2008) :
Col. 172-73

Financial Assistance to NGOs for Health ’

Related Schemes ‘
(Deb. 9, Vol. XXXV, 10-12-
Col. 130102

Foreign Funds to NGOs
(Deb. 18, Vol. XXXVI,
Col.527-58

Funds to NGOs
(Deb. 18, Vol. XXXV,
Col.92-102

Grant to NGOs Imparting Education to
Tribal Girls
(Deb.
Col. 250-31

Hostel Facilities by NGOs
(Deb. 18, Vol. XXXVI,
Col.411-13

2008)

23-12-2008)

23-12-2008)

Involvement of NGOs in Road Safety
(Deb. 9, Vol. XXXV. 10-12-2008)
Col. 735-38

Non-Submission of Utilizations Certificate
: Indians Languishing in Pakistan Jails
(Deb. 9, Vol. XXXV, 10-12-2008) -

by NGOs

Col.652-33

Voluntary Organisation for SC in

Mabharashtra

(Deb. 10, Vol. XXXV, 11-12-2008)

Col.49-53

2008) :

3. Vol. XXXV, 17-10-2008)
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Non-Performing Assets

NPA of UTland IDBI
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 275-77

Provision of NPA
(Deb. 11, Vol. XXXVI. 12-12-2008)
Col.213-14

2008) | Quantum of Loans Written Off

(Deb. 3, Vol. XXXV, 17-10-2008)
Col.314-15

. Non-Resident Indians

i Deaths of Indians in Foreign Countries
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 133-34

Deposits by NRls
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.202-03

23-12-2008) Illegal Trans-shipment of Indians workers

(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 220-27

: Indian Household Service Workers

Abroad
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 113942

Indian Students Stranded in Beijing
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.263-64

Indian Workers Living in Kuwait
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1351-52

Indians Languishing in Jails in Gulf
Countries
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 46

(Deb. 9, Vol. XXXV. 10-12-2008)
Col. 1378

Indians Missing in Gulf Region due to
Cyclone
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 816-20
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Inter-Ministerial Sub-Committee to Help
NRI Couples
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1394-99

Investment by NRlis in Health-Sector
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 114647

Overseas Indian Facilitation Centre
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 157-58

Restrictions on Entering India
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 220

University for NRis
(Deb. 9, Vol. XXXV, 10-12-2008)
Col 113-14

Women Deserted by NRI Husbands
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 347

North-Eastern Region

Additional DD Channel for NER
(Deb. 9, Vol. XXXV, IO-I2-2008)
Col. 1403

Bridge and Road Projects in NER
(Deb. 9, Vol. XXXV, 10-12- 2008) !
Col.618

Decreasing Forest Cover in NER
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 654-60

Development of Urban Areas of NER
(Deb. 6, Vol. XXXV, 22-10-2008) :
Col.277-78

Excise Duty Exemption for Cement
‘Industry in the North East
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.255-56

Expert Committee recommendations on
Sixth Schedule

|
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Extraction of Bil-Fuel by Defence
Laboratory
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 117

FDI for the NER
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 78-80

Foreign Nationals in NE Region
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.475-76

! Four-laning of East West Corridor

(Deb. 6, Vol. XXXV, 22-10-2008)
Col.238-39

Funds Allocated for Development of
North-East Region
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1283-88

National Bamboo Mission
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 7197

Post Offices in NER
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 288-94

Priority Sectors for development of NER
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.219

Projects under SARDP
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 13648

Promotion of Hindi in NE States
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 797-800

Promotion of Tourism in North-Eastem
Region
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 17-20

Setting up Nuclear Plant in North-East
Region

(Deb. 6, Vol. XXXV,
Col.315-16

22-10-2008) l

(Deb. 9, Vol. XXXV, 10-12-2008)
Col.810-11

Externally Funded Projects in NE States ‘ Setting up of NIVET and IPCAT

(Deb. 6. Vol. XXXV, 22-10-2008) :
Col.45-46

(Deb. 18, Vol. XXXVI, 23-12-2008)

| Col.64546
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Situation arising out of Bomb Blasts in
various parts of North-Eastern States
with particular reference to Assam
(DUR 193)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 742-818

Study on Medicinal Plants and Herbs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1290

Talks with Insurgent Groups
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 579-80

Vision Document for NER
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 74445

Welfare Scheme for Artisans
(Debd. 18, Vol. XXXVI, 23-12-2008)
Col. 35-38

World Bank Study on Development of
Natural Resources in NE Region
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1369-70

Notary Public I
Amendments in Notary Rules ‘
(Deb. 3. Vol. XXXV, 17-10-2008)
Col.279-80 !
Appointment of Notaries :
(Deb. 11, Vol. XXXVI, 12-12-2008) ,
Col. 76-80 i

Planning for Online Notary Applications
(Deb. 3. Vol. XXXV, 17-10-2008) *
Col. 24041 i

Nuclear Energy
Civil Nuclear Cooperation with Japan

(Deb. 6. Vol. XXXV, 22-10-2008) ,
Col. 347 ’

Closure of Atomic Power Plants
(Deb. 14, Vol. XXXVI, 17-12-2008) :
Col. 14748 )

India’s Civil Nuclear Energy Initiative (St.)
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.575-17 !

l India-France

151

Inter-Governmental

Agreement on Civil Nuclear

Co-operation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.917-18

Indo-US Civil Nuclear Deal
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 12-13

Indo-US Nuclear Deal at NSG Meeting
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 339

Land Acquired for Nuclear Plants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 651

Negotiations with NSG Countries
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.62

New Nuclear Plants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 764-65

Nuclear Power Contracts to US based
Companies
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 742

Nuclear Power Plants
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 106-08

Nuclear Power Reactors in Tamil Nadu
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 209

Setting up Nuclear Plant in North-East
Region
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.810-t1

i Supply of Uranium

(Deb. 9. Vol. XXXV, 10-12-2008)
Col.624-25

Thorium Based Energy Projects
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 768-69
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Thorium Based Nuclear Power Plant !
(Deb. 14, Vol. XXXVI, 17-12-2008) ; ‘
Col. 377

Nurse(s)

Availability of Auxiliary Nurse Midwives |
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 1330-31

Development of Nursing Services !
{Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 872

Migration of Doctors and Nurses
(Deb. 6. Vol. XXXV. 22-10-2008) |
Col. 169-70

|

Nurses in Healthcare Services |
(Deb. 6, Vol. XXXV, 22-10-2008) |
Col. 183-84 }

Nursing Staff-Patients Ratio
(Deb. 9, Vol. XXXV. 10-12-2008) !
Col614-15

Nursing College
Intake of Nursing Colleges ;

(Deb. 6. Vol. XXXV, 22-10-2008) |
Col. 182-83

Nutriti

Deficiency of lodine among Children
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 182

Nutrition Programme for Children
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 565-66

1

1

Nutritional Supplements to HIV/AIDS |
Patients !
(Deb. 14, Vol. XXXVI, 1/-12-2008) |
Col.372-73

Shortage of Vitamin *C’ Tablets

(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 117-18

LOK SABHA

Obituary Reference

Sad demise of Shri D.C. Srikantappa,
Shri Kishan Lal Diler, Shri Rajendra
Agnihotri, Shri Ram Sajivan, Shri Tej
Pratap Singh, Prof. P.R. Ramakrishan,
Shri Shiv Sampati Ram, Shri Pratap
Singh Saini and S“ri Sultan Salahuddin
Owaisi
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 1-7

Sad demise of Shri Baldev Singh Jasrotia
and Ashfag Hussain
(Deb. 18, Vol. XXXVI,
Col. 1-2

23-12-2008)

| Sad demise of Shri Jagdish Awasthi

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 1-2

i Sad Demise of Shri Mochammad Magbool

Dar, Shri Chiman Bhai Shukia, Shri
Gopeshwar, Shri Ram Prakash Tripathy
and Shri G. M. Banatwalla

(Deb. 1, Vol. XXXV, 21-07-2008)
Col.2-7

! Sad demise of Shri Vishwanath Pratap

Singh, Ch. Munawar Hassan,
Shri Tayyab Hussain, Shri Ajit Kumar
Panja

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1-6

Oburvntion by the Speaker

Ccnain incidents that took place in the
House
(Deb. 2, Vol. XXXV, 22
Col.97-99

Matter Regarding Alleged Threatening of
members of Bahujan Samaj Party
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 84145

Permitting Members to exercise their votes

from inner Lobby
(Deb. 2, Vol. XXXV, 22-07-2008)

Col.99

-07-2008)



SUBJECT INDEX

Report of the Committee to enquire into

complaint made by some members |

regarding alleged offer of money to
them in connection with voting on the
Motion of Confidence (St.)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.527-28

Observation Homes

Observation Homes
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 16768

Oil and Natural Gas

Allocation of Oil Blocks Under New
Exploration Licensing Policy
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 63-74

Discovery of New Oil Field in Iranby OVL
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.47

Extraction of Oil and Natural Gas from

Mehsana, Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.253-55

Import of Vegetable Oil

(Deb. 13, Vol. XXXVI, 16-12-2008).

Col. 197-98
Pilferage of Natural Gas and Oil in Gujarat

(Deb. 10, Vol. XXXV, 11-12-2008) ;

Col. 44748

|
Production of Gas from Krishna Godavari |

River Basin

(Deb. 7, Vol. XXXV, 23-10-2008) |

Col.413
Shortage of Rigs

(Deb. 15, Vol. XXXVI, 18-12-2008) |

Col. 185-86

Windfall Profit by private Oil Companies
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 137

153
| Oiland Natural Gas Corporation Limited

Closure of Retail Outlets by ONGC
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.283-84

Discovery of New Oil Field in Iran by OVL
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.47

Investment in Power Plants by ONGC
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.274-75

Mining of Uranium by ONGC
" (Deb. 6, Vol. XXXV, 22-10-2008)
Col.270-71

MoU signed between ONGC and UCIL
for Uranium Exploration
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 316

Opening of LPG/Retail Distributorships by
ONGCandOIL
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 188

Violation of Labour Law by ONGC
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 589

 Oil India Limited
! Agreement between Oil India Limited and
National Oil Corporation of Libya

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.274-76

Social Weifare Scheme by OIL PSUs
] (Deb. 10, Vol. XXXV, 11-12-2008)

Col.397-404
| Qilseeds

Area under Oilseeds and Pulses
Cultivation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 26-28

Financial Assistance ic Mustard Growers
in Distress
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 164-65

Hybrid Mustard
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.73-74
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Production of Oilseeds
(Deb. 17, Vol. XXXV, 22-12-2008)
Col. 124-27

Olympic Games

Performance by Indian Sportspersons in
Beijing Olympic, 2008

(Deb. 9, Vol. XXXV, 10-12-2008)

Col. 1005-07

Opium

Opium Cultivation
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 24749

Organic Zones
Organic Zones

(Deb. 12, Vol. XXXVI, 15-12-2008) |

Col.427-28
Orissa
Ancient City Found in Orissa

(Deb. 15, Vol. XXXVI, 18-12-2008) |

Col. 207-08

.Attacks on Minorities in Orissa and |

Kamataka

(Deb. 10, Vol. XXXV, 11-12-2008) :

Col.374-75
Captive Mines of SAIL in Orissa

(Deb. 7, Vol. XXXV, 23-10-2008) |

Col. 92

Centrally Protected Monuments in Orissa '

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 182-96

Cleaning of Brahmani River in Orissa

(Deb. 9, Vol. XXXV, 10-12-2008)

Col. 645

Conservation of Vembanad Lake
(Deb. 9, Vol. XXXV, 10-12- 2008)
Col. 1308

Financial Assistance to Government of

Orissa

(Deb. 10, Vol. XXXV, 11-12-2008)

Col. 109-10
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Four-laning of NHs in Orissa
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 234

Funding of Tribal Empowerment and
Livelihood
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 259-60

lrrigation Projects in Orissa
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 20002

Loan Waiver for Bihar and Orissa
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 130-31

| Mango Cultivation
| (Deb. 4, Vol. XXXV, 20-10-2008)
i Col.64-65

' Maoist Threat on State Borders
¢ (Deb. 5, Vol. XXXV, 21-10-2008)
Col. 325

Model Railway Stations in Orissa
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 173-74

; Need to expedite the Orissa Water Sector
Improvement Project and give
i clearance to the Mahanadi Basin
i Development Plan (MUR 377)

| (Deb. 13, Vol. XXXVI, 16-12-2008)
i Col. 584

! Need to provide special assistance for
*  additional two lakh houses under Indira
| Awaas Yojna for the flood-hit BPL
families in Orissa (377)

{Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 765

i Need to release funds for reconstruction
work in flood-affected areas of
Kalahandi & Naupada districts in
Orissa(MUR 377)

i (Deb. 17, Vol. XXXVI, 22-12-2008)
Col.293

| Nickel Extraction Plant
| (Deb. 5, Vol. XXXV, 21-10-2008)
. Col120 -

|



SUBJECT INDEX

Production of Foodgrains in Orissa
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 55-58

Public Sector Banks in Orissa
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.215-219

Railway Connectivity in Orissa
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 122-23

Railway Project in Orissa
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 54-58

Rehabilitation of Tribals
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 225

Restoration of Historical Forts of Orissa
(Deb. 7. Vol. XXXV, 23-10-2008)
Col.273

ROBs/RUBs in Orissa and Maharashtra
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.378-86

Second Opening of Cuttack Railway
Station
(Deb. 7. Vol. XXXV. 23-10-2008)
Col. 153

Slum Free Orissa
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 109-12

Sports Projects in Orissa
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 829-32

World Bank Loan for Coastal Zone
Management in Orissa
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 409

Ozoune

International Agreements to Reduce
Ozone Depletion
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 911

1
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Packaged Commodities

Printing of details on Packets
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 303-304

Production cost on Packets
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 481

Regulations for Packaged Products
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.415

Painting
Rock Painting

(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 105-06

Pakistan

Agreement with Pakistan on Sir Creek
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 923

Basmati Trademark for Pakistan
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.212-13

Bilateral Relations with Pakistan
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 54849

Concessions to Pakistan under SAFTA
(Deb. 5. Vol. XXXV, 21-10-2008)
Col.233-34

Express Link between Historic Sikh
Shrines in India and Pakistan
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 929

Indian Fishermen in Pak Jails
{Deb. 6, Vol. XXXV, 22-10-2008)
Col.235-36

Indians Languishing in Pakistan Jails
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1378

Indo-Pak Joint Anti-terror Mechanism
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 165-66
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Indo-Pak Peace Talks
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.24142

Infiltration of Terrorists from Pakistan
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 87-88

Integrated Check Posts
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.31-33

IS1 Activities
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 34748

ISI Activities in Assam
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 655

Misuse of Aid by Pakistan
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 885-86

Overstaying Pakistani Nationals
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 634-35

Secretary Level Talks
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 34548

TAPI Gas Pipeline Project
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 181-82

Terrorist Infrastructure in Pakistan
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 119-20

Trade between India and Pakistan
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.301-04

Turkmenistan-Afghanistan-Pakistan- ;

India Pipeline Project

(Deb. 7, Vol. XXXV, 23-10-2008)

Col. 184-85

Unequivocal Condemnation of the
Heinous Attacks in Mumbai by
Terrorist elements from Pakistan (Res.)
(Deb. 10, Vol. XXXV, 11-12-2008)
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Col. 507-508

Visit of Pakistan’s National Security
Adbvisor to India
(Deb. 14, Vol. XXXVI, 17-12-2008)
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Role of Panchayats in the Rural
’ Development
! (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 128990

Training to Panchayat Representatives
i (Deb. 9, Vol. XXXV, 10-12-2008)
{  Col.99-102

1




SUBJECT INDEX 157

Paper

Promotion of Paper Industry
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 296

Papers Laid on the Table

44th Report of the Commissioner for
Linguistic Minorities, for the period
from July, 2005 to June, 2006
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 514

51st Annual Report on the Working and
Annval Administration of the
Companies Act, 1956
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 578

A copy of the Employees’ State Insurance
(Amendment) Ordinance, 2008 (No. 7
of 2008) under article 123 (2) (a) of the
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(Deb. 1, Vol. XXXV, 21-07-2008)
Col. 8 -

Annual Accounts and Audit Report of the
Sardar Vallabhbhai National Institute
of Technology, Surat, for the year
2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.511

Annual Accounts and Audited Report of
the North-Eastern Hill University,
Shillong, for the year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 509

Annual Administration Report and Review
by the Government of the working of
the Cochin Port Trust, Cochin, for the
year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 703

Annual Administration Report and Review
by the Government of the working of
the Chennai Port Trust, Chennai, for
the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 707

Annual Administration Report and

Review by the Government of the
working of the Jawaharlal Nehru Port
Trust, Mumbai, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 707

Annual Administration Report and Review

by the Government of the working of
the Kolkata Port Trust, Kolkata, for the
year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 706

Annual Administration Report and Review

by the Government of the working of
the Mormugao Port Trust, Mormugao,
for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 704

Annual Administration Report and Review

by the Government af the working of
the New Mangalore Port Trust,
Mangalore, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 707

Annual Administration Report and Review

by the Government of the working of
the Paradip Port Trust, Paradip, for the
year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 704

Annual Administration Report and Review

by the Government of the working of
the Tuticorin Port Trust, Tuticorin, for
the year 2007-2008.

(Deb. 18, Vol. XXXV], 23-12-2008)
Col. 706

Annual Admnistration Report and Review

by the Government of the working of
the Visakhapatnam Port Trust,
Visakhapatnarn. for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 706
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Annual Administrative Reports of
the Cantonment Boards for the year
2007-2008, alongwith Accounts
(Deb. 12, Vol. XXXV, 15-12-2008)
Col. 682

Annual Audited Accounts and Review by
the Government of the working of the
Maulana Azad National Urdu
University, Hyderabad, for the year
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col 736

Annual Audited Accounts and Review by
the Government of the working of the
New Mangalore Port Trust,
Mangalore, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 703

Annual Budget of the Damodar Valley
Corporation for the year 2008-2009
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 400

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Kolkata
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 335

Annual Report and Audited Accounts of
Institute of Hotel Management,
C.. .».5: and Nutrition (Society),
Guidaspur
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.336

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Goa
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 336
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Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Chennai
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 336

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Bhopal
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.337

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Ahmedabad
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 337

Annual Report and Audited Accounts of
Institute of Hote! Management,
Catering Technology and Applied
Nutrition, Shillong
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 336

Annual Report and Audited Accounts of
the Deposit Insurance and Credit
Guarantee Corporation for the year
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(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 607

. Annual Report and Accounts of the
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(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 554

Annual Report and Audited Accounts of
National Capital Region Planning
Board, New Delhi, for the year
2006-2007
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 581

Annual Report and Audited Accounts of
Assam University, Silchar, for the year
2006-2007
(Deb. 13, Vol. XXXV, 16-12-2008)
Col. 509
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Annual Report and Audited Accounts of |
Institute of Hotel Managcment
Catering and Nutrition, New Delhi !
(Deb. 15, Vol. XXXVI, 18-12- 2008)‘
Col. 336

Annual Report and Audited Accounts of
Institute of Hotel Management, |
Catering and Nutrition, Shimla j
(Deb. 15, Vol XXXVI, 18-12-2008) ;
Col. 336 5

Annual Report and Audited Accounts of :
Institute of Hotel Management, |
Catering Technology and Applied |
Nutrition, Bangalore t
(Deb. 15, Vol. XXXVI, 18-12-2008) |
Col. 337

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Hyderabad i
(Deb. 15, Vol. XXXVI, 18-12-2008) !
Col. 336

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Jaipur
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 335

Annual Report and Audited Accounts of
Institute of Hotel Management, :
Catering Technology and Applied !
Nutrition, Mumbai
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 335

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Lucknow i
(Deb. 15, Vol. XXXVI, 18-12- 2008)
Col. 336
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Annual Report and Audited Accounts of
Institute of Hotel Management, Hajipur
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 336

. Annual Report and Audited Accounts of
the Council for Advancement of
People's Action and Rural Technology,
New Delhi, for the year 2006-2007
(Deb. 16, Vol. XXXVI, 19-12-2008)

" Col.404

Annual Report and Audited Accounts of
the Delhi Urban Art Commission.
New Delhi, for the year 2007-2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 399

Annual Report and Review of the working
of the Assam University, Silchar, for
the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 509

Annual Report and Review of the working
of the Nagaland University, Kohima,
for the year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 509

Annual Report and Review of the working
of the University of Allahabad,
Allahabad, for the year 2005-2006
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 510
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Commission, New Delhi, for the year
2007.

(Deb. 18, Vol. XXXVI. 23-12-2008)
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Catering Technology and Applled
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(Deb. 15, Vol. XXXVI, 18-12 2008)
Col. 336

World Affairs, New Delhi, for the year
2007-2008

(Deb. 6, Vol. XXXV, 22-10-2008)
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Annual Report of the National Disaster

Management Authomy for the year

20062007

~ {Deb. 5, Vol XXXV 2i 10-2008}

Col. 812
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Bank, New Delhi, for tie year 2006-2007
(Deb. 14, VoL XXXV1, 17-12-2008)
ColL 470

Annual Report of the Protection of Civil
‘Rights Act, 1955, for the year 2006
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 556

Annual Report of the Scheduled Castes
and the Scheduled Tribes (Prevention
of Atrocities) Act, 1989, for the year
2006
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 556

Annual Report of the Union Public Service :

Commission, New Delhi, for the year
2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 542

Annual Report and Audited Accounts
of Institute of Hotel Management
and Catering Technology,
Thiruvananthapuram
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 336

Anruat Report and Audited Accounts of
Institute of Hotel Management,
Catering and Nutrition, Chandigarh
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.337

Annual Report and Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Gwalior
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 336
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Annual Report, and Audited Accounts of

the working of the Bharat Shiksha
Kosh, New Delhi, for the year
20032006 - .
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‘Col. 505 -
Annnal Rtpm’t. Audlted Accmmts and

Review.of the working of the Institute
of Mathematical Sciences, Chennai for
the year 2007-2008

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 462

Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Council for
Research in Unani Medicine,
New Delhi, for the year 2006-2007
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 355

Annual Report, Audited Accounts and

Review by the Government of the
working of the Indian Institute of Public
Administration, New Delhi, for the year
2007-2008

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 362

! Annual Report, Audited Accounts and

Review by the Government of the
working of the National Biodiversity
Authority, Chennai, for the year
2006-2007

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 368

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Institute of

. Homoeopathy, Kolkata, for the year

200607
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 353
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Annual Report, Audited Accounts and |
‘Review by the Government of the
working of the Rajiv Gandhi National
Institute of Youth Development,
Sriperumbudur, for the year 2006-2007
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.352-53

Review by Government of the working
of the Andhra Pradesh State Agro
Industries Development Corporation |
Limited, Hyderabad, for the year
2006-2007

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 582

Review by Government of the working
of the Himachal Pradesh Agro
Industries Development Corporation
Limited, Shimla, for the year 2006-2007
(Deb. 4, Vol. XXXV, 20-10-2008)
Col: 582

Review by Government of the working
of the Madhya Pradesh State Agro
Industries Development Corporation
Limited. Bhopal, for the year 2005-2006
(Deb. 4, Vol. XXXV, 20-10- 2008)
Col. 582

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Honticulture
Board, Gurgaon, for the year 2006-2007
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 584

Review by the Government of the
working of the Central Wool
Development Board, Jodhpur, for the
year 2007-2008 .

(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 699

Annual Report, Audited Accounts and
Review by the Government of the
working of the Housing and Urban
Development Corporation Limited,
New Dethi, for the year 2006-2007
(Deb. 11, Vol. XXXVI, 12-12 -7008)l
Zol.583-84

Annual Report, Audited Accounts and

Review. by the Government of xhe
working of the Indian
EnergyDevdopn;mt
New Dethi, for the year

(Deb. 11, Vol. XXXVI,_!Z-IZ 2008)
Col. 583 : .

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Cooperative
Housing Federation of India,
New Delhi, for the year 2007-2008
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 584

Annual Report, Audited Accounts and

Review by the Government of the
working of the NTPC Limited,
New Delhi, for the year 2007-2008
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 585

Annual Report, Audited Accounts and

Review by the Government of the
working of the Power Finance
Corporation Limited, New Delhi, for the
year 2007-2008

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 586

Annual Report, Audited Accounts and

Review by the Government of the
working of the Power Grid Corporation
of India Limited, New Dethi, for the year
2007-2008

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 585

Annual Report, Audited Accounts and

Review by the Government of the
working of the Aeronautical
Development Agency, Bangalore, for
the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 683
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review by the Government of the
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working of the Agricultural and |

Processed Food Products !
Development Authority, New Dethi, for
the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 740

Annual Report, Audited Accounts and
Review by the Government of the
working of the All India Federation of
Co-operative Spinning Mills Limited,
Mumbai, for the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008) |

Col. 689

Annual Report, Audited Accounts and
Review by the Government of the
working of the All India Handloom

Fabrics Marketing Co-operative |
Society Limited, New Delhi, for the year

2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 678

Annual Report, Audited Accounts and :
Review by the Government of the |

working of the All India Institute of
Speech and Hearing, Mysore, for the
year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 713

Annual Report, Audited Accounts and
Review by the Government of the
working of the Andhra Pradesh State
Irrigation Development Corporation
Limited, Hyderabad, for the year
2005-2006
(Deb. 12, Vol. XXXVI, 15-12-2008)
Cal. 703

Annual Report, Audited Accounts and
Review by the Government of the
working of the Andrew Yule and
Company Limited, Kolkata, and its
subsidiaries for the year 2007-2008
(Deb. 18, Vol. XXX VI, 23-12-2008)
Col. 729
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Review by the Government of the
working of the Appare! Export
Promotion Council, New Delhi, for the
year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 694

Annual Report, Audited Accounts and

Review by the Government of the
working of the Assam Agro Industries
Development Corporation Limited,
Guwahati, for the year 2003-2004
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 686

Annual Report, Audited Accounts and

Review by the Government of the
working of the Bar Council of India,
New Delhi, for the year 2006-2007
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 582

Annual Report, Audited Accounts and

Review by the Government of the
working of the Bharat Bhari Udyog
Nigam Limited, Kolkata, and its

_ subsidiaries for the year 2007-2008.

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 729

Annual Report, Audited Accounts and

Review by the Government of the
working of the Bharat Dynamics
Limited, Hyderabad, for the year
2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 682

( Annual Report, Audited Accounts and

Review by the Government of the
working of the Bharat Electronics
Limited, Bangalore, for the year
2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 682
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Review by the Government of the !
working of the Bharat Gold Mines |
Limited, Oorgaum, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 708
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!
Review by the Government of the :
working of the Birds Jute and Exports |
Limited, Kolkata, for the year 2006-2007 |
(Deb. 12, Vol. XXXV, 15-12:2008) |
Col. 696 '

Annual Report, Audited Accounts and I
Review by the Government of the i
working of the Birds Jute and Exports |
Limited, Kolkata, for the year 2007-2008 |
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col. 700

Annual Report, Audited Accounts and
Review by the Government of the |
working of the Bombay Textile !
Research Association, Mumbai, for the -
year 2007-2008 ‘
(Deb. 12, Vol. XXXVI, 15-12
Col. 698
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Annual Report, Audited Accounts and ! .

Review by the Government of the ,
working of the Brahmaputra Board, :
Guwahati, for the year 2006-2007 ‘
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Col. §80

Annual Report. Audited Accounts and |
Review by the Government of the
working of the British India Corporation '
Limited, Kanpur, for the year 2006-2007
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Annual Report, Audited Accounts and i Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Civil Services
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for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 723

{ Annual Report. Audited Accounts.and

Review by the Government of the
working of the Central Council for
Research Ayurveda and Siddha,
New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 718

Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Electronics
Limited, New Delhi, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 710

: Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Institute of
Plastics Engineering and Technology,
Chennai, for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 713

Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Manufacturing
Technical Institute, Bangalore, for the
year 2007-2008

(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 732

Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Pulp Research
Institute, Saharanpur, for the year
2007-2008

(Deb. 18, Yol. XXXVI, 23-12-
Col. 733
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Annual Report, Audited Accounts and

Review by the Government of the
working of the Central Silk Board,
Bangalore, for the year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 697



164 LOK

Annual Report, Audited Accounts and

Review by the Government of the :
working of the Central Tibetan Schools

Administration, Delhi, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008) |

Col. 725

Annual Report, Audited Accounts and
Review by the Government of the
working of the Centre for Development
of Advanced Computing, Pune, for the
year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 702

Annual Report, Audited Accounts and
Review by the Government of the
working of the Centre for Materials for
Electronics Technology, Pune, for the
year 2007-2008

(Deb. 12, Vol. XXXV1, 15-12-2008) :

Col. 700

Annual Report, Audited Accounts and
Review by the Government of the
working of the Centre for Wind Energy
Technology, Chennai, for the year
2007-2008
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 583

Annual Report, Audited Accounts and
Review by the Government of the
working of the Civil Services Society,

< New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 723

Annual Report, Audited Accounts and
Review by the Government of the
working of the Coal India Limited,
Burdwan, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 759
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! Annual Report, Audited Accounts and
Review by the Government of the
working of the Coastal Aquaculture
Authority, Chennai, for the years
2005-06 and 2006-07

(Deb. 12, Vol. XXXV, 15-12-2008)
i Col. 694

! Annual Report, Audited Accounts and
Review by the Government of the
working of the Coffee Board,
Bangalore, for the year 2007-2008
(Dceb. 18, Vol. XXXVI, 23-12-2008)
Col. 740

Annual Report, Audited Accounts and
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working of the Coir Board, Kochi, for
the year 2007-2008
.(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 710

Annual Report, Audited Accounts and
Review by the Government of the
working of the Cotton Corporation of
India Limited, Mumbai, for the year
2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.696 -

Annual Report, Audited Accounts and
Review by the Government of the
working of the Damodar Valley
Corporation, Kolkata, for the year
2006-2007
(Deb. 11. Vol. XXXVI, 12-12-2008)
Col. 586

Annual Report, Audited Accounts and
Review by the Government of the
working of the Delhi Development
Authority, New Delhi, for the year
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 701

Annual Report, Audited Accounts and
Review by the Government of the
working of the Dental Councit of India,
New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 715
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Annual Report, Audited Accounts and |
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_ working of the ERNET, India,
New Dethi, for the year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 702

Annual Report, Audited Accounts and
Review by the Government of the
working of the Export Credit Guarantee
Corporation of India Limited, Mumbai,
for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 738

Annual Report, Audited Accounts and
Review by the Government of the
working of the Fertilizer Corporation
of India Limited, New Delhi, for the year
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 712

Annual Report, Audited Accounts and
Review by the Government of the
working of the Food Corporation ‘of
India, New Delhi, for the year 2006-2007

(Deb. 4, Vol. XXXV, 20-10-2008) |

Col.610-611

Annual Report, Audited Accounts and
Review by the Government of the
working of the Garden Reach
Shipbuilders and Engineers Limited,
Kolkata, for the year 2007-2008
(Deb. 12, Vol, XXXVI, 15-12-2008)
Col. 681

Annual Report, Audited Accounts and

Review by the Government of the ! Annual Report, Audited Accounts and

working of the Gem and Jewellery
Export Promotion Council, Mumbai, for
the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 739

165

Annual Report, Audited Accounts and
Review by the Government of the
working of the General Insurance
Corporation of India, Mumbal, for the
year 2007-2008
(Deb. 18, Vol. XXXVI, 23- l2-2008)
Col. 730

Annual Report, Audited Accounts and
Review by the Government of the
working of the Goa Meat Complex
Limited, Panjim, for the year 2005-2006
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 692

Annual Report, Audited Accounts and
Review by the Government of the
working of the Goa Shipyard Limited,
Vasco de Gama, for the year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 681

Annual Report, Audited Accounts and
Review by the Government of the
working of the Handloom Export
Promotion Council, Chennai, for the
year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 694-95

Annual Report, Audited Accounts and
Review by the Government of the
working of the Himalayan
Mountaineering Institute, Darjeeling,
for the year 2006-2007 and 2007 - 2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.679

Annual Report, Audited Accounts and
Review by the Government of the
working of the Hindustan Aeronautics
Limited, Bangdlore, for the year
2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 682

Review by the Government of the
working of the Hindustan Copper
Limited, Kolkata, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 708
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Annual Report, Audited Accounts and |
Review by the Government of the !
working of the Hindustan Vegetable
Oils Corporation Limited, New Delhi,
for the year 2004-2005
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.610

Annual Report, Audited Accounts and
Review by the Government of the
working of the Hindustan Vegetable
Oils Corporation Limited, New Dethi,
for the year 2005-2006
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 702

Annual Report, Audited Accounts and
Review by the Government of the
working of the Housing and Urban

New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 71}

Annual Report, Audited Accounts and
Review by the Government of the
working of the HSCC (India) Limited,
Noida, for the year 2007-2008

Col. 716

Annual Report, Audited Accounts and :
Review by the Government of the
working of the Indian Council of !

Forestry Research and Education,
Dehradun, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 741

Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Council of Social
Science Research, New Dethi, for the
year 2007-2008

(Deb. 18. Vol. XXXVI, 23-12-2008) .

Col. 736

Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Diamond
Institute, Surat, for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008) .

Col. 739
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i Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Institute of
Technology, Kanpur, for the year
2006-2007

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 733

Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Institute of
Technology. Kharagpur, for the year
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 736

¢ Annual Report, Audited Accounts and
Development Corporation Limited, !

Review by the Government of the
working of the Indian Institute of
Technology. Madras, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 735

} Annual Report, Audited Accounts and
(Deb. 18, Vol. XXXVL. 23-12-2008) :

Review by the Government of the
working of the Indian Institute of
Technology, Kanpur, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 735

Annual Report, Audited Accounts and
i Review by the Government of the
working of the Indian Jute Industries
Research Association, Kolkata, for the
year 2006-2007

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 698

i Annual Report, Audited Accounts and
" Review by the Government of the
working of the Indian Medicines
Pharmaceutical Corporation Limited,
Almora, for the vear 2006-2007

(Deb. 18, Vol. XXX VI, 23-12-2008)
Col. 717



Annual Report, Audited Accounts and
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Annual Report, Audited Accounts and
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Review by the Government of the
working of the Indian Plywood
Industries Research and Training
Institute, Bangalore, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 741

Review by the Government of the
working of the Indian Silk Export
Promotion Council, Mumbai, for the
year 2007-2008 i
(Deb. 12, Vol. XXXVI, 15-12-2008) !
Col. 697

Review by the Government of the
working of the Indian Society of
Agricultural Economics, Mumbai, for
the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 690

Annual Report, Audited Accounts and |
Review by the Government of the
working of the Indian Society of '
Agricultural Statistics, New Delhi, for |
the year 2007-2008 |
(Deb. 12, Vol. XXXVI1, 15-12-2008) I
Col. 690 ‘

Annual Report, Audited Accounts and .
Review by the Government of the !
working of the Institute of Textile |
Management, Coimbatore, for the year
2007-2008 ;
(Deb. 4, Vol. XXXV, 20-10-2008) |

Col. 608 i

Arnual Report, Audited Accounts and |
Review by the Government of the |
working of the International Institute ;
of Population Sciences, Mumbai, for |
the year 2007-2008 !
(Deb. 18, Vol XXXVI, 23-12-2008) '
Col. 17 ’

Annual Report, Audited Accounts and
Review by the Government of the
working of the ITI Limited, Bangalore,
for the year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 701

Annual Report, Audited Accounts and
Review by the Government of the
working of the Jamia Millia Islamia,
New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 737

Annual Report, Audited Accounts and
Review by the Government of the
working of the Jawahar Institute of
Mountaineering and Winter Sports,
Pahalgam, for the year 2006-2007
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 680

Annual Report, Audited Accounts and
Review by the Government of the
working of the Jawaharlal Nehru
Aluminium Research Development and
Design Centre, Nagpur, for the year
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 709

Annual Report, Audited Accounts and
Review by the Government of the
working of the Karnataka Cashew
Development Corporation Limited,
Mangalore, for the year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 686

Annual Report. Audited Accounts and
Review by the Government of the
working of the Kendriya Bhandar,
New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 724
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Annual Report, Audited Accounts and |
Review by the Government of the |
working of the Kerala Land
Development Corporation Limited,
Thiruvananthapuram, for the year
2001-02, 2002-03 and 2003-04
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 704

Annual Report, Audited Accounts and
Review by the Government of the
working of the Lakshadweep
Development Corporation Limited, |
Kavaratti, for the year 2006-2007
(Deb, 12, Vol. XXXVI, 15-12-2008)
Col. 692

Annual Report, Audited Accounts and
Review by the Government of the
working of the Lokpriya Gopinath
Bordoloi Regional Institute of Mental
Health, Tezpur, for the year 2007-2008.
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 715

Annual Report, Audited Accounts and :
Review by the Government of the
working of the Madras Fertilizers
Limited, Tamil Nadu, for the vear
2007-2008
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 712 i

Annual Report, Audited Accounts and
Review by the Government of the !
working of the Mahatma Gandhi |
Institute of Medical Science, Wardha, |
for the year 2007-2008 |

(Deb. 18, Vol. XXX VI, 23-12-2008) !

Col. 714

Annual Report, Audited Accounts and
Review by the Government of the
working of the Man-Made Textiles
Research Association, Surat, for the
year 2007-2008 '

(Deb. 4, Vol. XXXV, 20-10- 2008)
Col. 609

I

| Annual Report, Audited Accounts and

Review by the Government of the
working of the Marine Products Export
Development Authority, Kochi, for the
year 2007-2008

(Deb. 18, Vol. XXXVI, 23- 12- 008)
Col. 739 # %\

Annual Report, Audited Accountsvili!

Review by the Government of the
working of the Mazagon Dock Limited,
Mumbai, for the year 2007-2008

(Deb. 12, Vol. XXXV, 15-12-2008)
Col.682

Annual Report, Audited Accounts and

Review by the Government of the
working of the Mineral Exploration
Corporation Limited, Nagpur, for the
year 2007-2008

(Deb. 18, Vol. XXX VI, 23-12-2008)
Col. 709 '

Annual Report, Audited Accounts and

Review by the Government of the
working of the Mishra Dhatu Nigam
Limited, Hyderabad, for the year
2007-2008

(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 681

Annual Repont, Audited Accounts and

Review by the Government of the
working of the Narmada Hydroelectric
Develo; ment Corporation, Bhopal, for
the year 2007-2008

{Deb. 11, Vol. XXXVI. 12-12-2008)
Col. 585

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Academy of
Medical Sciences, New Delhi, for the
year 2007-2008

(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 714
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Review by the Government of the |
working of the National Agricultural |
Co-operative Marketing Federation of |
India Limited, New Dethi, for the year !
2007-2008 5
(Deb., 12, Vol. XXXVI. 15- 17-2008)
Col. 689

Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review by the Government of the
working of the National Council of
Education Research and Training,
New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 724

' Annual Report, Audited Accounts and

Annual Report, Audited Accounts and |

Review by the Government of the '
working of the National Aluminium f
Company Limited, Bhubaneswar, for |
the year 2007-2008 '
(Deb. 18, Vol. XXXVI, 23-12- 2008)
Col. 708

Annual Report, Audited Accounts and 5
Review by the Govemnment of the |
working of the National Buildings |
Construction Corporation Limited, !
New Delhi, for the year 2007-2008 :
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col. 581 :

Annual Report, Audited Accounts and :
Review by the Government of the |
working of the National Cooperative |
Union of India, New Delhi, for the year |
2007-2008 |
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 690 ;

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Cooperative l
Agriculture and Rural Development |
Banks® Federation Limited, Navi
Mumbai, for the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col. 691 §

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Cooperative
Development Corporation, New Dethi,
for the vear 2006-2007

(Deb. 12, Vol. XXXVI, 15-12-2008) !
Col. 686 i

Review by the Government of the
working of the National Council for
Promotion of Sindhi Language,
Vadodara, for the year 2005-2006
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 734

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Council of
Education Research and Training,
New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 724

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Council of
Rural Institute, Hyderabad, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 734

! Annual Report, Audited Accounts and

Review by the Government of the
working of the National Dairy
Development Board, Anand, for the
year 2007-08

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 693

i Annual Report, Audited Accounts and

Review by the Government of the
working of the National Federation of
State Cooperative Banks Limited, Navi
Mumbai, for the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 691
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Annual Report, Audited Accounts and
Review by the Government of the
working of the National Federation of
Urban Co-operative Banks and Credit
Societies Limited, New Delhi, for the
year 2007-2008.

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 685

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Federation of
Fishermen’s Cooperatives Limited,
New Dethi, for the year 2007-08
(Deb. 12, Vol. XXXVI1, 15-12-2008)
Col. 694

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Handloom
Development Corporation Limited,
Lucknow, for the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008) !

Col. 678

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Informatics
Centre Services Inc., New Delhi, for the
year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 701

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Agricultural Extension Management,
Hyderabad, for the year 2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 689-90

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Urban Affairs, New Delhi, for the year
2007-2008
(Deb. 11, Vol. XXX VI, 12-12-2008)
Col. 581
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Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Open Schooling, Noida, for the year
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 726

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Technology, Patna, for the year
2005-2006
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 734

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Financial Management, Faridabad, for
the year 2007-2008
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 604-605

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Rock Mechanics, Kolar Gold Fields, for
the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 709

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Mental Health and Neuro Sciences,
Bangalore, for the year 2007-2008
(Deb. 18, Vol. XXXVI1, 23-12-2008)
Col. 714

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Institute of
Technology, Kanpur, for the year 2007-
2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 736
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review by the Government of the |
working of the National Institute of !
Technology, Patna, for the year |
2006-2007 !
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 735 i
Annual Report, Audited Accounts and '
Review by the Government of the
working of the National Jute
Manufactures Corporation Limited,
Kolkata fo r the year 2006-2007
(Deb. 12, Vol. XXXVI, -15-12-2008)
Col. 696

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Labour
Cooperatives Federation of India
Limited. New Delhi, for the year
2007-2008
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 690-91

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Rural Roads
Development Agency. New Delhi, for
the year 2007-08
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.581-82

Annual R::J‘pon_. Audited Accounts and
Review by the Government of the
working of the Nehru Institute of
Mountaineering Uttarkashi for the year
2005-2006 ’
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.679

Annual Report, Audited Accounts and
Review by the Government of the
working of the Nehru Institute of
Mountaineering, Uttarkashi, for the
year 2006-2007
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.679

Review by the Government of the
working of the New India Assurance
Company Limited, Mumbai, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 731

Annual Report, Audited Accounts and

Review by the Government of the
working of the North Eastern Regional
Agricultural Marketing Corporation
Limited, Guwahati, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 702

Annual Report, Audited Accounts and

Review by the Government of the
working of the Northern India Textile
Research Association, Ghaziabad, for
the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 697

Annual Report, Audited Accounts and

Review by the Government of the
working of the Padmaja Naidu
Himalayan Zoological Park, Darjeeling,
for the year 2006-2007

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 742

Annual Report, Audited Accounts and

Review by the Government of the
working of the Pasteur Institute of
India, Coonoor, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 717

Annual Report, Audited Accounts and

Review by the Government of the
working of the Pharmacy Council of
India, New Delhi, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 714
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Annual Report, Audited Accounts and ;| Apnual Report, Audited Accounts and
Review by the Government of the :

working of the Powerloom
Development and Export Promotion
Council, Mumbai, for the year
2007-2008

(Deb. 12, Vol. XXXVIL, 15-12-2008)
Col. 699-700

Review by the Government of the
working of the Projects and

Development India Limited, Noida, for !

the year 2007-2008
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 712

Annua!l Report, Audited Accounts and

Review by the Government of the
working of the REPCO Bank Limited
(Repatriates Cooperative Finance and
Development Bank Limited). Chennai,
for the year 2007-2008

(Deb. 18. Vol. XXXVI, 23-12-2008)
Col. 719

i Annual Report, Audited Accounts and
Annual Report, Audited Accounts and

Review by the Government of the
working of the Rajghat Samadhi !
Committee, New Dethi, for the year f

Annual Report, Audited Accounts and
(Deb. 11, Vol. XXXVI, 12-12-2008) :

2006-2007

Col. 580

Annual Report, Audited Accounts and
Review by the Government of the !

working of the Rehabilitation

year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)

Col. 719

Annual Report, Audited Accounts and |

Review by the Government of the
working of the Rehabilitation

plantations Limited, Punalur, for the

year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 719

Annual Report, Audited Accounts and
Review by the Government of the

Review by the Government of the
working of the Rubber Board.
Kottayam, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 740

Annual ReportsAudited Accounts and

Review by the Government of the
working of the Rural Electrification
Corporation Limited, New Dethi, for the
year 2007-2008

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 585

Review by the Government of the
working of the Sarva Shiksha Abhiyan.
Gangtok. for the year 2003-2004

(Deb. 18, Vol. XXXVI. 23-12-2008)
Col. 725

Pl ions Limited, Punalur, for the Annual Report, Audited Accounts and

Review by the Government of the
working of the Seamen’s Provident
Fund Organisation, Mumbai, for the
year 2007-2008

(Deb. 18, Vol. XXXV, 25-12-2008)
Col. 702

; Annual Report, Audited Accounts and

. Development Bank Limited), Chennai,

for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)

Col. 719

Review by the Government of the
working of the Sethusamudram
Corporation Limited, Chennai, for the
year 2007-2008

(Deb. 18, Vol XXXVI, 23-12-2008)
Col. 702

¢ i Annual Report. Audited Accounts and
working of the REPCO Bank Limited |

(Repatriates Cooperative Finance and |

Review by the Government of the
working of the Shipping Corporation
of India Limited. Mumbai for the year
20072008

(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 352
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Annual Report, Audited Accounts and ~ Annual Report, Audited Accounts and

Review by the Government of the :
working of the Singareni Collieries :
Company Limited, Khammam., for the
year 2007-2008 ;
(Deb. 18, Vol. XXXVI, 23-12-2008) !

Review by the Government of the
working of the Textile Committee,
Mumbai, for the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 699

Col. 758 i Annual Report, Audited Accounts and

Annual Report. Audited Accounts and
Review by the Government of the :
working of the South India Textile
Research Association, Coimbatore, for |
the year 2007-2008 '

Review by the Government of the
working of the Visakhapatnam Port
Trust, Visakhapatnam, for the year
2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 703

(Deb. 12, Vol. XXXVI. r5“7-'3008) ! Annual Report, Audited Accounts and

Col. 698

Annual Report, Audited Accounts and
Review by the Government of the
working of the State Trading
Corporation of India Limited,
New Delhi, for the year 2007-2008
(Deb. 18. Vol. XXXVL. 23-!2-2008)
Col. 738 i

Annual Report, Audited Accounts and
Review by the Government of the ,
working of the Synthetic and Art Silk |
Mills’ Rescarch Association, Mumbai, :
for the vear 2007-2008
(Deb. 12, Vol. XXXVI. 15-12-2008) '
Col.699 !

Annual Report, Audited Accounts and
Review by the Government of the .
working of the Synthetic and Rayon
Textiles Export Promotion Council.
Mumbai, for the year 2007-2008"
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 695

Annual Report, Audited Accounts and
Review by the Government of the ;
working of the Tata Institute of ;
Fundamental Research., Mumbai, for |
the year 2007-2008. !
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 723 i

Review by the Government of the
working of the Wool and Woollens -
Export Promotion Council, New Delhi,
for the year 2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 700

Annual Report, Audited Accounts and

Review by the Government of the
working of the Wool Research
Association, Thane, for the year -
2007-2008

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 699

' Annual Report, Audited Accounts and

Review by the Government of the
working National Institute of Design,
for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 732

Annual Report, Audited Accounts and

Review of the Airlines Allied Services
Limited, New Delhi, for the year
2008-2007

(Deb 15, Vol XXXV, 18-12-2008) -
Col. 338

Annual Report, Audited Accounts and

Review of the Antrix Corporation
Limited, Bangalore, for the year
2007-2008

(Deb. 14, Vol. XXXV, 17-12-2008)
Col. 465
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Annual Report, Audited Accounts and

Review of the Automotive Research :

Association of India, Pune, for the year
2007-2008

(Deb. 15, Vol. XXXVI. 18-12-2008)

Col. 351

Annual Report, Audited Accounts and :
Review of the Balmer Lawrie ;
Investments Limited, Kolkata, for the |

year 2007-2008

|
l
i

|
|

(Deb. 15, Vol. XXXVI, 18-12-2008) '

Col. 352-53

Annual Report, Audited Accounts and
Review of the Bharat Heavy Electricals |

Limited, New Delhi, for the year ;

2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008) :

Col. 349

Annual Report, Audited Accounts and !

Review of the Bharat Petroleum

Corporation Limited, Mumbai, for the :

year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 565

Annual Report, Audited Accounts and
Review of the Bharat Pumps and

Compressors Limited, Allahabad, for :

the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 34849

Annual Report, Audited Accounts and '

Review of the Bharat Refractories
Limite !, Bokaro Steel City, for the year
2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 564

Annual Repont, Audited Accounts and
Review of the Bharatiya Nabhikiya
Vidyut Nigam Limited, Chennai, for the
year 2007-2008
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col.464-65
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Annual Report, Audited Accounts and
Review of the Bridge and Roof
Company (India) Limited, Kolkata, for
the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 348

Annual Report, Audited Accounts and
Review of the Broadcast Engineering
Consultants India Limited, New Detlhi,
for the year 2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 478

Annual Report, Audited Accounts and
Review of the Cement Corporation of
India Limited New Delhi, for the year
2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 348

Annual Report, Audited Accounts and
Review of the Central Wakf Council,
New Dethi, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.514-15

Annual Report, Audited Accounts and
Review of the Central Zoo Authority,
for the year 2006-2007
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 566

Annual Report, Audited Accounts and
Review of the Centre of Excellence on
Medicinal Plants and Traditional
Knowledge, Foundation for
Revitajization of Local Health
Traditions, Bangalore, for the year
2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 560

Annual Report, Audited Accounts and
Review of the Cochin Shipyard
Limited. Kochi, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 514
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Annual Report, Audited Accounts and
Review of the Electronics Corporation
of India Limited, Hyderabad, for the
year 2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 464

Annual Report, Audited Accounts and
Review of the Engineering Projects
(India) Limited, New Delhi, for the year
2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 349

Annual Report, Audited Accounts and
Review of the Engineers India Limited,
New Dethi, for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 352

Annual Report, Audited Accounts and
Review of the Heavy Engineering
Corporation Limited, Ranchi, for the
year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 349

Annual Report, Audited Accounts and
Review of the Hindustan Cables
Limited, Kolkata, for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 350

Annual Report, Audited Accounts and
Review of the Hindustan Insecticides
Limited, New Delhi, for the year
2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 340

Annual Report, Audited Accounts and
Review of the Hindustan Organic
Chemicals Limited, Raigad, for the year
2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 340
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Annual Report, Audited Accounts and
Review of the Hindustan Petroleum
Corporation Limited, Mumbai, for the
year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 565

Annual Report, Audited Accounts and
Review of the Hindustan Photo Films
Manufacturing Company Limited,
Ootacamund, for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 350

Annual Report, Audited Accounts and
Review of the Hindustan Salts Limited,
Jaipur, for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 349

Annual Report, Audited Accounts and
Review of the Hindustan Steelworks
Construction Limited, Kolkata, for the
year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 564

Annual Report, Audited Accounts and
Review of the HMT Limited, Bangalore,
for the year 2007-2008
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 350

Annual Report, Audited Accounts and
Review of the Indian Airlines Limited,
New Delhi, for the year 2006-2007
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 338

Annual Report, Audited Accounts and
Review of the Indian Drugs and
Pharmaceuticals Limited, Gurgaon, for
the year 2003-2004
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 340

Annual Report, Audited Accounts and
Review of the Indian Institute of
Tourism and Travel Management,
Gwalior, for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 337



176

Annual Report, Audited Accounts and
Review of the Indian Railway Catering
Corporation Ltd., New Delhi for the
year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 341

Annual Report, Audited Accounts and
Review of the Indian Railway Finance
Corporation Limited, New Dethi, for the
year 2007-2008

(Deb. 15, Vol. XXXV1, 18-12-2008) :

Col 343

Annual Report, Audited Accounts and
Review of the Indian Railway Welfare
Organisation, New Delhi, for the year
2007-08
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 342

Annual Report, Audited Accounts and
Review of the Indian Rare Earths
Limited, Mumbai, for the year
2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 464

Annual Report, Audited Accounts and

t
|
|

i

Review of the Industrial Investment :

Bank of India Limited, Mumbai, for the |

year 2007-2008

(Deb. 14, Vol. XXXV1, 17-12-2008) |

Col.473

Annual Report, Audited Accounts and
Review >fthe Instrumentation Limited,
Kota, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 560

Annual Report, Audited Accounts and

Review of the IRCON Intemnational

Limited, New Dethi, for the year

2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)

Col. 341
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Annual Report, Audited Accounts and

Review of the Konkan Railway
Corporation Limited, Navi Mumbai, for
the year 2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 342

i Annual Report, Audited Accounts and

Review of the Kudremukh Iron Ore
Company Limited, Bangalore, for the
year 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 562-63

Annual Report, Audited Accounts and

Review of the Manganese Ore (India)
Limited, Nagpur, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 562

Annual Report, Audited Accounts and

Review of the MECON Limited, Ranchi,
for the year 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 564

Annual Report, Audited Accounts and

Review of the MSTC Limited, Kolkata,
for the year 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 563

Annual Report, Audited Accounts and

Review of the Mumbai Railway Vikas
Corporation Limited, Mumbai, for the
year 2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 34

Annual Report, Audited Accounts and

Review of the National Backward
Classes Finance and Development
Corporation, New Delhi, for the year
2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 346

Annual Report, Audited Accounts and

Review of the National Bicycle
Corporation of India Limited, Mumbai,
for the year 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 559
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Annual Report, Audited Accounts and ;| Annual Report, Audited Accounts and

Review of the National Handicapped |
Finance and  Development |
Corporation, Faridabad, for the year |
2007-2008 ‘
(Deb. 15, Vol. XXXVI, 18- |2-2008)'
Col. 34546 i

Annual Report, Audited Accounts and f
Review of the National Handicapped |

Finance and Development :

Corporation, Faridabad, for the year |
2006-2007 ;
(Deb. 10, Vol. XXXV, 11-12- 2008) [

Col. 555

Annual Report, Audited Accounts and
Review of the National Institute for the
Visually Handicapped, Dehradun, for
the year 2005-2006 :
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 34546

Annual Report, Audited Accounts and
Review of the National Institute for the
Visually Handicapped, Dehradun, for |
the year 2006-2007
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 346

Annual Report, Audited Accounts and
Review of the National Minorities
Development and Finance
Corporation, Delhi, for the year 2007-
2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 335

Annual Report, Audited Accounts and
Review of the National Safai
Karamcharis Finance and
Development Cotporation, New Delhi,
for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 346

Review of the NEPA Limited,
Nepanagar, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 558

Annual Report, Audited Accounts and

Review of the NMDC Limited,
Hyderabad, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 563-64

Annual Report, Audited Accounts and

Review of the North Eastern
Handicrafts and Handlooms
Development Corporation Limited,
Shillong, for the year 2007-2008

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 438

Annual Report, Audited Accounts and

Review of the Oil and Natural Gas
Corporation Limited, New Dethi, for the
year 2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 353

Annual Report, Audited Accounts and

Review of the Oil India Limited,
Dibrugarh, for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.353

Annual Report, Audited Accounts and

Review of the Oil Industry
Development Board, New Dethi, for the
year 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 565

Annual Report, Audited Accounts and

Review of the Padmaja Naidu
Himalayan Zoological Park, Darjeeling,
for the year 2005-2006

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 566

Annual Report, Audited Accounts and

Review of the Pawan Hans Helicopters
Limited, New Delhi, for the year
2006-2007

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 338
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Annual Report. Audited Accounts and
Review of the PEC Limited, New Dethi,
for the year 2007-2008
(Deb. 13, Vol. XXXVI. 16-12-2008) |
Col. 516

Annual Report, Audited Accounts and
Review of the Rail Vikas Nigam Limited,
New Delhi, for the year 2007-2008
(Deb. 15. Vol. XXXVI, 18-12-2008)
Col. 342

Annual Report, Audited Accounts and
Review of the Railtel Corporation of 1
india Limited, New Delhi, for the year
(Deb. 15, Vol. XXXVI, 18-12-2008) |
Col. 34142

Annual Report, Audited Accounts and
Review of the Railway Sports
Promotion Board, New Delhi, for the :
year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 342

Annual Report, Audited Accounts and
Review of the Rashtriya Ispat Nigam
Limited, Visakhapatnam, for the year i-
2007-2008 i
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 563 %

Annual Report, Audited Accounts and !
Review of the Richardson and Cruddas
(1972) Limited Mumbai, for the year
2007-2008
(Deb. 15, Voi. XXXVI, 18-12-2008)
Col. 350

Annual Report, Audited Accounts and
Review ofthe RITES Limited, Delhi, for !
the year 2007-2008
{Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 341
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Annual Report, Audited Accounts and
Review of the Sambhar Salts Limited,
Jaipur, for the year 2007-2008
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 348

Annual Report, Audited Accounts and
Review of the Scooter India Limited,
Lucknow, for the year 2007-2008
(Deb. 10, Yol. XXXV, 11-12-2008)
Col. 559

Annual Report, Audited Accounts and
Review of the Sponge Iron India
Limited, Hyderabad, for the year
2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 562

Annual Report, Audited Accounts and
Review of the Steel Authority of India
Limited, New Delki, for the year
2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 562

‘ Annual Report, Audited Accounts and

Review of the Tata Memorial Centre,
Mumbai for the year 2007-2008

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 462

: Annual Report, Audited Accounts and

Review of the Tyre Corporation of India
Limited, Kolkata, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 559

Annual Report, Audited Accounts and
Review of the Uranium Corporation of
India Limited, Jaduguda, for the year
2007-2008
{Deb. 14, Vol. XXXV, 17-12-2008)
Col. 464

i Annual Report, Audited Accounts and

Review of the working of Asiatic
Society, Kolkata, for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 427
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Annual Report, Audited Accounts and |
Review of the working of Institute of |

Physics, Bhubaneshwar, for the year
2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.462-63

Annual Report, Audited Accounts and
Review of the working of Khuda Baksh
Oriental Public Library, Patna, for the
year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.426-27

Annual Report, Audited Accounts and
Review of the working of National

Institute for the Mentally
Handicapped, Secunderabad, for the
year 2006-2007

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.429

Annual Report, Audited Accounts and
Review of the working of the District
Primary Education Programme and
Sarva Shiksha Abhiyan West Bengal,
Kolkata, for the year 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 811

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Technology Madras,
Chennai, for the year 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 814

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Technoloy Delhi,
New Delhi, for the year 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.815-16

Annual Report, Audited Accounts and
Review of the working of the National
Centre for Jute Diversification, Kolkata,
for the year 2006-07
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 264
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Annual Report, Audited Accounts and
Review of the working of the Navodaya
Vidyalaya Samiti, New Delhi, for the
year 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 810

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan Authority, Punjab,
Chandigarh, for the year 2005-2006
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 811

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan Rajya Mission,
Itanagar, for the year 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 810

Annual Report, Audited Accounts and
Review of the working of the Aids
Prevention and Control Project,
Voluntary Health Services, Chennai, for
the year 2006-2007
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 520

Annual Report, Audited Accounts and
Review of the working of the Airports
Authority of India, New Delhi, for the
year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 339

Annual Report, Audited Accounts and
Review of the working of the Ali Yavar
Jung National Institute for the Hearing
Handicapped, Mumbai, for the year
2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.428-29

Annual Report, Audited Accounts and
Review of the working of the All India
Council for Technical Education,
New Delhi, for the year 2005-2006
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 504



180

Annual Report, Audited Accounts and
Review of the working of the All India

Council for Technical Education, "

New Delhi, for the year 2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008) '

Col. 505

Annual Report, Audited Accounts and
Review of the working of the All India
Institute of Medical Sciences,
New Delhi, for the year 2006-2007

(Deb. 10, Vol. XXXV, 11-12-2008) :

Col. 520

Annual Report, Audited Accounts and
Review of the working of the Allahabad

Museum, Allahabad, for the year

2006-2007

(Deb. 7, Vol. XXXV, 23-10-2008) :

Col.416-17
Annual Report, Audited Accounts and

Review of the working of the Andaman |
and Nicobar Islands Integrated !
Development Corporation Limited, :

Port Blair, for the year 2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008)

Col. 482
Annual Report, Audited Accounts and

Review of the working of the Artificial
Limbs Manufacturing Corporation of

India, Kanpur, for the year 2006-2007

(Deb. 7, Vol. XXXV, 23-10-2008) !

Col.430

Annual Repont, Audited Accounts and ;
Review of the working of the Assam !
Ashok Hotel Corporation Limited, 1

Guwahati, for the year 2005-2006

(Deb. 7, Vol, XXXV, 23-10-2008) |

Col. 426

Annual Report, Audited Accounts and |
Review of the working of the Assam |
University, Silchar, for the year

2005-2006

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 814-15
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Annual Report, Audited Accounts and
Review of the working of the Atomic
Energy Education Socicty. Mumbai for
the year 2007-2008
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col. 462

Annual Report, Audited Accounts and
© Review of the working of the
Babasaheb Bhimrao Ambedkar
University, Lucknow, for the year
2006-2007

(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 813

- Annual Report, Audited Accounts and
Review of the working of the Balmer
Lawrie and Company Limited, Kolkata,
for the year 2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)
i Col.352

Annual Report, Audited Accounts and
i Review of the working of the Bharat
Sanchar Nigam Limited, New Dethi, for
the year 2007-2008

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 265

. Annual Report, Audited Accounts and
Review of the working of the Biecco
Lawrie Limited, Kolkata, for the year
2007-2008

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 352

i Annual Report, Audited Accounts and
Review of the working of the Birbal
Sahni institute of Palacobotany,
Lucknow, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
i Col.483-84

. Annual Report, Audited Accounts and
i Review of the working of the Building
i Materials and Technology Promotion
| Council, New Delhi. for the year

. 2007-2008
i (Deb. 16, Vol. XXXVI, 19-12-2008)
i Colang
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Annual Report, Audited Accounts and ;

Review of the working of the CAPEXIL
(Chemicals and Allied Products Export :
Promotion Council), Kolkata, for the
year 2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.518

Annual Repont, Audited Accounts and .

Review of the working of the Center
for DNA Fingerprinting and '
Diagnostics, Hyderabad, for the year
2007-2008 |
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.487-88

Annual Report, Audited Accounts and :

Review of the working of the Central |
Agricultural University, Imphal, for the | ;
year 2002-2003

(Deb. 17, Vol. XXXVI, 22-12- 2008) t
Col. 259-60 ]

Annual Report, Audited Accounts and !
Review of the working of the Central |
Agricultural University, Imphal. for the !
year 2004-2005 |
{Deb. 17, Vol. XXXVL 22-12-2008)}
Col. 260

Annual Report, Audited Accounts and ;
Review of the working of the Central | ;

Agricultural University, Imphal, for the

year 2003-2004

(Deb. 17, Vol. XXXVI, 22-12-2008)

Col. 260

Review of the working of the Central
Agricultural University, Imphal, for the |
year 2007-2008
(Deb. 17, Vol. XXXVI, 22-12-2008) |
Col. 261

Annual Report, Audited Accounts and
Review of the working of the Central
Electricity Regulatory Commission. :
New Delhi, for the year 2007-2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 406

Annual Report, Audited Accounts and
Review of the working of the Central
Government Employees Welfare
Housing Organization, New Delhi, for
the year 2007-2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 403

Annual Report, Audited Accounts and
Review of the working of the Central
Institute of Buddhist Studies,
Leh-Ladakh, for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.427

Annual Report, Audited Accounts and
Review of the working of the Central
Institute of Hand Tools, Jalandhar, for
the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.478

| Annual Report, Audited Accounts and

Review of the working of the Central
Institute of Higher Tibetan Studies,
Varanasi, for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.427-28

Annual Report, Audited Accounts and
Review of the working of the Central
Institute of Tool Design, Hyderabad,
for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.477

! Annual Report, Audited Accounts and

Review of the working of the Central
Power Research Institute, Bangalore,
for the year 2007-2008

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 406

Annual Report, Audited Accounts and
Review of the working of the Central
Tool Room and Training Centre,
Bhubaneswar, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 478
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the working of‘the Central
Tool Room and Training Centre,
Kolkata, for the year 2007-2008

!

(Deb. 13, Vol. XXXVI, 16-12-2008)

Col.478

Annual Report, Audited Accounts and
Review of the working of the Central
Tool Room, Ludhiana, for the year
2007-2008
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col.477

Annual Report, Audited Accounts and
Review of the working of the Central
Warehousing Corporation, New Delhi,
for the year 2007-08
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 266

Annual Report, Audited Accounts and |

Review of the working of the Centre
for Development Economics, Delhi
School of Economics, Delhi, for the
year 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008) °

Col. 548

Annual Report, Audited Accounts and |
Review of the working of the Centre :

for Liquid Crystal Research, Bangalore,
for the year 2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008) !

Col. 484

Annual Report, Audited Accounts and
Review of the working of the Centre
for Policy Research, New Delhi, for the
vear 2007-2008

(Deb. 10, Vol. XXXV, 11-12-2008) |

Col. 34748

Annual Report, Audited Accounts and
Review of the working of the Cemtre
for the Development of Glass Industry,
Firozabad, for the year 2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008)

Col. 477

Review of the working of the
Ch. Charan Singh National Institute of
Agricultural Marketing Jaipur, for the
year 2007-2008

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.261-62

Annual Report, Audited Accounts and
Review of the working of the
Ch. Charan Singh National Institute of
Agricultural Marketing, Jaipur, for the
year 2006-2007
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 261

Annual Report, Audited Accounts and
Review of the working of the
CHEMEXCIL (Basic Chemicals,
Pharmaceuticals and Cosmetics Export
Promotion Council), Mumbai, for the
year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.518-19

Annual Report, Audited Accounts and
Review of the working of the
Chief Commissioner of Railway Safety,
Lucknow, for the year 2006-2007
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 516

Annual Report, Audited Accounts and
Review of the working of the Children’s
Film Society, india, Mumbai, for the
year 2007-2008
(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 267

Annual Report, Audited Accounts and
Review of the working of the Civil
Services Officers Institutes, New Dethi,
for the year 2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 465
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Annual Report, Audited Accounts and
Review of the working of the Container
Corporation of India Limited,
New Delhi, for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 523

Annual Report, Audited Accounts and
Review of the working of the Council
for Leather Exports, Chennai, for the
year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.517-18

Annual Report, Audited Accounts and
Review of the working of the Council
of Scientific and Industrial Research,
New Delhi, for the years 2005-2006 and
2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.489-90

Annual Report, Audited Accounts and
Review of the working of the Dedicated
Freight Corridor Corporation of India
Limited, New Delhi, for the year
2007-2008
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.424

Annual Report, Audited Accounts and
Review of the working of the
Development Planning Centre of the
Institute of Economic Growth, Delhi,
for the year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 540

Annual Report, Audited Accounts and
Review of the working of the DOEACC
Society, New Delhi, for the year
2007-2008
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 265

Annual Report, Audited Accounts and
Review of the working of the Dredging
Corporation of India Limited,
Visakhapatnam, for the year 2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col 43940

Annual Report, Audited Accounts and
Review of the working of the Eastern
Zonal Cultural Centre, Kolkata, for the
year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.416

Annual Report, Audited Accounts and
Review of the working of the EEPC
India (Formerly Engineering Export
Promotion Council), Kolkata, for the
year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 519

Annual Report, Audited Accounts and
Review of the working of the
Electronics and Computer Software
Export promotion Council, New Delhi,
for the year 2007-2008
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 266

Annual Report, Audited Accounts and
Review of the Working of the Ennore
Port Limited, Chennai, for the year
2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 439

Annual Report, Audited Accounts and
Review of the working of the Export
Promotion Council for EOUs and SEZs,
New Delhi, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.515

Annual Report, Audited Accounts and
" Review of the working of the Export-
Import Bank of India, Mumbai, for the
year 2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 543

Annual Report, Audited Accounts and
Review of the working of the Fluid
Control Research Institute, Palakkad,
for the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 351
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Annual Report, Audited Accounts and
Review of the working of the Footwear

Design and Development Institute, |

Noida, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 517

Annual Report, Audited Accounts and

Review of the working of the Gandhi ;
Smriti and Darshan Samiti, New Delhi, !

for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.418-19

Annual Report, Audited Accounts and
Review of the working of the Grih
Kalyan Kendra, New Delhi, for the year
2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 466

Annual Report, Audited Accounts and
Review of the working of the Harish
Chandra Research Institute, Allahabad,
for the year 2007-2008

(Deb. 14, Vol. XXXVI, 17-12-2008) !

Col. 463

Annual Report, Audited Accounts and
Review of the working of the Himachal

Pradesh Primary Education Society !
(Sarva Siksha Abhiyan State Mission !

Authority), Shimla, for the years
2005-2006 and 2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 494

Annuail Report, Audited Accounts and
Review of the working of the Hindustan
Prefab Limited, New Dethi, for the year
2007-2008
(Deb. 16, Vol. XXX VI, 19-12-2008)
Col. 404

Annual Repornt, Audited Accounts and
Review of the working of the India
Tourism Development Corporation,
New Dethi, for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 425
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i Annual Report, Audited Accounts and
| Review of the working of the Indian
Academy of Sciences, Bangalore, for
the year 2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 484-85

Annual Report, Audited Acccants and
Review of the working of the Indian
Association for the Cultivation of
Science, Kolkata, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 485

Annual Report, Audited Accounts and
Review of the working of the Indian
Council of Social Science Research,
New Dethi, for the year 2006-2007
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Navi Mumbai, for the year 2007-2008
(Deb. 13, Vol. XXXV, 16-12-2008)
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Col.517

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Science, Bangalore, for the
year 2006-2007

(Deb. 13, Vol. XXXV, 16-12-2008)
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the year 2007-2008
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 352

Annual Report, Audited Accounts and
Review of the working of the Indian
Road Construction Corporation Limited
(Under Liquidation), New Dethi, for the
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the year 2005-2006
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 494

Annual Report, Audited Accounts and
Review of the working of the Jharkhand
Education Project Council, Ranchi, for
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Review of the working of the Kendriya
Hindi Shikshan Mandal (Kendriya
Hindi Sansthan), Agra, for the year
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Jaipur, for the year 2006-2007
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col.513

Annual Report, Audited Accounts and
Review of the working of the Maulana
Abul Kalam Azad Institute of Asian
Studies, Kolkata, for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 419

Annual Report, Audited Accounts and
Review of the working of the Maulana
Azad Education Foundation,
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Col.511-12
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the year 2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 485

Annual Report, Audited Accounts and

Review of the working of the National
Atmospheric Research Laboratory,
Gadanki, for the year 2007-2008
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the year 2007-08

{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 351

Annual Report, Audited Accounts and

Review of the working of the National
Bank for Agriculture and Rural
Development, Mumbai, for the year
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for the year 2007-2008
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 488



SUBJECT INDEX

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Industrial Engineering,
Mumbeai, for the year 2006-2007
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for the year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 512

Annual Report, Audited Accounts and
Review of the working of the National
Judicial Academy, Bhopal, for the year
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Col. 503

Annual Report, Audited Accounts and
Review of the working of the Rajiv
Gandhi Centre for Biotechnology,
Thiruvananthapuram, for the year
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(Deb. 7, Vol. XXXV, 23-10-2008)
Col.426

Annual Report, Audited Accounts and
Review of the working of the Rampur
Raza Library, Rampur, for the year
2006-2007
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 54041
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| Annual Report, Audited Accounts and
Review of the working of the Rashtriya
Sanskrit Sansthan, New Delhi, for the
year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 504

Annusal Report, Audited Accounts and
: Review of the working of the Saha
Institute of Nuclear Physics, Kolkata,
for the year 2007-2008
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 463

Annual Report, Audited Accounts and
Review of the working of the Sahitya
Akademi, New Delhi, for the year
2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.415

Annual Report, Audited Accounts and
Review of the working of the Salar Jung
Museum, Hyderabad, for the year
2006-2007
(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 417

Annual Report, Audited Accounts and
Review of the working of the Salim
Centre for Omithology and Natural
History, Coimbatore, for the year
2007-2008
(Deb. 14, Vol. XXXV, 17-12-2008)
Col.474

Annual Report, Audited Accounts and
Review of the working of the Sangeet
Natak Akademi, New Dethi, for the year
2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 419

: Annual Report, Audited Accounts and

Annual Repornt, Audited Accounts and
Review of the working of the Ranchi !
Ashok Bihar Hotel Cotporation Limited,
Ranchi, for the year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 425

Review of the working of the Sant
Longowal Institute of Engineering and
Technology. Sangrur, for the year
2006-2007

(Deb. 13. Vol. XXXVI, 16-12-2008)
Col. 506
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Annual Report, Audited Accounts and
Review of the working of the Sardar
Swaran Singh National Institute of
Renewable Energy, Kapurthala, for the
year 2007-2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 403

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan Authority, Punjab,
Chandigarh, for the year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 494

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan Rajya Mission
Mizoram, Aizwal, for the year 2005-2006
and 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 495

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan Society, Chandigarh,
for the year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 495

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan UT of Daman and
Diu, Daman, for the year 2004-2005
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 495

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan UT of Daman and
Diu, Daman, for the year 2005-2006 and
2006-2007
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col. 496
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Annual Report, Audited Accounts and

Review of the working of the Sarva
Shiksha Abhiyan, Gangtok, for the year
2004-2005

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.493

Annual Report, Audited Accounts and

Review of the working of the Sarva
Shiksha Abhiyan, Karnataka, for the
year 2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 493

Annual Report, Audited Accounts and

Review of the working of the Sarva
Shiksha Abhiyan, UT Mission
Authority, Andaman and Nicobar
Islands, Port Blair, for the year
2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 493

Annual Report, Audited Accounts and

Review of the working of the Satluj Jal
Vidyut Nigam Limited, New Delhi, for
the year 2007-2008

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 406

Annual Report, Audited Accounts and

Review of the working of the Satyajit
Ray Film and Television Institute,
Kolkata, for the year 2007-2008

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.267

Annual Report, Audited Accounts and

Review of the working of the Satyendra
Nath Bose National Centre for Basic
Sciences, Kolkata, for the year
2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 490
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Annual Report, Audited Accounts and
Review of the working of the Satyendra
Nath Bose National Centre for Basic
Sciences, Kolkata, for the year
2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 809

Annual Report, Audited Accounts and
Review of the working of the School of
Planning and Architecture, New Delhi,
for the year 2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008) !

Col. 504

Annual Report, Audited Accounts and
Review of the working of the Semi-
Conductor Laboratory, S.A.S. Nagar
(Punjab), for the year 2007-2008
(Deb. 14, Vol. XXX V1, 17-12-2008)
Col. 467

Annual Report, Audited Accounts and
Review of the working of the Shri Lal

Bahadur Shastri Rashtriya Sanskrit i

Sansthan, New Delhi, for the year
2006-2007

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 502

Annual Report, Audited Accounts and

Review of the working of the Small |

Industries Development Bank of India,
Lucknow, for the year 2007-2008
{Deb. 10, Vol. XXXV, 11-12-2008)
Col. 554

Annual Report, Audited Accounts and
Review of the working of the Society

for Applied Microwave Electronic |

Engineering and Research, Mumbai, for
the year 2007-08

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 200
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Annual Report, Audited Accounts and
Review of the working of the Software
Technology Parks of India, New Dethi,
for the year 2007-08
(Deb. 17, Vol. XXXV, 22-12-2008)
Col. 266

Annual Report, Audited Accounts and
Review of the working of the South
Zoue Cultural Centre, Thanjavur, for

1 the year 2006-2007

(Deb. 7, Vol. XXXV, 23-10-2008)

Col. 418

Annual Report, Audited Accounts and
Review of the working of the Spices
Board, Cochin, for the year 2007-2008
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col.515

Annual Report, Audited Accounts and
Review of the working of the Sports
Authority of India, New Delhi, for the
year 2005-2006
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 517

Annual Report, Audited Accounts and
| Review of the working of the Sports
Authority of India, New Delhi, for the
year 2006-2007
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.517

Annual Report, Audited Accounts and
Review of the working of the Sports
Goods Export Promotion Council
New Dethi, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 517
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Review of the working of the Sree
Chitra Tirunal Institute for Medical
Sciences and Technology,
Thiruvananthapuram, for the year
2006-2007

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 809

Review of the working of the State
Farms Corporation of India Limited,
New Delhi, for the year 2007-08

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.262

Review of the working of the STCL
Limited, Bangalore, for the year
2007-2008

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 516

Review of the working of the Swami
Vivekanand National Institute of
Rehabilitation Training and Research,
Cuntack, for the year 2006-2007

(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col. 345

Review of the working of the
Technology Development Board, New
Dethi, for the year 2006-2007

(Deb. 5, Vol. XXXV, 21-10-2008) {
Col. 809 |

Annual Report, Audited Accounts and :
Review of the working of the
Technology Development Centre
(Central Footwear Training Institute),
Chennai, for the year 2007-2008

{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 481

Review of the working of the
Technology Development Centre :
(Electronics Service and Trammg i
Centre), Nainital, for the year 2007-2008 |
(Deb. 13, Vol. XXXVI, 16-12-2008)I
Coi. 480

Annual Report, Audited Accounts and
Review of the working of the
Technology Development Centre
(Fragrance and Flavour Development
Centre), Kannauj, for the year 2007-2008
(Deb. 13, Vol. XXXVI, l6-12-2008)
Col. 479

Annual Report, Audited Accounts and
Review of the working of the
Technology Development Centre
(Process-cum-Product Development
Centre), Meerut, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the
Technology Development Centre,
Agra, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.478,479-80

Annual Report, Audited Accounts and
Review of the working of the
Technology Development Centre,
Mumbai, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 477

Annual Report, Audited Accounts and
Review of the working of the Tehri
Hydro Development Corporation
Limited, Tehri, for the year 2007-2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.405

Annual Report, Audited Accounts and
Review of the working of the Tobacco
Board, Guntur, for the year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.513-14

Annual Report, Audited Accounts and
Review of the working of the Tool
Room and Training Centre, Guwahati,
for the year 2007-2008
(Deb. 13, Vol. XXXVI. 16-12-2008)
Col. 479
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Annual Report, Audited Accounts and
Review of the working of the Tribal
Cooperative Marketing Development
Federation of India Limited, New Dethi,
for the year 2007-2008
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 400

Annual Report, Audited Accounts and
Review of the working of the University
Grants Commission, New Delhi, for the
year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 510

Annual Report, Audited Accounts and
Review of the working of the University
of Delhi (Part-1 and 1), Dethi, for the
year 2006-2007
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 507

Annual Report, Audited Accounts and
Review of the working of the Victoria
Memorial Hall, Kolkata, for the year
2005-2006
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 420

Annual Report, Audited Accounts and
Review of the working of the Vigyan
Prasar, Noida, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 485

Annual Report, Audited Accounts and
Review of the working of the Visva
Bharati, Santiniketan, for the year
2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 814

Annual Report, Audited Accounts and
Review of the working of the Wadia
Institute of Himalayan Geology,
Dehradun, for the year 2007-2008
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.456 '
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Annual Report, Audited Accounts and
Review of the working of the West
Zone Cultural Centre, Udaipur, for the
year 2006-2007
(Deb. 7, Vol. XXXV, 23-10-2008)
ColL418

Annual Report, Audited Accounts of
Institute of Hotel Management,
Catering Technology and Applied
Nutrition, Bhubaneswar
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.337

Annual Report, Audited Report and
Review of the Hindustan Paper
Corporation Limited, for the year
2007-2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 558

Audited Accounts and Review of the
Agricultural and Processed Food
Products Development Authority,
New Detlhi, for the year 2006-2007
(Deb. S, Vol. XXXV, 21-10-2008)
Col.817-18

Audited Accounts of the Delhi
University, Dethi, for the year 2005-2006
and 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 816

Audited Accounts of the Employees’
State Insurance Corporation,
New Delhi, for the year 2007-08 _
(Deb. 17, Vol. XXXVI1, 22-12-2008)
Col.259

Audited Accounts of the Indian Institute
of Information Technology, Allahabad,
for the year 2006-2007
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.816-17
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Audited Accounts of the Jawaharlal Nehru |
Port Trust, Mumbai, for the year |
2007-2008.
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 707 i

Audited Accounts of the Kandla Port 1

Trust, for the year 2007-2008

(Deb. 18, Vol. XXXVI, 23-12-2008)

Col. 706 |

|

|

Audited Accounts of the Kolkata Port f
Trust, Kolkata, for the year 2007-2008 |
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 705 ‘

Audited Accounts of the Mormugao Port 1
Trust, Mormugao, for the year |
2007-2008 i
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 705 i

Audited Accounts of the Mumbai Port |
Trust Pension Fund Trust, Mumbai, for -
the year 2007-2008 !
(Deb. 18, Vol. XXXVI, 23-12-2008) !
Col. 703

Audited Accounts of the Mumbai Port |
Trust. Mumbai, for the year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 705

Audited Accounts of the Paradip Port
Trust, Paradip. for the year 2007-2008.
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 705 i

Audited Accounts of the Tariff Authority i
for Major Ports, Mumbai, for the year |
2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 704

Audited Accounts of the Tezpurg
University, Tezpur, for the year |
i
1
|
|

2006-07
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 816
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Central Zoo Authority, New Delhi, for the
year 2007-2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 742

Consolidated Annual Accounts of the
Employees’ Provident Fund
Organisation, New Delhi, for the year
2006-2007 together with Audit Report
thereon
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 683

Copy of the Agricultural and Processed

Food Products Export Development
Authority (Amendment) Ordinance,
2008 promulgated by the President on
13th October, 2008 under Article 123(2)
(a) of the Constitution

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.612

Financial Estimates and Performance
Budget of the Employees’ State
Insurance Corporation for the year
2008-2009
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 581

Memorandum of Understanding (Hindi
and English Versions) between the
Bharat Heavy Electricals Limited and
the Department of Heavy Industry,
Ministry of Heavy Industries and
Public Enterprises, for the year
2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 421

i Memorandum of Understanding between

Cochin Shipyard Limited and the
Ministry of Shipping, Road Transport
and Highways for the year 2008-2009
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 513
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Memorandum of Understanding between | Memorandum of Understanding between

1

dredging Corporation of India and the :
Department of Shipping, Ministry of .
Shipping, Road Transport and!'
Highways for the year 2008-2009 |
(Deb. 10, Vol. XXXV, 11-12-2008) !

Col. 512 é
Memorandum of Understanding between |
Ennore Port Limited and the |
Department of Shipping, Ministry of |
Shipping, Road Transport and |
Highways for the year 2008-2009
(Deb. 10, Vol. XXXV. 11-12-2008) |
Col. 513 i

Memorandum of Understanding between |

Ministry of Shipping, Road Transport ;
and Highways for the year 2008-2009 :
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 513 i

Memorandum of Understanding between
Hooghly Dock and Port Engineers
Limited and the Ministry of Shipping,
Road Transport and Highways for the
year 2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 512 i

Memorandum of Understanding between |
Bharat Bhari Udyog Nigam Limited and
the Department of Heavy Industry,
Ministry of Heavy Industries and
Public Enterprises for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 557

Memorandum of Understanding between
Bharat Heavy Pumps and Compressors
Limited and Department of Heavy
Industry, Ministry of Heavy Industries
and Public Enterprises for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 556-57 ‘

|
|
|
Hindustan Shipyard Limited and the |
!
i

i
H

Bridge and Roof Corporation Limited
and the Department of Heavy industry,
Ministry of Heavy Industries and
Public Enterprises for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 557

Memorandum of Understanding between

Richardson and Cruddas (1972) Limited
and the Department of Heavy Industry,
Ministry of Heavy Industries and
Public Enterprises for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 557

Memorandum of Understanding between

the HMT Limited and the Department
of Heavy Industry, Ministry of Heavy
Industries and Public Enterprises for
the year 2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 558

Memorandum of Understanding between

the Tungabhadra Steel Products
Limited and the Department of Heavy
Industry, Ministry of Heavy Industries
and Public Enterprises for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 557

Memorandum of Understanding between

the Andrew Yule and Company Limited
and the Department of Heavy Industry,
Ministry of Heavy Industries and
Public Enterprises, for the year
200809

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 431

Memorandum of Understanding between

the Bengal Chemicals and
Pharmaceuticals Limited and the
Department of Chemicals and
Petrochemicals, Ministry of Chemicals
and Fertilizers, for the year 2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.422
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Memorandum of Understanding between |

the Bharat Heavy Plate and Vessels
Limited and the Department of Heavy
Industry, Ministry of Heavy Industries
and Public Enterprises for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 556

Memorandum of Understanding between

the Bharat Sanchar Nigam Limited
and the Department of
Telecommunications, Ministry of
Communications and Information
Technology for the year 2008-2009

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 701

Memorandum of Understanding between

the Brahmaputra Valley Fertilizers
Corporation Limited and the
Department of Fertilizers, Ministry of
Chemicals and Fertilizers for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.518

Memorandum of Understanding between

the British India Corporation Limited
and the Ministry of Textiles for the year
2008-2009

(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 695

Memorandum of Understanding between

the Broadcasting Engineering
Consultant India Limited and the
Ministry of Information and
Broadcasting for the year 2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 561

Memorandun of Understanding between
the Cement Corporation of India
Limited and the Department of Heavy
Industries and Public Enterprises, for
the year 2008-09
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 431

Memorandum of Understanding between
the Central Cottage Industries
Corporation of India Limited and the
Ministry of Textiles for the year
2008-2009
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 695

Memorandum of Understanding between
the Container Corporation of India and
the Ministry of Railways, for the year
2008-2009
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 523

Memorandum of Understanding between
the FCI Aravali Gypsum and Minerals
India Limited and the Department of
Fertilizers, Ministry of Chemicals and
Fertilizers for the year 2008-2009
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.518-19

Memorandum of Understanding between
the Fertilizers and Chemicals
Travancore Limited and the Department
of Fertilizers, Ministry of Chemicals and
Fertilizers for the year 2008-2009
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 518
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Memorandum of Understanding between

Exports Corporation of India Limited
and the Ministry of Textiles for the year
2008-2009

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 695

Memorandum of Understanding between
the Heavy Engineering Corporation
Limited and the Department of Heavy

Industry, Ministry of Heavy Industries |

and Public Enterprises, for the year
2008-09
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.431

Memorandum of Understanding between
the Hindustan Aeronautics Limited and
the Department of Defence Production,
Ministry of Defence for the year
2008-2009

(Deb. 12, Vol. XXXVI, 15-12-2008) :

Col. 681
Memorandum of Understanding between

the Hindustan Antibiotics Limited and !

! Memorandum of Understanding between
the Handicrafts and Handlooms |

1
i
1
i
i
i

the Department of Chemicals and '

Petrochemicals, Ministry of Chemicals
and Fertilizers, for the year 2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 422

Memorandum of Understanding between

the Hindustan Cables Limited and the |
Department of Heavy Industry,
Ministry of Heavy Industries and °
Public Enterprises, for the year 2008- !

2009

{Deb. 15, Vol. XXXVI, 18-12-2008) :
¢ Memorandum of Understanding between

Col. 350

Memorandum of Understanding between
the Hindustan Insecticides Limited and |
the Department of Chemicals and |

Petrochemicals, Ministries of |

Chemicals and Fertilisers, for the year '

2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 421

the Hindustan Organic Chemicals
Limited and the Department of
Chemicals and Petrochemicals,
Ministry of Chemiclas and Fertilizers,
for the year 2008-2009

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.421

Memorandum of Understanding between

the Hindustan Prefab Limited and the
Ministry of Housing and Urban
Poverty alleviation for the year
2008-2009

{Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 584

Memorandum of Understanding between

the Hindustan Salts Limited and the
Department of Heavy Industry,
Ministry of Heavy Industries and
Public enterprises, for the year
2008-2009

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 431

Memorandum of Understanding between

the India Tourism Development
Corporation Limited and the Ministry
of Tourism for the year 2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 428

the Indian Drugs and Pharmaceuticals
Limited and the Department of
Chemicals and Petrochemicals,
Ministry of Chemicals and Fertilizers,
for the year 2008-2009

(Deb. 7. Vol. XXXV. 23-10-2008)
Col. 422
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Memorandum of Understanding between
the Indian Medicines Pharmaceutical
Corporation Limited and the
Department of Ayush, Ministry of
Health and Family Welfare for the year
2008-2009
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 519

Memorandum of Understanding between
the Indian Railway Finance
Corporation Limited and the Ministry
of Railways for the year 2008-2009 .
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 422

Memorandum of Understanding between
the IRCON International Limited and
the Ministry of Railways for the year
2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 423

Memorandum of Understanding between
the ITI Limited and the Department of

Telecommunications, Ministry of |

Communications and Information
Technology for the year 2008-2009
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 701

Memorandum of Understanding between
the Konkan Railway Corporation
Limited and the Ministry of Railways
for the year 2008-09
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 423

Mumorandum of Understanding between
the Madras Fertilizers Limited and the
Department of Fertilizers, Ministry of
Chemicals and Fertilizers for the year
2008-2009

(Deb. 10, Vol. XXXV, 11-12-2008) !

Col. 519
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Memorandum of Understanding between
the Mahanagar Telephone Nigam
Limited and the Department of
Telecommunications, Ministry of
Communications and Information
Technology for the year 2008-2009
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 701

Memorandum of Understanding between
the National Backward Classes
Finance and Development Corporation
and the Ministry of Social Justice and
Empowerment for the year 2008-2009
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 346

Memorandum of Understanding between
the National Fertilizers Limited and the
Department of Fertilizers, Ministry of
Chemicals and Fertilizers for the year
2008-2009

" (Deb. 10, Vol. XXXV, 11-12-2008)
Col.518

Memorandum of Understanding between
the National Instruments Limited and
the Department of Heavy Industry,
Ministry of Heavy Industries and
Public Enterprises, for the year
2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 431

Memorandum of Understanding between
the National Minorities Development
and Finance Corporation and the
Ministry of Minority Affairs for the
year 2008-2009
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.414
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Memorandum of Understanding between | Memorandum of Understanding between

the National Small Industries i
Corporation Limited and the Ministry |
of Micro, Small and Medium |
Enterprises for the year 2008-2009 !
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 808 ‘

Memorandum of Understanding between |
the National Textile Corporation and
the Ministry of Textiles for the year |
2008-2009
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 695 ]

Memorandum of Understanding between |
the NEPA Limited, Nepanagar and the
Department of Heavy Industry,
Ministry of Heavy Industries and !
Public Enterprises for the year :
2008-2009

|
(Deb. 10, Vol. XXXV, 11-12-2008) |
)

Col 558 i

Memorandum of Understanding between
the North Eastern Regional :
Agricultural Marketing Corporation
Limited and the Ministry of
Development of North Eastern Region
for the year 2008-2009 :

the Rajasthan Electronics and
Instruments Limited and the
Department of Heavy Industry,
Ministry of Heavy Industries and
Public Enterprises, for the year
2008-2009

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 430

1 Memorandum of Understanding between

the Rashtriva Chemicals and Fertilizers
Limited and the Department of
Fertilizers, Ministry of Chemicals and
Fertilizers for the year 2008-2009
{Deb. 10, Vol. XXXV, 11-12-2008)
Col. 519

Memorandum of Understanding between

the RITES Limited and the Ministry of
Railways for the year 2008-2009

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.423

Memorandum of Understanding between

the Security Printing and Minting
Corporation of India Limited and the
Ministry of Finance for the year
2008-2009

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 607

(Deb. 14, Vol. XXXVI1, 17-12-2008) ! Memorandum of Understanding between

}

Col.438-39

Memorandum of Understanding between |
the Pawan Hans Helicopters Limited
and the Ministry of Civil Aviation, for :
the year 2008-2009 !
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 339

Memorandum of Understanding between
the Project and Development India |
Limited and the Department of

the State Farms Corporation of India
Limited and the Department of
Agriculture and Cooperation, Ministry
of Agriculture, for the year 2008-2009
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 687

| North Eastem Region Vision 2020 & North

Eastern Region Vision 2020-
Annexures- Laid

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 352

Fertilizers, Ministry of Chemicals and | Notification issued under Prevention of

Fentilizers for the year 2008-2009
(Deb. 10, Vol. XXXV, 11-12-2008) :
Col.518 !

Food Adulicration Act, 1954
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 355
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Notification issued under section 61 of |
the Biological Diversity Act, 2002 |
(Deb. 18, Vol. XXX VI, 23-12-2008) |
Col. 730 ‘f

Notification under article 356 (3) of the
Constitution of India
(Deb. 1, Vol. XXXV, 21-07-2008) !
Col.7 |

Notification under article 280 of the |
Constitution. i
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 812 i

Notification under article 309 of the
Constitution
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col.492 ‘

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 582

Notification under article 320(5) of the
Constitution i
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 362

Notification under clauses (A) and (B) of
section 90 of the said Act ]
(Deb. 4, Vol. XXXV, 20-10-2008) i
Col. 593 i

Notification under Income Tax Act, 1961. |

(Deb. 18, Vol. XXXVI, 23-12-2008) '
Col. 727 i
i

Notification under Insurance Regulatory
and Development Authority Act, 1999 |
(Deb. 10, Vol. XXXV, 11-12-2008) !

Col. 545 !

j
J
!
|
|

Notification under Major Port Trusts |
Act, 1963 i
(Deb. 10, Vol. XXXV, 11-12-2008) :
Col. 513 i

I
Notification under section 10 of the |
Income Tax Act, 1961 f
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col.571-72 '
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Notification under Section 10 of the Khadi
and Village Industries Commission
Act, 1956
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 493

Notification under Sections 12 and 13 of
the Environment (Protection) Act, 1986
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 560

Notification under section 159 of the
Customs Act, 1962
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 600-04

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 470

Notification under Section 17A(5) of the
General Insurance Business
(Nationalization) Act, 1972
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 732

Notification under Section 199 of the
Railways Act, 1989
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.344

Notification under Section 2 of the
Apprentices Act, 1961
(Deb. 17, Vol. XXX VI, 22-12-2008)
Col. 359

. Notification under Section 26 of the

Central Agricultural University
Act, 1992

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 581

! Notification under Section 27 of the

Insurance Regulatory and
Development Authority Act, 1999
(Deb. 18, Vol. XXXVI, 23-12-2008)

Col. 732

Notification under Section 28 of the
University of Allahabad Act, 2005
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 508
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Notification under Section 296 of the
Income Tax Act, 1961
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 571

Notification under Section 29B of the
Industries (Development and
Regulation) Act, 1951
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 501

Notification under Section 30B of the
Chartered Accountants Act, 1949
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 579-80

{Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 402

Notification under Section 31 of the
Securities and Exchange Board of
India, 1992
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 473

Notification under Section 34 of the
Agricultural and Processed Food
Products Export Development
Authority Act, 1985
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 514-19

Notification under Section 35 of the Credit
Information Companies (Regulation)
Act, 2005
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 547

Notification under Section 37 of the
Telecom Regulatory Authority of India
Act, 19y7
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 609

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 266

Notification under Section 38 of the Drugs
and Cosmetics Act, 1940
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 521

(Deb. 14, Vol. XXX VI, 17-12-2008)
Col. 440
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Notification under Section 40 of the
Company Secretaries Act, 1930
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 578

Notification under Section 40 of the Cost
and Works Accountants Act, 1959
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 580

Notification under Section 48 of Income
Tax Act, 1961
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.572

Notification under Section 50 of the
National Dairy Development Board
Act, 1987
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 585

Notification under Section 57 of the Delhi
Development Act, 1957
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 701

Notification under Section 59 of the
Petroleum and Natural Gas Regulatory
Board Act, 2006
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 565-66

Notification under Section 61 A of the
Mines Act, 1952
(Deb. 12, Vol. XXXVI1, 15-12-2008)
Col. 684

Notification under Section 77 of the
Disaster Management Act, 2005
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 496

Notification under Section 7A of the
Public Liability Insurance Act, 1991
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col. 476
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Notification under Section 8 of the Central
Sales Tax Act, 1956 |
{(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 547 {

Notification under Section 93 of the Food
Safety and Standards Act, 2006 i
(Deb. 6, Vol. XXXV, 22-10-2008) :
Col. 354 !

Notification under Sub-section (3) of
section 30 of Railway Claims Tribunal
Act, 1987
(Deb.- 15, Vol. XXXVI, 18-12-2008)
Col. 343

Notification under sub-regulation (1) of
regulation 2 of the Securities and
Exchange Board of India (Mutual |
Funds) (Second Amendment) !
Regulations, 2007; and regulation 2 of |
the Securities and Exchange Board of |
india (Foreign Institutional Investors) |
(Second Amendment) :
Regulations. 2007 !
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col. 606-07 |

Notification under sub-section (1) of 37
of the Administrative Tribunals
Act, 1985
{Deb. 6, Vol. XXXV, 22-10-2008)
Col. 362

Notification under sub-section (1) of Rule 3
of the Central Excise Rules, 2002
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 549

Notification under sub-section (1) of
Section 20 of the National Highways I
(Land and Traffic) Act, 2002 :
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 539

Notification under sub-section (1) of
section 3 of the Central Excise Tariff
Act, 1985
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 591-92

i
|
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Notification under sub-section (1) of
Section 3 of the Destructive Insects
and Pests Act, 1914
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 581
(Deb. 17. Vol. XXXVI, 22-12-2008)
Col. 263

. Notification under sub-section (1) of

Section 37 of the Administrative
Tribunal Act, 1985

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 468

Notification under sub-section (1) of
" Section 59 of the energy Conservation
Act, 2001
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 584-85

Notification under sub-section (1) of
Section 9 of the Indian Stamp Act, 1899
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 545-46

Notification under sub-section (2) of
Section 14 of Offences Relating to
Transactions in shares Act. 1992
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 545

Notification under sub-section (2) of
Section 24 of the Right to Information
Act, 2005
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 468

Notification under sub-section (2) of
Section 28 of the Indian Boilers
Act, 1923
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 501

Notification under sub-section (2) of
Section 35 of the State Bank of India
Act, 1955
(Deb. 10, Vol. XXXV, {1-12-2008)
Col. 547
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Notification under sub-section (2) of
Section 38 of the Central Excise
Act, 1944
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 585-91

(Deb. 10. Vol. XXXV, 11-12-2008)
Col. 553-54

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.472-73

Notification under sub-section (2) of
Section 41 of the Armed Forces
Tribunal Act, 2007
{Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 680

Notification under sub-section (2) of
Section 80-1C of the Income Tax
Act, 1961

(Deb. 4, Vol. XXXV, 20-10-2008) |

Col.572-73

Notification under sub-section (3) of
Rute 17 of the Central Excise Rules, 2002
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 592

Notification under sub-section (3) of ‘,

section 13 of the Governors
(Emoluments, Allowances and
Privileges) Act, 1982

(Deb. 1, Vol. XXXV, 21-07-2008)

Col.7-8

Notification under sub-section (3) of
section 141 of the Border Security
rorce At 1968
{Deb. 5, vol. XXXV, 21-10-2008)
Col. 810
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 492

Notification under sub-section (3) of
Section 156 of the Indo-Tibetan Border
Police Force Act, 1992
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 491

i

H

Notification under sub-section (3) of

Section 21 of the Coinage Act, 1906
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.471

Notification under sub-section (3) of

Section 21 of the Railway Protection
Force Act, 1957

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 343

Notification under sub-section (3) of

Section 24 of the Transplantation of
Human Organs Act, 1994

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 716

; Notification under sub-section (3) of

Section 25 of the Rubber Act, 1947
together with a corrigendum published
in Netification No. GS.R. 318(E) dated
the 30th April, 2008

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.514

Notification under sub-section (3) of

Section 3 of the Agricultural Produce
(Grading and Marking) Act, 1937
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 583

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 263

Notification under sub-section (3) of

Section 30 of the Railway Claims
Tribunal Act 1987

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 424-25

Notification under sub-section (3) of

Section 36 of the Recovery of Debts
Due to Banks and Financial
Institutions Act, 1993

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.477
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Notification under sub-section (3) of
Section 39 of the Export-Import Bank
of IndiaAct, 1981
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col. 607

Notification under sub-section (3) of
Section 48 of the Banking Companies
(Acquisition and Transfer of
Undertakings) Act, 1970
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 731

Notification under sub-section (3) of
Section 55 of the Special Economic
Zones Act, 2005
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 741

Notification under sub-section (3) of
Section 63 of the Competition Act, 2002 |
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 580
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 582 i

(Deb. 16, Vol. XXXVI, 19-12-2008) |
Col. 402

Notification under sub-section (3) of |
Section 73 of the Persons with |
Disabilities (Equal Opportunities, |
Protection of Rights and Full |
Participation) Act, 1995 |
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 347
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 728

Notification under sub-section (3) of
Section 9 of the Sugar Development
Fund Act, 1982
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 702

Notification under sub-section (4) of
Section 124 of the Major Port Trusts
Act, 1963
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 352
(Deb. 14, Vol. XXXVI1, 17-12-2008)

Col. 440
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Notification under sub-section (4) of
Section 157 of the Trade Marks
Act, 1999
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 501

Notification under sub-section (4) of
Section 19 of the Banking Companies
(Acquisition and Transfer of
Undertakings) Act, 1970/1980
(Deb. 10. Vol. XXXV, 11-12-2008)
Col. 54344

Notification under sub-section (4) of
Section 19 of the Banking Companies
(Aquisition and Transfer of

Undertakings) Act, 1970

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 608

Notification under sub-section (4) of
Section 212 of the Central Motor
Vehicles Act, 1988
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 539

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 721

Notification under sub-section (4) of
Section 25 of the Private Security
Agencies (Regulation) Act, 2005
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col.492-93 )

Notification under sub-section (4) of
Section 50 of the State Bank of India
“Act, 1955
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.607-08
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Notification under sub-section (4) of | Notification under sub-section (6) of
Section 74 of the Indian Post Office |  Section 66 of the Indian Veterinary

Act, 1898 § Council Act, 1984
(Deb. 4, Vol. XXXV, 20-10-2008) | (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 578,610 ' Col.693

Notification under sub-section (4) of ! Notification under sub-section (7) of
Section 80-1A of the Income Tax I section 9A of the Customs Tariff
Act, 1961 ; Act, 1975
(Deb. 4, Vol. XXXV, 20-10-2008) |  (Deb. 4, Vol. XXXV, 20-10-2008)
Col.5T2 .: Col. 594-600

Notification under sub-section (4) of | Notification under sub-section (8) of the
Section 83 of the Standards of Weights |  Section 642 of the Companies Act, 1956
and Measures Act, 1976 (Deb. 11, Vol. XXXVI, 12-12-2008)

Col. 583

|
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 264 | Notification under sub-section 13 of the

Notification under sub-section (4) of National Cadet Corps Act, 1948

Section 94 of the Finance Act, 1994 . (Deb. 12, Vol. XXXVI, 15-12-2008)
(Deb. 4, Vol. XXXV, 20-10-2008) |  CoL 681

Col. 592-93 l Notification under sub-section 93 of
(Deb. 10, Vol. XXXV, 11-12-2008) 3 Section 141 of the Border Security

Notification under sub-section (4) of |  (Deb. 18, Vol. XXXVI, 23-12-2008)
Section 95 of the Employees’ State | €0l 722

Insurance Act, 1948 i Notification under sub-section 9A of the

(Deb. 12, Vol. XXXVI, 15-12-2008) |  Customs Tariff Act, 1975

Col. 685 (Deb. 10, Vol. XXXV, 11-12-2008)
Col. 545

Notification under sub-section (5) of
Section 7 of the Indian Telegraph | Notification under the Prevention of Food

Act, 1885 Adulteration Act, 1954
(Deb. 4, Vol. XXXV, 20-10-2008) (Deb. 10, Vol. XXXV, 11-12-2008)
Col. 609 Col. 522
(Deb. 18, Vol. XXXVI, 23-12-2008) | Notification under Tobacco Board
Col. 729 | Act, 1975

Notification under sub-section (6) of ! (Deb. 13, Vol. XXXVI, 16-12-2008)
Section 3 of the Essential Commodities |  Col.519-21
Act, 1955 | Notifications issued under Sections 3
(Deb. 4, Vol. XXXV, 20-10-2008) E and 6 of the Control of National
Col. 583,611 Highways (Land and Traffic) Act, 2005

!
(Deb. 7, Vol. XXXV, 23-10-2008) |  (Deb. 6, Vol. XXXV, 22-10-2008)
Col. 431 | Col.36l
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Notifications issued under sub-section (1)
of Sections 4 and 5 of the Food Safety
and Standards Act
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 354

Notifications under section 10 of the
National Highways Act, 1956
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 355-61
((Deb. 10, Vol. XXXV, 11-12-2008)
Col.523-38
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.442-61
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 720

Notifications under Section 10 of the
Oilfields (Regulation and
Development) Act, 1948
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.432

Notifications under section 11 of the
National Highways Authority of India
Act, 1988
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 461

Notifications under Section 14A of the
Aircraft Act, 1934
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 339

Notifications under section 159 of the
Customs Act, 1962
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 546, 549-51
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 727

Notifications under section 179 of the
Electricity Act, 2003
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 406
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Notifications under Section 18-G of the
Industries (Development and
Regulation) Act, 1951
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 500-01

Notifications under Section 23 of the
Prevention of Food Adulteration
Act, 1954
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.354

Notifications under Section 24 of the All
India Council for Technical Education
Act, 1987
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 507

Notifications under Section 26 of the
Environment (Protection) Act, 1986
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.367-68

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 561
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 474

Notifications under Section 26 of the
University Grants Commission
Act, 1956
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.510

Notifications under Section 296 of the
Income Tax, 1961
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 726

Notifications under Section 3 of the
Recovery of Debts Due to Banks and
Financial Institutions Act, 1993
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 477

Notifications under Section 31 of the
Jawaharlal Institute of Post-Graduate
Medical Education and Research,
Puducherry Act, 2008
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 522
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Notifications under Section 33 of the
National Council for Teacher Education
Act, 1993.

(Deb. 18, Vol. XXXVI, 23:12-2008)
Col. 725

Notifications under Section 389 of the New
Dethi Municipal Council Act, 1994
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 496-99

Notifications under Section 39 of the :

Bureau of Indian Standards Act, 1986
{Deb. 12, Vol. XXXVI, 15-12-2008)
Col.693

i
1
|

¢

i

Notifications under section 40 of the

Andaman and Nicobar Islands Khadi :

and - Villages Industries Board
Regulation, 1988

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.483

Notifications under Section 43 of the !

Armed Forces Tribunal Act, 2007
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 680

LOK SABHA

Notifications under Sections 10 and 15 of
the Khadi and Village Industries
Commission Act, 1956
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 808

Notifications under sub-section (1) of
Section 29 of the National Rural
Employment Guarantee Act, 2005
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 399400

Notifications under sub-section (2) of
Section 23 of the Prevention of Food
Adulteration Act. 1954
{Deb. 10, Vol. XXXV, 11-12-2008)
Col. 522

i Notifications under sub-section (2) of

Notifications under Section 43 of the |

Maulana Azad National Urdu
University Act, 1996
(Deb. 13, Vol. XXXVI, 16-12-2008)

Col. 507

Notifications under Section 48 of the

Foreign Exchange Management
Act, 1999

{
i

i

(Deb. 14, Vol. XXXVI, 17-12-2008)

Col.471

Notifications under Section 62 of the ‘

Petroleum and Natural Gas Regutatory
Board Act, 2006

(Deb. 7, Vol. XXXV, 23-10-2008) ‘

Col. 432

Notifications under Section 6D of the :

Employees’ Provident Funds and
Miscellaneous Provisions Act, 1952

(Deb. 12, Vol. XXXVI, 15-12-2008) |

Col.683-84

'

Section 3 of the All India Services
Act, 1951

{Deb. 6. Vol. XXXV, 22-10-2008)
Col. 362-64

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 541-42

' Notifications under sub-section (2) of

Section 38 of the Central Excise
Act, 1944

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 54647

Notifications under sub-section (2) of
Section 46 of the Manipur University
Act, 2005
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 508

Notifications under sub-section (3) 458 of
the Merchant Shipping Act, 1958
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.513-14

Notifications under sub-section (3) of
Section 15.0f the Notaries Act, 1952
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 401
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Notifications under sub-section (3) of :
Section 156 of the Indo-Tibetan Border |
Police Force Act,1992.

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 722 i

Notifications under sub-section (3) of i
Section 16 of the Indian Nursing
Council Act, 1947.

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 715

Notifications under sub-section (3) of
Section 17 of the Export (Quality Control
and Inspection) Act, 1963 .

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.514,515-16

Notifications under sub-section (3) of ;
Section 22 of the Central Industrial
Security Force Act. 1968 .
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.491-92

Notifications under sub-section (3) of
* Section 3 of Agricultural Produce
(Grading and Marking) Act, 1937 ;
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col.688-89

Notifications under sub-section (3) of
Section 37 of the Apprentices Act, 1961
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 259

Notifications under sub-section (3) of
Section 48 of the Life Corporation of
India Act, 1956
(Deb. 18, Vol. XXXVI, 23-12-2008) ;
Col. 731 ]’

Notifications under sub-section (3) of
Section 642 of the Companies Act, 1956
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 710

Notifications under sub-section (4) of |
Section 26 of the Coir Industry Act, 1953 |
(Deb..5, Vol. XXXV, 21-10-2008)
Col. 808

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.475-76
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Notifications under sub-section (6) of
Section 3 of the Essential Commaodities
Act, 1955
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.687,692-93,703

Notifications under sub-section (7) of
Section 9A of the Customs Tariff
Act, 1975
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.551-53

Notifications under sub-section(3) of
Section 1 of the Food Safety and
Standards Act, 2006
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.353-54

Notifications under the Environment
(Protection) Act, 1986
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.474-76

Notifications under the National Institute
of Technology Act, 2007.
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 737

Outcome Budget of the Department of
Higher Education, Ministry of Human
Resource Development, for the
year 2008-2009
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 807

Outcome Budget of the Department of
School Education and Literacy,
Ministry of Human Resource
Development, for the year 2008-2009
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 807

! Proclamation Issued by the Governor of

Jammu and Kashmir under Section 92
of the Constitution of Jammu and
Kashmir

(Deb. 1, Vol. XXXV, 21-07-2008)
Col. 8
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Reference under Sub-section (1) of
Section 26 of the Mines and Mineral
(Development and Regulation)
Act, 1957

(Deb. 6. Vol. XXXV, 22-10-2008) :

Col. 355

Report of the Comptroller and Auditor
General of India - Union Government
(Commercial) (No.A-9 of 2008)-Review
of activities of selected Public Sector
Undertakings (Performance Audit) for
the year ended March, 2007
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 421

Report of the Comptroller and Auditor
General of India-Union Government
(Commercial) (No.CA-10 of 2008)-
Information Technology Applications
for the year ended March, 2007

(Deb. 7, Vol. XXXV, 23-10-2008) '

Col. 421

Report of the Comptroller and Auditor
General of India, Union Government

{Commercial) (No. PA 16 of 2008) Public

Sector Undertakings, Public Private |

Partnership in Implementation of Road
Projects by National Highways
Authority of India (Performance Audit)
for the year ended March, 2007

(Deb. 10, Vol. XXXV, 11-12-2008) |

Col. 523

Report of the Comptroller and Auditor .
General of India-Union Government |

(Civil)(No. PA 12 0of 2008) - Performance

Audit of Accelerated Rural Water

Supply Programme for the ended

March, 2007
{Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 405
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Report of the Comptroller and Auditor
General of India-Union Government
(No. PA 14 of 2008) - Scientific
Departments- Performance Audit of

| Management of Waste in India for the

year ended March, 2007

(Deb. 16, Vol. XXXVI, 19-12-2008)

Col. 405

Report of the National Rural Employment
Guarantee Act, 2005 for the period
April, 2007-March, 2008
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 724

Report on Participation of Indian
Parliamentary Delegation in the 54th
Commonwealth  Parliamentary
Conference held at Kuala Lumpur
(Malaysia) from | August to
10 August, 2008
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 587

Report on the Progress made in the intake
of Scheduled Castes and Scheduled
Tribes against vacancies reserved for
them in recruitment and promotion
categories on the Railways for the year
ending 3 1st March, 2007
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 343

Resolution with regard to Central
Educational Institutions (Reservation
in Admission) Act, 2006
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 508

i The National Council for Teacher
i Education (Recugnition Norms and
Procedure) Regulations, 2007

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 726

Valuation Report of the Life Insurance
Corporation of India for the
year 2007-2008

1 (Deb. 14, Vol. XXXVI, 17-12-2008)

© Col.4T7

: Wildlife Institute of India, Dehradun, for
the year 2006-2007.

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 742
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Para-Military Forces

AIDS in Para-Military Forces
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 23840

Helicopter Facilities to PMFs ;
(Deb. 5, Vol. XXXV, 21-10- 2008)3
Col. 135

Intelligence Agency for PMF
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.619

Job Stress amongst PMF Personnel
(Deb. 18, Vol. XXXVI, 23-12-2008)

Col. 38-39

Proposal for Modernisation of CPMF i
(Deb. 18, Vol. XXXVI, 23- 17-2008)
Col.649-50

Quota in Recruitment in PMF
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 220-21

Women in Central Para-Military Forces
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 634-35

Passport(s)

Biometric Passports
(Deb. 6, Vol. XXXV, 22- |0-7008)1
Col. 83

Increasing Number
Application
(Deb. 6, Vol. XXXV, 22-10- 7008)
Col. 125-27

Irregularities in Regional Passport Offices

of Passport

(Deb. 9, Vol. XXXV, 10-12 -2008) |
Col. 875-77 }
Issuance/Renewal of Passports ‘
(Deb. 9, Vol. XXXV, 10-12-2008) !

Col. 1059-61

Need to open a Passport Facility Centre x
at Agra in Uttar Pradesh (MUR 3717
(Deb. 7. Vol. XXXV, 23-10-2008) :
Col. 467
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Passport Seva Kendras
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1375-76

Pending Passport Applications
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 14248

. Procedure for New/Renewed Passports

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 139192

Setting up of More Passport Facilitation
Centres
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 504-05

Patent

Basmati Trademark for Pakistan
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.212-13

Implementation of Patent Safety

Programme
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 87

Patenting of Inventions
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 6-8

Patents on items based Traditional
Knowledge
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.91-92

Pre-Grant Opposition to Patents
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 106-236

Product Patent to Pharmaceutical
Inventions
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 494-558

! Pension

Disbursement of Pension under EPFPS
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 36-37

! Freedom Fighters Pension

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 348-54



216

Implementation of Pension Order
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 24142

Inclusion of Additional Beneficiaries
under IGNOAPS
(Deb. 3, Vol. XXXV, 17-10-2008)
Col 75-77

Need to resolve the pension-related

demands of Ex-servicemen (MUR 377)

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 465

New Pension Scheme
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 364-65

Pension Cases of Swatantrata Senanis
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 109

Pension facility to workers in Unorganised
Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 138

Pension Fund Managers
(Deb. 11, Vol. XXXV, 12-12-2008)
Col. 505

Pension Scheme for HMT Employees
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 245

Pension Scheme to Coal Mining Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 614

Pension to Retired Sportspersons
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 880-82

Pension to War Widows
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 241

PSUs under Pension Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Coi.359-61

Representation of IBA

(Deb. 11, Vol. XXXV1, 12-12-2008)
Col.473-74

.
.
i
i
i
i
i

|

LOK SABHA

Restoration of Old Pension Package
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 53-54

Per Capita Expenditure

Per Capita Income and Expenditure
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 170-74

Per Capita Income

Disparity in Per-Capita Income of States
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.813-15

National Per Capita Income
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 110-14

Per Capita Income and Expenditure
(Deb. 6, Vol. XXXV, 22-10-2008)
Cal. 170-74

Pesticide(s)
Guidelines for Pesticide Dealers

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.215-16

Harmful Effects of Pesticides
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.373-74

Import of Banned Pesticides and Seeds
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 241

Pesticides in Fruits and Vegetables
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 83-84

Spurious Pesticides
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 593-94

Petrol Pump(s)

Allotment of Permanent COCOs on
Ad hoc Dealership
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.319-20

Allotment of Petrol Pump Dealership by
Oil PSUs

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.317-19
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Allotment of Petrol Pumps in Rural Areas
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 189-90

Authorisation to Act as Sampling Officer
and Lab Test Officer
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.275-76

Awarding of Retail Outlet Dealerships by
Oil PSUs
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 402-03

Company-Owned-Company, Operated
Petroleum Retail Outlets
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 154-55

Gas Agencies for War Widows
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 375

Irregularities in Allotment of Petrol Pumps/
Gas Agencies
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 30506

Regularisation of Petrol Pumps
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 100-01

Restriction on Supply of Petrol and Diesel
to Petrol Pumps
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.213

Petroleum and Natural Gas

Export of Natural Gas
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.202-03

Hike in the Prices of Natural Gas
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 271

Revision of Gas Price of Reliance
Industries Ltd.
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 147
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Petroleum and Natural Gas Regulatory
Board

Regulations for Natural Gas Pipeline by
PNGRB
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 96-97

Petroleum Company

Administrative Expenses of Public Sector
Oil Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 86-87

Austerity Measures by Oil Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 125-27

Losses to the oil companies
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 11-14

Oil Refineries Operated by Oil Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.249-52

Profit Earned by Public and Private Gas
Companies
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.324-26

Tax on Windfall Benefits
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 371

Tax Rebate to the Oil Companies for
Production
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.241-53

Petroleum Product

Adulteration in Petrol and Diesel
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 183-84

Allocation of Kerosene, Diesel, LPG and
Petrol to States/Union Territories
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.413-30

Commercial Production of Oil
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.434-35
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Countries to Soften Petroleum Prices
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 161-62

Customs Duty on Petrol, Diesel and Crude
ol
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.249-50

Delay in Exploration work of petroleum
products
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 404-05

Demand and Supply of Petrol/Diese/LPG
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.409-13

Demand and Supply of Petroleurn Products
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.314-15

Demand and Supply of Petroleum Products
in the Tribal Areas
(Deb. 15, Vol. XXXVI, 18-12-2008) _
Col 225-27 ;

Double Pricing of Diesel for Commercial |
Purposes
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 104-05

Dual Pricing Policy for Diesel ?
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 286-88

Ethanol Mixed Petrol
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 7-15 p

Euro-1V Standard Petrol

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 265-66

Hike in Price of petro-Product/Petrol ;
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 123-24

Hike in the Prices of Oil

(Deb. 7, Yol. XXXV, 23-10-2008) ;‘

Col.247-48
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Imposition of Sales Tax on Petrol/Diesel
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col. 333-34

Increase in the Price of Petrol/Petroleum
Products
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 175-80

Mixing of Naptha with Petrol
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 241

Price Hike of Petrol, Diesel and LPG
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 398400

Profit eamed by Private Sector Petroleum
Products Refining Companies
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 380-81

Reduction of Tax on Petroleum Products
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.261-63

Restriction on Supply of Petrol and Diesel
to Petrol Pumps
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 213

Setting up of Petro-Chemical Plants by
GAIL
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 117

Short Supply of Diesel
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 101-02

Shortage of Petrol and Diesel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34

Stoppage of Supply of Ordinary Petrol and
Diesel
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 14142

Supply of Diesel to Transport
Corporation  Industries/Private
Construction Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 200
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Tenders for Transportation of Petroleum | Formation of Separate Pharmaceuticals

Products | Research Council
(Deb+15, Vol. XXXVI, 18-12-2008) I (Deb. 7, Vol. XXXV, 23-10-2008)
Col. 106 ) Col.316-17

White Paper on Cost and Profit Factors of ! Import of Raw Material by Pharma
the Price of Oil i Companies
(Deb. 7, Vol. XXXV, 23-10-2008) |  (Deb. 5, Vol. XXXV, 21-10-2008)

§

Col. 33941 ‘ Col.63
Petroleuin Refinery i Issuance of Notices to Pharma Companies
. . DGFT
Expansion of Refineries by
“(Deb. 7. Vol. XXXV, 23-10-2008) | (D€b: 5. Vol. XXXV, 21-10-2008)
Col. 367-70 . Col724
. i Misuse of Excise Duty Exemption by
Losses Suffered by Numaligarh Refinery Pharmaceutical Companies

1222
(Deb. 10, Vol. XXXV, 11-12-2008) ; o1, 7 vol. XXXV, 23-10-2008)
Col. 220 :
[ Col.249-50
Oil Refineries Operated by Oil Companies | .
Misuse of Funds by the Pharma
(Deb. 15, Vol. XXXVI, 18-12-2008) Companies :
Col. 245-52 | (Deb 5. Vol. XXXV, 21-10-2008)
Refinery and Petrochemical Complex at :  Col. 33941
Kakinada in Andhra Piadesh l © National Pharmaceutical Policy
l

(Deb. 10, Vol. XXXV, |l-|2-2008) (Deb. 15, Vol. XXXVI, 18- |5-2008)
Col.91-92 P Col.2-7 ’

Venezuela's Stake in Paradeep Refinery Over Invoicing by Pharmaceutical
(Deb. 10, Vol. XXXV, 11-12 008) i Companies

Col.62 | (Deb. 15, Vol. XXXVI, 18-12-2008)
Pharmaceutical(s) I Col.214-15

Agro and Pharma Biotech Companies Pendmg Cases of Over-Charging by
(Deb. 18, Vol. XXXVI, 23-12- 2008) Pharmaceutical Companies z

Col. 26566 : (Deb. 7, Vol. XXXV, 23-10-2008)
Assistance to Drug Mé#nufacturing | Col34l-44
Companies . Product Patent to Pharmaceutical
(Deb. 15, Vol. XXXVI, 18-12-2008) |  Inventions
Col. 195-96 i (Deb 5, VOl. XXXV, 2]-‘0-2008)
' Col.494-5
Drugs and Pharmaceutical Research : © 358
Programme : Profiteering through advance Licences .
(Deb. 5. Vol. XXXV, 21-10-2008) . (Deb. 5, Vol. XXXV, 21-10-2008)
Col. 479-81 . Col.656-57

Export Credit  Revival of Pharmaceutical Units
(Deb. 3, Vol. XXXV, 17-10-2008)  (Deb. 10, Vol. XXXV, 11-12-2008)
Col. 99 Col.37-39
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Pligrimage Disease in Rice Crops
Kailash Mansarovar Pilgrimage, 2008 (Deb. 9, Vol. XXXV, 10-12-2008)

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 236

Pilot(s)
(Deb. 15, Vol. X200V, 18-12-2008)
Col. 222

ab. 10, Val. XXV, 11-12-2008)
Cal. 137
(Dab. ¥, Mal. XXV, 13-12-2008)
Qol. 34345
{Deb. 18, Wal: IOV, 18-12-2008)
Col. 8506
Diped MaturalCos.
PNGConnoctiens in Metro Cities
(Deb: M0, Nol. XXXV, 11-12-2008)
Sisncy.
Dab. €, ¥ol. XXXV, 22-10-2008)
Placiculture
{Deh. 4, Val. XXXV, 20-10-2008)
Cel. 115-16
Estisastes by Plaoning Commission for
Plantation
Meb: 14, Mel. XXXVI, 17-12-2008)
Gl 99200
Dab. 14, Vol. XXXVY, 17-12-2008)
Gal 251-52
TantiBiscases
Discase i Cocomat
{Deh. 9, ¥ol. XXXV, 10-12-2008)
Cal,415-17

Db, 12, Vol XXXV1, 15-12-2008)
Col. 328-29

Col.417-18

Stem Rust Fungal Disease
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.497

Plastation

Amendments in Plantation Labour
Act, 1951
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 254-55

Estimates for Plantation
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 251-52

Plantation along National Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 867-712

Plantation of Palm Trees
{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 408-09

Plastic

Ban on Plastic Bags
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.329-30

Ban on Utensils Made of Plastic
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 179

Police

Computer Facility for Police Stations
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 645

Constitution of Micro-Missions
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.286-88

Corruption in Dethi Police

(Deb. S, Vol. XXXV, 21-10-2008)
Col. 223-34
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Establishing National Police University
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 403-04

False Cases by Police
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.24243

Functioning of Police Forces
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col.413-14

Grievances against Delhi Police
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 137

Increase in Strength of Dethi Police
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 137

Meeting of Police Chiefs on Strengthening
of Police Force
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 23940

Model Police Act
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 74-76

Modernisation of Police Force
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.211-14

Need to set up a Commando and Police
Training School in Himachal Pradesh
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 292

Professionalism in Police
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 220

Re-Employment of Ex-Servicemen in Police
Forces
(Deb. 12, Vol. XXXV, 15-12-2008)
Col. 195

Tourist Police
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 31-32

221

PoliticalOrgsnisation

Allotment of Land to Political Organisation
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.288-89

Pollution
Abatement of Pollution in.the Ganga

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 753-55

Adverse Affects of Pollutants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1080-81

Air and Water Pollution
(Deb. 9, Vol. XXXV, 19-12-2088).
Col. 111-12

Air Pollution
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 122-24
Free
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1066-67

Burning of Post-Harvest Residual Saills
(Deb. 9, Vol, XXXV, 10-12-2008)
Col. 886

Effect of Coal Mines Dust on Humen
Health
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.616-17

Euro-IV Standard Petrol
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.265-66

Industrial Units without Envivoemwental
Clearance
-(Deb. 14, Vel. XXXVI, I'7-12-2008)

Instailation. of ‘Pollution Control
Equipmentin Sugar Mills
(Deb. 9, Vol. XXX¥, 10-12-2008)
Col. 1291

Noise Pollutiondue to Fremeent Flights
(Deb. 7, Vol. XXX¥, 23-19-2008)
Col. 167
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Pollution by Thermal Power Plants . o
(Deb 9‘ Vol. XXXV’ 10‘12’2008) i Populatlon Stabilization Fund

Pending Pollution Cases i Norms for Setting up Non-Polluting
(Deb. 14, Vol. XXXVI, 17-12-2008) Industries
Col.233 | (Deb. 14, Vol. XXXVI, 17-12-2008)
! 1. 40
Pollution by Cement Factories } Co _ 5
(Deb. 9, Vol. XXXV, 10-12-2008) | Por(’;lagogcsmlmlxxxv 22.10.2008)
687-88 ; eb. 6, Vol. ' 22-10-
ol | Col.264-66

Col. 53941 (Deb. 14, Vol. XXXVI, 17-12-2008)

1
1
’ ‘ ‘ i Col.296-301
Pollution in Czastal Regs;'x olf:,Glu éa;(;os ‘ Tiger Population in Nagarjunasagar
(Dd‘_')' M: ol. XXXVL, 17-12-2008) i Srisailam Sanctuary:
Col. 23132 | (Deb. 14, Vol. XXXVI, 17-12-2008)
Pollution in Jharkhand i Col 10203
(Deb. 14, Vol. XXXVI, 17-12-2008) | | Ports
Col'. IO(.)-Ol. Cargo Handling Facility at Chennai Port’
Pollution in Rivers ‘; (Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 9, Vol. XXXV, 10-12-2008) |  Col 1303-06
Col. 15762 | Constraints for Exports at Indian Ports
Pollution in the Ganga River . (Deb. 18, Vol. XXXV, 23-12-2008)
(Deb. 9, Vol. XXXV, 10-12- 2008) Col.523-24
Col. 831-32 : | Containerization of Ports
Tax on Polluting Industries | (Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 14, Vol. XXXVI, 17-12-2008) :  Col 1132-34
1
Col. 182 ! Development and Expansion of Ports
Violation of Pollution Norms by Mining |  (Deb. 9, Vol. XXXV, 10-12-2008)
Companies | Col.757-58
(Deb. 6, Vol. XXXV, 22-10-2008) | Development of Dholera Project
Col.317-19 . (Deb. 9, Vol. XXXV, 10-12-2008)
! L1
Polymer ! Defo lo - f New Harbours
elopment of New
Currency Notes on Polymer (Deb. 6, Vol. XXXV, 22-10-2008)
(Deb. 3, Vol. XXXV, 17-10-2008) | 1" 0 00
Col.207-08 :
Populat Development of Port under MSDC Scheme

_ (Deb. 6, Vol. XXXV, 22-10-2008)
Decline of Assamese Speaking Population Col. 317

(Deb. 13, Vol. XXXV, 16-12-2008) | Development of Ports

Col. 172 (Deb. 9, Vol. XXXV, 10-12-2008)
Declining Population ofOlivc Ridley Sea Col.921-23

Turtles Fishing Harbours

(Deb. 14, Vol. XXXV, 17-12-2008) |  (Deb. 12, Vol. XXXVI, 15-12-2008)

Col.410-11 Col. 50102
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Global Port Security Code
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 134748

Investment in Port Sector
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1067-68

Jain Committee Report on Port and Dock
Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 747-51

Need to approve the proposal submitted
by the Government of Gujarat for
development Magdalla and other minor
ports in the State (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 574

Offshore Container Terminal at Mumbai
Pont
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 174-75

Port Management Course in Universities
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.653-54

Rail-Road Connectivity to Paradeep Port
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 26667

Reclamation of Sea Land for Port
Development
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 432

Post Office

*Project Arrow’ Scheme in Post Offices
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 52368

Amendment in India Post Office Act
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 199-200

ATM Facility at Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 622-24

Closure of Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 24-32
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Commission for ED Employees in Postal
Department
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 159-61

Computer Facility in Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 60607

Foreign Exchange Service through Postal
Department
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 187-89

Interest Rate on Saving Deposits in Post
Offices
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 409

Losses in Post Offices
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 156-58

Need to ameliorate the service conditions
of village postal employees (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 728-29

Opening of New Post Offices and
Telegraph Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.309-10

Payment of Pension through Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 195-96

Post Office Recurring Deposit Scheme
(Deb. 17, Vol. XXXV, 22-12-2008)
Col. 19395

Post Offices in NER
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.288-94

Post Offices in Rural Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.251-58

Postage Stamps
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.382-84
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Postal Savings Scheme
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 3740

Railway Reservation Through Post
Offices
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.427-30

Sale of Ganga Jal through Post Offices
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 138-39

Selling of Gold Coins through Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.232-33

Shortage of Skilled Staff
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.252-53

Smuggling of Drugs through Post Offices :
(Deb. 17, Vol. XXXVI, 22-12-2008) !

Col.219-20

Speed Post Facility in Rural Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 119-6}

Unclaimed Amount in Post Offices
(Deb. 17, Vol. XXXVI1, 22-12-2008)
Col.99-102

Upgradation of Village Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.268-71

Village Oriented Post Offices

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 181-82

Postal Development Corporation
Setting up of Postal Development
Corporation
(Deb. 17, Vol. XXXV, 22-12-2008)
Col. 142

Postal Services

Appointment of Extra-Departmental Staff
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 18990
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Computerisation of Money Order Facility
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 187

Disbursement of Micro Credit
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 250-52

Electronic International Money Order
Service
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 657

Non-Availability of Speed Post Service
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 349

Opening of Railway Mail Service Sections
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 129

Services of Postmen for Collecting Data
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 217

! Speed Post Service

(Deb. 9, Vol. XXXV, 10-12-2008)

ColL4143

! Vacant Posts in Postal Department

(Deb. 9, Vol. XXXV, 10-12-2008)

Col. 380-81

! Poverty
Below Poverty Line STs

' (Deb. 3, Vol. XXXV, 17-10-2008)
! Col.203-04

f BPL Farmers
I (Deb. 12, Vol. XXXVI1, 15-12-2008)
Col. 563-72

BPL List
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 365-66

Failure of foodgrain based schemes
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.415-18

Finalisation of BPL List

(Deb. 11, Vol. XXXVI, 12-12-2008)
| Col.483-84
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Free Treatment of Poor Patients
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.95-103

Fund for Urban Poor
{Deb. 3, Vol. XXXV, 17-10-2008)
Col. 89-90

Houses for the Poor
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 524-34

Insurance for the Poor
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 53-54

Insurance Scheme for BPL Families
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.453-54

LPG Cylinders to BPL Families in Gujarat
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 214

National Family Welfare Programme
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 158-59

Need to revise ‘minimum wages’ on
periodic basis for below poverty line
Card holders (BPL) corresponding to

price rise with a view to check poverty |
and unemployment in the country

(MUR377)
(Deb. 10, Vol. XXXV, 11-12- 2008)
Col.571-72

Need to undertake welfare measures for
the upliftiment of landless people living
below poverty line and increase the
budget allocation of SC and ST Finance
Development Corporation (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.578-79

Person Below Poverty Line in Cities
(Deb. 11, Vol. XXXVI, 12-12-2008)

Col. 505-18
Poverty Definition

{Deb. 9, Vol. XXXV, 10-12-2008) |

Col. 1150-52

1
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Specialised Health Facilities for Poor
Patients
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.203-05

Subsidy for BPL families
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 14243

Subsidy on LPG Cylinder and Kerosene
to Poor People
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 174-81

Survey on Poverty
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 4445

Survey on Urban Poor
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 335-36

Treatment of the Poor
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 62-63

WB Estimate on Global Poverty
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 568-69

Worid Bank Report on Poverty in india
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.433-34

World Bank’s Estimation on Global
Poverty
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.412-14

World Development Report
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.479-80

Power

Accelerated Power Development Reforms
Programme
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.228-29

Allocation of Power to States
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 100-01
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Bachat Lamp Yojana
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.455-56

Barh Thermal Power Project

(Deb. 3, Vol. XXXV, 17-10-2008) !

Col. 1 11-13

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 258-59

Breakdown of Power Plants
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.372-84

Cost of Nuclear Power
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 103

Demand and Supply of Power
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.3748

Energy Conservation Programmes

(Deb. 3, Vol. XXXV, 17-10-2008) :

Col. 90-92

Energy Requirement
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.265-66

Flood Due to Lower Subansari Hydro
Power Project
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 121-22

i-‘orcign Investment in Power Sector
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 368-70

Frequency Relay in Power Supply
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 257-58

Generation of Atomic Energy
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1077-79

Hydel Power Projects
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 24546

Hydro Power Generation
{Deb. 3, Vol. XXXV, 17-10-2008)
Col.8-20
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| Hydro Power Project on Jhelum River
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 565

Hydro Power Projects
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col.270-82

Hydro Power Projects in Arunachal
Pradesh
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 80

India Assisted Power Projects in Bhutan
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 397

Indo-Iran Cooperation in Energy Sector
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 106

Indo-Nepal Co-operation in Power Sector
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 16667

Kishau Hydro Power Project
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.418-19

Loharinag-Pala Project
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.277-78

Loktak Hydro Power Project
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.267-68

Mega Power Projects
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.208-10

Modified Integrated Rural Energy
Programme
(Deb. 11, Vol. XXXVI, 12-]12-2008)
Col. 566-67

Need to provide appointments to the
people on compassionate grounds in
Kakrapara Atomic Power Station,
Gujarat (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 731
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Need to release additional power to Tamil
Nadu and expedite the setting up of
proposed power projects in the State
(MUR377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 830-31

Need to review the commissioning of
Hydro Power Projects in Arunachal
Pradesh keeping in view its
environmental impact on Assam
(MUR377)

{Deb. 14, Vol. XXXVI, 17-12-2008)
Col.515

Nuclear Plants by Intemational Firms
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 124142

Nuclear Power Plants in UP
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 74243 !

Overdrawal of Electricity from Grid
(Deb. 3, Vol. XXXV, 17-10-2008) |
Col.239-40 |

i
|
Percentage Share of Coal in Power |
Generation 1
(Deb. 6, Vol. XXXV, 22-10-2008) !
Col. 199 i

Poliution by Thermal Power Plants
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 53941

Power Consumption
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.437-42

Power Distribution Management System
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 251

Power Generation
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 38-85

Power Generation by CIL
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 326-27
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Power Holidays
{Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 113-15

Power Plants by Chinese Firms
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 103-04

Power Saving in Agriculture Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.487-89

Power Supply from Central Grid
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.95-100

Power Supply in Himachal Pradesh
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 256

Power Transmission Lines
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 241

Powers Transmitters
(Deb. 9,-Vol. XXXV, 10-12-2008)
Col. 1068-76

Private Sector in Nuclear Energy
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 334

REC Loan for Power Projects
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 540-52

Reforms in Power Sector
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.3-12

Review of Electricity Act, 2003
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 539

Setting up of Nuclear Power Project by
NTPC
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 227

Setting up of Power Plant by BHEL
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 102-03
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Share of Atomic Power Generation
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 124-25

Shortage of Power
(Deb. 3, Vol. XXXV, 17-10-2008)

Col. 26-48

Shortage of Uranium for Nuclear Power
Plants
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 19495

Supply of Nuclear Fuel Technology
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 765-66

Surplus Power Generation
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 330-31

Thermal Power Plants Based on Foreign
Techmology
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 230

Training Institute for Power
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 123-25

Transmission and Distribution of Power
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 38891

Tripping of Transmission Lines
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 113-14

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col 361-64

Ultra Mega Power Projects
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.21-23

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 536-37

Power Finance Corporation
Loans by PFC

(Deb. 11, Vol. XXXV1, 12-12-2008)
Col.422-24

MoU between PFC and Exim Bank of US
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 309-10

Power Grid Corporation of India Limited

Public Issue by PGCIL
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 534

Pradhan Mantri Gram Sadak Yojana
Delay in Completion of Projects under
PMGSY

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 52-56

Guidelines under PMGSY
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 203

Impact of NREGS and PMGSY
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.71-73

Irregularities in PMGSY
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.278

' PMGSY In Chhattisgarh

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 391-92

Projects under PMGSY
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 358-59

Quality of Works under PMGSY
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 109-13

Pradhan Mantri Rozgar Yojana

Loans under PMRY
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.235-36

Merger of REGP and PMRY
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col.44749

Prasar Bharati

Status of Prasar Bharati Employees
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.236-37
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Press Information Bureau

Functioning of PIB
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1156-57

Prime Minister’s Employment
Generation Programme

Funds for PMEGP
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 74044

Prison(s)
Condition of Jails

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 69-74

Oppression of Prisoners
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 364-68

Reforming Jail Inmates
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.332-33

Welfare of Women Prisoners and their
Children
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 400-02

Private Sector

Employment of the Disabled in the Private
Sector
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 151-53

Handing over of units of FCIL to Private

Sector
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.283-84

Profit eamned by Private Sector Petroleum
Products Refining Companies
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.380-81

Upgradation of Railway Station by Private
Sectors
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 300-01
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Private Water Projects

Private Water Projects
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 192-93

Privatisation
Involvement of Private Sector for
Development of Sports

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 118-19

Private Sector in Defence Production ]
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 385412

Private Sector in Nuclear Energy
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.334

Project Tiger

Memorandum of Understanding for
Protection of Tigers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1130-31

Project Tiger
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 88-90

Prostitution

Curb on Prostitution
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.379-81

Public Distribution System
Distribution of Edible Oil under PDS

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 207-09

Distribution of Pulses under PDS
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.335-37

Diversion of Foodgrains to Bangladesh
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 150-51

Failure to Lift Foodgrains
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 404-05



230

Irregularities in Release of Quota
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 19296

Items under PDS

(Deb. 4, Vol. XXXV, 20-10-2008)

Col. 34961
Lifting of Sugar under PDS

(Deb. 17, Vol. XXXVI, 22-12-2008) |

Col.4549

Monitoring of PDS
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.29-31

Overhaul of PDS

(Deb. 12, Vol. XXXVI, 15-12-2008) |

Col.661-63

Procurement of Wheat under PDS
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 137

Recommendations of Wadhwa Committee |
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col.243-44

Reduction in PDS Quota
(Deb. 4, Vol. XXXV, 20-10- 7008)
Col. 27-31

Public Forestry Programme

Public Forestry Programme

(Deb. 9, Vol. XXXV, 10-12-2008) ;

Col.930-31
Public Sector

j
Administrative Expenses of Public Sector '

Oil Companies

(Deb. 15, Vol. XXXVI, 18-12-2008)

Col. 86-87

Appointment of Directors in PSUs
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col.61-62

Awarding of A-1 Status to Public Sector

Undentakings

(Deb. 15, Vol. XXXV1, 18-12-2008)

Col. 151
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Closure of Public Sector Enterprises
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col.275-76

|- Committee on Wages and Service
Conditions
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 115-16

Financial Reliefto PSU Employees
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 309

Flouting of Directives of Finance Ministry
by CPSEs

i (Deb. 15, Vol. XXXVI, 18-12-2008)

i Col.199

! Loans Outstanding against CPSEs
i (Deb. 3, Vol. XXXV, 17-10-2008)
i Col. 171-74

! Loss-making PSUs

| (Deb. 10, Vol. XXXV, 11-12-2008)

| Col.289-304

| Navratna Companies

i (Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 155-56

; Pay Revision of PSU Employees

! (Deb. 10, Vol. XXXV, 11-12-2008)
i Col118-19

| PSUs under Pension Scheme

i (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 359-61

i Reduction in Equity of Government in
{ PSUs

(Deb. 15, Vol. XXXV, 18-12-2008)
Col. 154

Revncw of Areas Reserved for Public
Sector Exploitation
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.281-82

i Revival of Sick/Closed PSUs
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 355-66

i Sick PSUs in Andhra Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 112-13
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Social Welfare Scheme by OIL PSUs
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i Pulses

(Deb. 10, Vol. XXXV, 11-12-2008) E Area under Oilseeds and Pulses

Col. 397404 ;
Subsidy to PSUs ]

(Deb. 16, Vol. XXXVI, 19-12- 2008)
Col. 309

Surplus Fund of PSUs
(Deb. 11, Vol. XXXV, 12-12-2008)
Col. 192

Surplus Funds with CPSUs
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34142

Utilization of Funds by Public Sector
Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.215-16

Public-Private Partnership

Monitoring of Public-Private Partnership
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1256-57

PPP Projects
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.282-83

Project under Public-Private Panncrshlp |

(Deb. 6, Vol. XXXV, 22-10-2008) ;
Col.46-47

Setting up of 111Ts in Private-Public |
Participation Mode

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 225

Puducherry

Airports at Salem, Tuticorin and
Pondicherry
(Deb. 10, Vol. XXXV, 11-12-2008) !
Col. 57-59

Need to bring Puducherry in the fold of !
Central Finance Commission of ;
Finance Commission constituted by the
Ministry of Home Affairs (MUR 377) |

(Deb. 17, Vol. XXXVI, 22-12-2008) |

Col. 296

Cultivation
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.26-28

Distributicm of Pulses under PDS
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.335-37

Import of Pulses
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.482-83

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.748-52

Production of Pulses
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.422-23

Pulses Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.633-34

i Study on Khesari Dal
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.255-57

Punjab

Assistance for Youth and Sports
Programme in Punjab
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.69-71

Central University Status to Punjab
University
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 187-88

Construction of International Airport at
Halwara Airbase at Ludhiana
(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 106

i Grant to Ranjit Singh Police University
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.277-79

Quality Council of India

Registration of Laboratories with QC!
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 285
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Radhakrishna Committee Ragging
Radhakrishna Committee Report Ragging in Colleges

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.475-76

Radiation

Radiation Emergency Response Centre
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 865-66

Radiation Level of Cellphones and Mobile
Towers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 250-51

Radiation-related health problems
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 398-99

Radio

FM Radio
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1136-38

Himatnagar Radio Station
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col 222-23

Target and Achievement of FM Radio
Stations
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 117-22

Radio-active Material
Supply of Nuclear Fuel Technology

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 76566

Supply of Uranium
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 624-25

Uranium Deposits in the country
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.223-25

Uranium Production
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.943-44

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 321-22

Railway Accident

Accidents at Taranari Railway Station
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 433-34

Death of Wild Animals Due to Rail
Accidents
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 181-82

Railways

Accidents on Railway Tracks Passing
Through National Parks
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 229-31

Acquisition of Land for Railway Projects
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 264-65

Additional Coaches in Devgiri Express and
Nandigram Express
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 105-06

Agriculture Product Shops at Railway
Stations
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 252

Allotment of Stalls at Railway Stations
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 249

Amenities Provided by the Railways
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 142-53

Appointment of Porters as Gangmen
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 94-95

Bangalore-Satyamangala Railway Line
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.353-54
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Bogibeel Bridge Project
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.405-06

Budgetary Provision for
Conversion in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.211-14

Bullet Proof Engines
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 123-24

Bullet Train
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 265-66

Category of Surat Railway Station
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 220-21

Charging of Excess Fares
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.41

Commission to Travel Agents
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 329-30

Concession to Male Senior Citizens
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 271

Construction of Railway Line between
Kodarma-Hazaribagh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.377-78

Construction/Extension of Goods Sheds
in East Coast Railway
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.254-56

Cooperation with Other Countries to
Modermise Indian Railways
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 305

Cost Sharing on Railway Projects
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 112-13

Gauge
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Decline in Earnings of the Railways
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.97-98

Delay in Railway Projects
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.44547

Demand for More Garib Rath and Sampark
Kranti Express for Uttar Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 124-25

Demand for New Trains for Rajasthan and
Tamil Nadu
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.330-31

Demand for New Trains in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.314

Development of Railway Station
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 259-60

Dharangaon Railway Station as a Model
Station
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 80-81

Direct Train Service to Moradabad
UP)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 133-35

Disaster Management System in the
Railway
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col. 62-63

Disposal of Heritage Coaches and Articles
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 200-01

Double Track Railway Line in Karnataka
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.395-98

Doubling of Barang-Cuttack Section
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 376
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Doubling of Railway Line
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.97

Doubling of Railway line between
Gorakhpur and Lucknow
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 135

Doubling of Railway Line between Surat-
Bhusawal
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.217

Doubling of Railway Lines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 304

E-Ticketing
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 66-67

Electrification of Mysore-Bangalore
Railway Line
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.373-74

Electrification of Railway Tracks
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 14648

Electrification of Railway Tracks in Bihar
(Deb. 7, Vol. XXXV, 23-10-2008)
Col 144-46

Electrification of Railway Tracks in
Madhya Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 89-92

Electrificatinrn work on Najibabad-
Moradabad
(Deb. 10, Vol. XXXV, 11-12-2008)
Col 210

Elephants Dying due to Accidents with
Speeding Trains
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 373

EMU’s Services
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.270

LOK SABHA

Enhancement of Capacity of Railway
Tracks
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 189-90

Establishment of Budget Hotels
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 275

Expansion of Rail Network
{Deb. 7, Vol. XXXV, 23-10-2008)
Col. 153-54

Extension of Railway Line from Parasnath
to ISRI-Madhuban
(Deb. 7, Vol. XXXV, 23- 10—2008)
Col. 157

Facelift of Ring Railway, Dethi
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 272

Fire in Azadi Express
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 303-05

Fixing of time for New Passenger Trains
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 260-66

Foodgrains Stolen from Trains
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 369-72

Free Rail Travel Facilities
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.204-05

Freight Performance of Railways
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.57-58

Freight Rate for Minerals
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 228-29

Gauge Conversion between Ahmedabad
and Udaipur
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 433

Gauge Conversion between Bhiladi and
Samdari
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 20506
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Gauge Conversion between Chamaraja
Nagar Mettupalyam
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 307

Gauge Conversjon between Chamaraja
Nagar Mettupalyam
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 307

Gauge Conversion between Dhasa-
Jetalsar Railway Line
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.61

Gauge Conversion between Kollam-
Thenkasi
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.64

Gauge Conversion From Kalol to Katosen
via Kadi
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 120

Gauge Conversion of Ankola-Hubli
Section
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 149

Gauge Conversion of Chamaraja Nagara-
Mysore Section
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.272

Gauge Conversion work of North-Eastern
Railway
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34041

Gauge Conversion Work or Rangia-
Murkangselek Section
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 289-90

High Speed Passengers/Freight Corridor
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 56
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High Speed Rail Projects
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 306-07

High Speed trains in Gujarat and Bihar
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.61

Hike in Freight Rates
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 83-84

Impact of Spiralling Price of Steel on
Railway Projects ’
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 191-92

Import of High Capacity Locomotives
(Deb. 15, Vol. XXXVI, 18-12-2008) ,
Col.23940

Incident of Fire in Gautami Express
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.281-83

Incidents in Mumbai Suburban Trains
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.201-02

Increase in Train Fare
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 179-80

Installation of New Security System
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.327-28

Introduction of New Trains Announced
in Railway Budget
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.313-14

Jiribum-Tupul Railway Line
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 145

Khijidia-Amreli-Veraval Railway Section
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.271

Kolhapur-Ahmedabad Express
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 119-20
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Lack of General Coached in Express Trains
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 190-91

Lack of Space in Side-Berths
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col 116

Level Crossing at Piprala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 63-64

Loss of Railway Property due to Gujjar
Agitation
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.311-12

Luxury Coach in Trains
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 220

Menace of Eunuchs and Beggars
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 14647

Menace of Touts
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 220-21

Merging of Konkan Railway
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 255-56

Model Railway Stations in Orissa
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col 173-74

Modernisation of Identified Railway
Stations
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 47

Modernisation of Kota Railway
Workshop

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 449-50

Modemization of Railway Stations in
Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 288

MoU with French Railways

(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 149

LOK SABHA

Nanded-Pune bound train
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 343

Need to allow round the clock passage to
pedestrian and vehicular traffic at
railway crossing near Jagat Basal
village on Rewari-Alwar line (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 760

Need to augment rail services in
Sholapur Railway Division,
Maharashtra (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 734

Need to consider 1zzatnagar in Bareilly as
an ahemative site for setting up Rail
Coach Factory proposed to be set up
in Rai Bareilly, Uttar Pradesh(MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 377

Need to construct a bridge on railway
crossing at Bharwari in Chail
Parliamentary Constituency, Uttar
Pradesh (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.294

Need to give employment in Railways to
the families of farmers whose land has
been acquired by Railways in Danapur
Railway zone under East Central
Railway (MUR 377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837-38

Need to increase the frequency of Uttar
Pradesh Sampark Kranti Express (Train
No. 2447-2448) between Delhi and
Bundelkhand and start a train service
between Mahoba and Khajuraho
(MUR377) _
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.295
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Need to introduce trains linking
Tiruchendur with Tirunelveli and
Chennai in Southern Railways
(MUR 377)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 764

Need to man the unmanned railway
crossings in the Southern Railway
(MUR377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.290

Need to provide funds for Bhanupalli-
Bilsapur-Beri new railway line project
in Himachal Pradesh (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 572

Need to provide halt to Cochin Express
and Pushpak Express trains at
Pukhraya Railway Station in Kanpur
Dehat, Uttar Pradesh (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 761

Need to restore rail services on Mailani-
Dudhwa-Gonda Railway Section in
Uttar Pradesh (MUR 377)

{Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 737

Need to set up a railway station near Gate
No. 31C of Central Railway in Akola,
Maharashtra (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 736

Need to start rail service on Purna-Akola
railway line in Central Railway
(MUR377)

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 466

Need to undertake gauge conversion work
on Bareilly-Lucknow sector of North-
Eastern Railway (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 577
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New Railway line from Barhaj to
Doharighat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 439

New Railway Line on Banka Sultanganj
Section
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.223

New Railway Lines in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 408-10

New Railway Station at Ganpur
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.203-04

New Train and Projects in Ratlam Division
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 199-200

New Train from Durgapur to Howrah
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 88-89

New Trains for Kerala
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.212

New Trains from Sonebhadra to New Dethi
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 108-09

Norms for Development of model Railway
. Station
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.111-12

Overcrowding at Booking Counters
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 132-33

Palace on Wheels Trains on Bangalore
Davangere Route
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.93-%4

Palanpur as a model Railway Station
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.269-70
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Passenger Train between Udaipur and
Kota
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 89

Passenger Trains between New Delhi and
Kolkata
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.323

Pending Electrification of Railway Line in
Tamil Nadu
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.371-72

Policy for use of Railway Land
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 24647

Production of Rail Coaches by BEML
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col 229

Profit eamed by the Railways
(Deb. 10, Vol. XXXV, 11-12-2008)
Col 438-39

Public-Private Participation in Railway
Projects
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 20304

Puki-Kendujhargarh Express Trains

s
!

(Deb. 10, Vol. XXXV, 11-12-2008) |

Col.276-77

Rail Network in the Country
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 224-26

Rail Tourist Facilitation Centres
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.299

Rail Yatri Niwas
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.252-53

Railway Bridges
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 15-22

Railway Connectivity in Orissa

(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 122-23

{
i
!

|

LOK SABHA

Railway Crossing Over-Bridges and
Under-Bridges in Gujarat
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 136-90

Railway Crossings
Development Projects
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.3-9

Railway Kiosks
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.278-80

Railway Land on Lease
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 269-70

Railway Project in Orissa
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 54-58

Railway Project in Uttar Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 39194

Railway Projects in Andhra Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 196-200

Railway Projects in Gujarat
{Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 113-14

Railway Quarters in Kota Division
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 59

Railway Quarters in Tamil Nadu
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 220

Railway Recruitment Board
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 174-78

Railway Reservation Quota for Defence
Personnel
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col.235-36

Railway Reservation through Post Offices
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.427-30

for various
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Railway Tickets to Cancer Patients
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col.333

Railway Travel Agents
(Deb. 15, Vol. XXXV], 18-12-2008)
Col. 302-03

Recruitment of Women Railway Engine
Drivers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 113-14

Remote Area Rail Sampark Yojana
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col.253-54

Renovation of Abandoned Railway
Structures having Heritage Value
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.216-17

Resumption of Train Services on Gadag
and Bagalkot Section
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 320-2

ROBs/RUBs in Orissa and Maharashtra
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 378-86

Running of Freight Trains with Enhanced
Loading
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 285-86

Saving of Susceptible Railway Stations
from River Erosion
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.274

Second Opening of Cuttack Railway
Station
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 153

Second Phase of Kochuvell Railway
Terminal
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.379-80

Security in Sensitive Railway Station(s)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.315-16
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Security Measures in Western Central
Railway Zone
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 120-21

Setting up of Manali-Leh Railway Link
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 144

Shortage of concrete Sleepers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 116

Situation arising out of attacks on North-
Indian Students during Railway Board
Examination in Maharashtra (Sub.)
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 643-661

Stoppage of Ballia-Howrah Express -
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.267

Stoppage of Durg Express
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 211

Stoppage of Sale of Janata Food Items
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 151

Stoppages of Trains
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.239-40

Surat-Hazira Railway Line
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 266-67

Survey for Gauge Conversion
{Deb. 10, Vol. XXXV, 11-12-2008)
Col. 23-24

Survey of Manmad-Sendhwa-Indore
Railway Line
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.258

Suspension of Train service
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.375-76
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Third Railway Track between Ahmedabad
and Mumbai
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.284-85

Toll on Rail Overbridges
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 301-02

Tourist Train Covering Kanyakumari to
Goa
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 103-04

Train Protection Wamning System
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.202-03

Train service between Delhi and Sadulpur
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.214

|
Train service between Kodinar and !

Junagarh

(Deb. 10, Vol. XXXV, 11-12-2008)
Col 451

Training to Customer Care Officers
(Deb. 15, Vol. XXXVI, 18-12-2008) !
Col.294-95

Trains at Palej Railway Station
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 59-60

Trains from Delhi Sarai Rohilla Railway
Station
(Deb. 15, Vol. XXXVI, 18-12-2008)

Conl 213

Trains from Una
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.332-33

Unigauge Policy

(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 128-29

Unutilised Railway Land
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34546

LOK SABHA

Upgradation of Banasandra Railway
Station
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 123

Upgradation of Raitway Station by Private
Sectors
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 300-301

Upgradation of Ratlam and Kota Railway
Division
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 81

Utilization of Ratlway Land at Nemam Near
Thiruvananthapuram
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 132

Wagon Requirement of the Railways
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.284-85

World Heritage Status to Kalka-Shimla
Railway Link
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.93

Zonal office at Ranchi
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.219

Rain Water Harvesting

Rain Water Harvesting
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 268-69

Rajasthan

Assistance to the Municipalities in
Rajasthan
{Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 100-02

Bisalpur lrrigation Project
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 386

By-passes Around Jaipur
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 134-35
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Construction of Under-Bridges at Railway
Crossing, Kota Junction
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 202

Demand for New Trains for Rajasthan and
Tamil Nadu
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 330-31

Directions on-Crowd Management
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 751-54

Financial Assistance for Primary
Education
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.374

Food Processing Industries in Rajasthan
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 124-26

Funds for Sariska Project Tiger
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1981

Need to include ‘Meo’ tribe of Rajasthan
in the list of Other Backward Classes
(MUR377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 832

Need to open an Indian Institute of
Technology in Jodhpur, Rajasthan and
accord a Central University status to
Jai Narayan Vyas University, Jodhpur
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 510

Need to provide special package for the
development of desert regions in
Rajasthan (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 291
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Need to relax the norm of ‘opium content’
for the opium growers of Madhya
Pradesh and Rajasthan (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 733

Need to run express trains on Sadulpur
(Rajasthan)—Hissar (Haryana) and
Sadulpur-Delhi rail routes (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 575

Need to set up an Airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.512

NH Projects in Rajasthan
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 929-30

Passenger Train between Udaipur and
Kota
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 89

Purchase of Land in Rajasthan
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.577-79

ROB:s in Rajasthan
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.65

Setting up of CNG/LPG Outlets in
Rajasthan
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 107-08

Water Crisis in Keoladeo National Park
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 150-52

Rajiv Gandhi Centre for Biotechnology

Rajiv Gandhi Centre for Biotechnology
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 24647
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Rajiv Gandhi Grameen Vidyutikaran
Yojana

Need to expedite the implementation of
Rajiv Gandhi Gramin Vidyutikaran
Yojana in Rajgarh district of Madhya
Pradesh (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 760

Need to implement Rajiv Gandhi Gramin
Vidyutikaran Scheme in district
Samastipur, Bihar (MUR 377)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 582-83

Need to start Rajiv Gandhi Vidyutikaran
Yojana in Samastipur Bihar (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 380

Rajiv Gandhi Grameen Vidyutikaran Yojana
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.24-36

Rajiv Gandhi Scheme for Empowerment
of Adolescent Girls

Rajiv Gandhi Scheme for Adolescent Girls
(Deb. 11, Vol. XXX VI, 12-12-2008)
- Col 214-15

Rajiv Gandhi Shilpi Swasthya Bima
Yojana

Rajiv Gandhi Shilpi Swasthya Bima Yojana
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 100-104

Rapke Commission

Ranke Commission’s Recommendations
(Deb. 14, Vol. XXXV1, 17-12-2008)
Col. 151

Rashtriya Krishi Bima Yojana

Rashtriya Krishi Bima Yojana
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 337-342

Rashtriya Krishi Vikas Yojana

Rashtriya Krishi Vikas Yojana
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 166-67

LOK SABHA

Rashtriya Mahita Kosh

Rashtriya Mahila Kosh
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 159

Rashtriya Mahila Kosh (RMK)
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 106-107

Rashtriya Swasthya Bima Yojana
Coverage of Rashtriya Swasthya Bima
Yojana
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 409-11

Rashtriya Swasthya Bima Yojana
(Deb. 4, Vol. XXXV, 20-10-2008)
Col 316

Ratnagiri Gas and Power Private Limited

RGPPL
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col.478

Real Estate

Financial Crunch in Real Estate Industry
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.249-50

Recession

Cll on Global Financial Meltdown
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.280-82

Impact of Recession on Aviation Industry
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 44849

Impact of Recession on Small Scale
Industry
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.470-71

Need to initiate necessary measures to
save the Cashew Industry from the
aftermath of global economic recession
(MUR 377)

(Deb. 14, Vol. XXX VI, 17-12-2008)
Col.512-13
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Reference by the Speaker

Congratulating the team of scientists and
technicians of ISRO regarding launch
of Chandrayaan-I and the Indian
Cricket Team for their victory against
Australia at Mohali, Punjab
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 12

Felicitation to Junior Indian Hockey Team
on Winning the Junior Asia Cup against
South Korea '

(Deb. 2, Vol. XXXV, 22-07-2008)
Col. 1-2

Refugee

Environmental Refugees
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1372-73

Regional Publicity Office

Regional Publicity Office
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.201-02

Regional Research Institute of Unani
Medicine

Research Work undertaken in RRIUM
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1117-22

Rehabilitation

Rehabilitation of Displace Persons of Tehri
Dam
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 198-99

Rehabilitation of Manual Scavengers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 154-55

Rehabilitation of Tribals
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 225

Rehabilitation of Victims of Bhopal Gas
Tragedy
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.20-22
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Rehabilitation Package for Displaced
Persons
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 48997

Relief Measures

Preparedness to Tackle Emergencies
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 709

Religious Places

Dilapidated Condition of St. Mary Church
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col.24142

Express Link between Historic Sikh
Shrines in India and Pakistan
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 929

Facilities to Amamath Pilgrims
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 264-65

Religious Tourism
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.381-92

Roads to Tourist and Religious Places
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1308-12

Security to Religious Places
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 404-08

Renke Commission

Need to implement the recommendations
of Renke Commission Report on
Denotified and Nomadic Tribes
(MUR3T77)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 834-35

Repatriation
Repatriation of Officers of U.P.
Government Cadre

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.257-58
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Republic Day Ceremony

Expenditure on Republic Day Ceremony
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.219-21

Research and Development

Awarding of Research Contracts
(Deb. 15, Vol. XXXV], 18-12-2008)
Col.24245

Expenditure incurred by ICMR on
Research Activities
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 368

Foreign Assistance
Programme
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 199 !

Funds for Scientific Research
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 39598

Investment in Research and Development
in Steel Sector
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 290-94 |

Progress in Earth Sciences Research
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col.397-99

in Research

Research Activities in Universities
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 158

Research undertaken by liTs
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.442-43

Setting up of Research Institutes
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 197

Upgradation of Research Institutes
(Deb. 5, Vol. XXXV, 21-10-2008)

Col. 603
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Reservation

Need to take steps to provide separate
data of various castes in Census and
provide reservation of jobs in private
sector (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 741

New Ceiling of Creamy Layer for OBCs
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 221

Reservation for OBC Students
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 364-65

Reservation in Higher Educational
Institutions
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 18991

Resignation by Member

i Dr. Ramkrishna Kusmaria and Shrimati

Neeta Pateriya
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 267

Prof. Vijay Kumar Mathotra
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 408

Shri G Karurnakara Reddy—Resigned
(Deb. 1, Vol. XXXV, 21-07-2008)
Col. 8

Shri Gaurishankar Chaturbhuj Bisen
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 743

Shri Punnu Lal Mchale—Resigned
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 353

Resolution

Creation of New State of Telangana by
Shri P.S. Gadhavi (Res.)
(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 54142

Legislation for the Overall Development
of Persons Belonging to Denotified
Tribes and nomadic Tribes by Shri
Haribhau Rathod (Res.)—Withdrawn
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 494-541
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Unequivocal Condemnation of the
Heinous Attacks in Mumbai by
Terrorist elements from Pakistan (Res.)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.694-96

Retail Sector

Industrial Houses in Retail Sector
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 362-63

Need to safeguard the interests of small
traders facing closure due to advent of
Multi-National Companies in the retail
sector (MUR 377)

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.466-67

Review of FDI Policy in Retail Sector
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.21-22

Right to Information

Backlog of RT1 Petitions
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 511

Cases under RT1 Act
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 767-68

Implementation of RTI Act
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 37-38

River

Abatement of Pollution in the Ganga
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 753-55

Assistance for Making Ganga Pollution-
Free
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1066-67

Bridge across river Tapi
(Deb. 6. Vol. XXXV, 22-10-2008)
Col.261-62
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| Cleaning of Brahmani River in Orissa
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 645

Cleaning of Rivers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 769-76

i Control of Kosi River
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 34344

Decrease in depth of Rivers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 136-37

Dredging in Brahmaputra
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 333

Dredging in Rivers and Canais
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.498-500

Dredging Operations in Brahmaputra
River
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 167-68

Inter-Linking of Rivers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 134

Linking of Rivers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.267-68

Need to de-silt and regulate the flow of
river Ichchamati passing through North
24 Parganas district of West Bengal
(MURS377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 838-39

Need to review the sharing of Betwa river
water between Madhya Pradesh and
Uttar Pradesh (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.513-14

| Pollution in Rivers
i (Deb. 9, Vol. XXXV, 10-12-2008)
| Col.157-62

|
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Pollution in the Ganga River
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 831-32

Sale of Ganga Jal through Post Offices
(Deb. 17, Vol. XXXV1, 22-12-2008)
Col. 138-39

Sea and River Erosion
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 150-51

Selection of National Rivers
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 603

Status of Erosion Control Programme by
Brahmaputra Board
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 16-20

Talks with Nepal on Kosi Dam
(Deb. 9, Vol. XXXV, 10-12-2008)
Col 709-10

Threat from the Rivers Flowing into India
from Tibet
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 313-14

Water Level of Rivers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 256

River Water Dispute

Inter-State Water Dispute
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 7T7-78

Road

Additional Funds for Road Projects

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 195

Approach Roads to Badarpur-
Section
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 179-80

Assistance/Subsidy for State Highways
Projects
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 83-86
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Bridge and Road Projects in NER
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.618

By-Pass Roads Connecting NHs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 728-36

Condition of Roads in Dethi
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 711-12

Construction of By-Passes and Bridges
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 63-70

Construction of By Passes and Ring
Roads
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 99596

Construction of Gandhuli-Santalpur Road
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 81

Financial Support for Road Transport
(Deb. 14, Vol. XXX V1, 17-12-2008)
Col. 234-35

Funds for Border Roads
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.247-50

Goods by Road Transport
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1064-65

India’s role for development of roads and
highways in Myanmar
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.262-63

International Assistance for Road Projects
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col 319-28

Involvement of NGOs in Road Safety
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 735-38

Road Connectivity to District HQs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1382-84
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Road Linkages to Naxalite Areas
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 286-90

Roads to Tourist and Religious Places
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1308-12

Status of Gadhuli-Santalpur Road
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.215-16

Sunder Committee on Road Safety and
Traffic Management
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 52-53

World Bank Assistance for Rurai Roads
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 502-04

Royalty

Coal Royalty Share for Development
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 879

Royalty Rates of Minerals
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 168

Rubber

Assistance to Rubber Farmers
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 63-66

Fall in Prices of Rubber
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 235-36

Import of Rubber
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 349-53

Need for take over of the Dunlop Rubber
Factory at Hooghly, West Bengal by
the Government of India (MUR 377)
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 394

Need to take steps to check the fall in
prices of Rubber (MUR 377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 836-37
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Production of Natural Rubber
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.261-63

Rubber Research Institute

Rubber Research Institute
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.348-49

Rural Areas

Allotment of Petrol Pumps in Rural Areas
(Deb. 15, Vol. XXXV, 18- |2~2008)
Col. 189-90

Durable Assets under RD Programmes
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 284

Expansion of SBI Operations in Rural and
Semi-Urban Areas
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 49-50

Insurance Cover to Rural Areas
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.266-72

Job Opportunities for Women in Rural
Areas
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.427-38

Loans by Public Sector Banks for Rural
Housing Schemes
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 105-06

Mandatory Rural Posting of Doctors
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 741

Need to ameliorate the service conditions
of village postal employees (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 728-29

PCO Connections in Rural Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 468-69

Post Offices in Rural Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.251-58
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Public Telephones in Villages
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 23-24

Redressal of Telephone Complaints in
Rural Areas
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 15-16

Rural Courts
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.67-68

Speed Post Facility in Rural Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 119-61

Survey on Unemployment among Rural
Women
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 192-96

Tele-Density in Urban and Rural Areas
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 119-21

Telephone connections in Villages
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 408-12

Telephone Facilities in Villages
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.256

Telephone Revolution in Rural Areas
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 18990

Telephone Subscribers Base in Rural
Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.573-75

Underground Cables in Gram Panchayats
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 493-96

Upgradation of Village Post Offices
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.268-71
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Rural Business Hubs

Rural Business Hubs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 755-56

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 256-74

Rural Development

Development of Villages through
Panchayati Raj System
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 4243

Expenditure on Media and Publicity
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.397-98

Impact of FDI on Rural Development
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 358

Pending Proposals under Rural
Development Schemes
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 305-10

Per Capita Allocation of Funds for
Agriculture and Rural Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.417-28

Projects under SARDP
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 13648

Rural Development Projects
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col. 50305

Utilisation of Funds under Rural
Development Schemes
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.537-38

Rural Electrification Corporation

Navratna Status to REC
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.99-101
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Rural Employment Generation
Programme ‘

Merger of REGP and PMRY |
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col. 44749 |

|
|
|

Russia

Procurement of Aircraft Carrier Admiral !
Gorshkov l
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 365

Russian Investment in the North East
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.717-18 :

Sahitya Akademi
Sahitya Akademi
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 326-28

Sainik School

Sainik Schools
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.235-38

Salary and Allowances

Disparity in Minimum Wages
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.21-22

Enhancement of Salaries of Artists of
Karnataka
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 192

Interim Relief to Journalists
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.230-31

Irregularities in medical Claims
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 417

Pay Revision of PSU Employees
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 118-19 ’ l

Revision in Salary and Allowances of |
Cabin Crew
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.98
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Revision of Pay Scales of Teachers in
Universities and Colleges (St.)
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.674-79

Revision of Salary Limit for Bonus
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 293-94

Salary and Allowance to Defence
personnel
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.44244

Sait

Adequate Availability of Iodised Salt
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 178-79

Non-lodised Salt
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.210-11

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 428-29

Salwa Judum Movement

Salwa Judum Movement
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 198

Samajik Samata Kendra

Samajik Samata Kendras
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 224

Sanctuary/National Park

Accidents on Railway Tracks Passing
through National Parks
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 229-31

Death of Animals in Ranthambore
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 89-94

Elephant Corridors/Reserves
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1348-50
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Live Shows in and around Gir Sanctuary
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 34849

Relocation of Human Settlements from
Wildlife Sanctuaries
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 164-66

Relocation of Tiger Reserves
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 225-26

Tiger Population in Nagarjunasagar
Srisailam Sanctuary
{Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 102-03

Tribals Living in Forest, National Park etc.
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 173-74

Water Crisis in Keoladeo National Park
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 150-52

Sanitation
Manual Scavenging

(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 321

Report on Rural Water Supply and
Sanitation
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col.517-18

Sanitation Performance
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 340-42

Special Sanitation Programme
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 386-87

Targets for
Scavenging
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 127-29

Total Clean Vitlages/Districts under TSC
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col.49-54

abolishing Manual

{
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Total Sanitation Campaign
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 36567

Sarva Shiksha Abhiyan

Allocation for SSA
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 733

C&AG Reporton SSA
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 195-96

Coverage under SFA
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 34142

Foreign Assistance under SSA
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 220-21

Irregularities in Sarva Shiksha Abhiyan
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 83-84

{ Need to enhance the honorarium paid to

teachers employed as “Shiksha Mitra”
in Uttar Pradesh under Sarva Shiksha
Abhiyan (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 578

Revamping of Sarva Shiksha Abhiyan
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 777

Sarva Shiksha Abhiyan
(Deb. 14, Vol. XXXVI, 23-12-2008)
Col. 49299

World Bank Meeting on Sarva Shiksha
Abhiyan

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 569
Satellite

Chandrayaan |
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.625-26
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Congratulating the team of scientists and !
technicians of ISRO regarding launch ;
of Chandrayaan-I and the Indian |
Cricket Team for their victory against I
Australia at Mohali, Punjab
(Deb. 6, Vol. XXXV, 22-10- 2008)1
Col. 1-2 .

Expenditure Incurred on GRAMSAT |
Scheme ;
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 543 :

Launching of Chandrayaan-11
(Deb. 6, Vol. XXXV, 22-10-2008) :
Col.239 i

|
Launching of Satellites i

(Deb. 9, Vol. XXXV, 10-12-2008) I
Col.777-78

Launching of Satellites by ISRO
(Deb. 9, Vol. XXXV, 10-12- ”’008)|
Col.932-33 i

Out of School Children
(Deb. 13, Vol. XXXVI, 16-12-
Col. 341

Satellite-Linked Fire Alert System i
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.617-18

Satellites Launched by India
(Deb. 9, Vol. XXXV, 10-12-
Col. 727-28

Study of Tropical Climate
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 1302

Sati

Practice of Sati
(Deb. 11, Vol. XXXVI, 12-12-
Col. 159-60

Scam

Wheat Import Scam
(Deb. 18. Vol. XXXVI, 23-12-2008)
Col. 263-65

|
i
|

2008)

2008)

2008) |
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Scavenger

Rehabilitation of Manual Scavengers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 154-55

i Scholarship

Pre-Matric/Post-Matric Scholarships
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.273-76

i Rajiv Gandhi National Fellowship for

M.Phil and Ph.D. Students
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 28891

i Ramanujam Fellowships

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.359-62

Scholarship and Book Bank Scheme
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.471-72

. Scholarship Programme for Minorities

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 119-20

i Scholarship Scheme

(Deb. 13, Vol. XXXVI, 16-12-
Col.404-05

2008)

. Scholarship Scheme for STs

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 447

i Scholarship to Students
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 413-25

School

Broadband Connections in School/
Colleges
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 655-56

Computer Education in Schools

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 720-22

. Drop out Rate

(Deb. 3. Vol. XXXV, 21-10-2008)
Col.678-708

Enrolment in Schools
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 263



252 LOK SABHA

Grants-in-Air to Special Schools * Science and Technology

(Deb. 7. Vol. XXXV. 23-10-2008) | Activities of Vigyan Prasar

Col. 374-76 " (Deb. 13, Vol. XXXVI, 16-12-2008)
International Schools _ Col.314

(Deb. 5. Vol. XXXV. 21-10-2008) | Energy from Fusion Technology

Col. 165 . ! (Deb. 14, Vol. XXXVI, 17-12-2008)

(Deb. 13, Vol. XXXVI, 16-12-2008) | €Ot 10406

Col. 325-26 ' Exodus of Scientists to other Professions
Medical Facilities to Students of INVs -~ (Deb. 18, Vol. XXXVI, 23-12-2008)

(Deb. 5. Vol. XXXV, 21-10-2008)  ColL479-80

_Col. 159-61 " Facilities for Women Scientists

(Deb. 13. Vol. XXXVI. 16-12-2008)

Meodel Schools ‘
(Deb. 5. Vol. XXXV, 21-10-2008) | _ CO-408
Col. 53 . Field Trials of GM Rice

) i ) * (Deb. 5. Vol. XXXV. 21-10-2008)
National Policy on ICT in School |~ 15¢ <7

Education :
(Deb. 18, Vol. XXXVI, 23-12-2008) ' Financial Assistance for Development of
Col.65 Science Laboratories
(Deb. 18, Vol. XXXVI, 23-12-2008)
Reading Room Scheme Col. 239-41
(Deb. 5. Vol. XXXV, 21-10-2008) ' pinancia) Assistance to Young Scientists
Col. 250-51 - from under-privileged Sections
Residential Schools (Deb. 13, Vol. XXXV1, 16-12-2008)
(Deb. 3. Vol. XXXV, 17-10-2008) :  Col.209
Col. 312 © Funds for Scientific Research
School Drop-out Girls ‘ (Deb. 13, Vol. XXXVI, 16-12-2008)
(Deb. 5. Vol. XXXV, 21-10-2008) ;  Col.395-98
Col.255-56 - Genome and Life Sciences Rescarch
Shortage of Class Rooms (Deb.} 5. Vol. XXXV, 21-10-2008)
(Deb. 18, Vol. XXXVI, 23-12-2008) o899
Col. 656-57 v * High Wall Mining Technology
World Bank Assistance for Primary (C[zt%zig()w" XXXVI. 17:12-2008)
Schools . .
(Deb. 18, Vol. XXXV, 23-12-2008) | -aboratories of Science and Technology
Col. 408-11 - under the Ministry

o (Deb. 18. Vol. XXXVI, 23-12-2008)
Scicnce and Engineering Research °  (ol.575-77

Board i Promotion of Science and Technology in
Science and Engineering Research Board the States

(Deb. 18, Vol. XXXVI, 23-12:2008) (Deb. 18, Vol. XXXVI. 23-12-2008)

Col.372-73 Col. 389-90
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Promotion of Semi conductor Technology
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 188-89 :

Promotion of Technology Transfer :
(Deb. 18, Vol. XXXVI, 23-12-2008) :
Col.24344

Public-Private Partnership in Scientific |
Areas
(Deb. 18, Vol. XXXVI. 23-12 ?.008)
Col.357-58

Regional Science Research Centres
(Deb. 18, Vol. XXXVI, 23-12-2008) '
Col. 512 i

Science and Technology Infrastructure in |
Universities t
(Deb. 13, Vol. XXXVI, 16-12-2008) :
Col. 110-14

Setting up of innovation Centres
(Deb. 18, Vol. XXXVI, 23- 12-2008)
Col. 501

Sharing of Virus and Genetic Samples |

1

(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 708-09

Scotland

Indo-Scotland Co-operation on Wmd i
Energy

(Deb. 11, Vol. XXXVI, 12- 12-2008)
Col. 503
SCs/STs/OBCs ‘
Allocation of Kerosene to Tribals in |
Gujarat |
(Deb. 10, Vol. XXXV, 11-12-2008) !
Col.268-69 ,
Appointment on Fake SC’ST’OBC !
Certificates ;
(Deb. 14, Vol. XXXV, 17~12-2008) ,
Col.233-34 !
Appointments on Fake SC Certificates 1
(Deb. 13, Vol. XXXVI, 16-12-2008) a
Col. 141
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Atrocities on SC/ST
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.222-23

! Below Poverty Line STs

(Deb. 3, Vol. XXXV, 17-10-2008)
Col.203-04

Budget allocation for development of SC
and OBC
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 4243

‘ C&AG Report on SC/ST Education

(Deb. 18, Vol. XXXVI, 23-
Col. 499-501

12-2008)

i Construction of Hostels for SC Girls

(Deb. 7, Vol. XXXV. 23-10-2008)
Col. 58-60

Crime against SC/ST Women
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 181-88

i Crime against SCs/STs
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.252-53

- Displacement of Tribals

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 75

Exploilation of Tribal Women
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 165-66

Facilities to Children of SC Community
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 113-14

i Foreign Funding for Tribal Empowerment
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 255-56

i Free Education to Dalits
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col.516

Fundmg of Tribal Empowerment and
Livelihood Programme
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 25960
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Grant to NGOs Imparting Education to !
Tribal Girls
(Deb. 3. Vol. XXXV, 17-10-2008) .
Col.230-31

Grants for Scheduled Castes
{Deb. 15, Vol. XXXVI. 18- l’-2008)
Col. 239

Higher Education for SC/ST Students
(Deb. 18. Vol. XXXVI, 23- 12-2008)
Col.613-14

Hostels for STs
(Deb. 3, Vol. XXXV, 17-1 0-2008)
Col. 126-27 |

Illegal Transfer of Tribals Land

(Deb. 16. Vol. XXXVI, 19-12-2008)

Col.256-57 :
Iliteracy among Tribals :

(Deb. 18, Vol. XXXVI, 23-12-2008) :

Col.487-88

Inclusion of Communities in ST List
(Deb. 3. Vol. XXXV, 17-10-2008) '
Col.94

Inclusion/Exclusion of Communities in ST
List
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 193-94, 484-85

Need to bring forth a legislation providing

reservation in jobs and other welfare
measures for DNTs/VINTSs in the
country (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 735

, Need to expedite the process for the

inclusion of Bodo-Kacharis living in
Karbi-Anglong and in North Cachar Hill
Autonomous Districts in the ST (Hills)
list of Assam (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 516

‘ Need to extend the Agriculture Debt

Waiver Scheme to the financial
organisations giving loans to SCs, STs
and OBCs(MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.514-15

Need to implement the recommendations

of Renke Commission Report on
Denotified and Nomadic Tribes
(MUR377)
{Deb. 5, Vol. XXXV, 21-10-2008)
Col. 834-35

* Need 1o include ‘Meo’ tribe of Rajasthan

Institute of Excetlence
(Deb. 7, Vol. XXXV, 23-10-2008) :

Col. 183-84
[ ]

Integrated Tribal Development Agencies .
(Deb. 3. Vol. XXXV, 17-10-2008)
<ol 125-26

Land Rights of Tribals |
(Deb. 3, Vol. XXXV, 17-10-2008) !
Col. 175-76 ;

Lands for STs in Kerala

(Deb. 11, Vol. XXXVI, 12- |2-2008)

Col. 395

Literacy among Tribals
(Deb. 3, Vol. XXXV, 17- 10-"008)
Col. 181-83

in the list of Other Backward Classes
(MUR37T)

(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 832

; Need to include Muslim and Christian

Dalits in the list of Scheduled Castes
(MUR3T7)
(Deb. 12, Voi. XXXVI, 15-12-2008)
Col. 731-32

Need to take steps to provide separate

data of various castes in Census and
provide reservation of jobs in private
sector (MUR 377)

(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 741
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Need to undertake welfare measures for
the upliftment of landless people living '
below poverty line and increase the |
budget allocation of SC and ST Finance !
Development Corporation (MUR 377) |
(Deb. 10, Vol. XXXV, 11-12- 2008) 1
Col. 578-79

New Ceiling of Creamy Layer for OBCs
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col. 221

Pregnancy Death amongst SCs/STs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 354-56

Primitive Tribes
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 312-19

Provisions for SCs/STs in Land Reforms
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 180-92

Rehabilitation of Tribals
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 225

Reservation for OBC Students
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 364-65

Reservation for OBCs in Education
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 60304

Right of ST and Forest Dwellers
(Deb. 11, Vol. XXXVI, 12-12-2008) !
Col. 524 .

Scholarship Scheme for STs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 447

SCs/STs and women workers under |
NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.519-22

Share of Centre for Centrally Sponsored
Scheme for Tribal
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 577
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Social Security and Insurance for Tribals
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.244

: Special Central Assistance to SC Families

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 127-31

Suprcme Court Judgement on OBC

Reservations
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.402-03

Tribal Population Dwelling in Protected
Forests
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 365

Tribals Living in Forest, National Park etc.
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 173-74

Vocational Education to Tribals
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 252

Voluntary Organisation for SC in
Maharashtra
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.49-53

! Sea

Piracy in High Seas
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 135-37

Sea and River Erosion
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 150-51

Sea Piracy

International Cooperation on Sea Piracy
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 162-63

Sea Turtles

Declining Population of Olive Ridley Sea
Turtles
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.410-1}
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Sea Water . ; Safety Norms for Petrol Depots
Use of Sea Water for Irrigation * (Deb. IS, Vol. XXXVI, 18-12-2008)

(Deb. 17, Vol. XXXVI, 22-12-2008) | €0l 125
Col. 164-65 : Security to Non-Entitled Persons
§

Securities and Exchange Board of India . (D¢. 18, Vol. XXXVI, 23-12-2008)

] ) ics by | Col. 39091
Complaints against Companies by } Visit of Pakistan's National Security

Investors i Advisor to India
(Deb. 3. Vol. XXXV, 17-10-2008) | (Deb. 14, Vol, XXXVI, 17-12-2008)
Col. 39 | Col.214-15 ’
Decline in Sensex i
(Deb. 3, Vol. XXXV, 17-10-2008) | Seeds
Col. 169-171 ! Amendment in Seed Laws
22-12-2
Impact of Global Financial Crisis . Deb T, Vol XXXVL, 22-12:2008)
(Deb. 3. Vol. XXXV, 17-10-2008) | '
Col.257-58 : Central Allocation of Commodities
) | (Deb. 12, Vol. XXXVI, 15-12-2008)
Security . Col.309
Coastal Security Schemes !
: Export of Seeds
(Deb. 18. Vol. XXXVI, 23-12-2008) : ™00 " 18 "Vol. XXX VI, 23-12-2008)
Col. 298-300 L ol 297.98
‘un i
Conference on Intenal Security | Import of Banned Pesticides and Seeds
(Deb. 5. Vol. XXXV, 21-10-2008) | "5 % o\ v XX VI, 23-12-2008)
Col. 600-01  Col24l ‘
CRPF Security to VIP !
; lmported Seeds
(Deb. 18, Vol. XXXVI, 23-12:2008) | "D B vl 16-12-2008)
Instaliation of Latest Scanning Equipment } Seed Village
(Deb. 15, Vol. XXXV1, 18-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008)
Col.310 | Col.473-78
Need to augment the security along the | Subsidy for High Breeder Seeds
Coastal areas of Gujarat (MUR 377) | (Deb. 17, Vol. XXX VI, 22-12-2008)
(Deb. 10, Vol. XXXV, 11-12-2008) | Col. 184
of. 572 :
Col. 57274 | Seif Help Group
Need to empower the fishermen |
community with gadges witha view | WO STEERCIR o)
to strengthen the Maritime security in [ Col 2"5 P *
the coastal regions (MUR 377) ’
(Deb. 10, Vol. XXXV, 11-12-2008) § Senior Citizen
Col.575-76 i

{ Inclusion of Additional Beneficiaries
Request of Kerala for Coastal Security | under IGNOAPS
(Deb. 18, Vol XXX VI, 23-12-2008) ; {Deb. 3, Vol. XXXV, 17-10-2008)
Col. 684-85 i Col.75-17
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Maintenance and Welfare of Senior !
Citizens Act, 2007 g
(Deb. 7, Vol. XXXV, 23-10-2008) :
Col.307-08 ’

Return on the Deposits of Senior Citizens
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.411

Sericulture

Mulberry Plantation :
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.259-60

Sewage Disposal

Assistance for Water and Sewage
Disposal in States
(Deb. 11, Vol. XXXVI, 12-12-2008) '
Col. 122-58

Ship Breaking

Health Hazards in Ship Breaking Industry
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4647

Ship Breaking
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 197

Ship Breaking Industry
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.285-86

Shipping

Acquisition of Shipping Vessels
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 3840

Declining Freight in the Shipping Industry
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.315-17

Declining Income of Shipping Industry
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 16569

Growth of Indigenous Shipping Industry
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.278-82
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Hijacking for Jordanian Vessels
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 84

International Container Trans-shipment
Terminal
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.211-12

Maritime Officers on Indian Ships
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.537-38

Modified Shipbuilding Subsidy Scheme
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 196

Operation of Vessels in Indian Territorial
Waters
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 751-53

Services of Marine Experts for the
Development of Maritime Industry
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1146

Tax Concession to Cruise Liners
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.454-55

Vessel Traffic Monitoring System
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 348

Shipping Corporation of India

Acquisition of New Vessels by SCI
{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1307-08

Shipyards

International Size Shipyards
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 171-72

Sikkim

China’s Claim over Finger Areas of Sikkim
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 816

Externally Funded Projects in NE States
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 4546
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Silk
Increase in Silk Production

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 165-66

Silk Production

(Deb. 9, Vol. XXXV, 10-12-2008) '

Col.44-52
Silk Projects

(Deb. 9, Vol. XXXV, 10-12-2008) |

Col.487-90
Singapore

Agreement between Civil Aviation :

Authority of Singapore and AAl

(Deb. 15. Vol. XXXVI, 18-12-2008) |

Col.212

Trade with Singapore
(Deb. 18, Vol. XXXVI, 23-12- "008)
Col.245-46

Single Girl Child Scheme
Single Girl Child Scheme

(Deb. 18, Vol. XXX VI, 23-12-2008) '

Col. 22-30
Sir Creek

Agreement with Pakistan on Sir Creek
(Deb. 9, Vol. XXXV, 10-12-2008) :
Col. 923

Sixth Pay Commission

Anomaly in the 6th Central Pay
Commission Report

(Deb. 11, Vol. XXXVI, 12-12-2008) .

Col.221-22

Burden on States due to Pay Revision
(Deb. 3. Vol. XXXV, 17-10-2008)
Col. 191-92

Representations of Ex-servicemen Report
of Sixth Pay Commission
(Deb. 12, Vol. XXXVI, 15-12-2008) !
Col. 366-67

Resentment among Personnel against
Report of Sixth Pay Commission
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 197-98
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! Review Committee regarding Sixth CPC
i (Deb. 3, Vol. XXXV, 17-10-2008)
| Col.176
i

 Sixth Central Pay Commission
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.67

. Small Scale Industry

; Promotion of Small Scale Industries
{Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 12-13

i Bail-out Package to Small and Medium
Industries
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.451-52

‘ ! Cooperation in Small and Medium
Enterprises
(Deb. 5, Vol. XXXV, 21-10-2008)
i Col.615-19

: Development of Small Scale Industries
' (Deb. 18, Vol. XXXVI, 23-12-2008)
Col.651-52

| Eco-Friendly Technology for SME
| (Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 400-01

: Employment Generated by Small and
Medium Industries

i (Deb. 13, Vol. XXXVI, 16-12-2008)

i Col 126-34

! Goods and Services under MSME

{Deb. 18, Vol. XXXVI, 23-12-2008)

Col. 63941

Growth of Small Scale Industries
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col. 268-69

(
|
2
i Growth Rate of Small Scale Industries

| (Deb. 18, Vol. XXXVI, 23-12-2008)
} Col. 644

l

1

|

H

|

Impact of Recession on Small Scale
Industry
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.470-71
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Investment in Micro, Small and Medium !
Enterprises
(Deb. 18, Vol. XXXVI, 23-12-
Col. 309-20

Products from Small Scale Industries !
(Deb. 5, Vol. XXXV, 21-10-2008) .
Col. 134-36

Promotion of Small Scale Industries .
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 84-90

Registered and Unregistered Small and 1
Medium Enterprises
(Deb. 13, Vol. XXXVI, 16-12-2008)
‘Col. 122-24

Reserved Items under SSI
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 33943 ‘

Restructuring of Small Scale and Village !
Industry
(Deb. 18, Vol. XXXVI, 23- 12~2008)‘
Col. 686-87

Revival of Small Scale Industries
(Deb. 13, Vol. XXXVI, I6-I2-2008)
Col.67-71

Small and Medium Enterprises in States
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col.606-10

Smoking

Ban on Smoking and use of Tobacco
Products
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 375

Ban on Smoking at Public Places |
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col. 10506

Impact of Ban on Smoking on Livelihood !
of Beedi Workers
(Deb. 17, Vol. XXXV}, 22- 12-2008)‘
Col. 224 i

Impact of Smoking of Bidis 5
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col. 364-65 ]

2008)

?
1
|
1
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Smuggling

" Involvement of BSF Personnel in
Smuggling
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.387-88

Smuggled Goods

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 284-85

Smuggling of Drugs through Post Offices
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.219-20

i Smuggling of Fertilizers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 143

Smuggling of Foodgrains
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 161-62

Smuggling of Hlegal Weapons
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 94-95

Smuggling of Wild Life Articles
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1255-56

| Smuggling on Indo-Nepal Border
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.256-62

Social Security

Amendments in Unorganised Workers
Social Security Bill, 2007
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.304-12

Indo-France Agreement on Social Security
of Indian Workers .
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1253-54

| Need to extend social security benefits to
the taxpayers in the country (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.378-79

Social Security and Insurance for Tribals
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 244
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Social Welfare . Status of Erosion Control Programme by
Expenditure on Social Sectors 1 Brahmaputra Board
(Deb. 9. Vol. XXXV, 10-12-2008) ;|  (Deb. 4, Vol. XXXV, 20-10-2008)
Col. 758-62 ¢ Col-16-20

Social Security Fund for Retired Persons Solar Energy Commission
(Deb. 9, Vol. XXXV, 10-12-2008) | Solar Energy Commission

Col. 134142 ' (Deb. 3, Vol. XXXV, 17-10-2008)
Social Welfare Scheme by OILPSUs ' Col. 180
(Deb. 10, Vol. XXXV, 11-12-2008) : South Africa
Col. 397-404 | Violence against Indians in South Africa
Soft Drinks ~ (Deb. 9, Vol. XXXV, 10-12-2008)
Norms Fixed by BIS for Soft Drinks - Col. 1403-04
(Deb. 9, Vol. XXXV, 10-12-2008) ; South Asian Association for Regional
Col. 1157-58 ' Cooperation
Software : SAARC Conference
Growth of Software Export ‘' (Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 9. Vol. XXXV, 10-12-2008) ;  Col.64344
Col. 298 i SAARC Food Bank
Soil 1 (Deb. 17, Vol. XXXVI, 22-12-2008)
Soil Erosion ;  Col222
(Deb. 12, Vol. XXXVI, 15-12-2008) ' ! Status of the Setting up of SAARC
Col.631-32 g University
Soil Health Cards | (c[:: 3:37Vol. XXXVI, 17-12-2008)
(Deb. 12, Vol. XXXVI, 15-12-2008) ' :
Col.478-719 : Tele-Medicine Facility to SAARC
. . ¢ Countries
Soil Erosion _ | (Deb. 6, Vol. XXXV, 22-10-2008)
Decrcaf,e in Production due to Soil " Col.152-53
Erosion \ W "
(Deb. 4, Vol. XXXV, 20-10-2008) | Seuth West Coastal Zone
Col.99-100 : South West Coastal Zone

North-Eastern Integrated Flood and | (Deb. 15, Vol. XXXVI, 18-12-2008)
Riverbank Erosion Management Col. 301-02
(Deb. 4, Vol. XXXV, 20-10-2008) !

| Space
Col. 191-92 ! Lack of Transparency in Procurement of
Soil Erosion and Flood Control Projects f Equipment
(Deb. 4, Vol. XXXV, 20-10-2008) ’ (Deb. 14, Vol. XXXVI, 17-12-2008)
Col.242-44 Col. 314-15

i
Soil Erosion in Chambal Region | Marketing of india’s Space Services
(Deb. 4. Vol. XXXV, 20-10-2008) |  (Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 161-63 ! Col.404-05
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Protection of Space Assets ’ Splce(s)
Col 1377:78 (Deb. 13, Vol. XXXVI, 16-12-2008)
Special Accelerated Road Development i Col.213-18
Programme 5 Export of Spices
Projects under SARDP © (Deb. 5, Vol. XXXV, 21-10-2008)
(Deb. 6. Vol. XXXV, 22-10- 2008) Col.673-76
Col. 13648 | Oni .
' Onion Prices
Special Economic Package © (Deb. 12, Vol. XXXVI. 15-12-2008)
Special Economic Package to States . Col.481-84
(Deb. 11, Vol. XXXVI, 12-12-2008) ! Sport(s)
((‘)l.217-|8 . . Assistance for Youth and Sports
Special Economic Zone ¢ Programme in Punjab
Capability of Indian SEZs (Deb. 6, Vol. XXXV, 22-10-2008)
(Deb. 13. Vol. XXXVI, 16-12-2008) Col.69-71
Col.211-12

Assistance to 10A
Conversion of EPZ into SEZ (Deb. 14, Vol. XXXVI, 17-12-2008)
(Deb. 18. Vol. XXXVI. 23-12- 2008) Col. 369-71

Col.477-78 ’ Astro Turf for Hockey Players by SAl
Exports by SEZ i (Deb. 9, Vol. XXXV, 10-12-2008)

(Deb. 18, Vol. XXXVI, 23-12-2008) |  Col. 1981-82

Col. 369-70 :

i Auction of Medals by Sports Persons

Need to review the policy for settingup ! (Deb. 6, Vol. XXXV, 22-10-2008)
of Special Economic Zones in the | o} 131-33

country (MUR 377)

* Beijing Olympics—2008
5 XVI. 18-12-2008
e i X ) (Deb. 6, Vol. XXXV. 22-10-2008)

Col.218-19
Review of SEZ Policy )
(Deb. 5. Vol. XXXV, 21-10- "008) Bemng on Sports
Col. 60-62 i (Deb. 18, Vol. XXXVI, 23-12-2008)

SEZ inIT Sector _ Col. 51520
(Deb. 18. Vol. XXXV, 23-12-2008) Conference of Sports Ministers
Col.262-63 . (Deb. 6, Vol. XXXV, 22-10-2008)

Statutory Authority on Labour Issues in Col. 346

SEZs © Development of Sports Infrastructure
([)CbA |2. Vol. XXXVL |5-l2~2008) (Deb 14‘ V0|. XXXVL l7-12-2008)
Special Purpose Tea Fund Felicitation to Junior Indian Hockey Team

Extension of SPTF to other Plantation on Winning the Junior Asia Cup against
Crops ' South Korea
(Deb. 13, Vol. XXXV, 16-12-2008) | (Deb. 2, Vol. XXXV, 22-07-2008)
Col.331-32 i Col.1-2
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Financial Support to Sportspersons i
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 193-94

Funds for Development of Youth and
Sports
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 124447

Guidelines for Sports Management
(Deb. 9, Vol. XXXV, 10-12- 2008)
Col. 1382

High Altitude Sports Training Centre
(Deb. 9, Vol. XXXV, 10- l"-2008)
Col. 1154

Hosting of Olympic Games
(Deb. 6, Vol. XXXV, 22-
Col. 195-96

Involvement of Private Sector for
Development of Sports
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 118-19

National Games and Athletic Meet
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 100

National Sports Policy
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 37

Pension to Retired Sportspersons
(Deb. 9, Vol. XXXV, 10-12-2008) :
Col. 880-82

Preparations for National Games
(Deb. 6, Vol. XXXV, 22-10-2008) :
Col.237-38

Promotion of Indian Hockey
(Deb. 9, Vol. XXXV. 10-12-2008)
Col.626-27

Promotion of Sports
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 399-400

Promotion of Sports by SAI
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 14749

10-2008) :
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Promotion of Traditional Games
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 10-12

Promotion of Traditional Indian Games
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col. 149-50

, Sports Projects in Orissa

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 829-32

. Sports Talent Hunt in Rural/Tribal Arcas

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 257

Steps Taken
Performance
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 34041

to Improve Sports

" Technical Assistance to Sports Persons

(Deb. 6. Voi. XXXV, 22-10-2008)
Col. 202-03

" Use of Banned Drugs by Sports Persons

(Deb. 6, Vol. XXXV, 22-
Col.257-58

Welfare Schemes for Sports Persons
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1107-10

Youth Affairs and Sports Projects
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 874-76

10-2008)

i Sports Authority of India

Expenditure by SAI
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.259-62

Promotion of Sports by SAl
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 14749

i Sri Lanka

i Agreement with Sri Lanka
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.206-07
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Attacks on Indian Fishermen by | State Human Rights Commission

Sri Lankan Navy I
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 567 ‘

CEPA with Sri Lanka i
(Deb. 5. Vol. XXXV, 21-10-2008) :
Col. 74748

Need to safeguard the interests of !
Tamilians in Sri Lanka (MUR 377)
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 296

Need to safeguard the interests of Tamils
in Sri Lanka (MUR 377)
(Deb. 12, Vol. XXXVI. 15-1
Col. 740

Need to safeguard the interests of Tamils {
in Sri Lanka and provide funds for !
giving succour to Tamil Refugees in
Tamil Nadu(MUR 377) !
(Deb. 12, Vol. XXXVI, 15-12-2008) !
Col. 739

Stamp Duty

Loss of Revenue on Stamp Duty
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col. 106-07

Standards Certification

« Issuance of Standards Certification i
(Deb. 12, Vol. XXXVI. 15-12-2008)
Col. 338-39

Starvation

22008) -

Constitution of State Human Rights
Commission
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 23940

: State Warehousing Corporation

" Revision of Rentals for Godowns
(Deb. 9, Vol. XXXV, 10-12-
Col.452-53

2008)

_ State(s)
i Allocation of Kerosene, Diesel, LPG and

Petrol to States/Union Territories
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.413-30

Assistance to States
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 160-64

Bills from State Government
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 562-95

Conference of Health Ministers of States

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1386-90

Debt Burden on States
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.211-12

Disparity in Per-Capita Income of States
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.813-15

: More Funds to States under Central

Starvation Deaths
(Deb. 12, Vol. XXXVI, 15-12- 2008)‘
Col. 485-86

State Financial Corporation

State Financial Corporation
(Deb. 11, Vol. XXXVI, 12-12-2008) i
Col. 19-21 i

State Highways .

Assistance/Subsidy for State Highways !
Projects
(Deb. 9, Vol. XXXV, 10-12-2008) ’
Col. 83-86 |

Schemes
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1392

. Projects of States for External Assistance

(Deb. 14, Vol. XXXV, 17-12-2008)
Col. 78-86

| Regional Imbalances within States

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.31-36

i Share of States in the GDP

(Deb. 14, Vol. XXXVI, 17-12-
Col.94-99

2008)
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Small and Medium Enterprises in States |
(Deb. 5, Vol. XXXV, 21-10-2008) !
Col. 606-10

Special Economic Package to States
(Deb. 11. Vol. XXXVI, 12-12-2008) !
Col.217-18 |

Special Package to Various States
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 686-87

Statement

Circumstances leading to the death of |
Shri Hemant Karkare and other officers
of the Mumbai Police (St.) i
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col. 753 ;

Correcting Reply of Unstarred Question |
No. 1719 dated 11.03.2008 regarding |
*Monitoring of Sarva Shiksha |
Abhiyaan and Midday Meal Scheme’ |
(St)

(Deb. 13, Vol. XXXVI. 16-12-2008)
Col. 542-44 ’

{
|
f
Correcting reply to Starred Question |
No. 212 dated 12.12.2008 regarding '
"National Capital region Planning ;
Board' (St.) i
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.428 ;
|

Correcting Reply to Unstarred Question .
No. 1604 dated 11.03.2008 regarding
'Educationally backward Districts’ (St.) |
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 54748

Correcting Reply to Unstarred Question
No. 3631 dated 16.05.2006 regarding |
*Issuance of Arm Licence’ (St.)

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 544

Correcting Reply to Unstarred Question
No. 4061 dated 22.04.2008 regarding
‘Threat to Security along Indo-
Bangladesh Border’ (St.)

(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 54546

¢ Re:

LOK SABHA

Demands for Grants (2007-08) of the
Department of Fertilizers
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 524-25

Implementation of Swamjayanti Gram
Swarozgar Yojana (SGSY)(St.)
(Deb. 16, Vol. X' XVI, 19-12-2008)
Col.421-2

- India’s Civil Nuclear Energy Initiative (St.)

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.573-77

National Land Records Modemnization
Programme (NLRMP) (St.)
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.438-39

Ongoing Global Financial Crisis and its
Impact on India (St.)
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 636-640

Employees’ State Insurance
(Amendment) Ordinance, 2008

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 912

i Recent Tervorist Attack in Mumbai (St.)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.457-64

i Revision of Pay Scales of Teachers in

Universities and Colleges (St.)
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.674-19

Situation in Sri Lanka (St.)
(Deb. 6. Vol. XXXV, 22-10-2008)
Col.372

Status of implementation of components
of Bharat Nirman relating to Ministry
of Rural Development (St.)

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.414

Status of implementation of Indira Gandhi

National Old Age Pension Scheme
(IGNOAPS)(St)

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.416
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Status of implementation of National Rural | ‘
Employment Guarantee Act (N RE)GA)-
St.
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 533-36

Status of implementation of total
sanitation campaign (TSC) (St.)
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.423 i

Steel

Backward Integration in Alloy Steel Plant,
Durgapur
(Deb. 15, Vol. XXXVI, 18-12- 2008)1
Col. 183

Corporate Plan for Steel Sector
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.48-52

Curbs on Import of Steel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 381

Demand/sale of Steel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.376-78

Expansion Programmes of Steel Industry :
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 125-28

Impact of Spiralling Price of Steel on
Railway Projects !
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 191-92

Import of Steel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.429-31

Improvin~ Quality of Life of Popu':.
around Periphery of Steel Plants
(Deb. 7, Vol. XXXV, 23-10- 2008)|
Col. 250-65

Increase in Prices of Steel
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 16366.227-30 !
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Increase in Production of Steel
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 385-87

Investment in Research and Development
in Steel Sector
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.290-94

Investment in Steel Sector
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 110-12

Merger of Steel Companies
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 172-74

Mining Lease to Steel Companies
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 14344

MoUs for Setting up of Steel Companies
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 158-72

MoUs Signed for Setting up of Steel
Plants o
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.343-54

Need to reduce the price of steel in the
country (MUR 377)
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 766

Need to undertake modernization and
expansion of Alloy Steel Plant at
Durgapur, West Bengal (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 576

POSCO Plant
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.95-96

. Pricing of Steel bv SAIL

(Deb. 7. Voi. XXXV, 22-10-2008)
Coi. 13842

Production of Steel
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 113-18
(Deb. 10, Yol XXXV, 11-12-2008)
Col. 315-19
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Reforms in Steel Sector
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 113

Setting up of Steel Plants
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 199-201

Setting up of Steel Processing Units

(Deb. 10, Vol. XXXV, 11-12-2008) :

Col. 111

Setting up of Ultra Mega Steel Plants
(Deb. 7, Vol. XXXV, 23-10-2008) !
Col. 119-20

Steel Processing Plant
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 110

Supply of Iron Ore to Domestic Steel
Producers
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.91

Steel Authority of Indie Limited

Captive Mines of SAIL in Orissa
(Deb. 7, Voi. XXXV, 23-10-2008)
Col.92

Joint Venture between SAIL and BCCL
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.201-02

Pricing of Steel by SAIL

(Deb. 7, Vol. XXXV, 23-10-2008) '

Col. 13842
Stem Cells

Iilegal use of Stem Cells
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 766-67

Stock Market
Cheating by Companies

(Deb. 3, Vol. XXXV, 17-10-2008) °

Col.212-16
Corporate Frauds

(Deb. 14, Vol. XXXVI, 17-12-2008)

Col. 358-64

LOK SABHA

Fake Companies Listed in Stock
Exchanges
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 65-67

Foreign Fund in Capital markets
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 115-16

| Heavy Selling of Shares
| (Deb. 11, Vol. XXXVI, 12-12-2008)
1 Col.5ST8-M9

f Investment by Banks in Stock Market/
Mutua! Funds

(Deb. 11, Vol. XXXV, 12-12-2008)
Col. 409

Investment Limit in Stock Exchanges
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 168

IPOof BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 206-07

Misleading the Investors
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 115-16

Reduction in Equity of Government in
PSUs
(Deb. 1S5, Vol. XXXVI, 18-12-2008)
Col. 154

| Review of the Accounts of Unlisted
Compenies
(Deb. 3, Vol. XXXV, 17-10-2008)
| cl2
' Unchimed Dividend
{Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 39899
" Street Vendors
i Street Vendors
(Deb. 3, Vol. XXXV, 17-10-2008)
i Col. 83-86
, Enrolment and Drop-out Rate
i

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 282-83
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Foreign Students : National Coal Workers Wage Agreement
(Deb. 13, Vol. XXXVI, 16-12-2008) .  VIII(Sub.)
Col. 263-64 | (Deb. 13, Vol. XXXVI, 16-12-2008)
Hostels for Girl Students | Col.3667
(Deb. 13, Vol. XXXVI, 16-12-2008) | Need to expedite the setting up of All India
Col.415-16 i Institute of Medical Sciences (AlIMS)
. . in Patna, Bihar (Sub.)
Indian Students Stranded in Beijing ! n n
(Deb. 6. Vol. XXXV, 22-10-2008) | (C?)lel;'71'75\'°" XXXV, 23-10-2008)
Col. 26364 : e

; Need to restore the allotment quota of

Missing Foreign Students : . . .
foodgrains and electricity from Central
(Deb. 13, Vol. XXXVI, 16-12-2008) . Pool to Kerala (Sub.)

Col.248-56 ! (Deb. 7. Vol. XXXV, 23-10-2008)
Problems being faced by students in ©  Col.451-54

Primary Teachers Training Institutes, | Problems being faced by students in

West Bengal - (Sub.) ; Primary Teachers Training Institutes,

(Deb. 12, Vol. XXXVI, 15-12-2008) West Bengal - (Sub.)

Col. 716-17 | (Deb. 12, Vol. XXXVI, 15-12-2008)
Rajiv Gandhi National Fellowship for .  Col.716-17

M.Phil and Ph.D. Students © Re: Reduction in sittings of Parliament

(Deb. 18, Vol. XXXV, 23-12-2008) ;  Sessions (Sub.)

Col. 288-91 " (Deb. 7, Vol. XXXV, 23-10-2008)
Scholarship to Students i Col.462-65

(Deb. 18. Vol. XXXV, 23-12-2008) ' Regarding non-reduction in Prices of

Col.413-25 diesel and cooking gas commensurate

Situation arising out of attacks on North- | With fall in crude oil prices in
Indian Students during Railway Board ' International Market (Sub.)
Examination in Maharashtra (Sub.) | (Deb. 16, Vol. XXXVI, 19-12-2008)
(Deb. 4. Vol. XXXV, 20-10-2008) |  Col-336-39

Col.643-61 | Regarding situation arising out of
. {  reported statement of a Cabinet
Students Going Abroad o . .
(Deb. S, Vol. XXXV, 2I- I()-"OOS)' fonst‘eronthe‘knllmgot?MumbmATS
Col. 147-50 i Chief in terrorist attack in Mumbai on
26.11.2008 (Sub.)
(Deb. 13, Vol. XXXVI, '6-'2-’003)1 (Deb. 16, Vol. XXXVI. 19-12-2008)
Col.244 4% Col. 43943
Submissinns by Members Reported problems being faced by the

Alieged Threat to Hon’ble Member of ; workers of Dunlop India Ltd. in We<t
Parliament Bengal (Sub.)
(Deb. 2, Vol. XXXV. 22-07- 7003) (Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 48-65 Col. 561-66
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Situation arising out of attacks on North-
Indian Students during Railway Board
Examination in Maharashtra (Sub.)
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.643-61

Situation arising out of reported statement
of a Cabinet Minister on the killing of
Mumbai ATS Chief in terrorist attack
in Mumbai on 26.11.2008 (Sub.)

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 369-73

Special Mention by

(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col. 605-06

Subsidy |
Agricultural Subsidies i

(Deb. 12, Vol. XXXV1, 15-12-2008) %
Col.79-118 i

Excess Payment of Subsidy to Fertilizers i
Units
(Deb. 15, Vol. XXXVI, 18-12-2008) |
Col. 118-19

Fertilizers Subsidy to Farmers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 213

Misuse of Subsidy by Telecom Operators |
(Deb. 17, Vol. XXXVI, 22-12-2008) '
Col.217-18

Reduction in Food Subsidy
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 15-16

Subsidy and Loans for Tea Plantations
(Deb. §, Vol. XXXV, 21-19-2008)
Col.638-39

Subsidy for BPL families i
(Deb. 4, Vol. XXXV, 26.10.2008) |
Col. 14243

Subsidy for High Breeder Seeds
(Deb. 17, Vol. XXX VI, 22-12-2008)
Col. 184

Subsidy on Edible Oils
{Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 54245

!

LOK SABHA

Subsidy on Fishing Boats
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 353

Subsidy to Food Processing Industries
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.454-56

Subsidy to Haj Pilgrims
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1257-58

Subsidy to PSUs
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 309

! Sugar

Cess from Sugar Factories

(Deb. 9, Vol. XXXV, 10-12-2008)
Col.455-56

Incentives to Sugar Industry
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 27-29

lncrease in Sugar Prices
{Deb. 4, Vol. XXXV, 20-10-2008)
Col. 66-69

Installation of Pollution Control
Equipment in Sugar Mills
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1291

Lifting of Sugar under PDS
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.45-49

Need to ameliorate the condition of sick
sugar mills and reconstitute the
sugarcane cooperatives in Uttar
Pradesh and Uttarakhand (MUR 377)
(Deb. 12, Vol. XXXV}, 15-12-2008)
Col. 72930

Payment by Sugar Mills
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 385

Production of Sugar
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.387-88
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.231-36
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Production of Sugar and Ethanol
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.376-77

Sale of mandatory quota of sugar
(Deb. 4, Vol. XXXV, 20-10- 2008)
Col. 163-64

Sugar Import
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 179

Sugar Mills
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 3844

Sugarcane

Financial Package for Sugarcane Farmers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.24041

Outstanding Sugarcane Dues
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.116-18

Sugarcane Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 302-03

Suicide

Suicide and Fratricide Cases in Armed
Forces
(Deb. 12, Vol. XXXVI, 15- 12-2008)
Col.378

Suicide Cases
(Deb. S, Vol. XXXV, 21-10-2008)
Col.619-26

Sulabh International

Sulabh International
(Deb. 10, Vol. XXXV, 11- 12-2008)
Col.255-56

Sunder Committee

Sunder Committee on Road Safety and
Traffic Management
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 52-53

\
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Surrogate Mothers

Norms for Surrogate Mothers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1251-52

Swarnajayanti Gram Swarozgar Yojana

| Projects under SGSY
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 24143

Proposal under SGSY
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 395

Self-Help Groups under SGSY
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 56-66

SGSY
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.498-99

Switzeriand

Indo-Swiss Agreement
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 293-94

Tamil Nadu

Cargo Handling Facility at Chennai Port
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1303-06

i Chinnamuttom Fishing Harbour
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 167-68

i Demand for New Trains for Rajasthan and
Tamil Nadu
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.330-31

Fishing Harbours
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 501-02

Food Processing Industries in Tamil Nadu
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 114-15

Hostel Facilities by NGOs
(Deb: 18, Vol. XXXVI, 23-12-2008)
Col.411-13
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Need to confer ‘Bharat Ratna’ Award on
Dr. M. Karunanidhi, Chief Minister of
Famil Nadu(MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008) :

Col. 288

Need to provide financial assistance to |

the flood affected people of Thiruvarur
and Nagapattinam districts in Tamil
Nadu (MUR 377)

(Deb. 13, Vol. XXXVI. 16-12-2008)
Col. 583-84

Need to rationalise and provide adequate
quota for Haj Pilgrims from the State of
Tamil Nadu (MUR 377)

(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 830

Need to release additional power to Tamil
Nadu and expedite the setting up of
proposed power projects in the State
(MUR377)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 830-31

Need to release funds for relief and :

rehabilitation of the people affected by
the recent floods in Tamil Nadu
(MUR37)
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 579-81

Need to safeguard the interests of Tamils
in Sri Lanka and provide funds for
giving succour to Tamil Refugees in
Tamil Nadu(MUR 377),

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 739

Nuclear Power Reactors in Tamil Nadu
(Deb. 14, Vol. XXX VI, 17-12-2008)
Col. 209

Pending Electrification of Railway Line in
Tamil Nadu

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 371-72

Railway Quarters in Tamil Nadu
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 220

LOK SABHA

Taxation
Anti-dumping Duties

(Deb. 18, Vol. XXXVI1, 23-12-2008)
| Col.391-93
! Attaching Properties of Tax Evaders
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.99

Cess From Petrol and Diesel
1 (Deb. 11, Vol. XXXVI, 12-12-2008)
Col.99

Cess from Sugar Factories

. (Deb. 9, Vol. XXXV, 10-12-2008)
i Col.455-56

! Charitable Activity

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.204-05

© Collection of Labour Cess
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 53-56

@ Collection of Toll Tax
i (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 163-64

Compensation Regarding CST Phase Out
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.227-28

Customs Duty on Natural Rubber
(Deb. 11, Vol. XXX Vi, 12-12-2008)
Col. 75-76

Customs House Clearing Agents
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 499-500

Education Cess
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.269-70

Excise Duty Evasion
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 132-33

Excise Duty Evasion by Cigarette
Manufacturers
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 176-78
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Excise Duty Exemption for Cement
Industry in the North East
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 255-56

Excise Duty for Tobacco Companies
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.77-78

Excise Duty on MRP of Medicines
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 121-22

Import Duty on Food Products
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.237-38

Import Duty on Machines used in Paper
Industry
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 368

Imposition of Sales Tax on Petrol/Diesel
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.333-34

Increase in Duty Drawback Rates
(Deb. 12, Vol. XXXVI, 17-12-2008)
Col.337-38

IT Raids
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 56768

Memorandum from State Finance
Ministers
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 429-30

Misuse of Excise Duty Exemption by
Pharmaceutical Companies
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.249-50

Non-Payment of Service Tax by
Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 114

Reduction of Tax on Petroleum Products
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.261-63
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Relaxing IT Refund Norms
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 385-87

Restructuring of Tax Regime
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 186-87

Revenue Loss Due to DTAT
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.522-23

Review of Income Tax Rate
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 171-72

Sharing of Service Tax between Centre and
States
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.312-13

Tax Concessions for Backward Regions
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 394-95

Tax Evasion in Import of Aircraft
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.331-36

Tax on Polluting Industries
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 182

Tax on Windfall Benefits
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.371

Tax on Windfall Profits
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.212

Tax Outstanding against Private
Educational Institutions
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.416-17

Trends in Tax Collection
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 80-81

Tea

Domestic Demand for Tea
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.381-83
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Nilgiri Tea ‘l Teacher(s)
(Deb. 5, Vol. XXXV, 21-10-2008) | Facilities for Teachers
Col. 305-06 | (Deb. 5, Vol. XXXV, 21-10-2008)
Organic Farming in Tea Estates i Col.635-38
(Deb. 5, Vol. XXXV, 21-10-2008) | Hargssment of Female Teachers in KVs
Col.675-76 i (Deb. 5, Vol. XXXV, 21-10-2008)
Production and Export of Tea f Col. 162-63
(Deb. 5, Vol. XXXV, 21-10-2008) ; Pay and Service Conditions of University
Col. 296-02 | Teachers
Revival of Tea Estates | (Deb. S, Vol. XXXV, 21-10-2008)
(Deb. 13, Vol. XXXVI, 16-12-2008) |  Col.122:25
Col. 199-02 ! Shortage of Teachers
Setting up of Mini-Tea Processing : (Deb. 5, Vol. XXXV, 21-10-2008)
Factories f Col.483-86
(Deb. 5, Vol. XXXV, 21-10-2008) | Training of Teachers
Col.317-18 i (Deb. S, Vol. XXXV, 21-10-2008)
i Col.769-74

Small Tea Growers in Assam
(Deb. 5, Vol. XXXV, 21-10-2008) TechmhnUunﬂduMSdm

Col. 729-30 ' Technology Upgradation Fund Scl
Special Package for Tea Labourers ; {Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 13. Vol. XXXVI, 16-12-2008) |  Col.25)
Col. 179-80 . Telecom Advisory Committees
Special package for Tea Labourers/ | Telecom Advisory Committees in MTNL
Workers . andBSNL
(Deb. 9, Vol. XXXV, 10-12-2008) :  (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 254 . Col3Tm

Subsidy and Loans for Tea Plantations | Telecom Regulstory Authority of India
(Deb. 5, Vol. XXXV, 21-10-2008) : Broadcasting Companies under the Ambit

Col.638-39 . of TRAI
Supply of Fertilizers for Small TeaGrowers :  (Deb. 9, Vol. XXXV, 10-12-2008)
"in Assam ' Col.251-52
(Deb. 5, Vol. XXXV, 21-10-2008) | Recommedations of TRAI on Private TV
Col.676-77 ' Channels
Tea Exports ; (Deb. 14, Vol. XXXVI, 17-12-2008)
(Deb. 13, Vol. XXXVI, 16-12:2008) | Col. 136
Col.65-67 | Telecommunication
Tea Production © Allocation of S
(Deb. 18, Vol. XXXV1, 23-12-2008) | ! (Deb. 9, Vol. XXXV, 10-12-2008)
Col.271-74 . Col.418-19
Tea Replantation i Allocation of Spectrum Under UASL

(Deb. 13, Vol. XXXVI. 16-12-2008) .  (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 34749 i Col.50-712
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Allotment of 2 G Spectrum !
(Deb. 4, Vol. XXXV, 20-10-2008) ;
Col.284-85

Allotment of 2G Spectrum Licence
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 370-71

i
Allotment of Spectrum {
(Deb. 4, Vol. XXXV, 20-10-2008) |
1
;
I
|

Col. 166-67

Allotment of Start-up Spectrum
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.469-70

Amendment in 3G Telecom Policy |
(Deb. 4, Vol. XXXV, 20-10-2008) ;
Col.217-22 ' g

Amendment in Telecom Tariff Policy |
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col. 151-52 |

Auction Process for 3 G Mobile Spectrum |
(Deb. 4, Vol. XXXV, 20-10-2008) |
Col.49-50

Broadband Connections
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 175-78

Broadcasting Companies under the Ambit
of TRAI
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.251-52

Charges on Spectrum
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.413-14

Complaints against Performance of
Telecom Operators
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 24445

Complaints against Private Telecom
Operators
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 49-50

Congestion in Telecom Network
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.512-16
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Conversion of Central Telegraphic Offices
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.317

Development of Telecom Infrastructure
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.211-20

Equity Cap on Cable Network
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.920-21

Establishment of National Frequency
Management Board
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 465-66

Exemption in Access Deficit Charges
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 122

Guidelines for 3G and Broadband Wireless
Access Auction
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 46263

Incentives for Indian FAB Companies
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 173-74

Increase in Tariff Rate of Telecom Services
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 166

Increase in Telecom Operators
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.517-19

Installation of Mobile Jammers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 185-86

Internet Telephony Services
(Deb. 12, Vol. XXXVI, 15-12-2008)
-Col.327-28

Introduction of 3G Telecom Services
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.510-12

Merger and Acquisition by Telecom
Companies
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 187-88
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Misuse of Subsidy by Telecom Operators
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.217-18

Need to bring transparency in telecom
policies of Bharat Sanchar Nigam
Limited
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 761

Penalty on Telecom Companies
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 231

Poor Telecom Services by BSNL

(Deb. 4, Vol. XXXV, 20-10-2008) .

Col. 179-84

Provision of Broadband and Wi-Max
Connections
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 353-60

Redressal of Consumer Complaints

(Deb. 17, Vol. XXXVI, 22-12-2008) :

Col. 18697

Regulation of Foreign Companies in !

Telecom Sector

(Deb. 9, Vol. XXXV, 10-12-2008) |

Col.430-31

Setting up of Export Promotion Council
for Telecom Sector
(Deb. 17, Vol. XXXV, 22-12-2008)
Col.214-15

Single Delivery System for Blackberry
Telecom Operator
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 241

Spectrum for Broadcasting
(Deb. 14, Vol. XXXVI, 17-12-2008
Col. 183

Spectrum User Charges for 3G Mobile
Service Providers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.254-55

Underground Cables in Gram Panchayats
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 49396
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Universalisation of Telecom Services
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 197-200

i Upgradation Work in Telecom Sector
. (Deb. 12, Vol. XXXVI, 15-12-2008)
{ Col.204-12

| Verification of Telecom Subscribers
| (Deb. 4, Vol. XXXV, 20-10-2008)
Col 13-15

Telephone(s)

i Closure of Telephone Organisations
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 361-62

Commission to Telecom Booth Owners
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 225-27

Conversion of Basic Telephone
Equipments
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 533-36

‘ Disconnection
Telephones
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 71-76

Effects of Mobile Phones on Health
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 110-11

Exemption of Licence Fee
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 191-92

Expansion of Mobile Network
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 556-57

Extension of ‘No Service Zone' for Mobile
Service
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.380-81

Functioning of Telephone Exchanges
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.447-57

|
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i
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i
i
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i
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|
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Illegal Routing of International Calls
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.664-70

Local Calls between Dethi and NCR
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 137-38

Mobile and Telephone Services
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 182-87

Mobile Connections by BSNL and MTNL
(Deb. 12, Vol. XXXVI, 15-12-2008) }
Col.233-35 !

Mobile Connections in Rural and Urban
Areas
(Deb. 12, Vol. XXXVI, |5~12-2008) ‘
Col.470-74

Mobile Telephone Subscribers
(Deb. 12, Vol. XXXVI, IS~IZ-2008)
Col. 348

Mobile Towers ’
(Deb. 4. Vol. XXXV, 20-10-2008) |
Col. 260-84

Muttiple Voices Mobiles
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 36465

National Do Not Call Registry
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 22-23

New Guidelines for issue of SIM Cards
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 24748

Non-Supply of Telephone Battery
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 176-77

PCO Connections in Rural Areas
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.468-69

Public Telephone Booths
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 13840
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Public Telephone under Bharat Nirman

Programme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.431-32

Public Telephones in Villages
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.23-24

Quality of Mobile Services
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 599-602

Radiation Level of Cellphones and Mobile
Towers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.250-51

Redressal of Telephone Complaints in
Rural Areas
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 15-16

Reduction in STD call rates
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.436-38

Setting up of Mobile Towers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 598-99

Setting up of Digital Trunk Automatic
Exchanges
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.607-13

Setting up of Rural Telephone Exchanges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 404-07

Shortage of SIM Cards
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 114

Special Package for Landline Connection
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 155-56

STD/PCO/ISD Telephone Booths to Poor
Persons
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 269-82



276 LOK SABHA

Tele-Density in Urban and Rural Areas 1 Guidelines for IPTV
(Deb. 4, Vol. XXXV, 20-10-2008) |  (Deb. S, Vol. XXXV, 21-10-2008)

Col.11921 - § Col. 707-08

Telephone Connections i Guidelines for News Channels
(Deb. 12, Vol. XXXVI, 15-12-2008) |  (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 329-32 i  Col.1302-03

Telephone Connections in Villages ’ Mechanism to Regulate Private
(Deb. 4, Vol. XXXV, 20-10-2008) i Broadcasters
Col. 408-12 . (Deb. S, Yol. XXXV, 21-10-2008)

i Col.249

Telephone Connections to TAC Members
(Deb. 4, Vol. XXXV, 20-10-2008) | Need to introduce a national Sindhi
Col.213-15 i Television Channel and promote

i lecasting of Sindhi based

Telephone Facilities in Villages e .
(Deb. 17, Vol. XXXV, 22-12-2008) |  Programmes in the country (MUR 377)
Col. 256 i (Deb. 5, Vol. XXXV, 21-10-2008)

Col. 835
Telephone Revolution in Rural Areas
(Deb. 4. Vol. XXXV, 20-10-2008) | : Policy on Broadcast of Mobile T.V.

(Deb. 14, Vol. XXXVI, 17-12-2008)

Col. 189-90  Col.312-13
Tel;;::::e Subscribers Base in Rural : ' Quality of TV Broadcast
(Deb. 12, Vol. XXXVI, 15-12:2008) (et 14 Vol XXXVI. 17-12:2008)
Col. 573-75 : 38889 '
Universal Service Obligation Fund Z R‘E",::’:::“m of TRAI on Private TV
(Deb. 4, Vol. XXXV, 20-10-2008) - 8™F L 00m)
Col. 40607 Col. 186

Waiting List for Telephone Connections

(Deb 3, vol. XXXV, 10-12:2008) " (pep, s, vol. XXXV, 21-10-2008)
Col. 24546 Col21.32

gf:s(‘)_zﬁvm XXXV, 15-12-2008) | | Review of Television Channels
(Deb. 5, Vol. XXXV, 21- IO 2008)

' Regulating Television Content

Wireless Telephone Connections 3 Col. 100-19
l
(Cglel;l;?z';tvo‘. XXXVl 15-12-2008) |  State-owned Cable TV Corporation
: ‘ {Deb. 14, Vol. XXXVI, 17-12-2008)

Television | Col.103-04
Child Artists . TV Programme through Internet

(Deb. 11, Vol. XXXVI, 12-12-2008) | (Deb. 17, Vol. XXXV, 22-12-2008)

Col. 415 . Col.175-%6
FDI in DTH Companies i Upgradation of Surat TV Transmitters

(Deb. 13, Vol. XXXVI, 16-12-2008) | (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 160-61 | Col.1738
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Violation of DTH Guidelines
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1329-30

Terrorism

Activities of SIMI
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.481-82

Anti-Terror Mechanism
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.213-14

Attack on Indian Embassy in Kabul
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 881-83

Award to Informants
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.238-39

Extradition of ULFA Militants
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 391

Facilities to Families of Ashok Chakra
Awardees of Parliament Attack
(Deb. 18, Vol. XXXV, 23-12-2008)
Col.253-54

Hospitals for Victims of Bomb Blasts
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 114344

Indo-Pak Joint Anti-terror Mechanism
(Deb. 6, Vol. XXXV, 22-10-2008) |
Col. 16566

Infiltration of Terrorists from Pakistan
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 87-88

Intelligence Inputs and Terrorist Attacks

(Deb. 13, Vol. XXXVI, 16-12-2008) !

Col.4749

Live Telecast of Mumbai Incident
(Deb, 14, Vol. XXXVI, 17-12-2008)
Col.273-75

Maoist Threat on State Borders
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 325
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Measures to Check Terrorism
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.377-78

Meeting of CMs on Terrorism
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 198-99

Mega City Policing
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.372-73

Misuse of Explosives
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.273

Mobile As Terror Tool
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 657

Non-Payment of Award Money
(Deb. 18, Vol. XXXV1I, 23-12-2008)
Col.24445

Recent Terrorist Attack in Mumbai
(DUR 193)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 467693

Recent Terrorist Attack in Mumbai (St.)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.457-64

Relief Package for Ahmedabad Bomb Blast
Victims
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.397-98

Situation arising out of Bomb Blasts in
various parts of North-Eastern States
with particular reference to Assam
(DUR 193)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 742-818

Suicide Attack on Indian Mission in Kabul
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 94749

Talks with Insurgent Groups
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 579-80
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Talks with NDFB  Import of Thread
(Deb. 5, Vol. XXXV, 21-10-2008) |  (Deb. 12, Vol. XXXV, 15-12-2008)
Col. 238 i Col.226
|
Talks with ULFA | import of Used Garments
(Deb. 5. Vol. XXXV, 21-10-2008) |  (Deb. 9. Vol. XXXV. 10-12-2008)
Col. 600 | Col.24647
Terrorist Activities in the Country ; Incentives under TUFS
(Deb. 5, Vol. XXXV, 21-10-2008) | (pep 4, Vol. XXXV, 20-10-2008)
Col. 33-37 | Col.44447
Terrorist Infrastructure in Pakistan , . .
| Mobile Raw Material Centres
(Deb. 5. Vol. XXXV, 21-10-2008) | " (pep, 12, Vol. XXXVI, 15-12-2008)
Col. 119-20 Col. 537-38

Threat to Vital Installations : . .
(Deb. 5. Vol. XXXV, 21-10-2008) | Need to take steps to ameliorate the plight

Col. 341 : of power loom weavers of Karimnagar
Uneauivocal Condemnation of the i district, Andhra Pradesh facing
quivocal Co ' ! L. "
Heinous Attacks in Mumbai by : | due o crisis in power
) , loom Industry (MUR 377)
Terrorist elements from Pakistan (Res.) . 00 "¢ vo1 XXXV, 22-10-2008)
(Deb. 10. Vol. XXXV. 11-12-2008) : Col 3‘8l ’ ' '
Col. 694-96 | ’
Texti ' Non-Payment of PF Dues by Textile Mills
. , (Deb. 17, Vol. XXXVI, 22-12-2008)
Crisis in Textile Industry Col. 19798
(Deb. 12, Vol. XXXVI, 15-12-2008) ' - .
Col. 44-46 . Production and Employment of Textile
. . i Sector
Decline in Export of Textiles ;
(Deb. 4. Vol. XXXV, 20-10-2008) ‘C"):';s&‘v"" XXXVL, 15-12-2008)
Col. 335-37 3
Domestic Technical Textile Sector/ Production of Textiles by NTC Mills
Industry ! m& Vol. XXXVI, 15-12-2008)
(Deb. 12, Vol. XXXVI, 15-12-2008) -
Col. 342-44 ‘ Production Units under Handloom
Export of Handicrafts and Handloom Clusters
Products i (Deb. 12, Vol. XXXVI, 15-12-2008)
(Deb. 12, Vol. XXXVI, 15-12-2008) :  Col.263-66
Col. 305-10 | Promotion of Textiles Exports
Export of Textiles ‘ (Deb. 17, Vol. XXXV1, 22-12-2008)
(Deb. 9, Vol. XXXV, 10-12-2008) |  Col.49-53
Col.457-58 ;

. ' Proposal of Marketing S rt and
Growth in Textile Exports e e Scheme B SUpPOTL AR

(Deb. 9, Vol. XXXV, 10-12-2008) | (Deb. 12, Vol. XXXVI. 15-12:2008)
o | Col.26163
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Setting up of Handicraft Complexes/ |
Showrooms f
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col. 66061

Subsidy to Textile Processing Industries
(Deb. 12, Vol. XXXVI, 15- I2-2008)
Col. 364-65

Supply of Raw Material ;
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col.491-92 j

Target for Export of Textiles !
(Deb. 9, Vol. XXXV, 10-12- 2003)‘l
Col. 380 |

Technology Upgradation Fund Scheme
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 251

Textile Parks
(Deb. 12, Vol. XXXV, 15-12-2008)
Col. 24346

Upgradation of Small Textile Mills
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.578-82 |

Working Conditions in Textile Sector :
(Deb. 12, Vol. XXXVI, lS-I2-2008)
Col. 379-80

Tibet

Threat from the Rivers Flowing into India
from Tibet
(Deb. 14, Vol. XXXVI, 17-12-2008) '
Col.313-14 !
Tobacco
Ban of Tobacco Products :
(Deb. 14, Vol. XXXVI, 17-12-2008) !
Col. 354 ;
Ban on Advertisement of Liquor and |
Tobacco Products
(Deb. 5, Vol. XXXV, 21-10- 2008) |
Col. 605

Ban on Smoking and use of Tobacco
Products
(Deb. 14, Vol. XXXV, 17-12-2008)
Col. 375

'
|
i
1
i
I}
|
i
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Ban on use of Gutka and Tobacco
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 34748

j De-Addiction Centres

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 931

Equity Stakes in the Tobacco Companies
(Deb. 11, Vol. XXXVI1, 12-12-2008)
Col.202

Excise duty for Tobacco Companies
(Deb. 14, Vol. XXXVI1, 17-12-2008)
Col. 77-78

i FDlin Cigarette and Tobacco Sector

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.375-76

Mandatory Health Waming on Tobacco
Products
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1148

Policy for Tobacco Products
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 52-53

Production and Consumption of Tobacco
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 235-36

Tobacco Monitor Projects
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 34144

Torts

g Legislation Regarding Torts

(Deb. 16, Vol. XXXV1, 19-12-2008)
Col. 390

Total Sanitation Programme

Tribal Areas under TSC
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 179

' Tourism
i Adams Bridge as a Tourist Spot

{Deb. 15, Vol. XXXVI, 18-12-2008)
Col.271-72
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Agri Tourism
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 115-16

Commission to Travel Agents
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 329-30

Comprehensive Plan for Promotion of
Medical Tourism
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 308-09

Conference on Tourism )
(Deb. 15, Vol. XXXVI, 18-12-2008) ! f
Col. 79

Development and Promotion of Tourism
in States/UTs
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 405-12

Development of Heritage Circuit in !
Andhra Pradesh
(Deb. 7. Vol. XXXV, 23-10-2008) .
Col. 79-80

Development of Tourism in Bihar and :
Uttar Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.208-09

Development of Tourism in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.346-50

Development of Vrindavan
(Deb. 15, Vol. XXXVI1, 18-12-2008) |
Col. 102-04 j

ECO Tourism Policy
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.65

Funds for Tourism Projects in Uttarakhand
(Deb. 7, Vol. XXXV, 23-10-2008) l
Col. 79

Impetus for Foreign Tourists
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.214-15 i

Losses in Tourism Industry

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.92-93 3

|
|
|
|
|
|
|
|
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Mega Tourist Circuits
(Deb. 15, Vol. XXXVI1, 18-12-2008)
Col.310-12

Need to develop the historical city of Kalpi
in Jalaun Parlismentary Constituency
as a tourist place (MUR 377)
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 509-10

Promotion of Tourism
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 333-34

Promotion of Tourism in North-Eastern
Region
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 17-20

E Rail Tourist Facilitation Centres

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 299

RehgswsTounsm
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 38192

Riverine Tourism
(Deb. 10, Vol. XXXV, 11-12-2008)
Col 48-49

Setting up of Hospitality and Tourism
University
(Deb. 13, VoL XXXV}, 16-12-2008)
Col. 345

Setting up of Hospitality institute at
Alappuzha in Kersla
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 122-23
Special Tourism Area Status
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 133-38

Study Conducted by FICCI on Cruise
Touriem
(Deb. 15, Vol. XXXVI, 18-122008)
Col.223-24

! Tour Packages
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 143



SUBJECT INDEX
' 1llegal Trade of Elephants

Tourism Act
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.276-77

Tourism and Employment Generation
(Deb. 10, Vol. XXXV, 11-12-2008) :
Col. 33840

Tourism Development
(Deb. 15, Vol. XXXVI, 18-12-
Col. 149-50

Tourism Offices
(Deb. 7, Vol. XXXV. 23-10- 2008)
Col. 312-14 :

Tourism Projects for Jharkhand
(Deb. 7, Vol. XXXV, 23-10-2008) -
Col. 76-77

Tourist Accommodation
(Deb. 10, Vol. XXXV. 11-12- "008)
Col. 34

Tourist Police
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.31-32

Training Institute for Tourist Guides
(Deb. 10. Vol. XXXV, 11-12-2008)
Col. 23740

Travel Advisories
(Deb. 15. Vol. XXXVI, 18-12-
Col. 100-01

Trade

Concessions to Pakistan under SAFTA
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.233-34

Domestic Trade in Coir Products
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 14548

Foreign Trade
(Deb. 18, Vol. XXXVI, 23-12-2008) :
Col. 321 ;

Free Trade Negotiations with EU and ‘
Japan '
{Deb. 5, Vol. XXXV,
Col. 132-33

2008)

2008) .

21-10-2008) |
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(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1008

Impact of Preferential Duty-free Market
Access
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.93-94

" Trade Across the LOC

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 20001

Trade between India and Pakistan
(Deb. 13, Vol. XXXVI. 16-12-2008)
Col.301-04

" Trade Environment in India
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 388-89

Trade with China at Nathula Border
(Deb. 5, Vol. XXXV. 21-10-2008)
Col. 733-37

" Traditional Industries

Revival of Traditional Industries
(Deb. 18, Vol. XXXVI, 23-12-
Col.476-77

Traditional System of Medicines

Promotion of Traditional System of
Medicines
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 290-91

Trans Himalayan Authority

2008)

Constitution of Trans Himalayan
Authority
(Deb. 6, Vol. XXXV, 22-
Col. 153

Translation Mission

10-2008)

Translation Mission
(Deb. 13, Vol. XXXVI, 16-12-
Col. 174-75

Transport

2008)

i Goods by Road Transport

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1064-65
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Irregularities in Coal-Transportation i Tsunami
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 883-84

Setting up of Transportation Safety Board
(Deb. 15, Vol. XXXVI1, 18-12-2008)

Monitoring of Tsunami Rehabilitation
Programme
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 43-50

|
Col. 225 Need to extend the time limit for
Urban Transport {  implementation of Tsunami
(Deb. 11, Vol. XXXVI, 12-12-2008) |  Rehabilitation Programme in Kerala
Col. 44849 ! (MUR377)
Tribal Areas | (Deb. 7, Vol. XXXV, 23-10-2008)
Demand and Supply of Petroleum Products | Col.466
in the Tribal Areas ! Torkmenistan
(Deb. 15, Vol. XXXVI, 18-12-2008) | s bt Gas Pipeline Project
Col.225-27 |
!

(Deb. 10, Vol. XXXV, 11-12-2008)
Disabled People Living in Hilly, Tribal and Col. 181-82

Remote Areas
Af, tan-Pakistan-
(Deb. 15, Vol. XXXV, 18-12-2008) | Turkmemstan ghanistan-Pakistan
Col. §9-93 ! India Pipeline Project
:  (Deb. 7, Vol. XXXV, 23-10-2008)
Maternal Mortality in Tribal Areas ! Col 184-85
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 93940 | Unemployment
Tribal Areas under TSC 3 Allowance to registered unemployed
(Deb. 3, Vol. XXXV, 17-10- 2008) . persons
Col. 179 ‘ (Deb 4, Vol. XXXV, 20-|0-2008)
Col. 223-24

Youth Hostels in Tribal Areas o ..
(Deb. 9, Vol. XXXV, 10-12-2008) | . Decline in Job Opportunities

Col.824-28 (Deb. 12, Vol. XXXVI, 15-12-2008)
Tribal Empowerment and Livelihood l Col.6-10

Programme i Diversion of Unemployed Youth Towards
Funding of Tribal Empowerment and Naxalism

Livelihood Programme i (Deb. 5, Vol. XXXV, 21-10-2008)

(Deb. 3, Vol. XXXV, 17-10-2008) . Col- 16162

Col. 259-60 . Increase in Unemployment
Trust i (Deb. 12, Vol. XXXVI, 15-12-2008)

Col.675-78

Non-Profit Trust Fund for Diaspora ’
Philanthropy § Job Loss due to Closure of Industries
(Deb. 14, Vol. XXX VI, 17-12-2008) | (Deb. 12, Vol. XXXVLI. 15-12-2008)
Col.379-80 . Col.624-30
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Need to revise ‘minimum wages’ on
periodic basis for Below Poverty Line
(BPL) Card holders corresponding to
price rise with a view to check poverty

- and unemployment in the country
(MUR377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.571-72

Survey on Unemployment among Rural
Women
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 192-96

Union Territory

Allocation of Kerosene, Diesel, LPG and
Petrol to States/Union Territories i
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col.413-30

Unique Identification Authority

Unique Identification Authority
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 359 |

United Arab Emirates

1

MoU between India and UAE {
(Deb. 10, Vol. XXXV, 11-12-2008) |
t

I

Col.456-57
United Kingdom

Amendment in the Immigration Laws by
UK.
(Deb. 14, Vol. XXXVI, 17-12- 2008)'
Col.375-76

United Liberation Front of Assam |

Negotiation with ULFA !
(Deb. 13, Vol. XXXVI, 16-12-2008) ! |
Col.312-13 |

ULFA Camps in Upper Assam b
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col.421-26 |

United Nations @

Funding From United Nations under WCD
Schemes l
|

(Deb. 11, Vol. XXXVI, 12-12-2008) !
Col. 366-67
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Raising Jammu and Kashmir issue in the
United Nations
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.292-93

United Nations Children’s Fund

Indo-UNICEF Agreement on HIV/AIDS
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 412

UNICEF Report on Healthcare Facilities
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.151-52

United Nations Development Programme
UNDP Report on Corruption
(Deb. 14, Vol. XXXVI, 17-12-
Col. 107-09

United Nations Educational Scientific and
Cultural Organisation

Heritage Status by UNESCO

(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 256-62

2008)

| United Nations High Commissioner for

Human Rights

! Remarks of UNHCHR on Jammu and

Kashmir
(Deb. 9, Vol. XXXV. 10-12-2008)
Col.873-74

United Nations Organization

{ India’s Voting at UNO against Iran
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1300-01

United Nations Security Council

India’s Claim for UNSC Permanent
Membership
(Deb. 9, Vol. XXXV, 10-12-
Col. 502

United States of America

2008)

Impact of Banking Crisis of USA
(Deb. 3, Vol. XXXV. 17-10-2008)
Col. 73-75
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Indo-US Bilateral Security Cooperation ;| Central University Status to Punjab
(Deb. 6, Vol. XXXV, 22-10-2008) ! University
Col.332-33 i (Deb. 13, Vol. XXXVI1, 16-12-2008)
indo-US Bilateral Ties ; Col. 187-88
(Deb. 6, Vol. XXXV, 22-10-2008) | Courses on Astrology and Vedic Rituals
i

Col. 184 (Deb. 18, Vol. XXXVI. 23-12-2008)
{ndo-US Civil Nuclear Deal Col. 633

(Deb. 6. Vol. XXXV, 22- IO-"OOS) - Creation of New Departments in the

Col. 12-13 i Universities of Assam and Tezpur
Indo-US Nuclear Deal at NSGMeeting | (Deb. 13, Vol. XXXVI, 16-12-2008)

(Deb. 6, Vol. XXXV, 22-10-2008) |  Col.295-96

Col. 339

; E-Governance Projects in Universities
MoU between PFC and Exim Bankof US :  (Deb. 13, Vol. XXXV1, 16-12-2008)
(Deb. 16, Vol. XXXVI. 19-12-2008) |  Col.202-03

Col. 309-10 | Establishing National Police University

Nuclear Power Contracts to US based | (Deb. 13, Vol. XXX VI, 16-12-2008)
Companies i Col.403-04
(C?;ld;-z; Vol. XXXV, 10-12-2008) : Evaluation of Universities
. {Deb. 13, Vol. XXXVI. 16-12-2008)
Opening of US Consulate in Hyderabad ' Col. 14243
(Deb. 14, Vol. XXXVI, 17-12-2008) |

Col. 404 ; Fake Universities
: Deb. 5, Vol. XXXV, 21-10-2008
Prime Minister’s Visit to USA and France : (Coi 1;9.? 99 ° y
(Deb. 6, Vol. XXXV, 22-10-2008) l
Col. 307-08 : Foreign Technological Universities
: .2
Red Flag Exercise : (Deb. 5, Vol. XXXV, 21-10-2008)
Col. 34142
(Deb. 9. Vol. XXXV, 10-12-2008)
Col.25-26 i Funds to Universities
Signing of MoU with the American - (Deb. 5. Vol. XXXV. 21-10-2008)
Association of Physicians | Col. 48594
{Deb. 9, Vol. XXXV, 10-12- -2008) . . Grant to Ranjit Singh Police University
Col. 112123 (Deb. 18, Vol. XXXVI, 23-12-2008)
Visit of Defence Minister to USA Col.271-79
(Deb. 9. Vol. XXXV. 10-12-2008) : HEST Status 10 Andhra University
Col. 389 . (Deb. 13, Vol. XXXVI, 16-12-2008)
Visit of US Secretary of State to India ! Col.260-61
(97239 Vol. XXXV, 10-12-2008) | . Inspection of Private Universities
Col. 738 (Deb. 13. Vol. XXXVI, 16-12-2008)
University : Col.230-3)
Admission in Allahabad University : Internal Quality Assurance Cell

(Deb. 18, Vol. XXXVI, 23-12-2008)  (Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 688-89 " Col.5sT1-72
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Law Universities/Colleges
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.387-88

Legal Aid to Student of Jamia Millia
Islamia University
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col. 140 l

Maritime Universities
(Deb. 9, Vpl. XXXV, 10-12-2008) |
Col. 124344

Maritime University in Gujarat
(Deb. 6. Vol. XXXV, 22-
Col. 169-70

Need to accord the status of a Central ?
University to Gorakhpur Unlvcrsny
(MUR3™)

(Deb. 6. Vol. XXXV, 22-10- 2008)
Col.377-718 ‘,

Need 1o accord the status of a Central }
University to Kumaon University, |
Uttarakhand (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-
Col.510-11

Need to establish a Maritime University
in Gujarat(MUR 377)
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 832-33

Need to open an Indian Institute of
Technology in Jodhpur, Rajasthan and
accord a Central University status to
Jai Narayan Vyas University, Jodhpur
(MUR377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 510

10-2008) !

]
i
1
1

2008) :

Need to set up a Central University in !
Darjeeling, West Bengal (MUR 377)
{Deb. 5, Vol. XXXV, 21-10-2008) '

Col. 831-32 |

New Vocational Courses
(Deb. 5, Vol. XXXV, 21-10-2008)

Col. 560

285

Pay and Service Conditions of University
Teachers
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 12225

Physical Education in Universities
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 480

Placement Cell in Allahabad University

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 137-38

Port Management Course in Universities
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.653-54

Private Universities
(Deb. 5, Vol. XXXV. 21-10-2008)
Col. 609

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 192-95

Regulating Foreign University(s)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 6769

Research Activities in Universities
(Deb. 13, Vol. XXXVI1, 16-12-
Col. 158

Revision of Pay Scales of Teachers in
Universities and Colleges (St.)
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.674-79

2008)

Scarcity of Funds for Agricultural
Universities
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 165-66

Science and Technology Infrastructure in
Universities
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 110-14

Setting up of English and Foreign
Languages University
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.573-74
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Setting up of Hospitality and Tourism
University
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 345

Setting up of World Class Universities
{Deb. 13, Vol. XXXV, 16-12-2008)
Col.21-29

Sex Education in Universities
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.514-15

South Asian University
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 208

Status of the Setting up of SAARC |

University
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.436-37

Tribal University
(Deb. 13. Vol. XXXVI, 16-12-2008)
Col. 32627

University for NRIs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 113-14

University Status to K erala Kalamandalam
{Deb. 13, Vol. XXXVI, 16-12-2008)
Col.259-60

University Grants Commission

Assistance for Quality Improvement
Programme
{Deb. 5, Vol. XXXV, 21-10-2008)
Col. 164-65

Courses on Astrology and Vedic Rituals
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.633

Internal Quality Assurance Cell

(Deb. 18, Vol. XXXVI, 23-12-2008)

Col.571-72

LOK SABHA

! Unorganised Sector

Amendments in Unorganised Workers
- Sociat Security Bill, 2007
(Deb. 4, Vol. XXXV, 20-10-2098)
| Col.304-12

! Minimum Wages of workers in
Unorganised Sector

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.297-302

Pension facility to workers in Unorganised
Sector
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 138

Uranium Corporation of India

!
i MoU Signed between ONGC and UCIL
i for Uranium Exploration

. (Deb. 15, Vol. XXXVI, 18-12-2008)
i Col.316

Urban Area(s)

Assistance to Municipalities in Jharkhand

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 16062

Development of Urban Areas of NER
(Deb. 6, Vol. XXXV, 22-10-2008)
i Col.277-18

i Diversion of Urban Development Funds
i (Deb. 16, Vol. XXXVI, 19-12-2008)
. Col.328

! Forest Land in Metropolitan Cities

! (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 130-36

Guidelines for Construction
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 501-04

Urban Development Projects
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 116222

Urban Development

Amendment in Model Town Planning
Bye-Laws
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 328
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Urban Infrastructure Development !
Scheme for Small and Medium Towns |

Additional Funds for Kerala under
UIDSSMT |
(Deb. 16, Vol. XXXVI, 19-12- 2008)

Col. 393 5
Uttar Pradesh

BORs in Uttar Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 223-36

Collapse of Flyover/Bridges under
Construction
(Deb. 9, Vol. XXXV, 10-12 2008)
Col. 1365-68

Construction of Bypasses and Ring Roads I
(Deb. 9, Vol. XXXV, 10-12- 2008)‘
Col. 995-96

Construction of Civil Terminals in
Uttar Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 104

Demand for More Garib Rath and Sampark
Kranti Express for Uttar Pradesh
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 124-25

Development of Cultural Places in UP
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 14445

Development of Tourism in Bihar and
Uttar Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.208-09

Development of Vrindavan
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 10204

Direct Train Service to Moradabad (U.P.)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 133-35

Food Processing
Uttar Pradesh
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 68-90 |

Industries in

287

Gorakhpur By-pass on NH-28
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 54344

Inadequate Supply of LPG in U.P.
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 103-04

i Need to ameliorate the condition of

sick sugar mills and reconstitute
the sugarcane cooperatives in
Uttar Pradesh and Uttarakhand
(MUR377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 729-30

! Need to consider 1zzatnagar in Bareilly as

an alternative site for setting up Rail
Coach Factory proposed to be set up
in Rai Bareilly, Uttar Pradesh (MUR 377
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.377

Need to construct a bridge on railway
crossing at Bharwari in Chail
Parliamentary Constituency, Uttar
Pradesh (MUR 377)

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.294

Need to develop the historical city of Kalpi
in Jalaun Parliament Constituency as a
tourist place (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.509-10

Need to enhance the honorarium paid to
teachers employed as “*Shiksha Mitra™
in Uttar Pradesh under Sarva Shiksha
Abhiyan (MUR 377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 578

Need to expedite the construction work
on Jhansi-Mirzapur and Kanpur-Sagar
National Highways as per the specified
norms in Hamirpur Parliamentary
Constituency, Uttar Pradesh
(MUR377)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 738
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Need to give a special package to the
potato growers of Uttar Pradesh :
(MUR377) i
(Deb. 13, Vol. XXXV, 16-12-2008) |
Col. 582

Need to open a centrally aided hospital, :
with facilities at par with AlIMS in
district Moradabad, Uttar Pradesh
(MUR37D)

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 837

LOK SABHA

i Railway Project in Uttar Pradesh

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 391-94

! Repatriation of Officers of U.P.

Government Cadre
(Deb. 13, Vol. XXXVI, 16-12-
Col.257-58

Rural Health Schemes in Uttar Pradesh
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1131-32

2008)

- Setting up of KGBVs

Need to open a Passport Facility Centre :
at Agra in Uttar Pradesh (MUR 377) -
(Deb. 7, Vol. XXXV, 23-10-2008) :
Col. 467 i

Need to provide halt to Cochin Express |
and Pushpak FExpress trains at
Pukhraya Railway Station in Kanpur .
Dehat, Uttar Pradesh (377)
(Deb. 18. Vol. XXXVI, 23-12-2008)
Col. 761 i

Need to restore rail services on Mailani- |
Dudhwa-Gonda Railway Section in
Uttar Pradesh (MUR 377)

(Deb. 12, Vol. XXXVI. 15-12-2008)
Col. 737

Need to review the sharing of Betwa river
water between Madhya Pradesh and °
Utiar Pradesh (MUR 377) ;
(Deb. 14, Vol. XXXVI, 17-12-2008) !
Col.513-14 '

Need to take steps to make available clean !
drinking water in Bhadohi region of |
Ntirzapur Parliamentary Constituencies
(MUR377)

{Deb. 5, Vol. XXXV, 21-10- 2008)
Col. 838 .

Nuclear Power Plants in U.P. !
(Deb. 9, Vol. XXXV, 10-12- 2008)
Col. 74243

Primary Health Centres under NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 301-06

)

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.4143

! Setting up of New Plants in U.P.

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.231-36

! Starvation Deaths

(Deb. 12, Vol. XXXVI. 15-12-2008)
Col. 485-86

Uttarakhand

Forestry and Wildlife Projects for
Uttarakhand
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1382-83

| Funds for Tourism Projects in Uttarakhand

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 79

Need 1o accord the status of a Central
University to Kumaon University,
Uttarakhand (MUR 377)

(Deb. 14, Vol. XXX VI, 17-12-2008)
Col.510-11

Nced to ameliorate the condition of sick
sugar mills and reconstitute the
sugarcane cooperatives in
Uttar Pradesh and Uttarakhand
(MUR 3D
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 729-30

Stolen Ivory
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 210
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Vacant Post(s) Public Sector Vaccine Manufacturing
Posts Lying Vacant in CBI + Units
(Deb. 9, Vol. XXXV, 10-12-2008) ;|  (Deb. 6, Vol. XXXV, 22-10-2008)
Col.923-25 . Col.187-90

Vacant Post in State Bank of Travancore ; Shortage of Vaccines and Serums

(Deb. 3. Vol. XXXV, 17-10-2008) = (Deb. 9, Vol. XXXV, 10-12-2008)
Col.249-51 " Col.815-16

Vacant Posts in BHEL

h Vi
(Deb. 15, Vol. XXXVI. 18-12- “008) s ortage of Vaccines for Immunisation

Col. 138-39 . Programme
© i (Deb. 14, Vol. XXXVI, 17-12-2008)
Vacant Posts in Postal Department . Col.41-47
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 380-81 Smgle Shot Vaccine to Protect Children
Vacant Posts in Tihar Jail : (Deb. 14, Vol. XXXVL. 17-12-2008)
1.376-77
(Deb. 13, Vol. XXXVI, 16-12-2008) | °-
Col.222-23 i Vaccine for Anthrax
(Deb. 9, Vol. XXXV, 10-12-2008)

Vacant Posts in Various Departments |
(Deb. 14, Vol. XXXV, 17-12-2008) ; 0k 1352-53
Col.356-57 Vaccines for Immunisation Programme
Vacant Posts of Teachers in KVs 5 (Deb. 6, Vol. XXXV, 22-10-2008)

(Deb. 5, Vol. XXXV, 21-10-2008) ' Col. 123

Col. 803-05 ' Vector Borne Diseases Control
Vaccine . Programme
Anti-Rabies Vaccines 1 Revamping of Vector Borne Diseases

(Deb. 14, Vol. XXXVI1, 17-12-2008) | Control Programme

Col.51-52 l (Deb. 9, Vol. XXXV, 10-12-2008)
Children Death due to Measles ; Col. 1103-06

Vaccination { Vehicle Registration Number

-]12- H
g;et;_,;), Vol. XXXV, 10-12-2008) | Creating of Database
) (Deb. 9, Vol. XXXV, 10-12-2008)

Cholera Vaccine i Col. 777

(Deb. 9, Vol. XXXV, 10-12- 2008) ueln

Col. 135962 €z

{ Venezuela's Stake in Paradeep Refinery

Death of Children due to Measles | (Deb. 10, Vol. XXXV, 11-12-2008)

Vaccination

l
{
(Deb. 9, Vol. XXXV, 10-12-2008) |  C°-62
Col.996-97 : Ven
HIB Vaccine for Children | Snake Venom Collection Centre

(Deb. 9, Vol. XXXV, 10-12-2008) (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 701 Col. 647
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Veterinary Research | Wadhwa Committee

Indian Council of Veterinary Research | Recommendations of Wadhwa
Institute Committee

(Deb. 9, Vol. XXXV, 10-12-2008)
Col.433-34

Videsh Sanchar Nigam Limited

Income through Selling of Vacant Lands
{Deb. 17. Vol. XXXVI, 22-12-2008)
Col. 254

Vietnam

Indo-Vietnam Trade Agreement
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.616-17

Village Grain Bank
Village Grain Banks Scheme

(Deb. 9, Vol. XXXV, 10-12-2008) .

Col. 130-82

(Deb. 12, Vol. XXXV, 15-12-2008)
Col.428-32

Violence

Communal Violence
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 313-14

Visa

Fake Visas

(Deb. 18, Vol. XXXVI, 23-12-2008) ]

Col.513-14

Issue of Visa to Foreigners
(Deb. 18, Vol. XXXV, 23-12-2008)
Col. 511

Visa Fraud Cases
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.260-61

Vishesh Krishi and Gram Udyog Yojana

Implementation of VKGUY
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.461-62

i

l (Deb. 9, Vol. XXXV, 10-12-2008)

Col.243-44
War Memorial

National War Memorial
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 556

War Widows

Gas Agencies for War Widows
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 375

Pension to War Widows
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 241

Skill Development of War Widows

. (Deb. 12, Vol. XXXVI, 15-12-2008)
. Col.427

l Waste Management

! Contract to BEML for Waste Rock
Removal

(Deb. 9, Vol. XXXV. 10-12-2008)
! Col. 194

Discharge of Hazardous Waste By
i Pharmaceutical Companies

i (Deb. 6, Vol. XXXV, 22-10-2008)
Col. 20708

Diseases caused by Medical Waste
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.334-35

Disposal of Bio-Medical Waste
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 50-62

i Dumping of Waste
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.212-13

Hazardous Waste Management Rules
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 83-84
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Impact of Hazardous Waste on |
Environment !
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 103-04

Medical and E-Waste in NCR
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 863-65

Pilferage of Bio-medical Waste
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 707-09

Water

Artificial Recharge of Ground Water
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col.371-72

Cess on Ground Water |
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col.337-38

Contamination of Ground Water
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col. 593-98

De-Salination of Sea Water
(Deb. 6, Vol. XXXV, 22-10-2008) :
Col. 4344

Impact of Climate Change on Water
Resources
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 282

Information System for Water Resources
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.236-38

Management of Ground Water
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.303-04

Monitoring of ARWSP Projects by PRIs
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 122
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Need to release power from Central Quota
and Central Assistance for tiding over
situation arisen due to shortage of
water in Madhya Pradesh (MUR 377)
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.378

Per Capita Availability of Water
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.249-50

| Water Level

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 485

Water Treatment Plants
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 362-63

Water Bodies

Assistance for Water Storage
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 186-87

Complaints against Water Bodies
Restoration Projects
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 123-24

Conservation of Vembanad Lake
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1308

Repair of Water Bodies
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.255-56

Water Harvesting

Artificial Water Recharge Projects in
Andhra Pradesh
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.215

Assistance for Water Storage:
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 186-87

Farmers Participatory Action Research

(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 287-88

National Policy on Check Dams
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 516
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Water Harvesting and Conservation | Special Scheme for Handloom Weavers/
(Deb. 4, Vol. XXXV, 20-10-2008) |  Artisans
Col. 472-73 ' (Deb. 12, Vol. XXXVI, 15-12-2008)
Water Resources : Col.670-72
Allocations for Water Resources i Suicides by Weavers
(Deb. 17, Vol. XXXVI, 22-12-2008) (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 169-70 ¢ Col.419-24
Exploitation of Water Resources ! Weavers under Health Insurance Scheme
(Deb. 12, Vol. XXXV, 15-12-2008) | (Deb. 12, Vol. XXXVI, 15-12-2008)
Col.324-35 ¢ Col.377-78
Over Exploitation of Water Resources | weifare Schemes
{Deb. 17, Vol. XXXV, 22-12-2008) :
Col.234-37 : ; Expenditure on Mass Welfare Schemes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Water Technology Centre Col. 283-84

Water Technology Centre
(Deb. 12. Vol. XXXVI, 15-12-2008) | West Bengal

Col. 594-95 ! Backward Integration in Alloy Steel Plant,
Water Treatment Durgapur
(Deb. 15, Vol. XXXVI, 18-12-2008)

Domestic Waste Water Treatment

i Col. 183
(Deb. 6, Vol. XXXV, 22-10-2008) | —°
Col.299-30 i Diversion of Foodgrains to Bangladesh
: [ © (Deb. 4, Vol. XXXV, 20-10-2008)
\Dv: ! i f Inland W. . Col1sost
velopment of In aterways
(Deb. 9, Vol. XXXV, 10-12-2008) * | Environmenial Refugees
Col. 80-84 i (Deb. 9, Vol. XXXV, 10-12-2008)
Waterway Services from Badarpur to ;  Col RT3
Kolkata i Need for take over of the Dunlop Rubber
(Deb. 14, Vol. XXXVI. 17-12-2008) .  Factory at Hooghly, West Bengal by
Col. 220-31 :  the Government of india (MUR 377)
Weather " (Deb. 15, Vol. XXXVI, 18-12-2008)
Col.394

Weather Forecast
(Deb. 18, Vol. XXXVI, 23- 12_2003) Need to de-silt and regulate the flow

Col.67-69 of river Ichchamati passing through
Weavers North 24 Parganas district of West
|  Bengal(MUR377)

Need to take steps to ametiorate the plight |
of power loom weavers of Karimnagar |
district, Andhra Pradesh facing |

unemployment due to crisis in power | Need to expedite the four-laning of

loom Industry (MUR 377) {  NH-34in West Bengal (MUR 377)

(Deb. 6 Vol. XXXV, 22-10-2008) |  (Deb. 17, Vol. XXXV, 22-12-2008)

Col. 81 ' Col.290

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 838-39
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Need to provide financial assistance to !
the Government of West Bengal for 1
the relief and reconstruction work in
the flood-affected areas of the State |
(MUR377) ‘
(Deb. 14, Vol. XXXVI. 17-12-2008) |
Col. 513 '

Need to set up a Central University in
Darjeeling, West Bengal (MUR 377)
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 831-32

Need to undertake modernization and |
expansion of Alloy Steel Plant at '
Durgapur, West Bengal (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 576

New Train from Durgapur to Howrah
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 88-89

Opening of New Post Offices and
Telegraph Offices
{Deb. 12, Vol. XXXVI, 15-12-2008) °
Col. 309-10

Sea and River Erosion in West Bengal :
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.261-62

Setting up of New Airport at Andal in
West Bengal
{Deb. 10. Vol. XXXV, 11-12-2008) .
. Col.313-14

Tripartite Talks on Gorkhaland
(Deb. 5. Vol. XXXV, 21-10-2008)
Col.625-26

Unutilized/Encroached Land in Durgapur
Steel Township Area !
(Deb. 7. Vol. XXXV, 23-10-2008) °
Col.218-19

Waterway Services from Badarpur to -
Kolkata ‘
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 229-31
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Work on NH-2 in West Bengal
(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 94-95

Western Coal Fields

: Inquiry Report on Purchase of Machine

Tools
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 164

Western Coast

Container Cargo Handling on Western
Coast
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 84546

White Paper

White Paper on WTO Talks
(Deb. 13, Vol. XXXVI. 16-12-2008)
Col.474-75

Wholesale Price Index

Wholesale Price Index
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 195-96

Disparity in Price Indices of WPI and CP}
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 266-70

Wildlife

i Captive Breeding of the Species

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1406-07

Creation of New Tiger Reserves
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1379-80

Death of Animals in Ranthambore
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 89-94

Death of Big Cats
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.282-84

Death of Wild Animals Due to Rail
Accidents
(Deb. 14, Vol. XXXVI. 17-12-2008)
Col. 181-82

Decline in Black Bucks Population
{Deb. 9, Vol. XXXV, 10-12-2008)
Col. 507-08
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Decline in Population of Tigers/Lions/ | Poaching of Insects

Leopards [ (Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 6, Vol. XXXV, 22-10-2008) | Col.985-86
Col. 32732 i Poaching of Leopards
Decreasing Population of Otters © (Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 9, Vol. XXXV, 10-12- 2008) Col. 646
Col. 1353-54 i Poaching of Tigers
D“;'[r;dtngq PO\yul'at)!(oQ ;fv Rhllgolsz 2008) | ! (Deb. 6, Vol. XXXV, 22-10-2008)
¢ o - Col.6-9
84-85 |
Col.9 . . | Relocation of Blue Bulls
Elephants Dying due to Accidents with f (Deb. 14, Vol. XXXV, 17-12-2008)
Speeding Trains { Col37879
(Deb. 7, Vol. XXXV, 23-10- 2008)
Col. 373 i Relocation of Human Settlements from
Wildlife Sanctuaries
Emgeﬁebf“;m‘lcg“;“; o081 (D'eb.' 5, Vol XXXV, 10-12-2008)
2:01 g ! )i Col. 16466
; ! Relocation of Tiger Reserves
Fo:jstry and Wildlife Projects for ! ' (Deb. 6, Vol. XXXV, 22-10-2008)
(Deb. 9, Vol. XXXV, 10-12-2008) | 042526
Col. 1382-83 i Relocation of Tigers in Sariska Tiger
. . . | Reserve
Funds for Sariska Project Tiger ;
(Deb. 5 Vol XXXV, 10.12-2008) | (Deb. 6, Vol. XXXV, 22-10-2008)
Funds for Wildlife Protection | Smuggling of Wild Life Articles
(Deb 9, Vol. xxxv 10-12- 2008) (DCb 9, Vol. XXXV. 10~12-2008)
Col. 688-90 i Col. 1255-56
illegal Trade of Elephants i Special Package for Protection of Forests

(Deb. 9, Vol. XXXV, 10-12-2008) ;  and Wildlife
Col. 1008 | (Deb. 9, Vol. XXXV, 10-12-2008)

lllegal Trading of Native Birds Col. 147-58
(Deb. 9, Vol. XXXV, 10-12-2008) : Tiger Population in Nagarjunasagar
Col.67-68 | Srisailam Sanctuary

Improving Demographic Status of Tigers | (D€b- 14, Vol. XXXV, 17-12-2008)
(Deb. 6, Vol. XXXV, 22-10-2008) ; ol 10203

Col. 74  Violation of Wildlife Laws

Number of Tigers in Reserve Forests ’ (Deb. 9, Vol. XXXV, 10-12-2008)
(Deb. 14, Vol. XXXVI, 17-12-2008) ' Col.79-80
Col.287-89 | Women

Online Sale of Indian Tigers | Acid Antacks on Women

(Deb. 6, Vol. XXXV, 22-10-2008) |  (Deb. 13, Vol. XXXVI, 16-12-2008)

Col. 336 i Col. 363-64
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Ante-Natal Check-Ups
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 177-79

Creches for Children of Working Women
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col. 101-09

Crime against SC/ST Women
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 181-88

Crime against Women
(Deb. 11, Vol. XXXVI, 12- |2-2008)
Col. 116-18
(Deb. 18, Vol. XXXV1I, 23-12-2008)
Col.51-64

Decline of Female Workers in Coal Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 185

Divorce Cases
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 242

Education of Women
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col.480-86

Enhancement of Maternity and Other
Benefits '
(Deb. 4, Vol. XXXV, 20-10-2008) !
Col. 188-89

Exploitation of Tribal Women
(Deb. 11, Vol. XXXVI, 12-12-2008) :
Col. 165-66 i

Facilities for Women Scientists i
(Deb. 5, Vol. XXXV, 21-10- "008)‘
Col. 136-37
(Deb. 13, Vol. XXXVI, 16-12-2008) E
Col. 408 ;

Janani Suraksha Yojana ‘
(Deb. 9, Vol. XXXV, 10-12- "008)|

Col. 898-904 |

Job Opportunities for Women in Rural i

Areas .
(Deb. 13, Vol. XXXVI, 16-12-2008) l
Col.427-38 ‘
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Literacy among Women
(Deb. 18, Vol. XXXV], 23-12-2008)
Col. 65-67

Maternity Benefit to Female Workers in
Coal Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.310-11

Maternity Deaths due to Various
Diseases
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.311-12

Misuse of Provisions for Protection of
Women
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 157-58

Need to provide reservation to women in
Parliament (MUR 377)
{Deb. 17, Vol. XXXVI, 22-12-2008)
Col.297

Permanent Commission to Women
Officers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 555

Pregnancy Death amongst SCs/STs
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 354-56

Recruitment of Women Railway Engine
Drivers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 113-14

i Resolution on Women and Children

(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 333

SCs/STs and Women Workers under

NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.519-22

Security of Women Working in Night
Shifts
(Deb. 18, Vol. XXXVI, '23-12-2008)
Col. 698-99
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Setting up of Centre for Women Studies
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.714-15

Setting up of IIT for Women

(Deb. 13, Vol. XXXVI. 16-12-2008) !

Col. 161

Sexual Harassment of Women at :

Workplaces

(Deb. 3, Vol. XXXV, 17-10-2008) |

Col.321-24

Survey on Unemployment among Rural
Women

(Deb. 3, Vol. XXXV, 17-10-2008) :

Col. 192-96

Swadhar Scheme
(Deb. 16, Vol. XXXV, 19-12-2008)
Col. 350-52

Trafficking in Women

(Deb. 18, Vol. XXXVI. 23-12-2008) °

Col. 30506
Trafficking in Women and Children

(Deb. 13, Vol. XXXVI. 16-12-2008) .

Col. 71-74

Welfare of Women Prisoners and their ':

Children
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 400-02

Welfare Scheme for Rural Women by ! Col.408-11

' World Bank Assistance for Rural Roads

NABARD
(Deb. 11, Val. XXXVI, 12-12-2008)
Col. 10208

Welfare Scheme for Women Workers
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 144-35

Women Air Traflic Controllers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.240-41

Women Deserted by NRI Husbands

(Deb. 16, Vol. XXX VI, 19-12-2008)

Col. 347

Women Education Centres
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 304

Women in Central Para Military Forces

(Deb. 18, Vol. XXXVI, 23-12-2008) .

Col.634-35
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. Women Self Help Groups
: (Deb. 11, Vol. XXXV, 12-12-2008)
. Col.215

| World Bank
‘ Assistance from World Bank for Milk
Production

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 639

| Doing Business Report 2009
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.236-37

* Global Monitoring Report of WB & IMF

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 762-64

' Utilisation of Funds of World Bank
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 29497

: WB and ADB Loans for Power Projects
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.456-58

World Bank Assistance for Primary
Schools
(Deb. 18, Vol. XXXVI, 23-12-2008)

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 502-04

© World Bank Assistance to Health Projects

in India
(Deb. 6. Vol. XXXV, 22-10-2008)
Col.210-12

World Bank Loan for Coastal Zone
Management in Orissa
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 409

Worid Bank Mecting on Sarva Shiksha
Abhiyan
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 569
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World Bank Report on NH Projects i
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 1249-51 I

World Bank Report on Poverty in India
(Deb. 14, Vol. XXXVI, 17-12- 2008)
Col.433-34

World Bank Study on Development of !
Natural Resources in NE-Region |
(Deb. 9. Vol. XXXV, 10-12-2008) :
Col. 1369-70

World Bank's Estimation on Global
Poverty

(Deb. 14, Vol. XXXVI, 17-12- 2008)

Col.412-14
Worid Health Organisation

Non-Reporting of Medical Side-Effects to
WHO
(Deb. 6. Vol. XXXV, 22-10-2008)
Col.31-32

Report of WHO on Water-Borne Diseases !
(Deb. 14, Vol. XXXVI, 17-12-2008) °
Col. 101-02 ;

World Hindi Conference

World Hindi Conference
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1134-36

World Trade Organisation

Doha Round of WTO Negotiations
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 3-5

Doha Round of WTO Talks
(Deb. 18, Vol. XXXVI, 23- l"-2008)
Col. 574-75

Resumption of WTO Talk
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 685-86

White Paper on WTO Talks i
(Deb. 13, Vol. XXXVI, 16-12-2008) !
Col.474-75

World Trade Organisation

(Deb. 18, Vol. XXXVI, 23-12- 2008)‘
Col.238

WTO Meeting
(Deb. 18, Vol. XXXVI, 23-12- 2008)|
Col.615-16 '
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WTO Negotiations
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 648

World-No-Alcohol Day

WorldNo-Alcohol Day
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 107

! Yoga

Promotion of Naturopathy and Yoga
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 109-11

chulatory Body for Yoga Schools/
Institutions
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 895

" Youth

Funds for Development of Youth and
Sports
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 124447

Need to enact a law making military service
compuisory for the youth in the country
(MUR377)

{Deb. 17, Vol. XXXV1, 22-12-2008)
Col.292

NHRC Report on Safety and Security of
Youth
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.234-35

l Youth Hostels in Tribal Areas

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 824-28

Zoological Park

Allocation to Zoos/Zoological Parks
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.950-83

Captive Breeding of the Species
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 140607
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Aaron Rashid, Shri J.M. i

Allocation of Spectrum under UASL 1
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 50-72

Allotment of Haj Quota
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 1158-1241

Amenities Provided by the Railways
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 142-53

Attacks on North Indians in Mumbai
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 189

Charitable Activity
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 204-05

Delay/Cancellation of Flights of Private
Airlines
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 168-69

Demands for Supplementary Grants
(Railways) - 2008-2009
(Deb. 6, Vol. XXXV, 22-10-2008) i
Col. 385-87 {

|

Development of Renewable Energy I

(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col. 53940

Ghatkuri Mines in Jharkhand i
(Deb. 18, Vol. XXX V]I, 23-12-2008)
Col. 259-60

High Wall Mining Techhology
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 224-26

Indian Maritime University Bill, 2007 -
Consid. & Pass
(Deb. §, Vol. XXXV, 21-10-2008)
Col.941-42 i

Investment in Steel Sector
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 110-12 !

30;
Mining Lease to Steel Companies

(Deb. 13, Vol. XXX VI, 16-12-2008)
Col. 14344

National Investigation Agency Bill, 2008
and Unlawful Activities (Prevention)
Amendment Bill, 2008-Consid. &
Pass
(Deb. 14, Vol. XXX V1, 17-12-2008)
Col. 658-61

National Mineral Policy
(Deb. 13, Vol. XXXVI1, 16-12-2008)
Col. 221-22

Need to rationalise and provide adequate
quota for Haj Pilgrims from the State
of Tamil Nadu (MUR 377) ~
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 830

PSUs under Pension Scheme
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 359-61

Public and Private Insurance Companies
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 207-10

Refund of Processing Fee
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 938-39

| Scheme for Allotment of Plots by DDA

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 413

Setting up of Postal Development
Corporation
(Deb. 17, Vol. XXX VI, 22-12-2008)
Col. 142

Single Window Clearance for Grants of
Iron Ore Lease
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 373-74

Tax on Windfall Benefits

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 371
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Unorganised Workers Social Security Bill,
2008-Consid.
(Deb. 13, Vol. XXXVI, l6~12-2008)
Col.670-73
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| Import of Urea

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 31

: lndo-lmn Joint Commission Meeting

Wasting of lron Ore Reserves ‘
(Deb. 13, Vol. XXXVI, 16-12-2008) | |
Col. 142

Abduliah, Shri Omar

Motion of Confidence in the Council of :
Ministers ;
(Deb. 2. Vol. XXXV, 22-07-2008) ;
Col. 111-13

Acharia, Shri Basu Deb

Allocation of Oil Blocks under New
Exploration Licensing Policy X
(Deb. 15, Vol. XXXVI, 18-12- ’008)
Col.63-74

Appointment of Extra-Departmental Staff ;|
{Deb. 17. Vol. XXXVI, 22-12-2008)
Col. 18990

Change in the Name of IDBI
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.410-11

Charging of Higher Prices by Reliance .
Industries from NTPC
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.318-19 :

Coal Regulatory Authority
(Deb. 9, Vol. XXXV, 10-12-2008) .
Col. 64647

Coal-to-Liquid Projects !
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 26-31

Growth of Farm Sector
(Deb. 4, Voi. XXXV, 20-10- "008)
Col. 151-55

Guidelines for 3G and Broadband Wireless
Access Auction
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 46263 :

Hydro Power Generation '

(Deb. 3, Vol. XXXV, 17-10-2008) '

Col. 8-20

. M

(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 937-38

i Jain Committee Report on Pornt and Dock

Workers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 747-51

anagement of EPF
(Deb. 9, Vol. XXXV. 10-12-2008)
Col. 408

i Merging of Konkan Railway

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 255-56

Mining of Uranium by ONGC
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.270-71

| Motion of Confidence in the Council of

Ministers
(Deb. 2, Vol. XXXV, 22-07-2008)
Col. 8796

. National Consumer Policy

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 363-64

i National Investigation Agency Bill, 2008

and Unlawful Activities (Prevention)
Amendment Bill, 2008-Consid. & Pass
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. §95-603

© Peerless General Finance and Investment

Co. Lud.
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 178-79

i Penalty on Telecom Companies
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 231

i Power Generation by CIL

(Deb. 6. Vol. XXXV, 22-10-2008)
Col. 326-27



NAME INDEX

Private Sector in Defence Production
(Deb. 17, Vol. XXXVI, 22- l7-2008)\
Col. 25-29 i

Public Sector Vaccine Manufacturing | 1
Units g
(Deb. 6, Vol. XXXV, 22-10- 7008),
Col. 18790 :

Quality of Internet Services by BSNL :
(Deb. 4, Vol. XXXV, 20-10-2008) !
Col.257-58 !

Re-introduction of External Market i

Assistance Scheme l

(Deb. 9, Vol. XXXV, 10-12-2008) !

Col.43-44 i

Removal of Restriction on Investment '
through Participatory Notes Route i
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.200-02

Review of Electricity Act, 2003
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 539

Revival of Closed/Sick Fertilizer Units
(Deb. 10, Vol. XXXV, 11-12-2008) 2
Col.24-28

Setting up of Joint Venture Company by !
BSNL
(Deb. 4, Vol. XXXV, 20-!0-2008)
Col.476-77 ;

Setting up of Manali-Leh Railway Link
(Deb. 7, Vol. XXXV, 23-10-2008) '
Col. 144

Setting up of Nuclear Power PrOJect by
NTPC :
(Deb. 3. Vol. XXXV, 17-10-2008)
Col. 227

Shortfall of Manpower in PHCs/CHCs
(Deb. 6, Vol. XXXV, 22-10- ‘*008)
Col.9-10

Situation arising out of Bomb Blasts in |
various parts of North-Eastern States
with particular reference to Assam ,
(DUR 193)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 762-67
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- Small Tea Growers in Assam

(Deb. 5, Vol. XXXV, 21-10-2008}
Col. 72930,

Standing Committee on Railways—37th
to 39th Reports—Presented Action
Taken Statements — Presented
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.618-19

i Standing Committee on Railways—40th
Report—Presentad
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 821

| Tele-Density in Urban and Rural Areas

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 119-21

Transportation of Fertilizers
(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 26769

Universal Service Obligation Fund
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 406-07

Utilization of Investors Protection Fund
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 485-86

; Wagon Requirement of the Railways
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.284-85

. Acharya, Shri Prasanna

¢ Committee on Members of Parliament
Local Area Development Scheme—
14th and 15th Reports—Presented
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 705

Loan Waiver for Bihar and Orissa

(Deb. 3. Vol. XXXV, 17-10-2008)
ol 130-31

. Need to extend the Agriculture Debt

Waiver Scheme to the financial
organisations giving loans to SCs, STs
and OBCs (MUR 377)

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 514-15
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Peripheral Development Fund
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 113

Review of SEZ Policy
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 60-62

Royalty Rates of Minerals
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 168

Aditya Nath, Yogi

Border dnspute with China and
Bangladesh

(Deb. 6, Vol. XXXV, 22- 10-2008)

Col.291-92

De-recognition of Govemnment Medical :

Colleges

(Deb. 9, Vol. XXXV, 10-12-2008) :

Col. 997

Dilapidated Condition of National
Highways

(Deb. 6, Vol. XXXV, 22-10-2008) !

Col. 109-16

Doubling of Railway line between
Gorakhpur and Lucknow

(Deb. 10, Vol. XXXV, 11-12-2008)

Col. 135

Educationally Backward Districts
(Deb. 5, Vol. XXXV, 21-10-2008) :
Col.280-95

Fake Currency Cases

(Deb. 5, Vol. XXXV, 21-10-2008) !

Col. 639-52

Gauge Conversion work of North-Eastern
Railway
(Deb. 10, Vol. XXXV, 11-12- 2008)
Col. 34041

Gorakhpur By-pass on NH-28

(Deb. 9, Vol. XXXV, 10-12-2008) |

Col. 54344

Illegal Bangladeshi Migrants
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.49-51

LOK SABHA

Infiltration on Indo-Nepal Border
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 386-87

Issuance of Multipurpose National
Identity Cards
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 73-74

Joint Secretary Level Talks with
Bangladesh
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 407

Mrssmg Foreign Students
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 248-56

Need to accord the status of a Central
University to Gorakhpur University
(MUR377)

(Deb. 6, Vol. XXXV, 22-10-2008)
| Col.377-78

i Need to include Bhojpuri language in the
Eighth Schedule to the Constitution
(MUR377)

(Deb. 15, Vol. XXXVI, 18-12-2008)
i Col.392-93

|

l

. Outstanding Sugarcane Dues
‘(Deb. 4, Vol. XXXV, 20-10-2008)
i Col.116-18

l Review of Indo-Nepal Treaty
. (Deb. 6, Vol. XXXV, 22-10-2008)
Col. 105

Rise in Cement Price
(Deb. 13, Vol. XXXV1, 16-12-2008)
Col. 191-92

i Services of BSNL in Border Areas
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 149

Smuggling on Indo-Nepal Border
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.256-62




NAME INDEX

Adsul, ShriAnandrao Vithoba

Antificial Recharge of Ground Water
(Deb. 12, Vol. XXXVI, 15-12-2008) !
Col.371-712

Advertisement Revenue of DD and AIR 1
l

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.601-02 i

Aircraft to NSG
(Deb. 18, Vol. XXXV1, 23-12-2008) |
Col.616 )

Amendment in 3G Telecom Policy |
(Deb. 4, Vol. XXXV, 20-10-2008) ;
Col.217-22

Availability of Explosives |
(Deb. 13, Vol. XXX VI, 16-12-2008) !
Col.471 i

Bailout Plan for Private Airlines
(Deb. 15, Vol..XXXVI, 18-12-2008)
Col. 217

Basmati Trademark for Pakistan
(Deb. 13, Vol. XXXVI, 16-12-2008) ’
Col.212-13

Central Road Fund
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 75-78

Cheque Bounce Cases
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 389-90

Command Area Development Programme |
(Deb. 12, Vol. XXXVI, 15-12- 2008) |

Col. 10-18 {

Commonwealth Games, 2010
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 137-39

Control of Kosi River
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 343-44

CRPF Battalions
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 715-16

i
!
1
i
l
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: Defence Collaboration for Development
of UAV
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 197

Development and Promotion of Tourism
in States/UTs
(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 405-12

i Disbursement of Micro Credit

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.250-52

Dual Pricing Policy for Diesel
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.286-88

Emissions of Greenhouse Gases
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 122

Energy Security
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.221-22

i Expansion and Development of National

Highways
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.312-16

Fuel Efficiency Standards for Vehicles
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.327-28

Functioning of Primary Health Centres
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 152-70

Green Corridor
(Deb. 17, Vol. XXXVI, 22-

12-2008)
Col.219 .

| Healthcare Services

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 226-32

Hotel Management Institutes
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.246-50

Import of Coal

(Deb. 9, Vol. XXXV, 10-12-2008)
Col.927-28
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Investment Limit in Stock Exchanges ; Meningitis vaccines under Universal
(Deb. 11, Vol. XXXVI, 12-12-2008) :  Immunization Programme
Col. 168 (Deb. 14, Vol. XXXVI, 17-12-2008)
Irregular Operation of Foreign Flights in | Col.427-29
India Air Space . Misuse of Aid by Pakistan
(Deb. 7, Vol. XXXV, 23-10-2008) :  (Deb. 9, Vol. XXXV, 10-12-2008)
Col.51-52 i Col.885-86
Jobs under NREGS . More Funds to States under Central
(Deb. 16, Vol. XXXVI, 19-12-2008) :  Schemes
Col. 328-30 i (Deb. 9, Vol. XXXV, 10-12-2008)
| Col. 1392

Joint Water M ent between India * .
TadNegal " 0% 1 MoU signed between ONGC and UCIL

for Uranium Exploration
-10-2 !
Deb g XXXV 20102000 1 (e 15, vol. XXXV 18-12-2008)

i Col.316

Lack of Transparency in Procurement of National Pi cutical Policy

:':l‘)"“cbp"l'i“‘w XXXVL 17-12-2008) ,  (DeD: 15, Vol XXXVI. 18-12-2008)

Col.2-7
Col.314-15 :
. . . National Policy on Check Dams
l.aunchmg of All India Toll Free Number (Deb 4, Vol XXXV, 20-10-2008)

and Cells for LPG Consumer ' Col. 516

Grievances :
New FM Radio Policy
. 10, Vol. V, 11-12-2 ’ :
‘C':*;%'_‘;? ol XXXV, 11-12-2008) . ™ ep. 5. Vol. XXXV, 21-10-2008)
" o Col.215

Legal A}d to Smcjlem of Jamia Millia ; New Kendriya Vidyalayas and Navodaya
Islamia University Vidyalayas
Col. 140 ‘' Col.18796

Life Saving Drugs i New Pension Scheme
(Deb. 10. Vol. XXXV, 11-12-2008) | et "} | Vol. XXXV, 12-12-2008)
Col. 32-34 ~ Col.364-65

Manual Scavenging { NPAof UTland IDBI
(Deb. 16, Vol. XXXVI, 19-12-2008) :  (peb. 3, Vol. XXXV, 17-10-2008)
Col. 321 . Col.275-77

Market Intervention Scheme i Opening of more Kendriya Vidyalayas
(Deb. 12, Vol. XXXVI, 15-12-2008) | (Deb. 5. Vol. XXXV, 21-10-2008)
Col.621-22 . Col.470-74

Measures to check Terrorism i Out of School Children
(Deb. 18, Vol. XXXVI, 23-12-2008) :  (Deb. 13. Vol. XXXVI, 16-12-2008)
Col.377-78 . Col.341

Mediclaim Portability ! Production of Chemicals
(Deb. 3, Vol. XXXV, 17-10-2008) . (Deb. 10. Vol. XXXV, 11-12-2008)
Col. 188-89 ! Col44142



NAME INDEX

Promotion of R and D in Biotechnology |
(Deb. 18, Vol. XXXVI, 23-12-2008) |
Col.8-11 i

Proposal for Modernisation of CPMF |
(Deb. 18, Vol. XXX VI, 23- I2-2008).
Col.649-50 i

Quantum of Loans Written Off g

(Deb. 3. Vol. XXXV, 17-10-2008) |
Col.314-15

Rajiv Gandhi Scheme for Adolescent Girls i
(Deb. 11, Vol. XXXVI, 12- l2-2008)j
Col.214-15
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Shortage of Vaccines for Immunisation
Programme
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 4147

Statutory Authority on Labour Issues in
SEZs
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col.663-64

Subsidy for High Breeder Seeds
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 184

i Supply of Uranium

Recovery of Loan by Dena Bank
(Deb. 3, Vol. XXXV, 17-10- 2008)
Col. 101-03

Reservation in Higher Educational !

Institutions
(Deb. 13, Vol. XXXVL 16-12- 2008)
Col. 189-91

Review of Higher Medical Education
(Deb. 14, Vol. XXXVI. 17-12-2008) :
Col. 387-88

Review of the Accounts of unlisted '
Companies
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.231-32

ROBs/RUBSs in Orissa and Maharashtra |
(Deb. 7. Vol. XXXV, 23-10-2008) !
Col.378-86

Sale of Mandatory quota of Sugar
(Deb. 4. Vol. XXXV, 20-10-2008) '
Col. 163-164 :

Sector Specific Regulator in Energy l

Sector
(Deb. 9, Vol. XXXV, 10-12- 2008)

Col. 134647

Semester System at Undergraduate Levcl
(Deb. 18, Vol. XXXVI, 23- l”-'7008)
Col.518

Separate Environment Protection
Authority |
(Deb. 9. Vol. XXXV, 10-12-2008) |
Col. 1260-61 i

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 624-25

. Toxic Chemicals in Chinese Dairy Products

(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 80-81

: Unique Identification Numbers

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.97-98

. Wages under NREGS

(Deb. 16, Vol. XXXVI, 19-12-
Col.4-15

2008)

: Wind Energy Generation

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 398

Advani, ShriL. K.

Motion of Confidence in the Council of

Ministers
(Deb. 1. Vol. XXXV, 21-07-2008)
Col. 12-38

; National Investigation Agency Bill, 2008
and Unlawful Activities (Prevention)
Amendment Bill, 2008—Consid. &
Pass
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 561-75

Recent Terrorist attack in Mumbai
(DUR 193)
(Deb. 10. Vol. XXXV, 11-12-2008)
Col.467-84
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Agarwsl, Dr. Dhirendra

Advertisements by DAVP
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1259-60

Agri Export Zones
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.450-60

Assistance to Municipalities in Jharkhand

(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 160-62

BPL List
(Deb. 11, Vol. XXXVI, 12-12-2008) :
Col. 365-66

CBI Inquiry against DDA Officers
(Deb. 16, Vol. XXXVI1, 19-12-2008)
Col.263-67

Corruption in Judlcuary
(Deb. 11, Vol. XXXVI, 12-12-2008) !
Col. 179-80

Cultivation of Jatropha
(Deb. 17, Vol. XXXV1, 22-12 2008)
Col. 232-33

Delay in Completion of Projects under Handing over of units of FCIL to Private

PMGSY

(Deb. 3. Vol. XXXV, 17-10-2008) |

Col. 52-56

Delhi Milk Scheme
(Deb. 17, Vol. XXXVI, 22- I2-2008)
Col.257-58

Demand/sale of Steel
(Deb. 10, Vol. XXXV, 11- 12-2008)
Col.376-78

Development of Dairy Farming Industry
(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 25

Disabled People Living in Hilly, Tribal and
Remote Areas
(Deb. 15, Yol. XXXVI, 18-12-2008)
Col. 89-93

Diversion of Unemployed Youth towards
Naxalism
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 161-62

)
|
|
l

|
l
|
]
t
|
i

{
)
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Donations charged by Engineering and
Management Institutions
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.218-19

Encroachmcm on DDA Land
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 361

Financial Assistance to NGOs
(Deb. 17, Vol. XXXVI1, 22-12-2008)
Col. 172-73

Food Processing Industries in Jharkhand
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.311-12

Foreign Investment in Power Sector
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 368-70

* Free Rail Travel Facilities
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 204-05

' Functioning of New DD and AIR Stations

i

i

!

|

i

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1265-82

Sector
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 283-84

: Hike in Fees
(Deb. S, Vol. XXXV, 21-10-2008)
Col. 730-32

lllitcracy among Tribals
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.487-88

Impact of FDI on Rural Development
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 358

Impact of Organised Retailing on
Unorganised Retail Stores
(Deb. 18, Vol. XXX VI, 23-12-2008)
Col. 69298

; Indebtedness of Farmers
(Deb. 17, Vol. XXXVi, 22-12-2008)
Col. 54-57



NAME INDEX

Investment in Foreign Banks in India {
(Deb. 11, Vol. XXXVI, 12-12- 2008)»
Col.418 i

Involvement of MCD and Policei
Personnel in lllegal Constructions |
(Deb. 13, Vol. XXXVI. 16-12- 2003)
Col. 304-05

Irregularities under Khadi Scheme
(Deb. 18, Vol. XXXVI, 23-12- ’008)
Col.322-25

Literacy Rate
(Deb. 13, Vol. XXXVI. 16-12- 2008)‘
Col. 309-12

Loss-making PSUs
(Deb. 10, Vol. XXXV, 11-12- 2008)
Col. 289-304

Master Plan Delhi
(Deb. 16, Vol. XXXVI1, 19-12-2008) |
Col. 355-57 :

National Consumer Policy
(Deb. 12, Vol. XXXVI, 15-12- 2008)
Col. 363-64

National Food Security Mission
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 84-85

National Mission on Energy Conservation
(Deb. 16. Vol. XXXVI, 19-I"-2008)
Col. 336-37

Norms for Development of Model Railway |
Station i
(Deb. 10. Vol. XXXV, 11-12-2008) |
Col. 111-12

Pollution in Jharkhand
(Deb. 14, Vol. XXXVI, 17-12-
Col. 100-101

Poor Telecom Services by BSNL
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 179-84 !

Procedure for New/Renewed Passports
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 139192

2008)
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Procurement of Defence Equipment
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.212-13

Production of Flowers
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 389

j Production of Jatropha

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.362-63

i Production of Sugar and Ethanol

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.376-77

i Promotion of Traditional System of
Medicines
(Deb. 14, Vol. XXXVI. 17-12-2008)
Col.290-91

: Prosecution of Corruption Cases

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 134546

: Rank of Indian Education System

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 389-90

Registration of Criminal Cases-
(Deb. 13, Vol. XXXVI, 16-12-
Col. 353-64

Shortage of Skilled Professionals
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.23940

Soil Erosion
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.631-32

2008)

. Status of Historical Monuments in

Jharkhand
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 193-96

© Tax Concessions for Backward Regions

(Deb. 14, Vol. XXX VI, l7 12-2008)
Col. 394-95

- Tourism Projects for Jharkhand

(Deb. 7. Vol. XXXV, 23-10-2008)
Col. 76-77
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Tribal Population Dwelling in Protected
Forests
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 365

Vocational Education to Tribals
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 252

World Development Report
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.479-80

Youth Hostels in Tribal Areas
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 824-28

Abhir, Shri Hansraj G

Adoption of Irrigation Project as National '

Projects

(Deb. 4, Vol. XXXV, 20-10-2008) |

Col.518-24

Anganwadi Workers
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 363

Assistance to I0OA
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 369-71

Ban of Tobacco Products
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 354

Bharat Nirman Yojana
(Deb. 6. Vol. XXXV, 22-10-2008)
Col.49-52

Bullet Train
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.265-66

Constitution (Amendment) Bill, 2008
(Amendment of Article 130) by
Shri Hansraj G. Ahir
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 665

Cost Sharing on Railway Projects
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 112-13

LOK SABHA

i De-Addiction Centres
i (Deb. 9, Vol. XXXV, 10-12-2008)
| Col.931

i Demands for Supplementary Grants
{ (Railways)—2008-2009

i (Deb. 6, Vol. XXXV, 22-10-2008)
Col. 406-07

‘ Encyclopedia on Freedom Fighters
! (Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 305-06

| Energy from Solid Waste
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.272

Euro-1V Standard Petrol
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 265-66

Expansion of Refineries
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 367-70

» Export of Agriculture Produce
- (Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 43940

; Foreign Assistance in Research

| Programme

(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 199

' Impact of Climate Change
i (Deb. 6, Vol. XXXV, 22-10-2008)
| Col.269-70

! Improving the Quality of Khadi Products
(Deb. 18, Vol.*XXXVI, 23-12-2008)
Col.558-61

Increase in number of Air Passengers
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.91 '

Increase in Prices of Steel
(Deb. 7. Vol. XXXV, 23-10-2008)
Col.227-30

Indigenous Cow Breeds
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 327

|

I
|
|

|
i
|
|
I
{
!

i
!



NAME INDEX

Inquiry Report on Purchase of Machine
Tools
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 164

Literacy among Tribals .
(Deb. 3. Vol. XXXV, 17-10-2008) |
Col. 181-83

Malnutrition
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.47-52

Malnutrition in Children—HAH N
(Deb. 11. Vol. XXXVI, 12-}2-2008) :
Col. 702-04

Motion of Confidence in the Council of
Ministers
(Deb. 2, Vol. XXXV, 22-07-2008)
Col. 127-29

National Rural Employment Guarantee |
(Amendment) Bill, 2008 (Amendment !
of Section 2, etc.) by Shri Hansraj G.
Ahir !

(Deb. 11. Vol. XXXVI, 12-12-2008) |

Col. 661 ‘

Need to provide financial package to the
farmers whose crops have been :

affected due to armyworms in Eastern {
1

Vidharbha region of Maharashtra |
(MUR377) i
(Deb. 5, Vol. XXXV, 21-10-2008) ;
Col. 833-34 :

Need to review the policy for setting up
of Special Economic Zones in the |
country (MUR 377)

(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.391-92

NLRMP
(Deb. 16, Vol. XXXVI, 19-12-2008) |
Col.231-33

Patents on items based Traditional
Knowledge
(Deb. 13, Vol. XXXVI, 16-12-2008) :
Col.91-92
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Permission to Foreign Firms for Fishing
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.463-64

Plantation of Palm Trees
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.408-09

! Prevention of Theft of Infants

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 472

Protection of Indian Industries
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 14344

Public Issue by PGCIL
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 534

Radiation from Mobile Towers

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.228-29

Recent Terrorist Attack in Mumbai
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 665-66

Recognition of Doping Centre in India
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 934

Revival of Pharmaceuticals Units
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.37-39

Royalty on Coal
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 199-200

Salary and Allowance to Defence
Personnel
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.44244

Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest
Rights) Amendment Bill, 2008
(Amendment of Section 2) by
Shri Hansraj G. Ahir
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 66566
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Self-Help Groups under SGSY
(Deb. 11, Vol. XXXVI, 12-12-2008) :
Col. 56-66

Sharing of Service Tax between Centre and
States
(Deb. 3. Vol. XXXV, 17-10-2008)
Col.312-13

Shortage of Law Officers in CBI
(Deb. 14, Vol. XXXVI, 17- l2-2008)
Col. 285-87

Silk Production

(Deb. 9, Vol. XXXV, 10-12-2008) :

Col. 44-52
Snake Venom Collection Centre

(Deb. 9. Vol. XXXV, 10-12-2008) |

Col. 647

Standing Committee on Coal and Steel—
36th to 38th Reports—Presented

(Deb. 11, Vol. XXXVI, 12-12-2008) :

Col. 588

Thermal Power Plants based on Foreign ;

Technology
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 230

Thorium Based Energy Projects
(Deb. 9. Vol. XXXV, 10-12-2008) !
Col. 768-69

Trafficking of Children for Child Labour
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 390-91

Ahmad, Dr. Shakeel

Land Ports Authority of India Bill, 2008
(Deb. 15, Vol. XXXVI, 18-12- 2008)
Col. 368-69

Ajaya Kumar, ShriS.

Additional Funds for Road Projects
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col. 195

Allotment of LPG Agencies to Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 138

LOK SABHA

| Amnesty Scheme by EPFO
I (Deb. 12, Vol. XXXVI, 15-12-
i Col.480-81

| Cases of Emergency Landings
; (Deb. 10, Vol. XXXV, 11-12-2008)
¢ Col.126-27

: Exemption from ESI Act, 1948
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 261

Hijacking for Jordanian Vessels
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 84

; Import of Rubber
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 349-53

Indians Stranded in Gulf Countries
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 148-49

Infrastructural Facilities at Airports in
Kerala
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34243

Interest on Unclaimed Accounts
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.205-07

Internet Telephony Services
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.327-28

Loan on Forged Signature
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 348-52

Modernisation of Police Force
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.211-14

| National Policy for Alcohol Control
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1306-07

't Passport Seva Kendras
li (Deb. 9, Vol. XXXV, 10-12-2008)
|

2008)

Col. 1375-76



NAME INDEX

Ready to Eat Meals
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 497

REC Loan for Power Projects
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 540-52

Revised National Programme for Control
of Blindness
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 834-37

Right to'Education Bill
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.29-34

Unemployment Allowance undér NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.412-13

University Status to Kerala Kalamandalam
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.259-60

Waiting List for LPG Connections
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 130-32

Ajnala, Dr. Rattan Singh i
Construction of International Airport at |
i

Halwara Airbase at Ludhiana

(Deb. 7, Vol. XXXV, 23-10-2008)

Col. 106 !
Express Link between Historic Sikh |

Shrines in India and Pakistan |

(Deb. 9, Vol. XXXV, 10-12-2008) ]

Col. 929 |

Financial Assistance for Agricultural ;
Infrastructure |
(Deb. 9, Vol. XXXV, l0-l2-2008) i
Col.22342

Financial Support to Sportspersons
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 193-94

(

I

I

Rejuvenation of Irrigation System !
(Deb. 9, Vol. XXXV, 10-12-2008) !
Col. 253 1

313

Ananth Kumar, Shri

Allocation for Primary Education
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 74-80

De-recognition of Government Medical
Colleges
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 997

Delay in Flight due to Fog
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.28

Demands for Supplementary Grants
(General)—2008-09
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 856-63

De-recognition of Dental and Nursing
Colleges in Kamataka
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 140708

Motion of Confidence in the Council of
Ministers
(Deb. 2, Vol. XXXV, 22-07-2008)
Col. 70-75

Review of the Economic situation in the
country (DUR 193)
(Deb. 15, Vol. XXXVI. 18-12-2008)
Col.407-13

Standing Committee on Finance—72nd
Report— Presented
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 820

i Standing Committee on Finance—73rd to

79th Reports—Presented
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.358-59

. Angadi, Shri Surest

Amendment in Code of Criminal Procedure
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 178

Committee on Financial Sector Reforms
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.423-25



314

Constitution of Micro-Missions
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.286-88

Credit Limit for Airlines _
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 9596

Encroachment
Construction
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.307-08

Independent Regulatory Authorit: for
Higher Education
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 449-50

Indo-Scotland Co-operation on Wind
Energy
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 503

Lack of Basic Healthcare Facilities
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.219-22

Marine Training Institutes
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 72-73

Maritime Officers on Indian Ships

and Unauthorised

(Deb. 9, Vol. XXXV, 10-12-2008) !

Col.537-38

Merger of MPEDA with NFDB
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.316-26

Minors among Maoist
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.512-13

Overhaul of PDS

(Deb. 12, Vol. XXXV1, 15-12-2008) :

Col.661-63

Power Generation
(Deb. 16. Vol. XXXVI, 19-12-2008)
Col 3885

Promotion of Science and Technology in
the States
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 389-90

LOK SABHA

Regulation of Coaching Institutes
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 258-59

Review in Termination Charges
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 138

Specialised Agency for International
Cooperation
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 318

Status to Animal Husbandry
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.99

i Telephone Revolution in Rural Areas
{ (Deb. 4, Vol. XXXV, 20-10-2008)
L Col.189-90

Unsecured Borrowings from PSBs
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 119-20

Appadurai, Shri M.

i Anomaly in the 6th Central Pay

i Commission Report

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.221-22

i

5 Ban on Indian Medicines
| (Deb. 9, Vol. XXXV, 10-12-2008)
Col. 691

| Cases of Emergency Landings
¢ (Deb. 10, Vol. XXXV, 11-12-2008)
! Col.126-27

Loss-making PSUs
. (Deb. 10, Vol. XXXV, 11-12-2008)
Col. 289-304

Maintenance of Small Airports
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 171-12

i Modernisation of Identified Railway
| Stations

i (Deb. 7, Vol. XXXV, 23-10-2008)
| Col47

i
!
i
i
|
l
1



NAME INDEX
i Argal, Shri Ashok

Payment by Sugar Mills
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 385

Pending Electrification of Railway Line in
Tamil Nadu
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.371-72

Practice of Sati
(Deb. 11, Vol. XXXVI, 12-12-2008) i
Col. 159-60

Products from Small Scale Industries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 134-36

Promotion of Sports by SAIl
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col. 14749

Promotion of Traditional Indian Games
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 149-50

Railway Quarters in Tamil Nadu
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 220

Sale of Medicines/Medical devices on
exorbitant prices by MNCs
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 305-06

Salwa Judum Movement
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col. 198 i

Sex Determination Tests |
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 133940

|
1
!
1
State-of-art Hospital for Diabetic Patients |
l
|
l

'
{
1
|

(Deb. 9. Vol. XXXV, 10-12-2008)
Col. 1062 '

Suicide and Fratricide Cases in Armed :

Forces
(Deb. 12, Vol. XXXVI, 15- I2-2008)
Col. 378

Use of Harmful Chemicals in Vegetables :
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 192 |

315

Licence for Arms
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.314-15

Soil Erosion in Chambal Region
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 161-63

Tampering of Records in Arms Licence
Office
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 145

Validity of Arms Licences
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 204-05

i Athawnle, Shri Ramdas

Additional Funds under IAY for Flood
Victims
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.23640

Afforestation Projects with External
Assistance
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 34446

Appointment of staff officers in Bharat
Petroleum Ltd.
(Deb. 10, Vol. XXXV, 11-12-
Col. 165-67

2008) -

: Assistance from World Bank for Milk

Production
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 639

Availability of Kerosene
(Deb. 15. Vol. XXXVI, 18-12-2008)
Col.31i-14

Awarding of Research Contracts
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 24245

Betting on Sports
(Deb. 18, Vol. XXXV1, 23-12-2008)
Col. 519-20
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Cases of Female Foeticide |
(Deb. 14, Vol. XXXVI, 17-12-2008) |
Col.113-16

CBI Raids
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1264-65

Closure of CIL Mines
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 186-88

Compensation to Farmers
(Deb. 16, Vol. XXXVI, 19-12-208)
Col. 359-60 i

Complaints against Companies by
Investors
(Deb. 3, Vol. XXXV, 17-10-2008) !
Col. 39 f

1

Corruption in Judiciary :
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 179-80

Crime against SC/ST Women
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 181-88

Distribution of Bhoodan land
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.236-38

Drop Irrigation Scheme L
(Deb. 9, Vol. XXXV, 10-12-2008) :
Col. 11-16 |

Education Loan 1
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col. 44748 i

Encroachment in Cantonment Areas |
(Deb. 17, Vol. XXX VI, 22-12-2C08) |
Col.223.24 i

Expenditure Incurred on GRAMSAT |
Scheme

(Deb. G, Vo!l. XXXV, 10-12-2008)
Col. 543

Export and Import of Medicines
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.614-15

LOK SABHA

Export of Granite
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.472-73

Fodder for Livestock
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.483-88

Funds Allocated for Development of
North East Region
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1283-88

Funds Allocated for Tribal/Rural/Hilly
Regions
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 74648

Funds for Development of Animal
Husbandry
(Deb. 12, Vol. XXXVI. 15-12-2008)
Col.431-50

Godowns of FCI
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 466-70

Historical Monuments
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.31-62

! Indians Stranded in Gulf Countries

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 14849

Infrastructure in AIIMS
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 303-04

i Insurance for the Poor

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 53-54

International Assistance for A fforestation
Project
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1354-56

International
Organisation
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.710-11

Trade Promotion



NAME INDEX

Irrigation Projects i
(Deb. 12, Vol. XXXVI, 15-12-2008) |
Col.671-76 !

Krishak Sahayata/Salah Kendra |

|

(Deb. 4, Vol. XXXV, 20-10-2008)
Col.328-34

Law for Brick-Klin Labourers i
(Deb. 9, Vol. XXXV, 10-12-2008) |
Col. 267-68 |

Livestock Census
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.438-42

Loss of Foodgrains
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.21-23

Mental Hospitals ‘
(Deb. 6, Vol. XXXV, 22-10-2008) ‘
Col.309-11 ;

Misuse of Voting Machines
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.251-52

Modemization of Courts
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 34246

National Investigation Agency Bill, 2008
and Unlawful Activities (Prevention) !
Amendment Bill, 2008—
Consid. & Pass
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 696-97

Need to provide reservation to women in
Parliament (MUR 377)
(Deb. 17, Vol. XXXVI, 22-12-2008) :
Col. 297

Need to take steps to provide separate
data of various castes in Census and
provide reservation of jobs in private
sector (MUR 377)

(Deb. 12, Vol. XXXVI, 15-12-2008)

Col. 741

317

Need to undertake welfare measures for
the upliftment of landless people living
below poverty line and increase the
budget allocation of SC and ST Finance
Development Corporation (MUR 377)
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 578-79

New Kendriya Vidyalayas and Navodaya
Vidyalayas
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 187-96

Pending Proposals under
Development Schemes
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 305-10

Per Capita Availability of Land
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 163-64

Rural

| Per Capita Loan Burden

(Deb. 3, Vol. XXXV, 17-10-2008)
Col.317-18

Performance by Indian Sportspersons in
Beijing Olympic, 2008
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1005-07

Person Below Poverty Line in Cities
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 505-18

Pesticides Residue in Bottled Drinking
Water
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 80

Powers Transmitters
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1068-76

Production of Fruits
(Deb. 12, Vol. XXXV1, 15-12-2008)
Col. 583-84

Proposals under AUWSP for GNCTD
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 319-20
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Protection of Mineral Resc;urces
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.91 !

Quota in Recruitment in PMF
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.220-21

Recent Terrorist Attack in Mumbai
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 668-70

Removal of Hoarding s
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 383-85

Review of AAY
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.32-38

Scheme for Agricultural Labourers
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 202

Setting up of Aluminum Plants
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 34648

Setting up of KGBVs
(Deb. 18, Vol. XXXVI, 23-12-2008) .
Col. 4143

Smuggling of Gold
(Deb. 3, Vol. XXXV, 17-10-2008) ‘
Col. 208

Special CBI Courts
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 380-82

Special Sanitation Programme
(Deb. 16, Vol. XXX VI, 19-12-2008)
Col. 386-87

Suggestion of NIEPA
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.650-51

Telephone Connections to TAC Members
(Deb. 4, Vol. XXXV, 20-10-2008)
Col.213-15

Underground Cables in Gram Panchayats
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 49396

LOK SABHA

Unemployment Allowance under NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.412-13

Unorganised Workers Social Security
Bill, 2008—Consid.
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.673-74

Unutilised Railway land
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 34546

Atwal, Shri Charnjit Singh

Committee on Private Members Bills and
Resolutions—Minutes—Laid
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 409

Committee on Private Members® Bills and
Resolutions—37th Report - Presented
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 433

Azmi., Shri llyas
Subsidy for BPL families

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 14243

Baalu, ShriT.R.

Indian Maritime University Bill, 2007—
Consid. & Pass
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.935-79

Motion of Confidence in the Council of
Ministers
(Deb. 1, Vol. XXXV, 21-07-2008)
Col. 113-22

National Highways Authority of India
(Amendment) Bill, 2008—Int.
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.287

National Shipping Board—Elect.
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 375



NAME INDEX

National Waterway (Talcher-Dharma
Stretch of Rivers, Geonikhali-Charbatia
Stretch of East Coast Canal, Charbatia-
Dharma Stretch of Matai River and
Mhanadi Delta Rivers) Bill, 2006 and

National Waterway (Kakinada-
Pondicherry Stretch of Canals and the
Kaluvelly Tank, River Godavari and
Wazirabad-Vijayawada Stretch of
Rivers Krishna) Bill,2006— |
Consid. and Pass i
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 468-71, 506-11 '

*Baba’, Shri K.C. Singh
Atmospheric Brown Cloud

(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 112729

Decreasing Green Cover over Delhi
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1299

Early Warning for Disasters
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 131-32

Forestry and Wildlife Projects for
Uttarakhand
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1382-83

Funds for Tourism Projects in Uttarakhand
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 79

Gross Domestic Products
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.208-10

Hydrogen Blended CNG
(Deb. 10, Vol. XXXV, 11-12-2008)

Col.60-61

Improving the Quality of Khadi Products
(Deb. 18, Vol. XXXV, 23-12-2008)

Col. 558-61
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Inspection of Factories and Mills by CRCP
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 54-56

International Agreements to Reduce
Ozone Depletion
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.911

Irrigation Projects
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 145-50

Need to ameliorate the condition of sick
sugar mills and reconstitute the
sugarcane cooperatives in Uttar
Pradesh and Uttarakhand (MUR 377)
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 729-30

Need to revise ‘minimum wages’ on
periodic basis for below poverty line
Card holders (BPL) corresponding to
price rise with a view to check poverty
and unemployment in the country
(MUR377)

(Deb. 10, Vol. XXXV, 11-12-2008)
Col.571-72

Pesticides in Fruits and Vegetables
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 83-84

Pollution in the Ganga River
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 831-32

Rehabilitation of Displace Persons of Tehri
Dam
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 198-99

Tourism Act
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.276-77

Wind Energy Generation
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 398
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‘Bachda’, Shri Bachi Singh Rawat

DDA Housing Scheme, 2008
(Deb. 16, Vol. XXXV1, 19-12-2008) |
Col.24748

Disinclination toward Medical Professnon i
(Deb. 6, Vol. XXXV, 22-10- 2008) |
Col. 153-54

Enrolment in the Electoral Roll
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 177

Increase in Train Fare !
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 179-80 !

: |

Motion of Confidence in the Council of |
l

|

|
i
{
I
i
!

1
i

Ministers i
(Deb. 2. Vol. XXXV, 22-07-2008)
Col. 178-85 :

Need to accord the status of a Central !
University to Kumaon University,
Uttarakhand (MUR 377) i
(Deb. 14, Vol. XXXVI, 17-12-2008) '
Col.510-11

Rates of Interest for Home Loans
(Deb. 3, Vol. XXXV, 17-10-2008) !
Col.7-8

i
i
I

Review of Income Tax Rate !
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col. 171-72 i

Science and Engineering Research Board |
Bill, 2008— Consid. & Pass ‘

(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.617-20

Badal, Shri Sukhbir Singh

1
I
Motion of Confidence in the Council of :
Ministers 1
(Deb. 2, Vol. XXXV, 22-07-2008) |
Col. 20407 |
Bahuguna, Shri Vijay ‘i
Impact of Global Economic Crisis

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 89

LOK SABHA

National Investigation Agency Bill, 2008
and Unlawful Activities (Prevention)
Amendment Bill, 2008—
Consid. & Pass
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.684-86

i Rehabilitation of Displace Persons of Tehri
Dam
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 198-99

| Banerjee, Kumari Mamata

Decline in Job Opportunities
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 8

NREGS
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 34

! Problems being faced by students in

Primary Teachers Training Institutes,
West Bengal -(Sub.)

(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.716-17

Recent Terrorist Attack in Mumbai
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 645-52

| Situation arising out of Bomb Blasts in

various parts of North-Eastern States
. with particular reference to Assam

(DUR 193)

(Deb. 12, Vol. XXXVI, 15-12-2008)

Col.791-94

Bansal, Shri Pawan Kumar

Demands for Supplementary Grants—
General (2008-09)
(Deb. 15, Vol. XXXV1, 18-12-2008)
Col. 368

(Deb. 16, Vol. XXXV1, 19-12-2008)
Col.443-46

Life Insurance Corporation (Amendment)
Bill, 2008—Int.
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.278-86



NAME INDEX

Barad, Shri Jasubhai Dhanabhai

Academic Standards in Dental Colleges
(Deb. 6, Vol. XXXV, 22-10- 2008)
Col.61-62

Allocation of Kerosene to Tribals in :
Gujarat :
(Deb. 10, Vol. XXXV, 11- 12-2008)(
Col. 268-69

i
|
i
!
1

i
Allocations for Water Resources ‘
(Deb. 17, Vol. XXXVI, 22-12-2008) i
Col. 169-70 |

l

Amount Sanctioned to Gujarat under
JNNURM
(Deb. 3, Vol. XXXV, 17-10- 2008)1
Col. 9394

Anti-Sea Erosion
(Deb. 12, Vol. XXXVI, 15-12-
Col. 54041

Assistance to States
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 160-64

Ban on Plastic Bags
(Deb. 14, Vol. XXXVI, 17-12- 2008)
Col. 329-30

Bank Strike
(Deb. 3, Vol. XXXV, 17- IO-"OOB)
Col.311-12

Cases Under RT1 Act
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 767-68

Central and Centrally Sponsored Schemes
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.177-78

Clinical Trials for Anti-Malaria Drugs
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1145 '

Collection of Toll Tax
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 163-64

Complaints against NBFC and Private
Banks
(Deb. 3. Vol. XXXV, 17-10-2008)
Col. 225-26

008)
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Complaints against Performance of
Telecom Operators
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 24445

Computerisation of Courts
(Deb. 3, Vol. XXXV, 17-10-2008)
Col.328-32

Contract Farming
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 14548

Delhi-Mumbai Industrial Corridor
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 227-28

Development of Software Package for
E-Governance
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col.657-58

Development of Tourism in Gujarat
(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 346-50

Dilapidated Condition of Historical
Monuments
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.321-23

: Diversion of Urban Development Funds
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col. 328

Education Cess
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 269-70

Eradication of Leprosy
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 292-300

Fish Landing Centres
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 250-52

Food Parks in Gujarat

(Deb. 10, Vol. XXXV, 11-12-2008)
Col. 62-63

Funds for Commonwealth Games, 2010
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 884-85
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Funds for Maintenance of National
Highways
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 620-24

Growth Rate of Small Scale Industries
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 644

Guidelines for Loan and Grant-in-aid for
various schemes
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 136-37

Guidelines for News Channels

(Deb. 9, Vol. XXXV, 10-12-2008) |

Col. 1302-03

Guidelines for Pesticide Dealers
(Deb. 17, Vol. XXXV, 22-12-2008)
Col.215-16

Health Hazards in Ship Breaking Industry
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 4647

ICAR Centres
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 493-506

Import of Pulses
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 748-52

Improvement of Health Infrastructure and
medical Education
(Deb. 6, Vol. XXXV, 22-10-2008)
Col.320-24

Incentives to Sugar Industry
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col.227-29

Inferior Quality of Meals under ICDS
(Deb. 11, Vol. XXXV1, 12-12-2008)
Col. 196-97

Integrated Infrastructure Development
Centres
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.243-44

Irrigation Projects
(Deb. 9, Vol. XXXV, 10-12-2008)
Col.445-50

LOK SABHA

Jakhau Fishing Harbour Project
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 109-10

Joint Panel Between India and Foreign
Countries
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.297-98

i Laboratories of Science and Technology
under the Ministry

(Deb. 18, Vol. XXXV1, 23-12-2008)
 Col.575-77

|

: Light and Sound Show
| (Deb. 10, Vol. XXXV, 11-12-2008)
Col.450-51

Lions in Gir Forest
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1138-39

Loans Outstanding against CPSEs
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 171-74

Low Cost Carriers
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.208-09 ’

Maternity Benefit to Female Workers in
Coal Sector
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.310-11

Medical Grants Commission
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.389-90

Mines Accidents
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 169-72

New Airport Policy
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col. 192-93

Nursing Staff-Patients Ratio
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 614-15

Nutrition Programme for Children
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 56566




NAME INDEX

Power Consumption
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 43742

PPP Projects
(Deb. 14, Vol. XXX VI, 17-12-2008)
Col. 282-83

Primary Health Centres under NRHM
(Deb. 6, Vol. XXXV, 22-10-2008)
Col. 301-06

Production of Coal by CIL

(Deb. 9, Vol. XXXV, 10-12-2008) !

Col. 837-42

Promotion of Small Scale Industries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 84-90

Promotion of Textiles Exports
(Deb. 17, Vol. XXX VI, 22-12-2008)
Col. 49-53

Provision of Broadband and Wi-Max
Connections
(Deb. 12, Vol. XXX VI, 15-12-2008)
Col. 353-60

Quality Control of Bottled Water
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 379-84

Railway Projects in Gujarat
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 113-14

Registered Commercial Aircraft
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 190-91

Remote Area Rail Sampark Yojana
(Deb. 15, Vol. XXX VI, 18-12-2008)
Col. 253-54

Replacement of Old Aircraft
(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 400-01

|
l
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Restructuring of Small Scale and Village
Industry
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 686-87

Rural Development Projects
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 503-05

Science and Technology Infrastructure in
Universities
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 110-14

Selection of National Rivers
(Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 603

Separate Body on Deep Sea Fisheries
(Deb. 5, Vol. XXXV, 21-10-2008)
Col.718-19

Single Girl Child Scheme
(Deb. 18, Vol. XXXVI, 23-12-2008)
, Col. 22-30

Tourism and Employment Generation
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.33840

Uniform Education System
(Deb. 5. Vol. XXXV, 21-10-2008)
Col. 626-27

Utilization of Funds under ICDS
(Deb. 16, Vol. XXXVI, 19-12-2008)
Col.93-94

Women Education Centres
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 304

World Bank Assistance for Primary
Schools
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col. 408-11

Barman, Prof. Basudeb

Central Universities Laws (Amendment)
Bill, 2008—Consid. and Pass
(Deb. 7, Vol. XXXV, 23-10-2008)
Col.518-24
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Indian Maritime University Bill. 2007—
Consid. & Pass
(Deb. 5, Vol. XXXV, 21-10-2008)
Col. 960

Science and Engineering Research Board |

Bill, 2008— Consid. & Pass
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col.633-35

Setting up of World Class Universities
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 24-25

Barman, Shri Hiten

Agricultural Development Fund
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 14244

Anganwadi Centres

(Deb. 11, Vol. XXXVI, 12-12-2008) '

Col. 70-74
Biosphere Reserves

(Deb. 9, Vol. XXXV, 10-12-2008) |

Col. 628-30

Coal under Linkage System
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.371-72

Conversion of EPZ into SEZ
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.477-78

Crash in Prices of Agricultural Output

(Deb. 4. Vol. XXXV, 20-10-2008) :

Col. 79-80

Crime against SC/ST Women
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 181-88

Excess Payment of Subsidy to Fertilizers
Units
(Deb. 15, Vol. XXXVI, 18-12-2008)
Col.118-19

Funds to Universities

(Deb. §, Vol. XXXV, 21-10-2008) :

Col. 485-94

LOK SABHA

i Grants to Cultural Organisation
i (Deb. 15, Vol. XXXVI, 18-12-2008)
| Col.209-11

‘ Import of Urea

(Deb. 7, Vol. XXXV, 23-10-2008)
| Col.28-32

' Inferior Quality of Meals under ICDS
~ (Deb. 11, Vol. XXXVI, 12-12-2008)
| Col.196-97

Installation of Pollution Control
Equipment in Suger Mills
(Deb. 9, Vol. XXXV, 10-12-2008)
Col. 1291

Insurance Claims
(Deb. 11, Vol. XXXVI, 12-12-2008)
i Col.236

Investment in Micro, Small and Medium
Enterprises
(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.309-20

Joint Power Venture of NTPC and CIL
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 256

i Modemnisation of Defence Forces
i (Deb. 12, Vol. XXXVI, 15-12-2008)
Col. 545-46

! MSP for Wheat and Pulses
(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 177-78

i New Kendriya Vidyalayas and Navodaya
' Vidyalayas
(Deb. §, Vol. XXXV, 21-10-2008)
Col. 18796

NHRC Report on Safety and Security of
Youth
(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.234-35

Opening of More Kendriya Vidyalayas
(Deb. 5, Vol. XXXV, 21-10-2008)

| Col.470-74




NAME INDEX

Pilots in Armed Forces i
(Deb. 17, Vol. XXXVI, 22-12-2008) |
Col. 192 |

|

Price Control of Medicines i
(Deb. 7, Vol. XXXV, 23-10-2008) |
Col. 215-16 !

Prices of Drugs i

(Deb. 15, Vol. XXXVI, 18-12- 2008)!
Col. 198-99 '

Production Cost of Chemical Fertilizers |
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 28-30 |

Production of Fertilizers :,
(Deb. 10, Vol. XXXV, 11-12-2008) |
Col. 355-70 !

Rajiv Gandhi Grameen Vidyutikaran |
Yojana 1
(Deb. 16, Vol. XXXVI, 19-12-2008) !
Col. 36

Street Children ;
(Deb. 11, Vol. XXXVI, 12-12-2008) [
Col. 194

Use of Chemical Fertilizers |
(Deb. 4, Vol. XXXV, 20-10-2008) :

i
I
1
i
!
i
!

Col. 246-47 i

Barman, Shri Ranen 1

Ban on Plastic Bags l
(Deb. 14, Vol. XXXVI, 17- 12-2008)
Col. 329-30 ;

Ban on Utensils Made of Plastic
(Deb. 15, Vol. XXX VI, 18-12-2008) '
Col. 179

Biosphere Reserves

(Deb. 9, Vol. XXXV, 10-12-2008) i

Col. 628-30

Closure of Telephone Organisations

(Deb. 12, Vol. XXXVI, 15-12-2008) f

Col.361-62
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Coal under Linkage System
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.371-72

i Coal-to-Liquid Projects

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.26-3F

| Conversion of EPZ into SEZ

(Deb. 18, Vol. XXXVI, 23-12-2008)
Col.477-78

Corruption in CSD
(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 183-84

| Crime against SC/ST Women

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col. 181-88

Death of Wild Animals due to Rail
Accidents
(Deb. 14, Vol. XXXVI, 17-12-2008)
Col. 181-82

i Farmers Congress

(Deb. 17, Vol. XXXVI, 22-12-2008)
Col. 133

i Fertilizers Subsidy to Farmers

(Deb. 7, Vol. XXXV, 23-10-2008)
Col.213

i Fire Incidents in Coal Mines

(Deb. 14, Vol. XXXVI, 17-12-2008)
Col.216-18

i Impact of Global Economic Crisis

(Deb. 13, Vol. XXXVI, 16-12-2008)
Col.2-10

Import of Banned Pesticides and Seeds

(Deb. 18, Vol. XXXV, 23-12-2008)
. Col.241

i Increase in Prices of Medicines/Life
! Saving Drugs

(Deb. 7, Vol. XXXV, 23-10-2008)
Col. 3740

' Inferior Quality of Meals under ICDS
(Deb. 11, Vol. XXXVI, 12-12-2008)

| Col. 19697
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Insurance Claims
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col.236 g

Missihg Persons '

(Deb. 5, Vol. XXXV, 21-10-2008)
Col.37-54

|

!
Modernisation of Defence Forces |
(Deb. 12, Vol. XXXVI, 15-12-2008) I
Col. 54546 ;

|

National Food Security Mission
(Deb. 4, Vol. XXXV, 20-10-2008) :
Col. 65-66

NHRC Report on Safety and Security of |
Youth
(Deb. 13, Vol. XXXVI, 16- l2-2008)
Col.234-35

Outstanding dues of MTNL/BSNL i
(Deb. 12, Vol. XXXVI, 15- l"-2008)
Col.46-48

Price Control of Medicines i
(Deb. 7, Vol. XXXV, 23-10-2008) '
Col.215-16 ;

Production Cost of Chemical Fertilizers
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.28-30

Reforming Jail Inmates
(Deb. 5, Vol. XXXV, 21-10-2008) |
Col. 332-33

Safety and Security of Lockers i
(Deb. 11, Vol. XXXVI, 12-12-2008) |
Col. 120-21 i

Second Green Revolution !
(Deb. 4, Vol. XXXV, 20-10-2008) | ,
Col.244-46

Trade between India and Pakistan 1
(Deb. 13, Vol. XXXVI, 16-12-2008) |
Col.301-04

Barq, Dr. Shafiqur Rahman
Auction of Medals by Sportspersons

Col. 131-33

LOK SABHA

| Control of Kosi River

(Deb. 4, Vol. XXXV, 20-10-2008)
Col. 34344

Discontinuation of Circulation of Notes
(Deb. 11, Vol. XXXVI, 12-12-2008)
Col. 393

¢ Electrification work on Najibabad-

Moradabad
(Deb. 10, Vol. XXXV, 11-12-2008)
Col.210

Fake Currency
(Deb. 3, Vol. XXXV, 17-10-2008)
Col. 60-61

Need to open a centrally aided hospital,
with facilities at par with AIIMS in
district Moradabad, Uttar Pradesh
(MUR377